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 LOK  SABHA  DEBATES
 cma  ae

 LOK  SABHA

 Wednesday,  July  7,  797
 Asadha  16,  893  (Saka)

 The  Tok  Sabha  met  at  Eleven
 of  the  Clock

 (MR  SprantR  in  the  Chair)

 ORAL  ANSWFRS  TO  QUFSTIONS

 शनी  लका,  जापान  और  वर्मा  को
 लिर्यात  किये  जाने  वाले  साथ

 पदार्थ

 *963.  डा०  ल्क्ष्मीनारायर्त  पांडे  क्‍या
 विदेश  व्यापार  मंत्री  यह  बताने  की  कृपा  करेये
 कि

 (क)  इस  समय  श्रीलका,  जापान  शौर
 बमों  को  निर्यात  जिये  जा  रहे  साय  पदार्थों  का
 ब्यौराकया  है  ,

 (स्व)  वर्ष  969  70  और  1970-7  में  इस  के
 निर्यात  के  फलस्वरूप  वितनी  विदेशी  मुद्रा
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 (ग)  क्‍या  इन  देशो  को  खाद्य  पदार्थों  के

 निर्यात  में  वृद्धि  करने  सबन्धी  कोई  बोजना

 सरकार  के  विचाराधीन  है  ?

 THE  DFPUTY  MINISTFR  IN  THE
 MINISTRY  OF  FORFIGN  TRADE  (SHRI
 A  C  GEORGE)  (a  to(c)  A  statement
 giving  the  desired  information  AS  laid  on  the
 Table  of  the  House

 Statement

 (a)  The  principal  foodstuffs  exported
 from  India  to  these  countries  are  as
 follows

 Ceylon  Fish,  cereals  and  pulses,
 onions,  garlic  and  spices

 Japan  Fish,  cashew  kernels,  tea  and
 spices

 Burma  —  Fish  and  spices

 (b)  Value  of  India’s  exports  of  food-

 f.
 stuffs  to  Ceylon,  Japin  and  Burma

 अजित  की  गई  ,  शौर  (Rupees  000)

 Country  ‘1968-69.  969  70  970  hs  April-Nev,
 April-Nov  1970,  969

 Ceylon  67262  85129,  76970  42I5

 Japan  62650  2870  100150  79062

 Burma  161  420  88  407

 Total  of  above  430073  9849  777268  121584
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 (c)  Exports  of  foodstuffs  to  Ceylon  and
 Burma  are  affected  by  the  foreign  exchange
 difficulties  of  these  countries  as  well  as  by
 their  attempts  at  self-sufficiency.

 As  for  Japan,  every  effort  is  being
 made  to  increase  our  exports.  Recently  a
 delegation  of  Marine  Products  Export  Pro-
 motion  Council  visited  Japan  to  find  out
 ways  and  means  of  jincresing  our  exports
 of  marine  products.  A  display  of  Indian
 products  was  arranged  under  the  auspices
 of  the  Japan  External  Trade  Organization
 (JETRO)  in  Tokyo  in  February  1971  in
 which  canned  and  processed  foods  were
 exhibited.  The  Trade  Development
 Authority  has  also  been  entrusted  with  the
 task  of  boosting  exports  of  Indian  food-
 stuffs  to  Japan.

 डा.  लक्ष्मीनारायण  पाण्डे:  यद्यपि  मंत्री

 महोदय  ते  (क)  भाग  में  मुद्रा  सम्बन्धी  कठि-

 नाइयों  का  उल्लेख  किया  है,  किन्तु  क्या  हमारी
 निर्यात  व्यापार  सम्बन्धी  जो  नीति  है,  उस  में

 कुछ  गडबड़  है  या  उस  के  दोषपूर्ग  होने  के  कारण

 श्राप  का  श्रीलंका  के  साथ  जितना  निर्यात  होना

 चाहिये  था,  वह  नहीं  हो  सका  है  ?

 विदेश  व्यापार  मन्नी  (श्री  एल.  एन.  सिश्ष)  :

 यह  बात  नहीं  है  ।  छका  के  लोग  ओनियन,  मिर्च,
 वर्गरह  लेते  है,  जो  हम  उन  को  भेजते  रहने  है।

 हमारा  प्रयास  है  कि  उन  चीजों  की  खपत  बढ़ाई
 जाय  |  जापान  में  इन  चीजों  के  लिये  काफी
 अच्छा  व्यापार  हो  सकता  है।  बर्मा  में  नहीं  हो
 सकता  है  ।  इस  लिये  इस  में  नीति  का
 सवाल  नही  है,  सामग्री  उपलब्ध  हो  श्रौर  उसको
 ठीक  ढंग  से  भेजा  जा  सके--हम  ऐसा  प्रयत्न
 करते  हैं  1

 डा.  लक्ष्मीतारापण  पाण्ड  :  आप  ते  बताया
 कि  जापान  को  नियति  वृद्धि  करने  का  प्रयास
 कर  रहें  है।  बया  इसी  प्रकार  का  प्रयाम  आप  ने

 बर्मा  और  श्लीलंक  के  लिये  भी  किया  है,  जिससे
 श्रीलंका  को  मिर्च,  मसाले,  प्याज,  लहसुन  श्रादि
 चीजें  भेज  कर  हम  श्रधिक  विदेशी  मुद्रा  भ्रभित
 कर  सके  ?
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 SHRI  A.  C.  GEORGE:  Regarding
 {he  problem  of  Ceylon,  it  is  more  a  problem
 of  balance  of  payments.  Apart  from  that
 they  are  trying  to  improve  their  own  self-
 sufficincy  regarding  these  products,

 डा.  लक्ष्मीनारायण  पाण्डे  :  अध्यक्ष  महोदय
 मैंने  पूछा  था  कि  जापान  के  साथ  व्यापार  बढ़ाने
 का  जिस  तरह  का  प्रयास  झाप  कर  रहे  हैं,  क्या
 बर्मा  और  श्रीलंका  के  साथ  भी  ऐसा  ही  प्रयास
 कर  रहे  हैं  ?

 श्री  एल.  एन.  सिश्न :  माननीय  सदस्य  कुछ
 गलतफहमी  में  पड़े  हुए  हैं।  इस  में  विचारने
 की  कोई  बात  नहीं  है।  माननीय  सदस्य  यदि  इस

 में  दिलचस्पी  रखते  हैं  तो  प्याज  की  कहानी
 जानते  होगें  इस  को  बहुत  मात्रा  में  भेजा  जा
 सकता  था,  लेकिन  दो-तोन  महीने  से  लंका  नहीं
 खरीद  रहा  हैं,  उन  के  यहां  आर्थिक  संकट  है
 हम  ने  उन  से  कहा  है  कि  अगर  आप  उधार  लेना
 चाहते  हों,  तो  हम  उधार  देने  के  लिये  भी
 तैयार  हैं।  इस  की  प्रतिक्रया  हमारे  किसानों  पर
 पड़ी  है,  बहुत  मात्रा  में  प्याज,  आन्ध्र  में,  मद्रास
 में  पडा  हुआ  है।  शब  वह  मागेंगें  तब  देंगे  t

 SHRI  P.  VENKATASUBBAIAH  :
 With  regard  to  our  exports  to  Japan  like
 marine  products  and  all  that,  may  I  know
 whether  Government  propose  to  enter  into
 a  bilateral  agreement  with  Japan  so  as  to
 that  country  ?

 SHRI  A,  C.  GEORGE:
 have  a  bilateral  agreement.

 Even  now  we

 SHRI  T.  BALAKRISANIAH  :  May  I
 know  whether  any  rice  has  been  exported to  Burma  from  Andhra  Pradesh  ?

 SHRI  A.  C,  GEORGE  :
 exporting  rice,

 We  are  not

 Infiltration  of  Chinese  and  Pak  Sples
 in  Eastern  States

 "967,  SHRI  BHARAT  SINGH  CHAU.
 HAN:  Will  the  Minister  of  HOME
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 AFFAIRS  be  pleased  to  state  :

 (a)  whether  a  large  number  of  Chinese
 and  Pakistani  spies  have  recently  infiltrated
 into  the  eastern  States  of  india  ;

 (b)  whether  some  persons  have  also
 been  arrested  in  connection  with  the  anti-
 Indian  activities  there  ;  and

 (c)  whether  any  secret  clue  or  informa-
 mation  has  been  obtained  from  them  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND
 IN  THE  DEPARTMENT  OF  PERSONNEL
 (SHRI  RAM  NIWAS  MIRDHA):  (a)  to
 (c).  Government  are  fully  aware  of  such
 possibilities  and  the  utmost  vigilance  is
 maintained  by  all  concerned  agencies,
 Arrangements  have  also  been  made  for  the
 screening  and  interrogation  of  refugees,
 No  Pak  or  Chinese  spy  was  recently  arrested
 in  Nagaland,  Manipur  and  N.E.FA,
 According  to  avatlable  information,  a
 number  of  persons  have  bcen  arrested  in
 Assam,  Meghalaya  and  Tripura  and  their
 Interrogation  is  continuing

 श्री  भारत  सिह  चौहान  :  क्‍या  यह  सत्य  है
 कि  आसाम  से  जासूसी  के  अपराध  में  भगा  दिया

 गया  था  शर  जो  यहां  के  वाशिन्दे  नहीं  थे,
 वे  लय  फिर  प्रासाम  में  ia) कर  जासूसी  कर  रहे

 है  ?  उन  में  से  कितने  गिरफ्तार  किये  मये  है
 और  उन  पर  क्‍या  केस  चल  रहा  है?

 श्री  राम  निवास  भिर्धा:  श्ीमन्‌,  मैंने

 निवेदन  किया  है  कि  ड्स  प्रकार  के  जासूसी  के

 कई  केसेज  सरकार  के  ध्यान  में  आये  है,  जिन

 के  बारे  में  जांच  की  जा  रही  है  कि  वे  जासूसी  के
 केसेज  है  या  किस  प्रकार  के,  यह  ठीक  है  कि  इन
 दिनो  बुछ  व्यक्ति  इस  प्रकार  के  पकड़  गये  है,
 लेक्नि  उन  के  बारे  में  पूरी  जांच-पड़ताल  की  जा

 ही  है।

 श्री  भारत  सिह  चौहान  :  अभी  पिछले  23

 जून  को  7  पाकिस्त  नी  यंग  मेन  पकड़े  यये  हैं  भौर

 उन  को  अभी  रिमाण्ड  में  रखा  गया  है।  उस  के

 बारे  में  बगा  रिपोर्ट  है,  कुछ  मालूब  हो  सकेगा  ?
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 श्री  राम  बिवास  मिर्षा  :  मैं  नहीं  कह  सकता
 कि  माननीय  सदस्य  किस  घटना  का  उल्लेख  कर

 रहे  हैं।  (ate at ewe

 श्री  भारत  सिह  चौहम:  छल्ले  22  जुन
 को  7  प  किस्तानी  यग-मंघ  जासूपी  के  अपराध
 में  पकड़े  गये  है,  उत्त  को  रिमाण्ड  पर  रखा  गया

 है--यह  तो  अभी  की  ही  बात  है  ,..

 शी  राघ  निवास  मिर्धा :.  मानवीय  सदस्य
 मदि  किसी  निश्चित्त  घटना  की  जानकारी  चाहते
 थे  तो  मुझे  पूर्व  सूचना  देते...

 श्री  भारत  सिह  चोहान :  मह  निश्चित
 घटना  है।

 क्री  रास  निवास  मिर्धा  :  वदि  मुझे  इस
 घटना  के  बारे  में  निश्चित  षने  सूचना  देते,  तो
 मैं  बता  सकता  था।  यह  सम्भव  है  कि  इस
 प्रकार  के  कई  व्यक्ति  पकड़े  गये  है,  उन  से  से  ये
 भी  हों।  उन  के  बारे  भे  क्या  जाच  पड़ताछ  हो
 रही  है,  निश्चित  सूचना  के  बगैर  मैं  कुछ  नहीं
 कह  सकता  |

 श्री  प्रयोध  चन्द्र  :  साननीय  मनरी  जी  के
 इल्म  में  क्या  कुछ  ऐसी  घटनाये  आई  हैं  कि  इन

 रिफयूर्ज।ज  के  साथ  एजेन्ट-प्रोबोके  ट्यास  के  तौर

 पर  कुछ  आदमी  भेजे  गये  है,  जो  हिन्दू  मुसलमानों
 का  रंग  दे  कर  'फिम,द  कराना  चाहते  है  ?

 श्री  राम  निवास  मिर्घा :  इस  सम्भावना
 का  पूरा  ध्यान  रखा  जायगा।

 श्री  भगीरथ  भंवर :  मैं  माननीय  मंत्री  जी

 से  जानना  चाहता  हूं--कल  श्रौर  आज  के

 समाचार-पत्रों  में  यह  समाचार  प्रकाशित  हुआ
 है  कि  भोषाल  भोर  कुछ  शहरों  में  जो  पाकिस्तानी
 लोग  पासपोर्ट  ले  कर  धराये  थे,  वे  गायब  हो  गये

 है  ?  क्या  पुलिस  उन  लोगों  की  तलाश  कर

 रही  है  !

 अध्यक्ष  महोदय  :  यह  तो  ईस्टर्न  स्टेट्स  का

 सावाल  है  न
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 af  भगीरथ  भंवर  :  अध्यक्ष  महोदय,  वह

 जासूसी  करने  आये  थे  भौर  गायब  हो  गये  हैं
 बया  सरकार  उन  की  तलाश  करने  के  बारे  में

 कोई  कार्यवाही  कर  रही  है  ।

 अध्यक्ष  महोबय  :  आप  मेरी  सुनेगे  या  मुझे
 सुना  रहे  है।  यह  तो  ईस्टने  स्टेट्स  का  सबाल

 है  अगर  आप  को  कोई  दूसरों  बात  पूछनी  है  तो

 उस  के  लिये  स्पेस्िफिक  सवाल  भेजिये

 Shortfall  in  Plan  Expenditure

 »968.  SHRI  SHYAMNANDAN
 MISHRA:  Will  the  Minister  of  PLANNING
 te  pleased  to  state

 (a)  whether  the  Prime  Minister  had
 recently  written  letters  to  the  Secretaries  of
 various  Departments  of  Government  draw-
 ing  their  attention  to  the  shortfall  in  plan
 expenditure  year  by  year  ;

 (b)  rf  so,  whether  she  had  also  made
 some  suggestions  in  this  regard  ;  and

 (c)  whether  any
 mitiated  ta  the  light
 made  ?

 acion  has
 of  the

 been
 suggestions

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PLANNING  (SHRI
 MOHAN  DHARIA)  ;  (a)  No,  Sir.  But  this
 matter  was  raised  by  Prime  Minister  in  a
 mecting  of  the  Sccretaries  when  she  ex-
 pressed  her  concern  at  the  short  falls.

 (b)  and  (c).  Following  the  meeting  each
 Ministry  is  actively  considering  the  steps  to
 be  taken  to  avoid  these  shortfalls  in  future.
 The  Planning  Commission  also  is  looking
 into  this

 SHRI  SHYAMNANDAN  MISHRA  :
 May  3  know  whether  there  8s  any  annual
 assessment  of  the  implementation  of  the
 Plan  by  the  Cabinet  in  addition  to  whatever
 appraisals  might  be  made  by  the  Planning
 Commission  ?

 SHRI  MOHAN  DHARIA:  After
 appraisals  are  made  by  the  Planning  Com-
 mision,  they  come  before  the  Cabinet  also
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 and  a  review
 as  well,

 is  made  by  the  Cabinet

 SHRI  SHYAMNANDAN  MISHRA  :
 What  exactly  caused  the  Prime  Minister  80
 much  anxiety  and  concern  as  to  put  it  across
 to  the  Secretaries  ?  Have  there  been  serious
 shortfalls  in  some  of  the  vita)  sectors  and
 if  so  what  are  those  sectors  which  caused
 so  much  concern  ?

 SHRI  MOHAN  DHARIA  :  In  1969-70.
 the  shortfall  was  to  the  tune  of  10,  crores,
 and  in  1970-71,  the  shortfall  was  to  the
 tune  of  Rs  37  crores.  The  shortfall  in  the
 year  1969-70  in  the  Central  sector  was  to
 the  tune  of  Rs.  247,22  crores  and  it  was  in
 excess  in  the  State  sector  to  the  tune  of
 Rs  149  crores  हल  could  be  seen  that  the
 shortfall  was  mainly  in  the  Central  tector,
 The  main  seasons  which  I  have  narrated
 earlier  also  were:  Shortage  of  raw
 materials—steel  and  non-ferrous  metals,
 shortage  of  power,  disturbed  industrial
 relations,  improper  use  of  the  capacity,  as
 capacity  lyrng  idle,  procedural  bottlenecks,
 personnel  management  and  lack  of  co-
 ordination  to  some  extent  Tiese  are  the
 major  reasons  for  shortfalls.  The  Govern-
 ment  is  considering  how  the  shortfalls  could
 be  made  up.

 श्री  झटल  बिहारी  वाजपेयी  मै  यह  जानना

 च,हता  हूं  क्या  यह  सच  है  कि  रुपया  खर्च  करने

 म॑  जो  कमी  हुई  है  उसमे  ड्राउट  रिलीफ  के  लिए

 सूखे  से  पीड़ीत  क्षेत्रों  में  जितता  रुपया  वर्ष  में

 खर्च  करना  था  वह  भी  पूरा  खर्च  नही  किया  गया

 तो  क्‍या  मम्त्री  महोदय  ने  जो  कारण  बताये  है
 उनमे  कोई  कारण  इस  पर  भी  लागू
 होता  है  ?

 श्री  मोहन  धारिया  :  यह  भी  एक  कारण
 हो  सकता  है  लेकिन  यह  तो  स्टेट  सेक्टर  में  बाव

 आती  है  फिर  भी  मे  कहना  चाहता  हूं  कि  जितना

 पैसा  हमने  झलग  झलग  प्रोजेक्ट्स  के  लिए
 रखा  उसमें  कुछ  प्रोजेक्ट्स  मे  खर्च  नहीं  हुआ
 और  क्यों  खच  नहीं  हुआ  वह  कारण  हम  सोच

 रहे  है  t
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 oh  डी.  एन.  लिबारी :  मैं  सरकार  से
 जानता  चाहता  हूं  कि  किन  राज्यों  में  सब  से
 धिक  शार्ट-फाल  हुआ  हैं  भ्रौर  यदि  अधिक
 शार्ट-फाल  हु्भा  है  तो  क्या  उनको  कुछ  मदद
 देने  के  लिए  या  कुछ  ऐसी  कार्यवाही  करने  के

 लिए  जिससे  वे  पूरा  खर्च  कर  सके  और  प्लान
 को  पूरा  कर  सकें  ,  कोई  स्टेप्स  लिए  जॉ

 रहे  हैं  ?

 SHRI  MOHAN  DHARIA:  I
 require  notice  for  all  these  details,

 shall

 Charges  against  an  Officer  involved
 in  Road  Roller  Scandal

 *969.  SHRI  BALATHANDAYUTHAN:
 Will  the  PRIME  MINISTER  be  pleased  to
 State  ३

 (a)  the  findings  of  the  enquiry  against
 the  LC.S.  Officer  who  was  involved  in  the
 Road  Roller  scandal  as  the  Director-General,
 Supplies  and  Disposals  ;

 (b)  whether  this  Officer  has  been
 assigned  an  important  job  ;  and

 (c)  if  so,  the  reasons  therefor  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND  IN
 THE  DEPARTMENT  OF  PERSONNEL
 (SHRI  RAM  NIWAS  MIRDHA):  (a)  The
 disciplinary  proceedings  instituted  against  a
 former  Director  General,  Supplies  and
 Disposals  are  in  progress.

 (b)  and  (c).  The  officer  held  an  assign-
 ment  under  the  Ministry  of  Irrigation  and
 Power  even  prior  to  the  institution  of  the
 proccedings.,

 SHRI  BALATHANDAYUTHAM  :
 May  I  know  from  the  Minister  as  to  how
 long  this  enquiry  has  been  in  grogress  and
 how  much  more  time  it  will  take  to  conclade
 this  enquiry  ?

 SHRI  RAM  NIWAS  MIRDHA:  We
 have  recently  appointed  in  consultation
 with  the  Central  Vigilance  Commission,
 an  officer  to  enquire  into  the  charges
 against  this  particular  officer,  and  we
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 have  been  assured  that  the  enquiry
 would  be  completed  within  two  or  three
 months.

 SHRI  BALATHANDAYUTHAM  :
 Will  the  Government  be  able  to  tell  us  as
 to  why  the  healthy  principle  of  keeping
 the  officer  under  suspension  when  an  enquiry
 is  going  on  against  him  so  that  he  may  not
 be  able  to  prejudice  the  enquiry  has  not
 been  adopted  in  this  case  ?

 SHRI  RAM  NIWAS  MIRDHA:  It  is
 belived  that  lack  of  suspension  in  this  case
 would  not  result  in  the  enquiry  being  pre-
 judiced  in  any  and  that  was  why  it
 was  not  thought  fit  to  suspend  the  senior
 officer,  The  enquiry  is  proceeding  and  we
 hope  to  complete  it  within  a  few  months.

 SIREN.  K.  SINHA:  May  [know
 whether  a  prin  facie  case  has  bean  estab-
 lished  against  the  officer  ?

 SHRI  RAM  NIWAS  MIRDHA:  Yes,
 Sir.  A  charge-sheet  has  besn  served  on  the
 Officer  and  investigation  is  proceeding.

 SHRI  N.  K.  SINIIA:  Then,  the  sus-
 pension  order  should  be  issued  without
 delay,

 MR.  SPEAKER  ;  Mr.  Sinha,  kindly  try
 to  catch  my  eye  also.

 SHRLN.  K.  SINHA:  Yes,  Sir.  I  am
 sorry.

 SHRI  N.  K.  SANGHI:  May  I  know
 from  the  hon,  Minister  that  an  amount
 of  more  than  Rs,  2  crores  was  embazzied
 by  the  firm,  UPCC,  in  the  matter  of  road
 rollers  which  is  a  story  that  has  been  there
 for  the  last  three  years.  Would  the  ‘hon.
 Minister  inform  us  as  to  how  much  money
 has  been  recovered  from  the  firm  out  of  the
 Rs,  2  crores  that  was  taken,  owing  to  the
 non-supply  of  the  road  rollers  ?

 SHRI  RAM  NIWAS  MIRDHA:  This
 disciplinary  proceeding  itself  arises  out  of
 the  enquiry  which  the  hon  Member  is  refer.
 ring  to.  A  nimber  of  cases  has  been
 registered  with  respect  to  this  enquiry,  and
 at  the  present  moment,  I  am  concerned  only
 with  the  particular  officer  who  was  also
 involved  in  this.  Therefore,  it  is  not  possible
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 to  say  how  much,  if  at  all,  any  money  was
 recovered.  The  information  is  not  with  me.
 Those  proceedings  are  separate,

 SHRI  N.K.  SANGHI:  Sir,  I  crave
 your  indulgence,  Ultimately,  in  this  matter,
 it  was  an  embezzlement  of  more  than  Rs,  2
 crores.  When  action  is  taken  against  the
 officer,  it  is  also  natural  for  us  to  know
 from  the  Minister  as  to  how  much  money
 has  been  recovered  from  the  company.  This
 is  a  very  vital  question.

 MR,  SPEAKER  :  Next  question.

 Formulation  of  Job-Oriented  Plans

 *970  SHR!  B.S.  BHAURA:  Will  the
 Minister  of  PLANNING  be  pleased  to
 state  :

 (a)  whether  Government  have  formulated
 any  job-oriented  plans  to  be  executed  during
 the  rest  of  the  Fourth  Plan  period  :

 (b)  ifso,  the  main  features
 plans  ;

 of  such

 (c)  the  estimated  cost  thereof  ;  and

 (d)  the  number  of  people  expected  to
 be  provided  with  jobs  under  these  plans  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PLANNING  (SHRI
 MOHAN  DHARIA  )  ;  (a)  to  (d).  A  state-
 ment  is  laid  on  the  Table  of  the  House,
 [Placed  in  Library.  See  No.  LT—6/6/7).

 श्री  भान  सिंह  भौरा  :  मिनिस्टर  साहब  ने

 जो  यह  स्टेटमेन्ट  दिया  है  यह  तो  बहुत  कुछ

 एकोनामिक  सर्वे  में  भी  लिखा  हुझा  है  भौर

 बजट  में  भी  कहा  गया  था  --यह  एक  हयूज
 स्टेटमेन्ट  है।  मैं  मिनिस्टर  साहब  से  जानना

 चाहता  हूं  कि  जो  अनएमलायमेन्ट  बढ़ता  जा

 रहा  है,  लास्ट  ईयर  के  मुताबिक  7,60,000.  वह

 था  जिसमें  दस  लाख  डिग्री  मेंद्रीफ़लेट,  4,59,000

 अंडर  ग्रजुण्द्स  और  2,68,000  ग्र  जुएट्स  थे

 शौर  जो  जब,ब  आपने  दिया  है  कि  हम  बता

 नहीं  सकते  कि  कितनों  को  जाब  दी  जायेगी  तो

 ये  जो  प्रनएम्प्लायड  है  उनका  ह्  आप  कितनी
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 देर  में  करेंगे  और  इसके  लिए  कौन  सी  स्कीम

 बनायेगे,  यह  बता  दें  |

 SHRI  MOHAN  DHARIA:  It  is  true  that
 the  reply  given  is  a  long  one,  But  I  wanted
 to  bring  to  the  notice  of  the  House  and
 through  the  House  to  the  country  the  several
 schemes  that  are  taken  up  by  the  Govern-
 ment  in  order  to  meet  this  problem  of  unem-
 ployment.  It  is  very  difficult  to  say  at
 this  stage  how  long  it  will  take  to  meet  this
 challenge.  In  the  reappraisal  of  the  fourth
 plan,  we  are  trying  to  take  into  consideration
 all  these  aspects  and  to  find  out  how  we  can
 meet  these  challenges  if  possible,  but  if
 these  schemes  which  are  narrated  in  the
 statement  are  properly  implemented,  I  have
 no  doubt  that  the  present  atmosphere  of
 frustration  in  the  country  will  certainly  go.

 aft  ara  fag  भौरा  :  मिनिस्टर  साहब  ने
 ये  स्कीम  बताई  है  अनएम्प्लायमेट  के  सिलसिले

 में  लेकिन  हमारा  जो  मुल्क  है  वह  एग्रीकल्चर
 डामिनेटेड  है  ओर  इसमें  जो  मेन  मसला  है  वह
 यह  कि  जो  लंड  पड़ी  हुई  है  उसको  लेडलेस  में

 डिस्ट्रीब्यूट  किया  जाये  और  उसका  इसमें  कोई
 जिक्र  ही  नही  है।  दूसरे  आपने  एलेक्शन  में

 वादा  किया  था  कि  i97.  के  प्राखिर  तक
 रेडिकल  चेजेज़  करेंगे  लेकिन  उभके  बारे  में  भी

 आपने  नही  बताया  कि  केसे  करेंगे  और  कब  तक
 करेंगे  तो  कया  आप  लेड  के  सिलसिले  में
 रेडिकल  चेजेज  करने  जा  रहे  है  ताफि  रुरल

 अ्रनएम्प्लायमेन्ट  दूर  हो  सके  ?

 इसके  अलावा  बबन  प्रनएम्प्लायमेन्ट  के
 बारे  में  आपने  कुछ  बताया  ही  नहीं  है  ।

 SHRI  MOHAN  DHARIA  :  If  you  look
 at  the  various  schemes  narrated  in  the  state-
 ment,  you  will  find  that  they  are  meant  for
 Small  Farmers  Development  Agencies,
 Agencies  for  Marginal  farmers  and  Agricul-
 tural  Labourers,  Rural  Works  Programme,
 Dry  Farming,  Area  Development  schemes,
 Agro-Service  Centres,  Crash  Scheme  for
 Rural  Employment  and  Schemes  for  educa-
 ted  unemployed,  So,  right  from  rural  areas
 to  urban  areas,  all  these  areas  are  taken  ito,
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 consideration,  But  I  do  agree  that  imple~
 mentation  of  land  reforms  is  equally  vital  in
 order  to  solve  this  problem.

 SHRI  9,  BASUMATARI  :  Is  it  a  fact
 that  a  Commission  of  Unemployment  has
 been  constituted  by  the  Government  and  if
 80,  what  are  the  terms  of  refence  ?

 SHRI  MOHAN  DHARIA:  A  commi-
 ssion  has  been  appointed  by  the  Ministry  of
 Labour.  Ido  not  know  exactly  its  terms  of
 refence,

 भरी  मुलचन्द  डागा  :  क्या  योजना  मंत्री  जी

 बतायेंगे  कि  आप  रोजगार  देने  से  पहले  उन

 लोगों  को  रोजगार  देंगे  जिन  के  घर  में  कोई
 कमाने  वाला  नही  है  ?  और  जो  इनकम  टैक्स
 देते  हैं,  या  जिन  के  घर  में  कोई  कमाने  वाला

 है,  उनको  रोज़गार  नहीं  देंगे  ?

 अध्यक्ष  महोदय  :  आप  बहुत  डिटेल  में  चले
 गये  है  ।

 SHRI  MOHAN  DHARIA:  My  party
 has  taken  a  decision  that...

 MR.  SPEAKER  :  It  is  not  a  question
 of  what  your  party  is  doing.  What  have  the
 Government  done?  You  should  reply  on
 behalf  of  the  Government  here,

 SHRI  MOHAN  DHARIA  :  Government
 are  trying  to  find  out  whether  in  the  matter
 of  employment,  priority  could  be  given  to
 those  families  where  there  is  no  employment
 whatsoever.  But  there  are  constitutional  and
 legal  difficulties,  which  are  being  examined
 by  Government.

 MR.  SPEAKER  ;  Mr  Raj  Narain—I  am
 sorry;  Mr  Raj  Deo,

 at  राजयेब  सिंह  :  अक्सर  अध्यक्ष

 महोदय,  हमारे  नाम  को  लेकर  गलफतहमी  हो
 जाती  है  t

 मान्यबर,  मैं यहू  जानना  चाहता  हूं  कि

 जौब  ओरियेन्टेड  स्कीम  को  चलाने  के  लिये

 राज्य  सरकारों  को  क्‍या  आप  ने  कुछ  फंड
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 उपलब्ध  कराथा  है  ?  यदि  हाँ,  शो  कितना  फंड

 उपलब्ध  कराया  है  ?

 SHRI  MOHAN  DHARIA :  It  is  difficult
 to  say  how  much  funds  are  made  available
 for  how  many  States.  But  there  are  many
 schemes  which  are  taken  up  by  the  Central
 Government  in  the  central  sector  and  natur-
 ally  funds  for  those  schemes  are  made  avai-
 lable  out  of  the  central!  pool,

 SHRI  DINEN  BHATTACHARYYA  :
 May  I  know  whether  it  is  a  fact  that  Mr,
 Sidhartha  Shankar  Ray,  who  has  been  recen-
 tly  appointed  by  the  Prime  Minister  to  ruje
 over  West  Bengla  from  here,  made  a  state-
 ment  that  as  soon  as  Haldia  port  goes  into
 operation  at  least  one  lakh  of  new  jobs  will
 be  provided  ?  May  I  know  whether  this
 statement  has  been  made  after  consultation
 with  the  Planning  Munister  or  he  has  made
 that  statement  as  the  ruler  of  West  Bengal  ?

 MR,  SPEAKER  :  Ido  not  think  it
 arises  out  of  this,  but  if  the  minister  is  in  a
 position  to  answer,  I  have  no  objection,

 SHRI  ATAL  BIHARI  VASPAYEE:  It
 is  not  an  irrelevant  question.

 SHRI  DINEN  BHATTACHARYYA  :  It
 is  a  pertinent  question.

 MR  SPEAKER  :  The  question  is  about
 unemployment  in  general,  If  you  want  to
 ask  a  specific  question,  you  should  give
 notice.

 SHRI  DINEN  BHATTACHARYYA  :
 He  has  made  a  statement  and  recently  he
 has  been  put  in  charge  of  West  Bengal  by
 the  Prime  Minister,  In  this  statement  he
 has  mentioned  that  he  will  give  employment
 to  one  lakh  people,  I  am  asking  the  Prime
 Minister  whether  this  statement  has  been
 made  in  consuliation  with  the  Planning
 Minister.

 THE  PRIME  MINISTER.  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 HOME  AFFAIRS  AND  MINISTER  OF
 INFORMATION  AND  BROADCASTING
 (SHRIMATI  INDIRA  GANDHI):  He  is  en-
 tirely  wrong,  Shri  Siddharatha  Shankar  Ray

 is  neither  the  ruler  of  Bengal  nor  has  he  been
 given  any  specific  chasge  of  Bengal...
 CInterruptiers)
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 अध्यक्ष  महोदय  :  माननीय  कछवाय  जी

 झाप  सठने  की  तकलीफ  न  करें  ।  मैं  वैसे  ही  कभी

 कभी  आप  को  मौका  दे  दू  गा  1  मेंने  आपके  पीछे

 खड़े  माननीय  सदस्य  को  बुलाया  है।

 श्री  आर०  यी०  बड़े :  मैं  माननीय  मंत्रो
 जीसे  जानना  चाहता  हूं  कि  आप ने  स्टेटमेंट
 में  क्रश  स्कीम  फौर  रूरल  डेवलपमेंट  के  बारे  में

 लिखा  है  कि  हर  जिले  में  1000  लोगों  को

 ऐमप्लायमेंट  देंगे  ।  इस  बारे  में  क्या  हर  स्टेट

 सरकार  से  आपके  पास  पत्र  आया  हैकि  इस
 प्रोग्राम  मे  ज्ञो  आप  ने  पेसा  दिया  है  वह  अप-

 याप्त  है  ?

 SHRI  MOHAN  DHARIA  :  This  scheme
 has  been  appreciated  by  the  State  Govern-
 ments  and  we  have  received  proposals  from
 28i  districts  ail  over  the  country.  It  is  being
 appreciated  that  the  scheme  envisages  work
 to  1,000  people  in  every  district  to  begin
 with.

 SHRI  CHINTAMANI  PANIGRAHI  :
 May  l  know  whether  it  has  come  to  the
 notice  of  Government  that  the  Government
 of  Orissa  stated  in  the  State  Assembly  that
 the  crash  programme  for  employment  could
 not  be  implemented  because  the  Centre  has
 not  given  any  money  ?

 SHRI  MOHAN  DHARIA:  As  the  Houre
 is  well  aware,  a  sum  of  Rs  50  crores  has
 been  made  available  to  various  States.
 Naturally,  Orissa  will  get  her  share  accord-
 ing  to  the  norms  laid  down.

 SHRI  CHINTAMANI  PANIGRAHI  :
 The  State  Minister  said  in  the  Assembly  that
 they  have  not  received  money.  The  Central
 Government  should  clarify  that.

 SHRI  MOHAN  DHARIA  :  If  they  have
 not  got  anything  at  all,  we  will  look  inte
 it.

 Purchase  of  Films  for  exhibition  on  reciprocal
 basis  by  India  and  Soviet  Union  and  no

 similar  arrangements  with
 U.S.  A.

 8971,  SHRI  INDRAJIT  GUPTA  :  Will
 the  Minister  of  FOREIGN  TRADE  be
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 pleased  to  state  :

 (a)  whether  several  Indian  films  have  been
 purchased  by  the  Soviet  Union  for  public
 exhibition  in  that  country  ;

 (b)  whether  the  film  ‘‘Mera  Nam  Joker”
 has  been  sold  for  Rs,  1s  lakhs  ;

 (c)  whether  the  Soviet  films  are  to  be
 purchased  and  exhibited  in  India  on  a
 reciprocal  basis  ;  and

 (d)  the  reasons  for  India  giving  almost
 exclusive  preference  to  American  films,
 although  the  U.S.  A  does  not  import
 Indian  films  ?

 THE  MINISTER  OF  FOREIGN  TRADE
 (SHRI  L.N.  MISHRA)  ;  (a)  to  (०0.  A
 statement  giving  the  information  §  is  laid
 on  the  Table  of  the  House,

 (d)  The  agreement  with  the  Motion
 Pictures  Fxport  Association  of  America  has
 expired  on  30th  June  ॥9्रा  and  the  entire
 question  of  films  into  India  ts  currently  under
 trevew.  Meanwhile,  there  has  been  in
 recent  years  some  export  of  Indian  films  to
 USA,

 Statement
 Yes,  Sir,
 In  accordance  with  the  agreement  entered

 into  with  SOVEXPORTFILM,  MOSCOW
 and  Indian  Motion  Pictures  Export  Corpora-
 tion  Ltd.,  Bombay  (IMPLC)  on  [9:h  August,
 1968,  25  feature  films  along  with  equal
 number  of  documentaries  and  cartoon  will
 be  allowed  to  be  imported  into  India  and
 U,.S.S.R.  will  import  Indian  films  of
 minimum  value  of  Rs.  8  (eight)  Jakhs
 annually.  The  agreement  which  is  valid
 for  5  years  is  subject  to  annual  review.

 SHRI  INDRAJIT  GUPTA  :  I  would
 like  to  know  from  the  Minister  whether  it
 is  not  a  fact  that  under  this  agreement  which
 the  Government  have  made  with  the  Motion
 Picture  Export  Association  of  America  90
 percent  of  the  foreign  films  which  are  import-
 ed  into  India  for  commercial  showing  are
 imported  through  American  companies
 whereas  not  a  single  Indian  film  has  been
 either  exported  or  distributed  in  the  United
 States  for  commercial  showing,  for  public
 showing  on  &  commerecial  basis.  I  want  to
 know  if  this  is  a  fact  and,  if  so,  what  hind
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 of  reciprocity  is  being  observed  under  this
 agreement  ?

 SHRI  L,  N.  MISHRA  :  It  is  not  correct
 to  say  that  not  a  single  Indian  film  has
 been  exported  to  USA,

 SHRI  INDRAJIT  GUPTA .  For  commer-
 cial  showing.

 SHRI  L.  N.  MISHRA  १]  am  coming  to
 that.  Our  export  of  films  to  the  USA  during
 the  last  four  years  in  terms  of  values  has
 been  as  under:  1967-68,  Rs.  2.3  lakhs  ;
 1968-69  Rs.  44  Jakhs  ;  —  1969-70
 Rs,  89  lalhs  and  1970-71  Rs.  92
 lakhs,  The  films  from  USA  come  under
 the  agreement  which  expired  on  30th  June
 v7.

 SURL  INDRAJIT  GUPTA  :  Sir,  I  want
 your  protection.  '  am  not  asking  about
 the  value,  Were  they  sent  to  America  for
 edmmercial  showing  ?  I  am  not  retofring  to
 private  shows  or  imports  by  Indian  citizens
 staying  in  America,

 SHIR  L.N.  MISHRA  :  The  import  to
 UBA  is  by  private  agencies.  There  is  no
 doubt  about  that,  The  IMPEC  is
 looking  after  the  export  of  films  to  the
 Soviet  Union  and  other  countries.  So  far
 as  Ameria  is  concerned,  it  is  done  by
 private  agencies  We  are  going  to  review
 the  whole  position,  It  is  just  possible  that
 we  might  modify  the  old  arrangement  or
 have  a  new  one.  We  are  very  keen  that
 America  also  accept  our  present  arrange-
 ments  and  the  special  atrangements  with
 UK  and  USA  should  go,

 SHRI  INDRAJIT  GUPTA:  I  would
 like  to  know  as  a  result  of  the  working  of
 the  old  agreements  which  give  the  American
 firms  near  monopoly  in  India  and  also  as
 a  result  of  fact  that  these  American  com-
 panics  either  own  or  control  most  of  the
 cinema  houses  in  this  country  what  is  the
 total  amount  of  earning  which  are  kept  under
 the  block  fund  ?

 SHRI  L,  N.  MISHRA  :  Every  year
 America  csn  take  back  or  repatriate  only
 upto  Rs.  25  lakh.  The  total  amount  under
 the  block  fund  is  Rs.  5  crores.  So  far  as  the
 clnema  houses  are  conceracd,  in  India  we

 ASADHA  19,  893  (SAKA)  Oral  Answers  8

 have  got  only  96  cinema  houses
 where  foreign  films  are  shown,  that  is,  only
 2%  of  the  total  cinema  houses  in  the  country.

 SHRI  DINESH  CHANDRA
 GOSWAMI:  May  {  know  from  the  hon,
 Minister  whether  any  policy  or  guideline
 has  been  evolved  so  that  we  may  show
 pictures  which  only  present  the  correct  picture
 of  thie  country  or  of  educated  va'ue  ?

 SHRI  L.  N.  MISHRA:  Quality  of  films
 is  controlled  by  Films  Censor  Board  of
 India.  Films  are  only  imported  into  india
 after  having  been  approved  by  the  Film
 Censor  Board  of  India.

 Functioning  of  I-A-S.  Officers  In  States

 *972,  SHRI  N.K.  SANGHI:  Will
 the  PRIME  MINISTER  be  pleased  to  refer
 the  reply  given  to  Starred  Question  No.  388
 on  the  9th  June,  41971  regarding  increase  in
 promotion  quota  of  Indian  Administrative
 Service  Officers  from  the  State  Civil  Services
 and  state  :

 (a)  whether  Government
 implemented  the  recommendation  of  the
 Administrative  Reforms  Commission  to
 limit  the  scope  of  functioning  of  the  Indian
 Adminis'tative  Service  Officers  in  the  State
 jurisdiction  ;  and

 have  since

 (b)  if  not,  the  reasons  therefor  and
 what  steps  have  since  been  taken  to  imple-
 ment  the  same  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND  IN
 THE  DEPARTMENT  OF  PERSONNEL
 (SARI  RAM  NiWAS  MIRDHA):  (a)  and
 (b),  The  matter  is  still  under  examina-
 tion,

 SHRI  N.  K.  SANGHI:  I  understand
 with  the  recommendation  of  the  Admints-
 trativ:  Reforms  Commission  eight  States
 have  shown  their  disapproval  in  accepting
 the  recommendations  of  limiting  the  scope
 of  IAS  officers  working,  May  I  know
 from  the  Government  if  this  is  the  reason
 for  soft-peddaling  the  issue  to  avoid  any
 vension  in  the  Centre-State  relationship.

 MR,  SPEAKER:  When  there  is  no
 reply  to  the  main  question  where  is  the
 point  in  putting  supplementary,



 9  Oral  Answers

 SHRI  N.  K.  SANGHI:  How  long
 will  the  Government  take  to  bring  this
 recommendation  into  effect  ?

 SHRI  RAM  NIWAS  MIRDHA  :  There
 is  no  question  of  Government  soft  peddal-
 ing  this  or  any  other  recommendation  of
 Administrative  Reforms  Commission.  These
 recommendations  about  which  the  hon.
 Member  has  asked  the  question  are  very
 important  recommendations  and  since  they
 concern  basically  the  State  Governments  any
 decision  that  the  Government  would  take  on
 these  recommendations  of  the  Commission
 would  have  to  be  done  after  proper  consulta-
 tion  with  the  State  Governments.  We  are
 constantly  reminding  the  State  Governments.
 Some  have  sent  the  reply  and  other  have
 agreed  to  send  the  reply  soon-

 Taking  over  of  Cannanore  Splaning
 and  Wenving  Mills

 4973,  SHRI  C.K.  CHANDRAPPAN  :
 Will  the  Minister  of  FOREIGN  TRADE
 be  pleased  to  state  ;

 (a)  whether  the  Nationtional  Textiles
 Corporation  had  submitted  a  report  about
 the  working  of  the  Cannanore  Spinning  and
 Weaving  Mills  and  had  recommended  the
 taking  over  of  its  management  ;

 (b)  if  so,  what  are  the  broad  outlines
 thereof  ;  and

 (c)  the  decision  of  the  Centre  in  this
 matter  ?

 THE  MINISTER  OF  FOREIGN  TRADB
 (SHRI  L.  N.  MISHRA):  (a)  and  (b).  The
 affairs  of  Cannanore  Spinning  aud  Weaving
 Mills  Ltd.  have  been  investigated  under  the
 Industries  (Develepment  and  Regulatiom)
 Act,  and  it  would  sot  be  in  the  public
 imtereat  to  disclose  their  contents,

 SHRI  C.  K.  CHANDRAPPAN:  I
 would  like  to  know  from  the  Minister
 whether  there  was  unanimous  recommenda:
 tion  made  by  the  National  Textiles  Corpora-
 tion  and  by  the  investigating  authorities  that
 the  mills  should  be  taken  over  ?  What  will
 be  the  decision  thereof  ?

 SHRI  L.  N.  MISHRA:  As  I  have  said,
 the  investigation  committee  has  submitted  its
 report,  We  are  examining  it,  We  have  to
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 look  into  it  as  to  what  is  the  condition  of
 the  Mill  there,  what  amount  of  investment
 has  to  be  made,  how  far  the  State  Govern-
 ment  will  share  the  financing  part  of  it,  etc.
 These  are  the  points  to  be  examined  and
 decided.  I  can  only  assure  the  hon,  Member
 that  it  will  be  my  endeavour  to  see  that  this
 Mill  starts  working.

 SHRI  C,  K.  CHANDRAPPAN  :  Does
 it  mean  that  the  Centre  has  informed  the
 State  to  take  the  responsibility  of  sharing
 the  financing  of  it  and,  if  so,  what  is  the
 reply  that  the  Centre  has  received  from  the
 State  Government  and  whether  the  Centre
 has  decided  to  take  it  over  ?

 SHRI  L.  N.  MISHRA:  We  have  not
 taken  any  decision  yet,  We  are  in  corres-
 pondence  with  the  State  Government.  We
 are  examining  the  issuc.  I  can  only  assure
 him  that  it  will  be  my  endeavour  to  see  that
 this  Mill  starts  working  specially  in  view  of
 the  unemployment  situation  prevailing  there,

 श्री  अचल  सिह  :  यह  जो  रिकमेन्डेशन

 की  गई  है  कि  मिल  को  ले  लिया  जाये,  तो  क्या

 उसको  लेने  के  बाद  उसमें  फायदा  हो  सकेगा  ?

 झ्रध्यक्ष  महोदय  :  इसी  का  तो  'कगड़ा

 हो  रहा  है  L

 Exploration  of  Foreign  Markets  for
 indian  Processed  Food,  Nats

 and  Spices

 4974,  SHRI  M,M.  JOSEPH:  Will
 the  Minister  of  FOREIGN  TRADE  be

 pleased  to  state  :

 (a)  whether  a  team  of  processed  food
 and  spice  mannfacturers  visited  European
 and  American  cities  to  explore  markets  for
 Indian  processed  foods,  nuts  and  spices  ;
 and

 (b)  if  8०,  the  result  achieved  in  this
 regard  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A,  C.  GEORGE):  (a)  and  (b),  The  team
 is  at  present  touring  these  countries  and  a
 report  will  be  availabe  on  their  return.
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 SHRI  M.  M,  JOSEPH  :  Will  the  hon.
 Minister  be  pleased  to  state  whether  the
 Government  is  having  an  idea  of  sending  a
 team.  to  explore  the  foreign  markets  for
 Indian  rubber  ?

 SHRI  A  C.  GEORGE:  It  does  not
 arise  out  of  this  Question,  All  the  same,
 Tegarding  rubber,  at  present  we  were  think-
 ing  of  only  utilising  our  existing  machinery
 of  commercial  negotiations.

 SHRI  M.  M.  JOSEPH  :  The  production
 of  rubber  is  in  excess  of  the  demand......

 MR,  SPEAKER:  This  is  about  food
 items.  You  ask  your  question  abeut  food
 items,  Rubber  is  not  a  food  item.  You  can
 ask  another  question  if  you  like,  No.

 Establisbment  of  Spinning  Mill  in
 Manipur

 #976,  SHRI  N.  TOMBI  SINGH  :  Will
 the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  whether  the  proposal  for  establish-
 ment  of  a  spinning  mill  in  Manipur  has  been
 dropped  ;

 (b)  if  so,  the  reasons  therefor  ;  and

 (c)  if  not,  the  progress  made  therein  and
 when  it  is  Jikely  to  be  established  ?

 THE  MINISTER  OF  FOREIGN
 TRADE  (SHRI  L.  चि,  MISHRA):  (a)  to
 (c).  The  proposal  made  in  964  was  drop-
 ped  on  the  advice  of  a  team  of  technical
 experts.  On  the  request  of  the  Government
 of  Manipur,  however  the  proposal  has
 recently  been  taken  up  for  reconsideration
 and  a  techno-economic  examination  is  being
 made.

 SHRI  N.  TOMBI  SINGH  :  May  I  know
 from  the  bon.  Minister,  in  view  of  the  fact
 that  every  household  in  Manipur  is  an  active
 unit  of  the  handloom  industry  and  for  the
 matier  of  that  a  heavy  consumer  of  silk  yarn
 and  also  there  are  vast  fertile  areas  for  cotton
 production,  what  is  the  basis  of  the  expert
 advice  as  a  result  of  which  this  proposal  had
 to  be  dropped  ?  May  |  know  the  main
 features  of  such  an  advice  ?
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 SHRI  L.  ह. ि  MISHRA:  The  proposal
 came  to  the  Ministry  of  Foreign  Trade  some
 time  in  964  and,  at  that  time,  a  team  was
 Sent  to  examine  it.  They  advised  us  that
 it  was  not  economical  to  set  up  a  spinning
 mill  there.  We  started  another  examination
 of  it  on  the  request  of  the  Manipur  Govern-
 ment,  I  can  assuro  the  hon.  Member,
 altough  the  setting  up  of  a  spinning  mill  is
 under  banned  items,  I  will  try  to  make  an
 exception  in  the  case  of  Manipur.  On  re-
 ceipt  of  a  report  from  the  Textile  Commiss-
 ioner,  we  will  see  that  it  is  sct  up  in  Mani-
 pur,

 SHRI  N.  TOMSI  SINGH  :  May  I  know
 from  the  hon,  Minister  whether  the  expert
 committee  which  examined  this  issue  had
 examined  it  half-heartedly  so  that  after  the
 loss  of  7  years  there  was  the  necessity  of
 reconsidering  it.  There  has  been  a  consistent
 and  persistent  demand  for  it  ia  Manipur......

 MR.  SPEAKER  :  He  has  already  accep-
 ted  it.

 SHRI  N.  TOMBI  SINGH  :  [  am  thank-
 ful.  May  I  know  from  the  hon.  Minister
 when  this  second  examination  will  be  over
 and  is  it  also  likely  to  be  dropped  after  axa-
 mination  so  that  it  may  be  again  revived
 after  several  years  ?

 SHRI  L.  N.  MISHRA  :  Perhaps  the  hon
 Member  did  not  follow  my  answer,  I  said
 that  I  am  expecting  a  report  from  the  Textile
 Commissioner,  I  have  also  said  that  I  will
 make  an  exception  in  the  c  se  of  Manipur
 becuuse  of  the  local  situation  and  it  was
 perhaps  agreed  to.

 MR.  SPEAKER  ;  Qn.  977—Mr.  9.  R.
 Shukla~—absent.

 Qn,  978.

 Proposal  to  establish  Free  Trade  Zome
 near  Santa  Cruz  Air  Port

 *978,  SHRI  HARI  KISORE  SINGH:
 Will  the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  whether  there  is  any  plan  to  esta-
 blish  a  free  trade  zone  called  Air  Pott
 Electronic  Project  near  Santa  Cruz  Air  Port,
 Bombay;  and
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 (b)  if  so,  the  main  features  of  the
 proposed  project  ?

 THE  MINISTER  OF  FOREIGN  TRADE
 (SHRI  L.N.  MISHRA):  (a)  The  TDA  is
 planning  to  establish  at  Santa  Cruz  Airport
 Bombay,  a  bonded-processing  facility  for
 promoting  export  of  electronic  equipments
 and  components.

 (b)  A  Statement  is  enclosed,

 Statement

 (i)  The  Project  is  not  a  free  trade  zone.
 It  is  an  extension  of  present  manufacture-in-
 bond  facilities  provided  by  the  Central  Board
 of  Customs  and  Excise,  Selected  assemblies
 and  sub-assemblies  of  electronic  equipment
 and  components  are  proposed  to  be  processed
 in  the  Facility  for  export.

 (ii)  The  Facility  will  be  sited  on  a  land
 near  the  Santa  Cruz  Air-port  measuring
 about  100  acres,  The  land  is  being  acquired
 by  the  State  owned  Maharashtra  Small
 Scale  Industries  Development  Corporaticn.

 (iii)  The  Facility  wiil  be  self  contained.
 Besides  the  processing  and  testing  lines  which
 would  be  put  up  by  individual  processing
 units,  there  will  be  common  service  facilities
 like  tool  rooms,  electricity,  water  and  pneu-
 matic  services,  telecommunication  facilities
 like  telex  and  banking  and  customs  documen-
 tation  facilities.

 (iv)  Admission  of  entrepreneurs  to  the
 Facility  will  be  decided  by  a  high  power
 Board  of  Management  on  the  basis  of  techni-
 cal  and  commercial  feasibility  of  the  00
 pre  cent  export-oriented  projects  to  be  sub-
 mitted  by  the  entrepreneurs.

 SHRI  HARI  KISHORE  SINGH:  I
 understand  that  there  will  be  no  customs
 duty  on  import  of  raw  materials  or  enquip-
 ment  for  the  project  as  the  entire  output
 will  be  for  export.  May  I  know  from  the
 Government  what  steps  the  Government
 propose  to  take  to  ensure  that  raw  materials
 meant  for  this  project  or  the  output  of  this
 project  may  not  find  their  way  into  the  black
 market  inside  the  country  ?
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 SHRI  L.  N.  MISHRA:  This  is  going
 to  be  a  bonded  area,  mainly  meant  for
 export.  Perhaps,  there  will  be  facility  in  the
 matter  of  custcms.  It  is  only  for  customs
 purposes  and  it  is  for  the  S:ate  Government
 to  see  that  there  is  no  leakage  here,

 SHRI  HARI  KISHORE  SINGH  ;  What
 are  the  reasons  for  establishing  this  project
 near  Santa  Cruz  and  will  the  Government
 consider  establishing  similar  projects  in
 Yegard  to  other  industrial  and  agricultural
 goods  in  other  paris  of  the  country  also  ?

 SHRI  L.  N.  MISRA  :
 make  electrical

 We  are  going  to
 components  and  electrical

 parts  because  they  have  got  very  good
 market,  For  the  present,  to  begin  with,
 Santa  Cruz  is  our  first  effort  and  if  we  suc-
 ceed  there,  we  can  think  of  other  places,

 AH  India  Services  Examinations

 #979,  SHRI  GANGA  REDDY:  Will
 the  PRIME  MINISTER  be  pleased  to  state  :

 (a)  whether  representations  have  been
 received  that  married  women  be  allowed  to
 appear  for  the  All  India  Services  as  I.A,S.,
 I.P.S.,  LF.S.  (Forest),  I.F.S.  (Foreign);

 (b)  whether  Government  have  considered
 the  representations  and  taken  decision;  and

 (c)  if  so,  what  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND  IN
 THE  DEPARTMENT  OF  PERSONNEL
 (SHRI  RAM  NIWAS  MIRDHA)  :  (a)
 According  to  the  rules  governing  recruitment
 to  the  Indian  Administrative  Service,  the
 Indian  Police  Service  and  the  Indian  Forest
 Service,  a  married  woman  is  not  entitled  as
 of  right  to  be  appointed  to  these  Services,
 If  a  woman  who  is  appointed  to  any  of  these
 services  subsequently  marries  she  can  be
 called  upon  to  resign,  should  the  mainten-
 ance  of  efficiency  50  require.  However,  in
 practice,  married  women  are  not  debarred
 from  appearing  in  the  cometitive  examina-
 tions  on  the  basis  of  which  direct
 recruitment  to  these  services  is  made.
 Married  women  or  widews  with  en-
 cumbrances  are  not  recruited  to  the  Indian
 Foreign  Service.  Ne  representation  has  been
 received  by  Government  in  this  regard,
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 (a)  and  (b).  Do  not  arise.

 SHRI  GANGA  REDDY  :  Will  this
 discrimination  against  married  wonen  in
 regard  to  public  employment  not  amount
 to  a  violation  of  fundamental  rights  ?

 SHRI  RAM  NIWAS  MIRDHA  ;  This
 matter  has  been  very  well  examined  and  we
 are  advised  that  no  constitutional  infringe-
 ment  is  involved  in  this.

 SHRI  GANGA  REDDY  :  How  is  it
 that  the  Government  think  that  a  woman
 becomes  incapable  after  marriage  to  fit  into
 administrative  jobs  ?

 MR.  SPEAKER  ;
 marriage  ?

 Incapacity  after

 SHRI  RAM  NIWAS  MIRDHA  :  It  is
 not  a  question  of  a  woman  getting  ineffici-
 ent  after  marriage.  For  example,  in  Fore-
 ign  Service  certain  difficulties  do  arise  from
 the  posting  of  a  married  woman  but  I  can
 assure  the  hon  Member...

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  LNLRGY,  MINISTER  OF
 HOME  AFFAIRS  AND  MINISTER  OF
 INFORMATION  AND  BROADCASTING
 (SHRIMATL  INDIRA  GANDHI):  The
 question  really  is  whether  a  woman  5  will-
 ing  to  accept  postings  in  the  normal  way  or
 whether  she  would  wish  to  be  posted  where
 her  husband  19  posted,  That  ts  what  creates
 difficulty,

 SHRI  S.M.  BANCRJBE  :  The  Prime
 Minister  has  answeired  the  question.  4
 wish  to  say  that  as  a  general  rule,  where
 the  husbind  and  and  wife  both  are  Govern-
 ment  servants,  then,  normally  they  shou'd
 be  posted  in  a  particular:  place.  These  are
 the  rules,  Therfore,  ]  would  like  to  know
 this  from  the  Prime  Minisier  and  the
 Minister  who  is  there,  {  would  like  to  know
 whether  this  is  not  the  only  objection,  but
 that  this  has  been  objected  to  by  the  serving
 IAS  officers  belonging  to  the  male
 community.

 Sir,  when  the  country  is  ruled  by  a  lady,
 how  35  it  that  there  is  discrimination  7  Do
 we  want  our  sisters  to  remain  unmarried
 throughout  their  fives?  What  is  this?  It
 is  actually  forced  Brahmachari,  they  refuse
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 to  be  Brahmachari.  This  is  something
 ridiculous,  When  there  is  equality  before
 law,  when  there  is  equality  according  to  the
 Constitution,  this  is  ridiculous  and  this
 should  be  changed.

 SHRIMAT]I  INDIRA  GANDHI  :  These
 rules  were  made  before  I  became  the  Prime
 Minister.

 SHRI  S.  M.  BANERJEE  :  That  is  not
 the  reply,  I  am  not  blaming  anybody.  I
 welcome  the  Prime  Minister  and  I  welcome
 any  IAS  officer  who  is  a  lady.

 SHRIMATI  LASHMIKANTHAMMA
 rose—

 MR,  SPEAKER  :  There  are  so  many
 others  already  looking  after  your  interest,

 SHRI  RAM  NIWAS  MIRDHA  :  As
 Tegaids  the  married  persons  in  the  LAS,  we
 have  betn  very  Jiberal  in  alloiting  the  same
 Sta'e  or  arranging  inter-cadic  transfer  from
 one  State  to  another  in  case  one  member  of
 the  IAS  marries  another—IAS,

 SHRIMAT!  LAKSHMIKANTHAMMA  :
 It  is  strange  that  the  Munister  expressed
 doubt  about  their  efficiency  when  the  whole
 country  is  ruled  by  a  woman.  The  Prime
 Minister  just  now  said  that  these  rules
 were  made  before  she  became  the  Prime

 She  sometime  back  said,  she  is
 not  feminine.  agree,  once  she  is  a  Prime
 Minister,  she  need  not  be  feminist,
 but  she  should  protect  the  right  of  women...

 Minister,

 MR,  SPEAKER  :  What  about  M.  Ps  ?
 M.  Ps.  do  remain  feminine,

 SHRIMATI  LAKSHMIKANTHAMMA  :
 M,  Ps,  are  married;  there  are  M,  Ps.  who
 have  become  Ministers  and  tf  that  does  not
 stand  in  the  way,  why  should  tt  stand  in
 the  way  of  officers  ?  I  want  to  know
 whethcr  they  would  drop  these  unjust  rules
 at  the  earliest  time,  because...

 MR,  SPEAKER  :
 elear  about  her,

 Let  the  lady  be

 SHRIMATI  LAKSHMIKANTHAMMA  :
 lam  very  clear,  Sir,  Only  men  are  trying
 not  to  be  clear.
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 MR,  SPEAKER  :  |  assure,  you,  I  have
 no  doubt  about  it,

 SHRIMATI  LAKSHMIKANTHAMMA,;
 I  want  to  know  whether  my  request  to  the
 Prme  Munister  to  protect  the  right  of
 women  will  be  agreed  to  and  something
 done  in  this  matier  to  drop  these  rules  and
 that  discrimination  will  be  made  against
 women.

 SHRI  RAM  २७४४७  MIRDHA:
 There  is  no  question  ef  discrimination,  As
 l  have  said,  up  ull  now,  no  discrimination
 has  been  exercised...

 SHRIMATI  LAKSHMIKANTHAMMA  :
 These  are  ail  old  rules.

 SHRI  RAM  NIWAS  MIRDHA:  But
 they  have  been  implemented  for  long...

 MR.  SPEAKER
 missed  the  bus.

 She  has  already

 DR.  KAILAS  ;  Is  it  part  of  the  family
 planning  progiamme  ?

 SHRIMATI  INDIRA  GAWDHI  :  As
 my  colleague  the  hon.  Minister  has  poiated
 out,  this  rule  has  not  been  applied,  as  far
 as  the  JAS  is  concerned,  ina  single  case;
 that  is  what  lam  told.  But  J  agree  that  it
 3s  somewhat  unfurtunately  worded,

 sit  रामचन्द्र  विकल  :  अध्यक्ष  महोदय,...

 अध्यक्ष  महोदय  :  श्री  विकल  को  इसमे

 क्या  दिरूचस्पी  है  ?

 श्री  शमचन्द्र  विकल :  मत्री  जी  ने  उत्तर

 दिया  है  कि  महिलायें  परीक्षा  के  लिए  बुला  ली
 जाती  है  भौर  बाद  मे  नही  रखी  जाती  है  ।  यह
 बड़ा  गम्भीर  सवाल  है।  प्रधान  मत्री  ज्ञी  ने  भी
 जो  उत्तर  दिये  है,  वे  काफी  गम्भोर  है।  नै

 चाहता  हू  कि  यदि  श्राप  इस  विषय  पर  सदन  मे
 विवाद  करायें,  तो  ज्यादा  अच्छा  हो  ।

 SHRI  JAGANATH  RAO:  An  officer
 with  an  accomplhshed  wife  is  preferred  in
 Foregn  Service.  Why  not  an  accmplished
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 woman  with  a  husband  who  is  accomplished
 and  qualified  be  preferred  for  Foreign
 Service  ?

 MR,  SPEAKER  ;  That  is  a  matter  to
 be  considered,

 Reprintiug  of  Posts  and  Telegraphs  Code

 *985,  SHRIR.  दि  BADE:  Will  the
 Minister  of  COMMUNICATIONS  _  be
 pleased  ५0  state  :

 (a)  whether  the  Post  and  Telegraphs
 Code  has  not  been  reprinted  since  954  ;

 (b)  the  number  of  corrections  since
 made  n  the  rules  ;  and

 (c)  whether  it  hampers  the  efficiency
 of  the  Department  ?

 संचार  मत्री  (श्री  हेमवत्ती  नंदन  बहुगुण)  :

 (क)  जी  नही  ।  डाक-तार  नियम  पुस्तक,  खंडा,
 डाक-तार  नियम  पुस्तक  खड  Xi,  भाग 1४.
 और  डाक-तार  वित्तीय  पुस्तिका  खंडना  के
 अतिरिक्त  [954  के  बाद  अन्य  सभी  डाक-तार

 सहिताओोो  का  पुनमु द्रण  किया  गया  है  a

 (@)  जी  हां  ।  एक  विवरणा-पत्र  सभा-पटल
 पर  रखा  जा  रहा  है  जिसमे  विभिन्‍न  नियम

 पुस्तकों  से  संबंधित  जारी  की  गई  शुद्धि  पत्रियों
 की  संख्या  दी  गई  है  [प्रस्यालय  में  रख  दिया
 गया  ।  देखिये  सख्या  LT-67/7!]

 (ग)  जी  नही  1

 शी  आर.  वी.  बडे  :  अध्यक्ष  महोदय,  मैं  ने
 भाग  (सी)  में  पूछा  है  कि  :

 “‘whether  it  hampers  the  efficiency  of
 the  Department  ?"

 मत्री  महोदय  ने  उत्तर  दिया  है,
 “नो,  सर”  |  उन्होने  जो  स्टेटमेंट  दिया  है,
 उस  में  बताया  गया  कि  पी.  एड  टी.

 मैनुभ्नल,  वाल्युम  1, पार्ट ग  में  करेक्शन  लिस्ट्स
 प्लौर  स्लिप्स  की  संख्या  22( 122-128)  भौर
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 वाल्युम  mia  मे  करेक्शन  लिस्ट्स  भौर  स्लिप्स  की

 सख्या  72(509)  है।  इसी  तरह  964  9%
 छपे  हुए  वाल्युम  Vi,  पार्ट  त  में  करेक्शन

 लिस्टूस  और  उस्लिप्स  की  संखया  26

 (89)  है।  मै  ने  इस  स्टेटमेट  मे  दी  गई  करेक्शन

 लिस्ट्स  और  स्लिप्स  ककी  सख्या  को  जोड  कर
 देखा  है  कि  सब  ला  वाल्युम्जु  मे  एक  हजार
 के  करीब  करेक्शन  लिस्ट्स  शरीर  स्लिप्स  लगी

 हुई  हैं  इस  का  परिणाम  यह  है  कि  वे  सब

 स्लिप्स  नहीं  मिलती  है  और  इस  लिए  इन
 वाल्युम्ज  का  उपयोग  नहीं  हो  पाता  है  ।  मैं  यह
 जानना  चाहता  हु  कि  डिपाटमेन्ट  की  ओर  से
 नये  वाल्युम्ज  क्यों  नही  प्रबाशित  किये  जात  है,
 जिस  से  उनका  उपयोग  किया  जा  सके  शौर
 आवश्यता  पइने  पर  उन  को  रेफर  क्या  जा
 सके  ।

 श्री  हेसवतोीा  नदन  बहुगुणा  माननीय
 सदस्य  का  जा  प्रशन  है,  उस  में  हमारे  लिय
 सलाह  है|  जाहिर  ह  कि  हम  का  अभी  तक

 उस  में  कोई  कठिनाई  दिखाई  नही  दी  हैं।  उन
 के  पास  जा  वाल्युम  Fer

 श्रीआर  मी  बड  वाल्युम  Vi,  पार्ट  qt
 श्री  हेमवली  लन्‍्दम  बहुगुरणा  वह  964  में

 रिप्रिन्ट  [नुह  गया  है  और  सकी  कापीज़  हमारे
 पास  बाको  है  उस  के  बाद  नियमों  म  जो  परि-
 बर्तन  बिये  है,  उनकी  स्लिप्स  चिपका  दी  गई  है
 और  विभाग  को  इस  सम्बन्ध  म॑  कोई  कठिनाई

 नद्दी  हो  रही  है  1

 श्री  आर  वो.  बड़े,  पारियामेन्ट  हाउस  मे

 बाल्युम  vi  के  सिवा  और  कोई  वाल्युम  नहीं
 मिलता  है  1  24-10  70  को  मंत्री  महोदय  के

 विभाव  को  बाकी  याल्युमज  भेजने  के  लिए  कहा
 गया  और  उन्होंने  कहा  कि  अभी  स्टाक  में

 नहीं  हैं।  मैं  यह  जानना  चाहता  हूँ
 कि  बया  ये  अभी  रिप्न्टि  नही  हुए  है
 और  कया  उन  की  जल्‍दी  रिप्रिन्ट  किया
 जायेगा  |

 ASADHA  I6,  893  (SAKA)  Oral  Answers  30

 भरी  हेमवती  ह...  बहुगुरा  कुछ  तो  ऐसे

 है,  जो  हमारे  पास  मौजूद  है  और  जो  नहीं  हैं,  वे

 प्रिन्ट  के  लिए  गये  हुए  है  और  वे  चीफ  कन्ट्रोलर
 आफ  स्टेशनरी  एन्ड  प्रिन्टिंग  के  पास  मौजूद  है  ।

 जब  वे  प्रिन्ट  करके  भेजेंगे,  तो  हम  देगे।  अगर

 माननीय  सदस्य  क्सी  स्पेत्तिफिक  बाल्युम  की

 चर्चा  करें,  तो  मै  बता  सकता  ह््कि  हम  दे

 सकते  है  या  नहीं  I

 Government  Agency  for  Pub‘ication  of
 Works  of  Dr  Ambedkar

 *988  SHRI  र  P  ULGANAMBI:
 Will  the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state

 (a)  whether  there  35  any  proposal  to  set
 up  4  Govesnment  oigimzition  or  to  finance
 any  voluntaty  body  for  the  collection  editing
 and  publnatucn  of  the  works  of  DR  B  R
 Ambedkar  ,  and

 (b)  af  so  the  mam  fe  stures  thureof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INIORMAT:ON  AND
 BROADCASTING  (SHRL  DHARAM  BIR
 SINITA)  =  (a)  and  (6b)  7४6  Publications
 Division  propose  to  publish  a  biography  of
 Dr  Ambedkit  in  the  serics  Butiders  of
 Modrn  India’  There  ts  no  scheme  to
 establish  an  otyanisition  or  to  finince  any
 voluntary  body  for  the  collec  ion  editing
 and  publiauon  of  the  works  of  Dr  BR
 Ambedkar

 SHR}  R  P  UILAGANAMBI  Will
 Government  come  forward  to  establish  a
 memorial  or  fc  undation  which  may  publish
 Dr  Ambedkar’s  works  and  propigate  his
 ideals  to  the  people  on  the  lines  of  what
 was  done  in  the  case  of  Gandhiyt  Nehru,
 Lal  Bahadur  Shastri  Dr  Zakir  Hussain,
 Kasturba  and  others  ?

 SHRI  DHARAM  BIR  SINHA  Govern-
 ment  |  Wc  not  published  the  coll  cited  works
 of  any  Indian  Jeader  other  than  Mahatma
 Gandhi  We  have  published  the  speeches
 of  some  of  our  national  Ikaders  such  as  the
 President,  the  Prime  Mimister,  Vice  President
 and  others  They  include  Sardar  Patel,
 Subhash  Chandra  Bosc,  ्  Rajgopalacharn
 and  T  T  Krishnamachari  The  pubhcation
 is  limited  to  that  of  collected  speeches
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 SHRI  INDER  J.  MALHOTRA  :  Since
 when  did  T,  T.  Krishnamachari  become  a
 national  leader  ?

 SHRI  DHARAM  BIR  SINHA:  That
 was  published  on  a  special  occasion.

 SHRI  R.  P.  ULAGANAMBI:  Will
 Government  come  forward  to  give  financial
 help  to  voluntary  organisations  or  agencies
 which  may  engage  themselves  in  propagating
 Dr.  Ambedkar's  ideals  by  publishing  his
 monumental  works  like,  Zhe  Buddha  and
 His  Dharma,  Who  are  Sudas?  The
 Untouchables  etc.  ?

 SHRI  DHARAM  BIR  SINHA  :  At  the
 moment,  Government  have  no  scheme  to
 finance  such  a  proposal.

 SHRIS.  M.  BANERJEE:  Apart  from
 publishing  various  books  and  speeches  of
 Dr.  Ambedkar,  is  there  a  request  by  some
 voluntary  organisations  for  a  documentary
 on  his  life  and  tachings  ?  If  so,  ts  it  likely
 to  be  done  this  year  ?

 SIIRI  DHARAM  BIR  SINHA:  At  the
 moment,  we  do  not  have  any  information,
 i  require  notice.

 Cases  of  Thefts  of  Cars,  Scooters  and
 Cycles  in  Delhi

 *990,  SHRI  A.  N.  CHAWLA:  Will  the
 Minister  of  HOME  AFTAIRS  be  pleased  to
 state  :

 (a)  whether  the  number  of  thefts  of
 cars,  scooters,  cycles  in  Delhi  has  been  on
 the  increase  ;

 (b)  if  so,  the  number  of  cars,  scooters,
 cycles  stolen  during  the  last  one  year  and
 how  these  figures  compare  with  thoso  of  the
 corresponding  period  of  the  previous  year  ;

 (c)  the  number  out  of  them  recovered
 and  handed  over  to  the  owners  ;

 (d)  the  number  and  other  particulars  of
 persons  arrested  in  this  connection  during
 this  pericd  and  the  action  taken  against
 them  ,  and

 (e)  the  measures  adopied  by  Govern-
 ment  to  check  the  increasing  incidents  of
 such  thefts  in  the  capital  ?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 MOHSIN):  (a)  to  (e).  Based  cn  the
 information  given  by  the  Delhi  Administra-
 tion,  three  statements  arc  placed  on  the  table
 of  the  House.  [Placed  in  Library.  See
 No,  LT—68/74)

 SHRI  A,  N.  CHAWLA:  Have  boot-
 leggers  and  smugglers  also  been  involved  in
 cases  of  theft  of  cars  ?

 SHRI  MOHSIN:  Government  have  no
 information,  but  there  are  some  persons  who
 have  been  hauled  up  already.  Cases  have
 been  instituted  against  some.

 SHRI  A.  N.  CHAWLA:  Have  all  the
 culprits  been  prosecuted  in  the  courts  or
 some  of  the  cases  been  dropped  at  tbe  stage
 of  police  investigation  ?

 SHRI  MOHSIN  :
 given  in  the  statement,

 That  information  is

 WRITTEN  ANSWERS  TO  QUESTIONS

 Exgort  of  Rail  Wagons

 #961,  SHRI  K.  C.  PANDEY:  Will
 Minister  of  FOREIGN  TRADE  be  pleased
 to  state;

 (a)  what  efforts  were  made  to  increase
 the  expcrt  of  Rail  wagons  during  the  period
 1970-71  ;  and

 (b)  the  steps  being  (taken  to  increase
 their  export  during  ‘1971-72,  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE):  (a)  During  the  year
 1970-71,  the  Government’s  main  efforts
 concentrated  at  removing  ccnstraints  in
 exports  of  engineering  goods,  including  Rail-
 way  wagons,  particular  in  the  matter  of
 supply  of  main  raw  maerial,  viz.  Steel.
 In  this  direction  the  following  steps  were
 taken  ;

 Distribution  of  indigenous  steel
 was  streamlined  by  the  Ministry  of
 Steel  and  Mines,
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 2.  Import  of  substantial  quantity  of
 steel  was  arranged  through  Hindus.
 tan  Steel  Ltd.  for  distribution  to
 engineering  exporters.  Further
 imports  are  envisaged  mainly  for
 the  major  industries.

 3.  Steps  were  taken  to  allocate
 matching  steel  against  export
 orders,

 4.  Exporting  units  were  allowed  to
 import  all  categories  of  steel  to
 their  full  requirements  on  the  basis
 of  confirmed  orders,

 In  addition  to  the  above,  following
 continuing  facilities  were  avail-
 able  :

 (i)  Import  replenishment  at  20%
 of  fob  value  ;

 (ii)  Compensatory  support  on  case
 to  case  basis  ;

 (iii)  Export  finance  at  preferential
 rate  of  interest  ;

 (iv)  Credit  facilities  for  deferred
 realisation  on  case  to  case
 basis  ;

 Facilities  of  publicity,  market
 survey,  Sales  and  study  teams,
 delegations,  etc.  through  the
 Engineering  Export  Promotion
 Council.

 — (v

 (vi)  The  management  of  a  major
 “wagon  exporting  firm  which

 was  closed  for  financial
 reasons,  was  taken  over  by
 Government  and  it  is  expected
 to  fulfil  outstanding  commit-
 ments  including  export  orders,

 (b)  During  the  current  year,  1971-72,
 apart  from  continuing  facilities  stated  above,
 the  following  measures  have  been/are  being
 taken  to  promote  export  of  wagons  :

 (i)  A  separate  Corporation,  called  the
 Project  and  Equipments  Corpora-
 tion  of  India  has  been  formed  in
 April,  397i,  asa  subsidiary  to  the
 State  Trading  Corporation  with  one
 of  its  principal  function  being
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 export  of  Railway  systems  including
 rolling  stock  etc.

 (ii)  The  Projects  and  Equipments
 Corporation  has  sterted  a  data
 bank  to  collect  and  classify  all
 relevant  information  about  overseas
 buyers.

 (iii)  Personal  contacts  with  overseas
 buyers  are  being  established.

 (iv)  Foreign  buyers  delegations  are
 being  invited  to  visit  India  and  see
 the  progress.

 Special  imports  and  other  assistance
 arc  being  allowed  to  meet  standing
 orders,

 — (v

 Setting  up  of  Tea  Corporation

 #962,  SHRI  s.  R,  DAMANL:
 SHRI  MULKI  RAJ  SAINI:
 SHRI  BRIJ  RAJ  SINGH-

 KOTAH  :

 Will  the  Minister  of  FCREIGN  TRADR
 be  pleased  to  state:

 (a)  whether  the  proposal  regarding  con-
 version  of  the  Tea  Buard  into  a  Tea  Cor-
 poration  has  since  been  implemented  ;  and

 (b)  if  so,  what  is  its  capital  structure,
 the  names  of  persons  on  the  Board  of
 Directors  and  the  func  ions  expected  of  it  ?

 THE  MINISTER  OF  FOREIGN
 TRADE  (SHRI  L.  N.  MISHRA):  (a)  and
 (०),  The  proposal  for  the  conversion  of  the
 Tea  Board  into  Tea  Corporation  has  not
 heen  accepted.  The  details  of  the  set  up
 and  functions  of  a  Tea  Marketing  Corpor-
 ation  are  being  worked  out,

 Enquiries  from  Japan  and  9  for
 buying  Small  Scale  Industries

 Goods

 *964,  SHRI  RAMKANWAR  :  Will  the
 Minister  of  FOREIGN  TRADE  be  pleased
 to  state;

 (a)  whether  Government  have  received
 any  enquiries  from  Japan  and  Italy  for
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 buying  goods  produced  by  small-scale
 industries  ;  and

 (b)  if  so,  the  types  of  goods  required  by
 them  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE)  :  (a)  Yes,  Sir.

 (b)  Enquiries  from  Japan  consist  mainly
 of  Automobi'e  parts,  Sewing  Machine  parts,
 bicycle  parts  and  electronics  components
 and  some  other  misccllancous  items.

 Enquiries  from  Italy  were  for  automo-
 bile  ancillaries  only  like  automotive  castings,
 engine  valves,  wind  screen  wipers  and
 electrical  equipment  for  cars,

 Law  and  Order  situation  in  Mysore

 *965,  SHRI  S.M.  KRISHNA:  Will
 the  Minister  of  HOME  AFFAIRS  be  pleased
 to  state  :

 (a)  whether  Naxalites  have  started  their
 activities  in  Mysore  State  ;  and

 (b)  if  so,  what  steps  are  being  taken  to
 maintain  law  and  order  in  that  State  ?

 THE  MINISTFR  OF  STATE  IN  THE
 MINISTRY  OF  HGME  AFFAIRS  (SHRI
 K.C.  PANT):  (a)  and  (b).  Except  for
 the  appearance  of  posters  containing  Maoist
 slogans,  no  other  Naxalite  activities  have
 come  to  notice  in  Mysore  State,  However,
 the  utmost  vigilance  ts  being  maintained,

 Import  Licences  Racket

 9966,  SHRI  N.  E.  HORO:  Will  the
 Minister  of  FOREIGN  TRADE  be  pleased
 to  state  :

 (a)  whether  Government  have  detected
 some  bogus  firms  which  were  illegally  utilis-
 ing  anumber  of  import  licences  for  fictiti-
 Ous  purposes  ;  and

 (b)  af  so,  the  names  of  those  firms  and
 the  action  taken  by  Government  against
 the  offending  firms  ?
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 THE  MINISTER  OF  FOREIGN
 TRADE  (SHRI  L.  N.  MISHRA)  :  (a)  and
 (b).  The  imformation  is  being  collected  and
 will  be  placed  on  the  Table  of  the  House,

 Schemes  for  Development  of  Backward
 States

 *975,  SHRIG.  ९,  KRISHNAN:  Will
 the  Minister  of  PLANNING  be  pleased  to
 state:

 (a)  whether  the  Central  Government
 have  formulated  schemes  for  the  coordinated
 development  of  the  backward  States  during
 the  current  Plan  period  ;  and

 (b)  if  so,  ihe
 schemes  ?

 main  features  of

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PLANNING  (SHRI  MOHAN
 DHARIA):  (a)  and  (b)  The  Hon’ble
 Member  has  presumably  in  view  Assam,
 Bihar,  Jammu  and  Kashmir,  Kerala,
 Madhya  Pradesh,  Nagaland,  Orissa,
 Rajasthan  and  Uttar  Pradesh  which  have
 been  shown  a  measure  of  weigh'age  in  the
 allocation  of  Central  assistance  for  State
 plans.  The  plans  of  these  States  keep
 in  view  the  need  for  balanced  and  co-
 ordinated  development.  A_  Statement
 laid  on  the  Table  of  the  House  shows  the
 outlays  made  under  different  heads  of
 development  in  the  plans  of  these  Srates,
 (Placed  in  Library.  See  No  LT-69/74}.
 Besides,  industrially  backward  districts  in
 these  and  other  States  have  been  ideni.fied,
 Public  sector  financial  ins‘ituions  have
 offered  concessions  for  starting  small  and
 medium  sized  industrial  enterprises  in  these
 backward  districts.  These  concessions
 include  lower  rate  of  interest  and  longer
 amortisation  period  for  the  repayment  of
 loans.  The  names  of  the  districts  which
 have  been  selected  in  these  9  States  for
 purposes  of  these  concessions  are  furnished
 in  Statement  Jaid  on  the  Table  of  the  House,
 (Placed  in  Library.  See  No,  LT-6:9/7!},
 Futher,  it  has  been  decided  to  select  two
 districts  each  in  the  States  of  Andhra
 Pradesh,  Assam,  Bihar,  Jammu  &  Kashmir,
 Madhya  Pradesh,  Nagaland,  Orissa,
 Rajasthan  and  U.P.,  and  one  district  each
 in  the  remaining  States  and  Union  Terri.
 tories  to  qualjfy  for  an  outright  grant  ar t
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 subsidy  by  the  Centte  amounting  to  one-
 tenth  of  the  fixed  capital  investment  of  new
 units  having  a  total  fixed  capital  investment
 of  net  more  than  Rs.  50  lakhs  each  ;
 schemes  and  projects  for  new  units  in-
 volving  a  fixed  capital  investment  of  more
 than  Rs,  50  lakhs  may  be  considered  on
 tMerit.  The  names  of  these  districts  are
 also  indicated  in  Statement.

 Discoveries  Re:  controlling  High  Blood
 Pressure  and  Prevention  of  Cholera

 *977,  SHRI  BR.  SHUKLA:  Will
 the  Minister  of  SCIENCE  AND  TECHNO-
 LOGY  be  pleased  to  state  :

 (a)  whether  the  Indian  Institute  of
 Experimental  Medicine,  Calcutta  has  recently
 made  two  discoveries  for  controlling  high
 blood  pressure  and  prevention  of  cholera  ;
 and

 (b)  if  so,  the  steps  taken  to  manufacture
 and  popularise  the  above  two  drugs  ?

 THE  MINISTER  OF  PLANNING
 AND  MINISTER  OF  DEPARTMENT  OF
 SCIENCE  AND  TECHNOLOGY  (SHRI
 C.  SUBRAMANIAM):  (a)  The  Indian
 Institute  of  Experimental  Medicine  (IIEM),
 Calcutta  has  conducted  some  research  on
 an  alkaloid  preparation  from  Alungium
 lamarckii  which  has  indicated  some  effect
 On  blood  pressure  but  the  results  are  as  yet
 anconclusive.  Further  work  is  in  progress,

 The  Institute  has  elso  found  during  the
 course  of  a  study  on  the  role  of  four-
 carbon  sugars  m  Metabalism  that  erythrose,
 a  naturally  occurring  sugar,  prevents  the
 growth  of  wobrio  cholerae  in  culture  by
 inhibiting  the  entry  of  glucose,  E:ythrose
 is  not,  however,  likely  to  be  effective  in
 the  treatment  or  prevention  of  cholera,

 (b)  Does  not  arise.

 Agreement  between  India  and  U.S.S.R,
 for  joint  exploration  in  Different  Fields

 *980,  SHRI  JADEJA  :  Will  the  Minis-
 ter  te  SCIENCE  AND  TECHNOLOGY  be
 pleased  to  state  :

 (a)  whether  India  have  entered  into  a
 agreement  with  Russia  for  joint  exploration
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 of  biological  productivity,  zones  of  mineral
 and  immigration  of  commercially  valuable
 fishes  in  oceans  ;

 (b)  if  so,  the  area  to  be  covered  for
 each  category  of  exploration  ;  and

 (c)  the  total  expenditure  hkely  to  be
 incurred  by  Indra  and  Russia  for  this
 purposes  ?

 THE  MINISTER  OF  PLANNING  AND
 MINISTER  OF  DEPARTMENT  OF
 SCILNCE  AND  TECHNOLOGY  (SHRI  Cc
 SUBRAMANIAM):  (a)  to  (c)  Information
 is  being  callected  and  will  be  Jaid  on  the
 Table  of  the  House,

 Incidents  of  Cutting  of  Telephone  Wires
 in  Kerala

 ‘O81  SHRIMATI  BHARGAVI  THAN-
 KAPPAN.  Will  the  Minister  of  COMMUNI-
 CATIONS  be  pleased  to  state  :

 (a)  the  number  of  incidents  of  cutting
 of  telephone  wires  that  took:  place  in  Kerala
 during  the  last  two  years  ;

 (b)  tho  total  estimated  loss  suffered  by
 Government  thereby  ;

 (c)  the  number
 and

 of  culprits  arrested  ;

 (d)  the  action  taken  against  them  ?

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  IT  N.  BAHUGUNA):  (a)
 The  number  of  incidents  during  1969-70
 and  1970-71  were  !89  and  !77  respectively.

 (b)  The  value  of  the  material  lost
 during  1969,  70  and  1970-71  was  Rs.  89103,
 and  Rs,  55436  respectively,

 (c)  The  number  of  culprits  arres‘ed
 was  one  during  1969-70  and  one  during
 970  पा.

 (d)  During  1969-70,  one  culprit  was
 convicted  and  imprisoned  for  two  years  ;
 during  970-7I,  one  culprit  was  convicted,

 Import  of  Non-Ferrous  Metals
 #982,  SHRI  DHANDAPANI:  Will

 the  Minister  of  FOREIGN  TRADE  be
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 pleased  to  state  :

 (a)  whether  the  non-ferrous  metals
 industry  and  trade  have  been  affected  by
 the  Copper  Control  Order  restricting  the
 use  of  copper  ;

 (b)  if  so,  the  steps  taken  by  Govern-
 ment  for  the  regular  imports  of  adequate
 quantities  of  non-ferrous  metals  which  are
 vital  for  the  growth  of  our  exporis  ;  and

 (c)  the  steps  taken  by  Government  to
 create  a  buffer  stock  of  non-ferrous  metals  ?

 THE  MINISTLR  OF  FOREIGN
 TRANE  (SHRI  L.  N.  MISHRA):  (a)  and
 (b)  It  48  presumed  that  the  Honourable
 Member  38  referting  to  the  Copper  (Prohibi-
 tion  of  Use  in  the  Manufacture  of  Electrical
 Cables  and  Wires)  Order,  1970,  issued  by
 the  Ministry  of  Industrial  Development  and
 Internal  Trade.  Government  have  no
 reason  to  think  that  the  non-ferrous  metals
 industry  and  trade  have  been  advrscly
 affecied  by  this  Order,  In  any  evant,
 Government  have  taken  necessary  steps  to
 import  adequate  quantitics  of  non-ferrous
 inetals  to  meet  fully  the  requirements  of  the
 consuming  industries  for  their  domestic  needs
 and  export  demand-

 (c)  The  arrangements  for  supply  of
 non  ferrous  metals  to  the  industry  are  being
 Strengthened  to  by:  able  to  deliever  non-
 Serrons  meiis  to  the  actital  users  or  ‘off
 the  shelf?  basis.  The  question  of  creation
 of  a  buffer  stock  will  be  considered,  if  it  is
 found  nevessary.

 Modernisation  of  I'xport  Oriented
 Textile  Mills

 #983,  SHRI  SAMINATHAN:  Will
 the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state:

 (a)  the  number  of  exporting  textile
 mills  which  have  been  helped  to  substitute
 their  machinery  with  imported  sophisticated
 machinery  ;

 (b)  the  amount  of  foreign
 allocated  for  this  purpose  ;  and

 exchange

 (c)  the  number  of  mills  that  have  been
 closed  only  on  account  of  worn  out
 machinery  and  Jack  of  funds  for  modernigay
 tion  ?
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 THE  MINISTER  OF  FOREIGN  TRADE
 (SHRI  L.  N.  MISHRA):  (a)  to  (c).  Most
 of  the  machinery  required  by  the  textile
 industry  is  manufactured  in  the  country,
 The  rest  is  allowed  to  be  imported  in
 accordance  with  the  provision  contained  in
 the  Import  Trade  Contro)  Policy  announced
 every  year,  In  the  interest  of  import
 substitution,  sophisticated  item  of  textile
 machinery  were  not  being  allowed  to  be
 imported  for  some  years,  In  view,  however,
 of  the  need  for  improving  the  com-
 petitiveness  of  the  production  for  exports
 and  to  encourage  product  adaptation  and
 diversificatian  for  export  purposes,  it  was
 decided  last  year  to  allow  import  of  some
 items  of  sophisticated  machinery  to
 good  =  exporting  =  mills  =  with  certain
 export  obligation,  However,  before  the
 applications  received  from  the  mills  in  this
 connection  could  be  fully  processed,  the
 textile  industry  strongly  represented  ogainst
 the  stringent  export  condition,  Censequently
 a  Cammittce  consisting  of  the  representa-
 tives  of  the  different  concerned  Ministries
 cf  the  Government  and  of  the  textile  as
 well  ४५  textile  machinery  industries  was
 appointed,  The  report  of  this  Committee
 has  becn  considered  and  it  has  been  decided
 {o  permit  import  of  certain  ems  of
 sophisticated  textile  machinery  on  the  basis
 of  the  past  export  performance.

 While  it  will  not  be  possible  to  earmark
 foreign  exchange  in  advance  for  separate
 udustrics,  4s  expected  that  the  essential
 requirements  of  exporting  mills  =  will
 be  met  as  fur  as  possible,  depending  upon
 the  foreign  exchange  and  their  sources  from
 time  to  time.

 There  are  many  reasons  for  closure  of
 mills  and  it  is  difficult  to  give  the  number
 of  mills  which  may  have  been  closed  only
 on  account  of  worn  out  machinery  and  Jack
 of  funds  for  modernisation  Sixteen  closed
 mills  which  are  considered  Gt  for  scrarping
 can  possibly  be  placed  in  this  category.  In
 respect  of  the  other  closed  mills,  there  are
 many  other  reasons  also  e  g.  mismanage-
 ment,  labour  difficulties,  financial  diffi-
 culties  etc,

 Alleged  Assault  on  Female  Evacuees  by
 C.R.P.  Personnel

 #984,  SHRI  JYOTIRMOY  BOSU  :
 Will  the  Minister  pf  HOME  AFPAIRS  ba
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 pleased  to  state  :

 (a)  whether  it  has  come  to  the  notice  of
 Government  that  recently  the  Central  Re-
 serve  Police  personne!  molested  and  attemp-
 ted  to  criminally  assault  the  female  evacuees
 at  Dewan-gunge  Junior  High  School  Camp
 (Jalpaiguri,  West  Bengal)  ;

 (b)  whether  any  enquiry  has  been  made
 in  the  matter;  and

 (c)  if  so,  the  action  taken  or  proposed
 to  be  taken  against  the  persons  involved  ?

 THE  MINISTER  OF  STATB  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K.  ron  PANT)  :  (a)  Such  an  allegation  has
 Come  to  the  notice  of  the  West  Bengal  Go-
 vernment.  The  allegation  is  against  the
 State  Armed  Police  who  were  also  located
 in  the  School  Building  and  not  against  the
 Central  Reserve  Pulice  Force.

 (b)  and  (c).  The  allegation  iss  under
 investigation  of  the  Siate  Government.

 Newspaper  article  on  Inefficiency  in
 Delhi  Administration

 986.  SHRIH.  M.  PATEL  :  Will  the
 Minister  of  HOME  AFFAIRS  be  pleased  to
 state  :

 (a)  whether  the  attention  of  Govern-
 ment  has  been  invited  to  an  article  in  the
 Sunday  Standard  of  the  39  June,  974  by
 Shrimati  Saraswati  Menon,  wife  of  Shri
 K.  ्,  S.  Menon,  former  Ambassador  to  the
 Soviet  Union,  as  regards  the  utter  snefficie-
 ney  of  the  Delhi  Administration  leading  to
 harassment  of  the  worst  type  to  the  citizens
 of  Delhi;

 (b)  whether  Government  have  received
 any  report  from  the  Dethi  Administration  in
 regard  to  various  complaints  detailed  in  the
 article;

 (c)  whether  the  report  has  been  carefully
 examined  and  scrutinised;

 (d)  if  ao,  the  reaction  of  Government  in
 this  regard;  and

 ASADHA  I6,  893  (SAKA)  Written  Answers  42

 (०)  whether  similar  complaints  have
 come  to  the  notice  of  Government  from  other
 sources  also  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS;  (SHRI
 K.  0,  PANT):  (a)  to  (c).  Government
 have  seen  the  article  of  Shrimati  Saraswati
 Menon.  The  Additional  District  Magistrate
 (Revenue),  Delhi,  has  been  asked  by  the
 Delhi  Administration  to  conduct  an  inquiry
 into  the  facts  nurrated  in  this  article.  This
 inquiry  is  in  progiess.  No  specific  com-
 plaints  of  this  nature  had  come  to  the  notice
 of  the  Government  earlier.

 Promul  gation  of  Emergency  in  Eastern
 region

 *987,  SHRI  P.K.  DEO  :  Will  the
 Minister  of  HOME  AFFAIRS  be  pleased
 State  ;

 (a)  whether  the  attention  of  Government
 has  been  drawn  to  a  news  item  in  the
 Motherland  of  June  23,  97{  stating  that
 Government  were  likely  to  promulgate
 national  emeigency  in  the  sensitive  eastern
 region  of  the  country,  and

 (b)  whether  any  decision  in  this  regard
 has  since  been  taken  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRL
 K.  C.  PANT)  ;  (a)  and  (b).  Government
 have  seen  the  news  item.  The  proclamation
 of  emergency  und:r  Article  352  of  the  Cons-
 titution  cannot  be  in  respect  of  any  State
 or  «  region  but  only  in  respect  of  the  entire
 country.  Therefore  the  question  of  promulgat-
 ing  emergency  in  the  eastern  region  does  not
 arise.

 Diversion  of  Indian  Coal  by  Singapore
 to  Pakistan

 #989,  SHRI  SANJEEVI  RAO:  Will
 the  Minister  of  FOREIGN  TRADE  be  pleas-
 ed  to  state  :

 (a)  whether  coal  purchased  from  India
 by  the  Singapore  parties  is  being  diverted  to
 Pakistan;

 (b)  if  the  action  Government  pro-
 pose  to  take;
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 (c)  whether  there  was  any  provision  in
 the  contract  to  safeguard  against  this  possi-
 bility;  and

 (d)  whether  the  representatives  of  British
 firms  participated  in  the  negotiations  on
 behalf  of  the  Singapore  parties  ?

 THE  MINISTER  OF  FOREIGN  TRADE
 (SHRI  L.  N.  MISHRA):  (a)  to  (c),  The
 M.  M.  T.  C.  exported  some  Beehive  Coke
 to  Singapore  in  June-July,  1970.  Thereafter
 no  exports  of  coal  or  coke  (0  Singapore  have
 taken  place  The  export  contract  provided
 that  the  coke  would  be  for  consumption  in
 Singapore/Hong  Kong  and  it  would  not  be
 re-exported  to  other  countiies.  Government
 have  no  authcritative  information  regarding
 diversion  of  the  exports  to  Pakistan.  It  is
 not  possible  for  exporting  countries  to  regu-
 late  the  re-export  of  their  products  imported
 by  entrepot  centres  like  Singapore  and  Hong
 Kong.

 (d)  No,  Sir;  in  respect  of  the  above
 exports  of  Beehive  Coke  the  sale  negotiations
 were  conducted  through  two  private  Indian
 parties,

 Recommendations  of  Study  Team  on  im-
 plications  of  Feiminal  Tax  collections

 at  New  Delhi  and  Shahdara  Railway
 Station

 4104,  SHRI  DEVINDER  SINGH
 GARCHA  :  Will  the  Minister  of  HOME
 AFFAIRS  be  pleased  to  state  :

 (a)  whether  a  Study  Team  in  his  Minis-
 try  bad  gone  into  the  implications  of  Termi-
 nal  Tax  collections  at  New  Delhi  and  Shah-
 dara  Railway  Stations;

 (b)  if  so,  what  are  the  broad  recommen-
 dations  of  the  Team;

 (c)  whether  the  system  recommended  by
 the  Study  Team  is  an  improvement  over  the
 present  system  of  collection  of  Terminal
 Tax  ;  and

 (d)  if  so,  the  main  features  of  new
 system  7

 '  JULY  7,  974  Written  Answers  44

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K.  ८.  PANT):  (a)  to  (d).  A  Study  Team
 of  the  Administrative  Reforms  Department
 had  carried  out  a  study  of  the  Delhi  Termi-
 nal  Tax  Agency  in  Oc'ober  1970,  and  sume
 mitted  their  report  on  30th  April  1971,  The
 major  recommendations  of  Study  Team  are
 listed  in  the  attached  statement,  These  re-
 commendations  are  being  examined  by  the
 Delhi  Municipal  Corporation,

 Statement

 ,  Issue  of  identity  cards  to  transpor-
 ters  showing  verified  ULWS.

 2.  Changes  in  classifistion  to  be  effec-
 tive  not  earher  than  7  days  from  the
 date  of  the  orders.

 3.  Dee-linking  of  the  Assessor  and  Col-
 lector  from  the  Agency  hierarchy,

 4,  To  decide  which  of  the  alternatives
 recommended  in  regard  to  fruit
 imports  should  be  followed  after
 examining  the  legal  position  regard-
 ing  import-export  of  fruits  at  the
 Fruit  Siding  and  the  admissibility
 of  refund,

 5,  Examination  of  the  relationship  of
 the  Commissioner  as  the  Terminal
 Tax  Agency  vis-a-vis  the  Municipal
 Corporation,

 6.  Administrative  and  financial  powers
 of  the  Commissioner  and  other
 officers  ofthe  Terminal  Tax
 Agency.

 7.  Settiag  up  of  a  Policy  Advisory
 Committee,

 8.  Rounding  up  of  net  weight  to  the
 Dearest  multiple  of  ten.

 9.  Collection  of  Terminal  Tax  at  rail
 barriers  by  Railway  Administration
 in  accordance  with  agreement  to
 be  negotiated  with  the  Northern
 Railways  and  provision  of  facilities
 for

 asscasment  staff  in  Railway
 premises,
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 10.  Discontinuance  of  tax  collection  on
 accompanied  baggage  of  rail  pas-
 sengers  alighting  at  station  other
 than  Delhi/New  Delhi  and  Shab-
 dara,

 Ms  Revision  of  procedure  for  recovery
 of  tax  from  account  holders  includ-
 ing  levy  of  service  charges.

 12,  Provision  for  charging  extension
 fee.

 13,  Charging  a  processing  feo  of  Rs.  5/-
 in  refund  cases.

 14,  Defining  the  role  of  the  Dy.  Com-
 missioner  (Taxes)  in  the  Agency.

 15,  Provision  for  incentives  and  reward
 in  the  Delhi  Terminal  Tax  Rules,
 i958,

 16.  Licencing  of  Dalals  and  Munshis.

 होशंगाबाद  तथा  पूर्व  नीमाड़  जिलों  में

 नये  डाक  तथा  तार  धर

 4105,  श्री  गंगा  चरख  दीक्षित:  क्या

 संचार  मंत्री  यह  बताने  को  कृपा  करेंगे  कि:

 (क)  कया  सरकार  का  विचार  चालू  वर्ष

 में  मध्य  प्रदेश  के  होशंगाबाद  और  पूर्व  नीमाड़
 जिलों  में  नये  डाक  तथा  तार  घर  स्थापित  करने
 का  है;

 (ख)  यदि  हां,  तो  उनकी  संख्या

 कितनी  है  ;

 (7)  तये  डाक  तथा  तार  घर  कब  तक

 और  कित-किन  स्थानों  पर  स्थापित  किये

 जायेंगे  ;  और

 (घ)  प्रामीण  तथा  नगरीय  क्षेत्रों  में  अलग-
 झलग  कितने  डाक  तथा  तारघर  स्थापित  करने
 का  विचार  हैं  ?

 संचार  मंत्री  (भी  हेसवती  नंदन  बहुगुणा):
 (क)जी  हां  ।
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 (ख)  होशंगाबाद  जिले  में  4  डाकधर  और
 3  तारघर  ओर  पूर्वी  निमाड  जिले  में  3  डाक
 घर  और2  तारघर  खोलने  का  प्रस्ताव  है।

 (ग)  होशंगाबाद  जिले  में (1)  ऊनहाई

 (2)  कपूरी  (3)पंजरा  और  (4)  रानी  पिप-
 रिया  मे  और  धूर्ची  निमाड़  जिले  में  (1)
 पीपल  पानी  (2)  गम्भीर  शौर  (3)  गुलाई  में

 डाकघर  (अतिरिक्त  तिभागीय  शाखा  डाकघर)
 खोलने  का  प्र-ताव  है।  होशंगाबाद  जिले  के
 प्रस्ताव  की  जांच  की  जा  रही  है  और  दिसम्बर,
 L97]  तक  इन  मामलों  पर  अंतिम  निर्णाय  होने
 की  संभावना  है।  जहा  तक  पूर्वी  निमाड़  जिले
 का  संबंध  है,  गुलाई  में  डाकधर  खोलने  की

 मंजूरी  दी  जा  चुकी  हैं  ग्रोर  इच्छुक  पाटियों  द्वारा
 आवश्यक  गैर--वापसी  श्र'ज्दान  जमा  कराने
 पर  पीपल  पानी  शौर  गंभीर  में  डाकघधर  खोल
 दिये  जाए गे  1

 होशंगाबाद  जिले  के  राहत  गांव,  कोसला
 और  पुरानी  बस्ती  इटारसी  में  और  पूर्वी  निमाड़
 जिने  के  डेटराय  और  खालवा  े  +31-3-1972
 तक  नर  तारधर  खोलने  का  प्रस्ताव  है  1

 (घ)  सभी  डाकघर  देहाती  इलाकों  में
 खोलने  का  प्रस्तात्र  है।  प्रस्तावित  खोले  जाने
 वाले  5  तारघरो  मे  से  4  देहाती  इलाकों  में  और

 एक  शहरी  इलाके  में  द्वोलने  का  प्रस्ताव  हैं  1

 Implementation  of  Manganese
 Export  Policies  by  M.  M.  T.  ८.

 Ore

 4106,  SHRI  M.  RAM  GOPAL  REDDY:
 Will  the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  whether  Government  will  Jay  on  the
 Table  of  the  House  Dr,  Pr  0,  Alexander's
 communication  to  the  Minerals  and  Metals
 Trading  Corporation  on  Goveremcnt’s
 manganese  ore  export  policies,  the  Minerals
 and  Metals  Trading  Corporation's  press
 announcement  and  fetter  dated  the  ‘14th
 July,  9699  toF.I.M.I,  New  Delhi, giving  effect  to  this  policy  ;



 47  Written  Answers

 (b)  whether  the  Corporation  has  im-
 plemented  the  policy  laid  down  by  Govern-
 ment  in  this  regard  and  what  is  the  resultant
 increase  in  the  direct  sales  by  the  Corpo-
 ration  ;  and

 (0)  whether  the  Minerals  and  Metals
 Trading  Corporation  was  allowed  drawback
 of  expoit  duty  on  medium  and  high  grade
 ores  and  the  amount  of  drawback  recerved
 by  the  Corporation  sepatately  and  the
 amount  paid  against  canalised  orders  ?

 TRE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  0,  GEORGE)  :  (a)  A  copy  each  of  the
 following  documents  is  placed  on  the  Table
 of  the  House  :—

 (i)  The  M.M.T.  C’s  Press  note
 dated  the  i4th  July,  1969,

 (2)  Letter  dated  the  I  th  July,  969
 addressed  by  the  MMTC  to  the
 President,  Federation  of  Indian
 Mineral  Industries,  New  Delhi.

 {Placed  in  Liberary,  See  No.  LT—
 620/71)

 Ic  is  not  considered  desirable  to  place
 onthe  Table  of  the  House  correspondence
 between  Government  and  the  Corporation  on
 police  matters,  However,  the  contents  of  the
 above-mentioned  documents  ate  ia  accordance
 with  Government’s  policy.

 (०)  (i)  The  Corporation  has  been  en-
 deavouring  10  carry  out  Govern-
 ment’s  policy  in  this  regard,

 (ii)  The  direct  sales  of  manganese
 ore  by  MM.T.C._  incieased
 from  5  67  lakh  tonnes  in  969  70
 to  8,24  lakh  tonnes  in  1970-71,  ;
 and  during  the  first  quarter  of
 1971-72,  the  Corporation  has  al-
 ready  concluded  =  direct  sales
 amounting  to  6.42  lakh  tonnes.

 (c)  Under  the  Customs  law  “‘drawback’’
 is  admissible  only  on  import  duty  and  not
 on  export  duty  and  accordingly  the
 M.M.T.C,  have  not  received  any  payments
 of  drawback  of  the  export  duty  paid  by
 them  on  manganese  ore.
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 Extension  of  Concessions  in  Excise
 Duty  to  Tea  Gardens  of  Assam

 4107,  SHRI  DINESH  CHANDRA
 GOSWAMI  :  Will  the  Minister  of  FOREIGN
 TRADE  be  pleased  to  state  :

 (a)  whether  the  concessions,  given  to  tea
 gardens  of  Danrang,  Sibsagar  and  Lakhim-
 pur  district  in  Assam  for  getting  a  net
 average  price  below  Rs  5  d.ring  the  years
 1967-68  and  968  69  to  pay  Excise  Duty  at
 a  reduced  rate  of  70  paise  per  kg.,  are  going
 to  expire  on  the  30th  June,  97]  ;

 (b)  whether  Government  propose  to
 extend  the  period  of  concession  for  a  further
 period  considering  the  difficulties  faced  by
 these  tea  gardens  ;  and

 (c)  if  not,  the  reasons  therefor  ?

 THE  DFPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI)
 A.  C.  GEORGE):  (a)  to  (c).  Concession
 in  Eac  se  duty  allowed  to  weaker  gardens  of
 tea  including  some  areas  in  Assam,  have
 been  extended  upto  March  3l,  972.

 Statement  of  Chief  Minister  of  West
 Bengal  regarding  necd  for  emer-

 gency  in  the  Stute

 4i08.  SHRIH.M.  PATEL:  Will  the
 Minister  of  HOME  AFFAIRS  be  phased  to
 State  ६

 (a)  whether  the  attention  of  Govern-
 ment  has  been  drawn  to  a  statement  made
 by  the  Chief  Minister  of  West  Bengal,  Mr.
 Ajoy  Mukerjee,  stating  that  virtual  emergency
 had  arisen  in  the  State  following  pressure  of
 the  Bangla  Desh  evacuees;

 (b)  whether  Government  have  received
 any  report  in  this  regard  from  the  State
 Government  or  from  its  own_  intelligence
 sources;

 (c)  if  so,  the  main  points  thereof;  and

 (d)  the  action,  if  any,  being  taken  in
 this  regard  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI K.C,  PANT)  :  (a)  and  (b).  Yes,  Sir  :
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 ©  The  Governor  hav  summarised  the
 views  of  the  Chief  Minister  on  the  subycct  in
 para  8  of  his  report  to  tle  President,  a  copy
 of  which  has  already  been  placed  on  the
 Table  of  the  House  along  with  the  Proclama-
 tion  issued  under  article  356  m  relation  to
 West  Bengal.

 (4d)  The  prob’ems  arising  out  of  the
 unprecedented  influx  of  refugces  from  Bangla
 Desh  as  well  as  the  problems  relating  to  the
 law  and  order  situation  in  West  Bengal  rece-
 ive  the  highest  priority  and  all  possible  steps
 are  being  taken  to  meet  the  situation

 एटा  और  आगरा  के  बीच  सीधा

 टेलीफोन  सम्पंक

 4109.  श्री  महादीपक  सिह :  क्‍या  संचार
 मत्री  यह  बताने  की  कृपा  करेगे  कि'

 (क)  क्या  उत्तर  प्रदेश  म ेजिला  एटा  और
 आगरा  कमीशनरी  के  बीच  सीधी  टेलीफोन  सेवा

 नही  है;  शर

 (ख)  यदि  हा,  तो  इसके  क्‍या  कारगा  हैं
 ओर  इस  बारे  मे  क्‍या  कार्यवाही  की  गई  है
 झथवा  करने  का  विचार  है  ?

 सचार  मंत्री  (भी  हेमवती  नवन  बहुगुणा):
 (क)  एटा  झौर  झागरा  के  बीच  सीधी

 ट्रक  टेलीफोन  लाइन  पहले  ही  मौजूद  है  ।

 (ख)  प्रश्न  ही  नहीं  उठता  |

 सहरसा  जला  (बिहार)  के  सहरसा  स्थान  पर

 साथ  जनिक  टेलीफोन  कार्यालब  और

 तारघर  को  स्थापना

 4ii0.  श्री  चिरंजीबव  सका:  क्‍या  सचार

 मत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  क्‍या  बिहार  के  सहरसा  जिले  में  माप

 तिहाई  में  एक  सार्वजनिक  टेलीफोन  कार्यालय

 और  तारघर  स्थापित  करने  के  बारे  भे  आदेश

 पहले  ही  जारी  कर  दिये  गये  है  ;

 ASADHA  I6,  893  (SAKA)  Written  Answers  50

 (व)  यदि  हां,  तो  उक्त  आ्रादेश  किस

 तारीख  को  जारी  किये  गये  थे  और  वहां  अब
 तक  उपयुक्त  सुविधाओं  को  व्यवस्था  न  किये
 जाने  के  क्‍या  कारण  हैं;

 (ग)  वहां  उवत  सुविधाओं  की  व्यवस्था

 कब  तक  किये  जाने  की  सम्भावना  है;  और

 (घ)  सहरसा  जिले  मे  और  किब--किन
 स्थानों  पर  सार्वजनिक  टेलीफोन  कार्यालय  तथा
 तारघर  स्थापित  करने  का  प्रस्ताव  है और  उक्त
 कार्यालय  वहा  कब  काम  झारम्भ  कर  देंगे  ?

 संचार  मंत्री  (श्री  हेमवती  नंदन  बहुगुणा):
 (क)  जी  हा  1

 (ख)  माप  तिहाई  में  तारघर  व  सार्वजनिक
 टेलीफोन  घर  खोलने  के  प्रस्ताव  की  मंजूरी
 7-9-1970  को  दी  गई  थी।  कुछ  अवश्यक

 साम्मान  के  उपलब्ध  न  होने  के  कारण  यह  काम

 नही  किया  जा  सका  t

 (ग)  मापतिहाई  में  तार  और  टेलीफोन
 की  सुविधाओं  की  शीघ्र  व्यवस्था  करने  के  लिए
 प्रयत्व  किए  जा  रहे  हैं  1

 (घ)  सहरसा  जिले  के  ब्रन्य  स्थानों  पर
 सावंजनिक  टेलीफोन  घर  छोलने  का  फिलहाल
 कोई  प्रस्ताव  नही  हैं  फिर  भी,  सहरसा  जिले
 के  निम्नलिखित  स्थानों  पर  तार  सुविधा  की
 व्यवस्था  करने  का  प्रस्ताव  है  —

 q)  हरदो;  (2)  महीसी;।  (3)  रजनी;
 (4)  महमादगंज,  (5)  श्रीपुर;  (6)  सुखासन;
 (7)  जीरवा;  (8)  कोरीपट्टी  ।

 कुछ  आवश्यक  सामान  के  उपलब्ध  न  होने
 के  कारण  उपयुक्त  स्थानों  पर  तार  धर  खोलने
 की  कोई  निश्चित  तारीख  बता  सकृना  संभव
 नही  है।
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 Recognition  to  A.I.R.  Artistes  Asso  ciation
 Hyderabad

 4lll.  SHRI  ESWARA  REDDY  :  Will
 the  Minister  INFORMATION  AND  BRO-
 ADCASTING  be  pleased  to  state  ;

 (a)  whether  any  representation  has  been
 made  for  the  grant  of  recognition  to  the  All
 India  Radio  Artistes’  Association,  Hyderabad
 which  is  a  registered  body  under  the  Trade
 Unions  Act;  and

 (b)  if  so,  the  action  taken  thereon  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRIMATL  NANDINI
 SATPATHY):  (ay  Yes,  Sis.

 (b)  The  Union  is  ineligible  for  recog-
 nition  under  the  Code  of  Discipline.

 Retirement  Bencfits  to  Staff  Artistes

 4/i2,  SHRLESWARA  REDDY  :  Will
 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state  :

 (a)  the  number  of  Staff  Artistes  retired
 since  1964;

 (b)  whether  they  were  paid  retirement
 benefils  and  gratuity  in  addition  to  the
 Central  Provident  Fund;  and

 (c)  if  not  paid  so  far,  whether  any  such
 proposal  for  paying  retirement  benefits  and
 gratuity,  with  a  view  to  give  retrospective
 effect  also,  is  under  consideration  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRIMATL  NANDINI
 SATPATHY):  (a)  tnformairen  is  being
 collected  and  will  be  laid  o  the  ह ज  dle  of  the
 House.

 (b)  No,  Sir.  Accooding  to  exisiing  rules
 Staff  Artistes  are  cligible  only  to  Contribu-
 tory  Provident  Fund.

 (c)  No,  Sir.
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 Heirloom  Jewellery  of  late  Nawab  of
 Rampur

 44t3.  SHRI  ZULFIQUAR  ALI  KHAN:
 Will  the  Minister  of  HOME  AFFAIRS  be
 pleased  to  refer  to  the  replies  given  to
 Unstarred  Questions  Nos.  4748  on  the  9th
 December,  969  and  3662  on  the  24th  March
 970  regarding  the  heirloom  jewellery  of  the
 late  Nawab  of  Rampur  and  State  :

 (a)  whether  any  investigation  has  been
 made  into  the  so-called  heirloom  jewellery
 of  the  late  Nawab  of  Rampur,  “lying  in  the
 vaults  of  the  Siate  Bank  of  India,  New
 Delhi  having,  at  any  time  after  the  death  of
 the  Nawab,  been  replaced,  substituted,  sold
 or  tampered  with;

 (b)  in  ease  the  replacement,  substitution
 or  tampering  bas)  taken  place,  whether  any
 follow-up  action  is  being  initiated  against  the
 concerned  Government  Officials  or  against
 the  Officials  of  the  State  Bank  of  India,  New
 Delhi;  and

 {c)  whether  the  so-called  heirloom
 jewery,  which  is  reported  to  have  beed  atta-
 ched  by  the  Income  Tax  Department  for
 recovery  of  the  tax  arrears  of  tye  Nawab  of
 Rampur,  has  since  been  released  or  is  still
 in  the  custody  of  the  Department  ?

 THE  MINISTER  OF  STATE  IN  THB
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K.C.  PANT)  :  (a)  The  investigation  has  not
 concluded,

 (b)  No  occasion
 arisen.

 for  such  action  has

 (c)  The  attachment  made  by  the  Tax
 Recovery  Officer,  Delhi,  still  continues,

 बिहार  के  सह एसी  जिछे  में पटसन  सिन
 Ss  sips v  Arye

 4(t4,  sti  छिरंजीव  का  :  क्‍या  विदेश

 वयायार  मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  क्या  सरकार  का  विचार  बिहार  के

 सहरसा  जिले  में  सहरसा  या  सुपाउल  में  पटसन

 मिल  की  स्थापना  करने  का  है  ;  और
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 (a)  यदि  हां,  तो  उपयुक्त  मिल  कहां
 और  कजे  तक  स्थापित  की  जायेगी  ?

 बिदेश  व्यापार  मंत्रालय  में  उपमंत्री

 (  शी  ए.  सी.  जाज ) :  (क)  भौर  (ख)
 श्रौद्योगिक  दृष्टि  से  पिछड़े  हुए  पटसन  उगाने

 वाले  राज्यों  में  (जिनमे  बिहार  शामिल  है)  नयी

 पट्सन  मिलों  की  स्थापना  की  संम्भाव्यता  का

 अ्रध्ययन  करने  लिये  गठित  की  गयी  समिति  के

 प्रतिवेदन  पर  विस्तृत  रूप  में  विच/र  किया  जा

 रहा  है।

 Antiques  lying  in  Malkhanas  in  Delhi

 All6,  SHRI  DEVINDER’  SINGH
 GARCHA  :  Will  the  Minister  of  HOME
 AFFAIRS  be  please  to  state  :

 (a)  whether  a  number  of  antiques  are
 lying  in  Matkanas  of  Delhi  and  New  Delhi
 for  the  last  two  years;

 (b)  whether  these  antiques  hive  not
 been  claimed  by  any  body  ull  now;  and

 (c)  if  so,  what  steps  Government  have
 taken  or  propose  to  take  to  transfer  them  to
 the  National  Museum  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K.C.  PANT):  (a)  Yes,  Sir.

 (b)  None  of  these  have  been  claimed.

 (c)  Some  of  the  antiques/idols  in  Police
 custody  are  case  properties  of  cases  recorded
 in  the  Police  Stations  and  action  for  their
 disposal  is  to  be  taken  after  the  case  is  deci-
 ded  in  the  court,  [7  regard  to  others,  being
 unclaimed  property,  the  National  Musem
 authorities  have  been  requested  to  inspect
 them  for  keeping  in  the  Museum.

 बनारस  हिन्द  विश्वविद्यालय  के

 अहाते  में  “दमन  सेना

 att7.  भी  विभूति  मिथ :  क्या  गृह
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 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  को  पता  है  कि  बतारस

 विश्वविद्या तय  के  महते  में  दमन  सेना  नाम  का

 एक  आंतकवादी  संगठन  सक्रिय  हैं;  और

 (ख)  यदि  हां,  तो  इस  संबंध  में  विदव-

 विद्यालय  प्राधिकारियों  द्वारा  अब  तक  क्या

 कार्यवाही  की  गई  है  ?

 गृह  मंत्रालय  में  राज्य  मंत्री  श्री  कृष्ण
 चन्द्र  पन्त) :  (क)  और  (ख़)  :  उत्तर  प्रदेश

 सरकार  से  प्राप्त  सूचना  के  अनुसार  बनारस

 हिन्दू  विश्वविद्यालय  में  “दमन  सेना”  सक्रीय

 नही  है।  यह  संगठन  प्रारम्भिक  अवस्था  में  है
 झौर  इसका  विश्वविद्यालय  के  भीतर  कोई

 मजबूत  आधार  नही  है।  इसके  संस्थापक  नेता
 को  विश्वविद्यालय  के  प्राधिकारियों  ने  दाखला

 देने  से  इन्कार  कर  दिया  ।  इस  संस्था

 से  निपटने  के  लिये  विश्यविद्यालय  के  प्राधि-
 कारियों  द्व।रा  की  गई  श्रन्य  कारवाई  के  बारे  में
 ग्रधिक  सूचना  मालूम  की  जा  रही  है  t

 Complaints  against  Director  of  Song
 and  Drama  Division

 ALIS,  SHRI  BHOGENDRA  JHA  :
 Will  the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state  :

 (a)  whether  complaints  against  the  Direc-
 tor  of  the  Song  and  Drama  Divison,  parti-
 cularly  with  regard  to  the  Darbhanga  Centre
 and  recent  performance  at  Kashmir  have
 been  made  by  Members  of  Parliament  and
 from  other  sources;  and

 (b)  if  so,  Governmont,  reaction  there-
 to?

 THE  DEPUTY  MINISTR  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARM  BIR
 SINHA)  :  (a)  and  (b)  No  complaints  haye
 been  received  against  the  Director  of  the
 Song  and  Drame  Division  with  regard  to  the
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 Darbhanga  Centre  and  the  performances  at
 Srinagar  from  August,  1970,  to  November,
 1970.  However.  compiaints  have  been  recei-
 ved  against  the  working  of  the  Song  and
 Drama  Division  from  time  to  time  including
 some  against  the  Director  personally.  Nece-
 ssary  enquiries  have  been  made  on  receipt
 of  these  complaints.  As  a  first  step,  instruc-
 tions  were  issued  that  rehearsals  in  the  Song
 and  Drama  Division  should  be  held  only
 during  normal  office  hours  and  in  any  case,
 they  should  not  exiend  beyond  600  P.M,
 Participation  of  guest  artists  in  any  capacity
 in  rehearsals/  performances  in  the  Song  and
 Drama  Division  without  the  prior  permission
 of  the  Ministry  of  Information  and  Broad-
 casting  has  been  prohibited.  Certain  staff
 transfers  were  also  ¢ffected.  Some  other
 measures  to  remedy  the  deficiencies  of  ihis
 Division  are  under  consideration.

 Lathi  Charge  on  Retrenched  Railway
 Electrification  Workers  at  Bilaspur

 (Madhya  Pradesh)

 ALLS,  SHRI  JYOTIRMOY  BOSU:
 Will  the  Minister  of  HOME  AFFAIRS  be
 pleased  to  siate  :

 (a)  whether  the  Home  Guards.  of
 Madhya  Pradesh  State  Government  lathi-
 charged  the  workers  who  were  demonstrating
 against  retrenchment  before  the  Railway
 Electrification  Office,  Bilaspnr  and  injured
 some  40  workers  oa  the  8th  April,  I97!  ;

 (6)  whether  the  injured  persons  include
 sevaral  women  also  ;  and

 (c)  whether  Government  propose  to  hold
 an  enquiry  into  the  matter  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K.C.  PANT):  (a)  to  (c).  According  to
 the  information  received  from  the  Madhya
 Pradesh  Government,  on  8th  April,  97I,
 a  violating  demonstrating  crowd  entered  the
 office  premises  of  the  Engineer-in-Chief  in
 charge  of  electrification  of  the  Rourkela-
 Durg  Section  of  the  South  Eastern  Railway
 and  started  damaging  office  furniture,  tele-
 phones,  window  panes  etc.  and  set  fire  to
 office  records.  The  Home  Guards  who  tried
 to  prevent  their  entry  into  the  office,  were
 pushed  back  resulting  in  injuries  to  many
 Home  Guards.  Then  the  police  entered  the
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 office  along  wjth  the  Home  Guards  to
 prevent  further  damage.  There  was  no
 lathi  charge.  Hence  the  question  of  injuries
 to  any  peron  as  a  result  thereof  does  not
 arise,

 Since,  however,  allegations  of  misconduct
 had  been  made  against  the  police  and  the
 Home  Guards,  the  District  Magistrate,  Bilas-
 pur,  had  ordered  a  magisterial  inquiry  into
 the  incident  as  provided  in  the  Madhya
 Pradesh  Police  Regulations,

 Arrest  of  Railway  Electrification  Workers
 at  Bilaspur  (Madhya  Pradesh)

 4120,  SHRI  GANGADHAR  SAHA:
 Will  the  Minister  of  HOME  AFFAIRS  be
 pleased  to  state  :

 (a)  whether  Section  44  of  the  Cr.  P.  ८.
 has  been  promulgated  at  the  Railway  Colony
 area,  Bilaspur  following  an  incident  of  J@thi
 charge  upon  the  Railway  Electrification
 workers  on  April  8,  I97%  ;

 (b)  whether  the  Railway  employees  are
 being  indiscriminately  arrested  at  Bilaspur
 since  8th  April,  l97!  and  they  are  being
 constantly  haunted  by  the  Policemen
 throughout  the  city  ;  and

 (c)  the  remedial  steps  taken  by  Govern-
 in  this  matter  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K:  -C,  Pant)  :’°'(a)  ~~  According  5  to  the
 information  received  from  the  Madhya
 Pradesh  Government,  Section  444  of  the
 Cr.  P.  C.  was  promulgated  on  the  mid-night
 of  8th  April,  l97!,  at  the  Railway  Colony
 area,  Bilaspur,  afier  violent  demonstrating
 crowd  had  entered  the  office  premises  of  the
 Engineer-in-Chief  in  charge  of  the  electrifica-
 tion  of  the  Rourkela-Durg  Section  of  the
 South  Eastern  Railway  and  started  damaging
 office  furniture  etc,  and  set  fire  to  office
 records,  There  was,  however,  no  Jathi
 charge  on  the  workers.

 (b)  and  (c).  As  certain  allegations  were
 made  against  the  Police,  the  district  Magis-
 trate,  Bilaspur  had  ordered  a_  magisterial
 inquiry  into  the  incident  as  required  under
 the  Madhya  Pradesh  Police  Regulations,
 The  report  of  the  inquiry  is  awaited,
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 Representation  for  Tribal  Compact  Areas
 ‘to  be  declared  as  Scheduled  Areas

 in  Tripura

 442i,  SHRI  DASARATHA  DEB:
 Will  the  Minister  of  HOME  AFFAIRS  be
 pleased  to  state  :

 (a)  whether  Government  have  received
 any  representation  from  the  Tribal  compact
 areas  being  declared  as  the  Scheduled  areas  ;
 and

 (b)  if  so,  what  steps  are  being  taken  to
 protect  Tribals  of  Tripura  from  eviction  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRL
 K,  C,  PANT):  (a)  and  (b),  Representa-
 tions  to  this  effect  have  been  received  in  the
 past,  Arucle  244  of  the  Consiituuen
 provides  for  the  declaration  Of  ureds  as
 scheduled  areas  oniy  in  Siaics  and  not  ia
 Union  Terruories,  However,  the  aliernative
 approach  recommended  by  the  Dhebar
 Commission  of  cstablishiag  irtbal  develop-
 ment  blocks  in  the  predominanly  twibals
 areas  has  been  adop.ed  in  Tripura,  Provi-
 sions  exist  in  the  Tripura  Land  Revenue  and
 Land  Reforms  Act,  1960  to  safeguard  the
 interests  of  the  tribals  in  jand.  Preference
 is  also  given  to  the  Tribals  in  the  matter  of
 allotment  of  Governmeni  khas  land  for
 setlicd  cultivation,

 D.fliculties  faced  by  Settlers  from
 Kerola  in  Madhya  Pradesh

 4I22,  SHRI  M.  K.  KRISNAN  :  Will
 the  Minister  of  HOME  AFFAIKS  be
 pleased  to  state  ;

 (a)  whether  the  attention  of  Government
 has  been  drawn  to  the  grievances  and
 miseries  being  faced  by  the  settlers  from
 Kerala,  who  were  transplanted  to  a  village
 of  Bhopal  in  Madhya  Pradesh  in  955  under
 an  inter-Staie  agreement  ;

 (b)  if  so,  the  reaction  of  Government
 thereto  5

 (c)  whether  Government  had  received
 any  representation  from  them  ;  and

 (d)  if  so,  the  action  taken  by  Govern-
 ment'to  alleviate  their  miseries  ?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K.  C.  PANT):  (a)  to  (d).  Some  represen-
 tations  have  been  received  on  behalf  of  the
 families  from  Kerala  who  had  teen  settled
 in  ceriain  villages  of  District  Raisen  in
 Madhya  Pradesh.  The  —  settlers  have
 demanded  inter  alia  grant  of  ownership  of
 the  land  uncer  their  possession,  financial
 assistance  for  sinking  tubewells,  provision  of
 electric  connections  are  writing  off  the  loans
 outstanding  against  them,  The  representa-
 tions  are  being  considered  by  the  Govern-
 ment  of  Madhya  Pradesh,

 Idol  thefts  resulting  in  Communal  Riots

 41Z3,  SHRI  RAMSHEKHAR
 PRASAD  SINGH:

 SHRI  P.  GANGADEB  :

 Will  the  Minister  of  HOME  AFFAIRS
 be  pleased  to  state:

 (a)  whether  the  idol  thieves  have  been
 again  very  aclive  in  the  country  for  the  fast
 two  months  ;

 (b)  wheiher  these  idol  thieves  have  been
 again  responsible  to  create  communal  riots
 in  the  past  ;  and

 (०)  if  so,  what  action  is  being  taken  to
 unearth  ibis  gang  so  that  timely  action  is
 taken  to  avoid  communal  riots  for  this
 Pakistan  is  trying  very  very  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTY  OF  HOME  AFFAIRS  (SHRI
 K.  C.  PANT):  (a)  The  State  Governments
 of  Andhra  Pradesh,  Gujarat,  Haryana,
 Kerala,  Nagilund,  Orissa,  Punjab  and
 Meghalaya  and  all  the  Union  Territory
 Administrations  (except  Delhi  and  Goa,
 Daman  and  Diu)  have  intimated  that  no
 such  case  was  reported  in  their  States/Union
 Territory  Administrations,  However,  one
 case  of  idol  theft  was  reporied  by  the  Govt,
 of  Himachal  Pradesh,  and  two  cases  each
 were  reported  by  the  Dethi  Administration
 and  Goa,  Daman  and  Diu.

 The  required  information  is  being
 obtained  from  the  Governments  of  Assam
 Bihar,  Jammu  .and  Kashmir,  Madhya
 Pradesh,  Maharashtra,  Mysore,  Tamil  Nadu,
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 Rajasthan,  Uttar  Pradesh  and  West  Bengal
 and  will  be  laid  on  the  Table  of  the  Sabha
 on  receipt.

 (b)  No,  Sir.
 to  that  effect.

 There  is  no  information

 (c)  Does  not  arise.

 राज्य  समा  के  एक  सदस्य  श्री  र्रतारायण  भा

 को  मृत्यु  के  बारे  में  जांच

 4124,  श्री  कमल  मिथ  सधुकर  :  क्‍या

 गृह  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  को  पता  है  कि  बिहार

 के  भूतपूर्व  मुख्य  मंत्री  श्री  कपूरी  ठाकुर  ने
 केन्द्रीय  सरकार  से  अपील  की  थी  कि  राज्य
 सभा  के  एक  सदस्य  श्री  रुद्रनारायण  का  की

 मृत्यु  की  परिस्थितियों  के  बारे  में  केन्द्रीय  जांच

 स्‍्यूरो  द्वारा  जांच  करवाई  जाये  ;  और

 (ख)  यदि  हां,  तो  क्‍या  इस  बीच,  इस
 संबंध  में  कोई  कार्यवाही  की  गई  है  ?

 गृह  मंत्रालय  में  राज्य  मत्री  (श्री  कृष्ण-
 चन्द्र  पन्त) :  (क)  जी  हां,  भीमान्‌  ।

 (@)  राज्य  सरकार  से  प्रौपचारिक  निवेदन
 प्राप्त  होने  पर,  भारत  सरकार  ने  मामले  की
 जांच  का  कार्य  केन्द्रीय  जाच  ब्यूरो  को  सौंप
 दिया  है  उन्होंने  एक  मामला  कजे  किया  है
 धौर  जांच  की  जा  रही  है

 Crisis  in  M.  M.  T.  C.  due  to  non-movement
 of  Iron  Ore

 4125,  SHRI  DEVINDER  SINGH
 GARCHA:  Will  the  Minister  of  FOREIGN
 TRADE  be  pleased  to  state:

 (a)  whether  the  Minerals  and  Metals
 Trading  Corporation  is  facing  a  serious
 crisis  duc  to  the  indiffurent  attitude  of  the
 Transport  Wing  vl  the  Railway  Ministry  ;
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 (b)  if  so,  the  reasons  therefor  ;  and

 (c)  the  steps  Government  propose  to
 take  to  lift  large  quantities  of  iron  ore
 from  Orissa  and  Bihar  to  the  Calcutta  and
 Paradeep  Ports  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  GF  FOREIGN  TRADE  (SHRI
 A.  C  GEORGE):  (a)  to(c).  The  tempo
 of  railway  movements  in  the  industrial  and
 ore  belt  of  Bihar  and  Orissa  has  been
 seriously  affected  in  recent  months,  The
 main  reason  for  this  is  the  disturbed  law
 and  order  situation  in  the  area,  involving
 inter  alia  thefts  of  railway  equipment  and
 intimidation  and  even  assaults  on  railway
 staff.  In  consequence  of  the  slow  down  of
 rail  movements,  there  as  been  an  accumu-
 lation  of  iron  ore  stocks  at  railway  loading
 stations  anda  diminution  at  the  ports  of
 Paradeep  and  Calcutta,  which  is  leading  to
 an  appreciable  tet  back  to  the  iron  ore
 export  programme,

 While  it  may  not  be  quite  correct  to
 describe  the  situation  as  a  ‘“‘serious  crisis’’,
 it  is  undoubtedly  causing  considerable  con-
 cern  to  the  M.M.T.C,

 The  Ministry  of  Railways  are  alive  to
 the  situation,  Steps  are  being  taken  in  con-
 sultation  wih  the  State  Governments  to
 improve  the  law  and  order  situation  80  as
 to  enable  the  railway  movements  to  proceed
 normally,

 Refusal  of  further  extension  of  residenc:
 permit  to  Mr.  Ludger  Eling

 4I26.  SHRI  ८  K.  CHANDRAPPAN  :
 Will  the  Minister  of  HOME  AFFAIRS  be
 pleased  to  state  ;

 (a)  wheiher  Mr,  Ludger  Eling  of  West
 Germany,  who  was  Programme  Consultant,
 was  refused  further  extension  of  his  re-
 sidence  permit  by  Government  in  969  ;

 (b)  if  so,  the  reasons  therefor  ;

 (c)  whether  the  same
 sometime  had  returned
 diplomatic  passport  ;  and

 person  after
 to  India  with  a

 (d)  if  so,  what  action  Government  bad
 taken  egainst  this  person  ?



 6i  Written  Answers

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K,  C,  PANT)  :  (a)  Yes,  Sit.

 (b)  He  had  initially  come  on  a  tourist
 visa,  Such  a  visa  cannot  ordinarily  be
 converted  into  a  long  term  visa  to  enable
 the  holder  to  take  up  employment  etc.
 Accordingly,  when  Mr.  Eling  applied  for
 extension  of  stay  to  work  as  Programme
 Consultant  to  the  International  Youth
 Centre  in  New  Delhi  his  application  was
 rejected.

 (c)  After  leaving  India,  Mr.  Eling
 applied  for  a  fresh  visa  for  long-term  slay
 to  take  up  an  assigment  with  the  IJnter-
 national  Youth  Centre.  He  was  in  posses-
 sion  ol  an  ordinary  passport.  As  he  quauified
 for  admission  Unger  the  nomial  ruies,  be
 was  granted  8  Vise  afiu  allowed  lo  Come  to
 India,

 (d)  Does  not  arise.

 Setting  up  of  Wig  Incust:y  in  Delhi

 4I27,  SHRI  D,  K.  PANDA  ;  Will  the
 Minister  0  FORLIGN  TRADE  be  pleased
 to  state  ¢

 (a)  whether  there  is  any  proposal  before
 Government  to  set  up  wig  industry  in
 Delt  ;  and

 (b)  whether  Government  propose  to
 have  this  industry  on  co-operative  basis  ?

 THE  DEFUTY  MINISTLR  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A,  C  ,GEORGE)  :  (a)  No,  Sir.

 (b)  Does  not  arise.

 Marine  Products  Export  Development
 Authority

 4128,  SHRI  A.K.  GOPALAN;  Will
 the  Minisier  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  whether  any  follow-up  action  has
 been  taken  by  Government  in  regard  to  the
 Proposal  to  set  up  a  Marine  Products
 Export  Development  Authority  at  Cochin,
 Kerala  ;
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 (b)  if  so,  the  main  features  thereof  ;
 and

 (०)  the  exact  time  by  which  it  will  be
 established  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINIS(RY  OF  FOREIGN  TRADE  (SHRI
 A,  C,  GEORGE)  :  (a)  to  (०.  The  proposal
 is  sti}!  under  consideration  of  the  Govern-
 ment.

 Closure  of  Edward  Textile  Mills,
 Beawar  (Rujasthan)

 4129,  SHRI  BHOGtNDRA  JHA;
 Will  =  the  Minister  of  FOREIGN
 TRADE  be  pleased  to  refer  to  the  reply  given
 to  Unstatied  Ques  ian  No.  054  on  the  2nd
 June,  1971  mgatding  the  closure  of  Edward
 Tex'tle  Mills,  Beawar  and  state  :

 (a)  wheher  the  examination  of  the
 report  in  consultation  with  the  State  Govera
 ment  has  since  been  completed  and

 (b)  whether,  pending,  the  decision  on
 the  report,  any  step  has  becn  or  is  being
 taken  to  ensure  cmployment  to  the  workers
 of  the  Edward  Texulce  Mills,  Beawar  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  ILOREIGN  TRADE  (SHRI
 A.C.  GEUREG)  :  (a)  and  (b)  :  No,  Sir,

 Irregularities  in  Issuing  Impot  licenses
 to  Dimple  Idustries  and  Reemax

 Indust.ies,  Ludhiana

 4130.  SHRI  C.K.  CHANDRAPPAN  :
 Will  the  Mirister  of  FOREIGN  TRADE  be
 pleased  to  sta.e:

 (a)  whether  there  were  serious  irregu-
 larities  in  issuing  import  licences  to  Dimple
 Industrics  and  Reemax  Indusiries  of
 Ludhiana;

 (b,  if  so,  the  particulars  thereof;  and

 (c)  the  names  of  Directors  of  these
 companies  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI A.  con  GEORGE)  ;  (a)  No,  Sir,
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 (b)  The  question  does  not  arise.

 (c)  The  two  firms  are  partnership  con-
 cerns  and  not  companies  registered  under
 the  Companies  Act.  Accordingly  to  the
 information  furnished  by  the  applicants  the
 names  of  the  partners  of  M/s.  Dimple  Indus
 tries  are:  Sarvashri  Bal  Chand,  Narinder
 Kumar  and  Vinod  Kumar;  while  the  Part-
 ners  of  H/s  Reemax  Industries  are:  Sarva-
 shri  Raj  Kumar,  Narider  Kumar  and  Vinod
 Kumar.

 Staff  for  Postmaster  General’s
 Offices.

 443l.  SHRI  RAMAVATAR  SHASTRI;
 Will  the  Minister  of  COMMUNICATIONS
 be  pleased  to  state:

 (a)  whether  there  is  a  standard  for
 sanctioning  Supervisory  and  non-Supervisory
 staff  for  the  Offices  of  the  Post  Master-
 General;

 (b)  whether  there  is  a  ban  on  the  crea-
 ticn  of  posts;

 (c)  if  the  replies  to  paris  (a)  and  (b)
 above  be  in  affirmative,  whether  the  P.  and
 T.  Department  is  considering  to  approach
 the  Finance  Ministry  to  relax  the  ban  in
 respect  of  additional  posts  of  the  Gazetted
 Offfcers  as  fonnd  justified  according  to  the
 standard;

 (b)  whether  any  seference  has  aiso  been
 made  to  the  Finsnce  Ministry  for  relaxing
 the  ban  onthe  creation  of  non-Gazetted
 posts  as  well;  and

 (ce)  the  manner  Government  propose  to
 meet  the  extra  work  load  of  the  non-Gazet-
 ted  steff  in  the  event  of  non-rejaxing  of  the
 ban  on  the  creation  of  posts  ?

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  H.  N.  BAHUGUNA)  :  (a)
 Yes,

 (b)  Yes.

 (c)  and  (a)  Afier  full  discussion  it  has
 been  decided  that  relaxation  of  this  ban  can
 only  be  given  in.  specific  cases  where  the
 posts  are  required  in  connection  with  Plan
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 schemes,  Savings  Bank  operations  and  Ins-
 pection  of  field  office.  The  Ministry  of
 Finance  has  accordingly  been  approached  to
 relax  the  ban  in  respect  of  related  gazetted
 posits.

 (ce)  Subject  to  what  is  stated  above,  no
 posts,  whether  gazetted  or  non  gazetted,  may
 be  created  in  the  offices  of  the  Postmasters
 General.  The  existing  staff  will  have  to
 manage  the  work-load  though  a  review  will
 be  made  to  see  how  the  work  can  be  kept
 down.

 Workers  Census

 4132,  SHRI  JYOTIRMOY  BOSU  :  Will
 the  Minister  of  HOME  AFFAIRS  be  pleased
 to  State  ¢

 (a)  the  number  of  workers,  State-wise,
 as  per  96l  Census  Reports;

 (b)  the  proprtion  of  workers  to  the
 total  population  in  each  State  as  per  1961.
 census  reports;

 (c)  the  number  of  workers,  State-wise,
 according  to  the  provisional  Census  Report
 of  1971;

 (d)  the  proportion  of  workers  to  the
 total  population  in  each  State,  according  to
 the  provisional  Census  report  of  1971;
 and

 (e)  the  factors  responsible  for  the
 decline  or  increase  in  the  number  of  workers
 during  the  decade  96I-I97I  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTY  OF  HOME  AFFRIRS  (SHRI
 MOHSIN)  :  (a)  and  (b)  Columns  3  and  4
 of  the  S:a:ement  laid  on  the  Table  of  the
 House  give  the  number  of  workers,  State-
 wise  and  Union  Territory-wise  and  _  their
 proportion  to  total  population,  respectively,
 according  to  1961  Census.  [Pleaced  in
 Library.  See  No,  LT—62!/74),

 (c)  and  (d)  Column  5  of  the  Statement
 Jaid  on  the  Table  of  the  House  gives  State-
 wise/Union  Territory-wise  provisional  figures
 of  workers  according  to  l97t  Census  classi~
 fied  as  such  on  the  basis  of  their  ‘main
 activity’  but  do  not  include  persons  doing
 ‘secodary  work’,  [Placed  in  Library,
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 See  No.  LT—62I/7i],  Figures  for  ‘secon-
 dary  work’  will  be  available  only  after  the
 census  schedules  are  fully  processed  to
 extract  that  data.  This  will  not  be  available
 till  the  middie  of  1972,  Hence  figures  in
 calumn  5  do  not  correspond  with  the  figures
 in  column  3  of  the  Statement.  Column  6  of
 the  Statement  gives  the  proportion  of  workers
 on  the  basis  of  their  main  activity  to  total
 provisional  population  according  to  A97L
 Census,

 (e)  As  stated  above,  information  in  this
 regard  will  be  available  only  when  figures
 for  secondary  work  are  extracied  from  the
 schedules  and  th~  data  are  analysed.  Besides,
 the  data  will  not  be  strictly  comparable  due
 to  the  different  concepts  of  work  adopted  at
 the  1961  and  4971  Censuses

 Strength  of  Central  Government
 Women  Emp!  oyees

 4133,  SHRI  M.M.  HASHIM  :  Will  the
 PRIME  MINISTER  be  pleased  to  state  :

 (a)  the  number  of  Central  Government
 women  employees  and  their  percentage  of
 the  total  Central  Government  employees;

 (b)  the  reasons  fur  low  percentage  of
 women  employees;  and

 (c)  the  steps  envisaged  to  nairow  down
 this  proportion  ?

 THE  MINISTER  OF  STATE  IN  TIE
 MINISTRY  OF  HOME  AFFAIRS  AND  IN
 THE  DEPARTMENT  OF  PERSONNEL
 (SHIRL  RAM  NIWAS  MIRDHA):  (a)  The
 number  of  women  employees  under  the
 Central  Government  as  on  3ist  March,  969
 was  61,936,  The  constituted  24%  of  the
 total  number  of  Central  Govcrnment  emplo-
 yees  on  that  date.  Uptodate  figures  are  not
 available.

 (b)  and  (c)  Depending  upon  the  quali-
 fications  laid  down  for  various  posts/services
 the  reasons  for  their  low  percentage  of
 employment  primarily  are  their  comparative
 educational  backwardness,  reluctance  on
 account  cf  various  sociological  factors  etc.
 in  a  large  number  of  cases  to  take  up  whole-
 time  employment,  and/or  unsuitability  of
 certain  posts  requiring  particular  physilcal
 standards,  training  or  skill.  Nevertheless,
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 with  the  advance  of  education  and  gradual
 sociologioal  change,  an  increasing  number
 of  women  candidates  have  been  competing
 for  various  Services,  including  the  I.A.8.,
 etc  and  have  on  selection  been  sppointed
 to  the  same.  No  special  measures  for  step-
 ping  up  the  percentage  of  women  emplo-
 yees  are  proposed  at  present.  Under  article
 6  of  the  Cons.itution,  women  already  have
 equal  opportunities  with  men  to  compete  for
 appointment  to  various  civil  posts/Services
 under  the  Union,

 फलों  और  सब्जियों  का  निर्यात

 4134,  श्री  सुलचन्द  डागा  :  क्‍या  विदेश
 व्यापार  मंत्री  यह  बताने  की  कृपा  करेंगे  कि;

 (क)  भारत  से  किन  फलों  और  सब्जियों
 का  निर्यात  होता  है;  और

 (ख)  सरकार  इन  फलों  श्र  सब्जियों  के
 उत्पादकों  को  क्‍या  विशेष  सुविधाएं  देती  है  ?

 विदेश  व्यापार  मंत्रालय  में  उपसंत्री,
 (श्री  ए.  सी.  जाज) :  (क)  मुख्यतः  केले,
 सन्‍्तरे,  सेव,  अ्रन्तास,  खूबानी,  अंगूर,  नींबू,
 कागूजी  नीबू  सपोटा,  फुल  गोभी,  बन्द  गोभी,
 गाजर,  प्याज,भ्रौर  आआलू।

 ख)  कलों  तथा  ताजी  सब्जियों  की  निर्यात
 योग्य  किस्मों  के  उत्पादन  से  सम्बन्धित  केन्द्र

 द्वारा  प्रयोजित  दो  योजनाएं  विचाराधीन  हैं  ।

 Disposal  of  Licences  for  facilitating
 Engineering  Industry

 4135.  SHRI  SAMINATHAN  ts  Will  the
 Minister  of  FOREIGN  TRADE  be  pleased
 to  state;

 (a)  whether  there  is  a  fall  in  the
 international  steel  prices;  and

 (b)  if  so,  the  steps  taken  to  remove
 the  impediments  in  the  way  of  quick
 disposal!  of  all  licences  thereby  facilitating
 the  engincering  industry  to  (ake  advantage
 of  the  fall  in  jpternational  steel  prices  ?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  com  GEORGE)  :  (a)  Yes,  Sir,  There  has
 been  fall  in  the  International  prices  of
 certain  steel  intems,

 (b)  Steps  have  been  taken  to  streamline
 the  procedures  to  ensure  quick  disposal  of
 applications  for  import  licences.  These
 include  the  removal  of  duplication  of  scrutiny
 of  applications  betwen  the  sponsoring
 authorities  and  the  licensing  authosities,  a
 simpler  method  of  scrutiny  of  the  value  of
 consumption  of  imported  raw  materials  as
 claimed  by  the  small  scale  units,  issue  of
 licences  without  I,  V.  C.  numbers  for  a
 period  of  one  year  without  entering  into
 correspondence  with  the  applicants  on  this
 account,  allocatin  of  modes  of  financing
 to  small  scale  units  ona  liberal  basis  to
 avoid  correspondence  with  the  applicants
 regarding  conversion  from  one  8०००8  of
 financing  to  another,  and  introduction  of
 annual  licens‘ng  for  raw  matenals  for  non-
 priority  industries  in  the  large  scale  sector.

 Demand  by  A.I-W.C.  to  Ban  Cabaret
 Shows

 4136,  SHRI  MUHAMMED  SHERIFF;
 DR.  MELKOTE  :

 Will  the  Minister  of  HOME  AFFAIRS
 be  pleased  to  sta'e:

 (a)  whether  the  All  India  Women’s
 Conference  urged  Government  for  putting
 and  end  to  cabarete  shows  in  the  country,
 as  these  encourage  prostitution  ;  and

 (b)  if'so,  the  main  points  thereof  and
 the  steps  taken  by  the  Government  for
 banning  Cabaret  shows  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS:  (SHRI
 K.  C,  PANT)  (a)  No,  Sir,

 (0)  Does  not  arise.  The  Central
 Government  have  no  proposals  under  consi«
 deration  for  banning  cabaret  shows.  The
 subject  matter  is  the  concern  of  the  States/ Union  Territories,
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 Expenditare  op  Palnning  Commission

 4137,  SHRI  A,  K,  SHAH:  Will  the
 Mimsicr  of  PLANNING  be  pleased  to
 state  :

 (a)  the  total  expenses  incurred  on  the
 Planning  Commission  during  the  years  1967—
 68  ‘1968-69  and  I969-70  ;  and

 (b)  whether  during  these  three  years
 the  expenses  on  the  Pianning  Commission
 have  trebled  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PLANNING’  (SHRI
 MOHAN  DHARIA):  (a)  Total  expenses
 on  the  Planning  Commission  during  the
 years  1967-68,  ‘1968-69,  and  1969-70  are  as
 follows  ;

 (Rupees  in  lakhs)

 Year  Total

 ‘1967-68,  4.02

 1968-69  ‘136,29

 1969-70  129,26

 (b)  No,  Sir,

 Assistance  to  Kerala  Government  for
 giving  Pensionto  Freedom  Fighters

 4138,  SHRI  M.  K.  KRISHNAN  :
 SMTI,  BHARGAVI  THANKA,

 PPAN  :

 Will  the  Minister  of  HOME  AFFAIRS
 be  pleased  to  state  :

 (a)  whether  Government  are  considering
 to  give  50  per  cent  financial  assistance  to  the
 Kerala  Government  for  giving  pension  to
 freedom  fighters  in  that  State  ;  and

 (b)  if  so,  the  time  by  which  decision
 is  likely  to  be  taken  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K.  C.  PANT);  (a)  No,  Sir,

 ७)  Does  not  arise,



 69  Written,  Answers

 ;  चौथी  योजना  के  दौरान  परिग्रोज्नाओं  के  लिए
 |  मध्य  प्रदेश  को  विशीय  सहायता

 4139.  डा.  लक्ष्मीनारायण  पांडे:  कया
 योजना  मंत्री  यह  बते,मे  की  कृपा  करेंगे  कि  :

 (क)  केन्द्रीय  सरकार  ने  मध्य  प्रदेश  सरकार

 को  चौथी  पंचवर्षीय  योजना  की  झवधि  में

 विभिन्न  योजनाभों  के  लिए  योजना  वार,  कितनी

 राशि  दी  हैं;

 (ख)  इन  योजनाओं  की  मुख्य  बातें  क्‍या

 हैं;  भौर

 (ग)  क्या  इन  में  सिध  पर्योजना

 (  ग्वालियर  डिवीजन  )  को  सम्मिलित  किया
 गया  है  ?

 योजना  संत्रालय  सें  राज्य  मंत्रो  (श्री  मोहन-

 घारिया)  :  (क)  राष्ट्रीय  विकास  परिषद्‌  द्वारा

 नियुक्त  मुख्य  मंत्री  समिति  द्वारा  अभिकल्पित
 प्रक्रिया  के  भ्रनुसार  राज्यों  को  उनवी  चौथी

 योजनाशों  के  लिए  केन्द्रीय  सहायता  एकमुश्त
 ऋणों  तथा  एकमुश्त  अनुदानों  के  रूप  मे  दी

 जाती  है  |  ये  ऋण  तथा  अनुदान  किन्‍्ही  विशिष्ट

 स्कीमों  से  सम्बद्ध  नही  होते।  मध्य  प्रदेश  की

 अनुमोदित  चौथी  यं।जन।  की  393  करोड़  रुपये

 की  'राधि  में  से  202  करोड़  रुपये  की  राशि

 बेन्द्रीय  सहायता  के  रूप  में  शाबटित  की  गई

 है।  इसमें  से  94  करोड़  रुपये  की  राशि  राज्य

 सरकार  को  बर्ष  1969--70  तथा  1970--7 [|
 के  दौरान  दी  जा  चुकी  है।  97I-72  के  लिए

 केन्द्रीय  सहायता  के  रूप  में  52  करोड़  रुपये

 आबंटित  किए  गए  हैं।

 (ख)  और  (ग)  :  प्रश्त  ही  नहीं  उठता  ।

 Arrest  Of  Pak  Military  Personnet

 RAMACHANDRAN
 Will  the  Minister

 440,  SHRI
 KADANNAPPALLI  ;
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 of  HOME  AFFAIRS  be  pleased  to  state  :

 (a)  whetker  some  Pakistani  military,
 para  military  and  other  armed  personnel
 had  been  arrested  for  eniering  India  since
 April  last  in  the  barder  arcas  of  West
 Bengal  ;  and

 (b)  if  so,  the  action  taken  by  Govern-
 ment  against  those  Pakistani  military
 offici  is  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND  IN
 THE  DEPARTMENT  OF  PERSONNEL
 (SHRI  RAM  NIWAS  MIRDHA)  :  (a)  Yes
 Sir,

 (b)  It  is  not  desirable,  in  the  public  in-
 terest,  to  disclose  further  details  at  this  stape,

 Economic  Cooperation  among  Common-
 wealth  Developing  Countries

 4!44,  SHRI  RAM  SHEKHAR  PRASAD
 SINGH  :  Will  the  Minister  of  FOREIGN
 ‘TRADE  be  pleased  to  state  :

 (a)  whether  delegates  of  32  nations  met
 on  the  9th  June,  97]  and  had  a  discussion
 in  yegard  to  the  economic  co-operation
 among  developing  nations  of  the  Common-
 wealth  afier  Britain  withdraws  behind  the
 tanff  barrier  of  the  European  Common
 Market  ;

 (b)  if  so,  what  are  the  other  subjects
 discussed  ;  and

 (c)  the  decisions  arrived  at  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A  थ  GEORGE)  :  (a)  to  (0)  :  The  possi-
 bility  of  a  Commanwealth  effort  in  the  field
 of  trade  promotion  and  export  market  de-
 velopment  has  been  under  consideration  of
 the  Commonwealth  Governments  for  some
 time  The  Commonwealth  Heads  of
 Governments  meeting  in  965  considered  it
 desirable  to  explore  means  by  which
 Commonwealth  trade  might  be  encouraged
 and  expanded.  A  study  was  subsequent
 instituted  inter-alia  to  review  the  present
 export  promotion  problems  of  the  develop-
 ing  member  countries  of  the  Common-
 wealth  with  @  view  to  identifying  areas
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 where  a  Commonwealth  initiatly  could  be
 usefully  employed.  ‘The  Study  on  Common-
 wealth  Export  Market  Development”
 accordingly  brought  out  by  the
 Commonwealth  Secretariat,  was  not  linked
 to  the  question  of  the  United  Kingdom's
 proposed  entry  into  the  European  Economic
 Community.

 A  meeting  of  the  Senior  Finance  and
 Trade  Officials  of  the  Commonwealh  Coun-
 tries  was  held  in  London  on  8tb  and  9th
 June,  97i  to  consider  the  recommendations
 contained  in  the  Study,  relating  to  the  estab-
 lishment  of  a  Commonwealth  Market  Deve-
 lopment  Fund,  a  Commonwealth  Export
 Development  Corporation  and  a  Common-
 wealth  I  xport-Lmport  Bank.  The  meeting
 recommended  that  the  purposes  and  functions
 of  the  existing  Commonwealth  Fund  for
 Technical  Corporation  should  be  broadened
 to  cover  financia)  as  well  as  technical  assis-
 tance  aspects  of  export  market  development.
 It  also  recommended  that  a  Study  in  depth
 at  exert  level  be  institu'ed  of  the  feasiblity
 of  a  Commonwealth  programme  for  financing
 the  exports  and  imports  of  Commonwealth
 developing  countries,  specially  in  the  field
 of  capital  and  semi-capital  goods,  and  of
 appropriate  arrangements  that  may  be  need-
 ed  for  the  putpose.  The  meeting  agreed
 that  the  proposal  for  setting  up  a  Commor-
 wealth  Export  Development  Corporation
 should  await  an  assessment  of  the  results
 of  the  experience  in  oprating  the  Common-
 wealth  programme  for  technical  assistance
 and  the  outcome  of  the  Study  on  Export
 credit  financing.

 Design  and  Workmanship  of  Manipuri
 Hindlooms

 बा42,  SHRI  N.  TOMBI  SINGH:
 Will  the  Minister  of  FOREIGN  TRADE
 be  pleased  to  state  :

 (a)  the  number  of  designs  proposed  and
 approved  in  the  Handloom  Design  Centre
 of  the  Manipur  Industries  Department  since
 its  inception  ;

 (b)  whether  handloom  clothes  sold  in
 the  Manipur  Government  Emporium  and
 the  Handloom  House  in  Imphal  are  confined
 to  the  design  approved  by  the  Manipur
 Government  Designing  Centre  ;  and
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 (c)  the  measures  which  have  been
 introduced  to  ensure  uniform  design  and
 workmanship  in  the  handloom  products  of
 Manipur  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C,  GEORGE):  (a)  862.

 (b)  No,  Sir.

 (c)  No  such  measures  have  been  intro-
 duced  so  far.

 Complaints  Re.  Families  not  enumerated
 in  Census  and  Post  Census  Survey

 in  Delhi

 4143,  SHRIS.  M,  KRISHNA  :
 SHRI  P.  GANGADEB  :

 Will  the  Minister  of  HOME  AFFAIRS
 be  pleased  to  state  :

 (a)  whether  her  Ministry  has  received
 complaints  that  many  fainilics  were  not
 enumerated  by  the  Census  staff  ;

 (b)  if  so,  how  far  these  complaints  have
 been  proved  correct  ;  and

 (c)  whether  Government  have  started  a
 posi  census  survey  in  Delhi  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 MOHSIN):  (a)  It  was  complained  that
 some  households  had  not  been  enumerated,

 (b)  In  most  cases  the  complaints  were
 found  to  be  incorrect.  The  enumerator  had
 enumerated  all  members  of  households
 eligible  to  be  counted  during  the  census
 enumeration  period  by  elicitng  information
 from  some  other  adult  member  of  the  house-
 hold,  The  complainant  might  not  have
 been  actually  present  at  that  time  and  he
 erroneously  believed  that  he  and  the  other
 members  of  his  household  had  been  missed
 at  the  Census.  Ina  very  few  cases,  how-
 ever,  the  complaints  were  genuine  and  in
 regard  to  such  of  them  which  were  received
 within  the  period  of  enumeration,  steps  were
 taken  tp  enumerate  the  missing  households,
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 (c)  A  post  enumeration  check  has  been
 undertaken  not  only  in  Delhi  but  in  other
 areas  in  the  country  as  a  normal  census
 proc  dure  to  statistically  assess  the  coverage
 and  content  errors  if  any  at  the  Census.

 Closure  of  Vijaya  Mohini  Mills,
 Trivendrum  (Kerala)

 4144,  SHRIA.K,  GOPALAN:  will
 the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  whether  the  attention  of  Government
 has  been  drawn  to  the  closure  of  the  Vijaya
 Mohini  Millis,  Trivandrum,  Kerala  ;

 (b)  if  so,  the  total  numbers  of  workers
 throughout  of  jobs  ;

 (c)  whether  Government  are  considering
 to  institute  an  enquiry  into  the  affairs  of  this
 mill  and  to  take  over  the  mill  ;  and

 (d)  if  so,  when  it  Il  be  instituted  ?

 THE  DEPUTY  !  INISTER  IN  THE
 MINISTRY  OF  FO")  IGN  TRADE  (SHRI
 A.  C.  GEORGE):  ,०)  Yes,  Sir,

 (b)  About  655  workers.

 (c)  and  (d).  An  Investigation  Commit-
 tee  has  already  been  appointed  under  the
 Industries  (Development  and  Regulation)
 Act,  for  the  purpose  of  making  full  and
 complete  investigation  into  the  affairs  of
 Vijaya  Mohini  Mills  Ltd.,  Trivandrum.
 Further  course  of  action  will  be  considered
 on  receipt  of  the  Investigation  Committee's
 report.

 Dispute  over  ownership  of  Title  to  the
 Nawabship  of  Murshidabad

 4I45.  SHRI  PRIYA  RANGAN  DAS
 MUNSI:  Will  the  Minister  of  HOMB
 AFFAIRS  be  pleased  to  state  ;

 (a)  whether  there  is  any  dispute  ia
 regard  to  the  ownership  of  title  to  the
 Nawabship  of  Murshidabad  ;  and

 (b)  if  so,  what  is  the  latest  position  in
 regard  to  this  title  ?

 MINISTBR  OF  STATE  IN  THE
 Y  OF  HOME  AFFAIRS  (SHRI

 ASADHA  16,  1893.  (SAKA)  Written  Answers  74

 K,  C,  PANT):  (a)  and  (b).  On  the  death
 of  Nawab  Bahadur  Syed  Waris  Ali  Meerza,
 Nawab  of  Murshidabad,  on  20th  November,
 1969,  his  two  sons  and  two  brothers  have
 claimed  succession  to  the  title  and  the
 anpuity  of  the  Nawab  Bahadur.  The  matter
 is  under  the  consideration  of  the  Govern-
 ment  of  India.

 Employment  of  Dr.  C.  K.  Atal

 4146,  SHRI  8  R.  SHUKLA:  Will  the
 Minister  of  SCIENCE  AND  TECHNO-
 LOGY  be  pleased  to  state  :

 (a)  whether  the  services  of  one  Dr.
 C.K.  Atal,  ‘E’  Grade  Scientist  in  the
 Regional  Research  Laboratory,  Jammu
 under  the  Council  of  Scientific  and  Indus-
 trial  Research  were  terminated  in  March,
 965  on  grounds  of  misconduct;

 (b)  whether  despite  that  termination  he
 was  again  employed  on  a  contract  basis
 for  five  years  ;  and

 (c)  if  so,  the  reasons  therefor  ?

 THE  MINISTER  OF  PLANNING
 AND  MINISTER  OF  DRPARTMENT  OF
 SCIENCE  AND  TECHNOLOGY  (SHRI
 rom  SUBRAMANIAM)  ;  (a)  to  (०),  On  tha
 basis  of  an  adverse  roport  from  the  Director,
 Regional  Research  Laboratory  (RRL),
 Jammu,  orders  were  issued  for  the  termina-
 tion  of  services  of  Dr.  C,  K.  Atal,  Scientist,
 in  the  Laboratory  w.  e.  f  45.65,  the  date
 on  which  his  term  of  appointment  of  one
 year  was  to  expire.  Dr.  Atal,  however,
 expressed  regrets  for  his  past  conduct  and
 promised  to  devote  his  full  time  to  research.
 In  consideration  of  the  changed  attitude  of
 Dr,  Atal  and  the  revised  recommendation
 made  by  the  Director,  RRL,  Jammu  on
 1.5.65,  Dr.  Atal  was  granted  extension  of
 service  w.  é.  f.  4  5.65  in  two  spells  of  one
 year  and  five  years  in  supersession  of  the
 previous  orders  of  termination  of  services,

 Loss  to  Ss.  T.  C.  due  to  non-clearance  of
 goods  at  branches  in  India

 447.  SHRI  K.  C.  PANDEY  :  Will  the
 Minister  of  FOREIGN  TRADE  be  pleased
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 to  state  :

 (a)  the  loss  sustained  by  the  State
 Trading  Corporation  on  account  of  non-
 clearance  of  goods  at  Branches  in  India
 during  the  year  1970-71,  ;  and

 (b)  the  reasons  therefor  and  the  re-
 medial  action  taken  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE):  (a)  and  (b).  In  the
 process  of  clearing  its  imports  through  the
 Customs,  STC  sometimes  has  to  pay
 demurrage  when  the  clearanze  is  delayed
 for  reasons  such  as  late  receipt  of  docu-
 ments.  These  expenses  cannot  strictly  be
 termed  as  ‘‘losses”  since  they  are  a  normal
 concomitant  of  large-scale  operations  and
 are  treated  as  a  part  of  the  handling  costs,

 There  were  two  cases  in  Calcutta  where
 substantial  amounts  of  wharf  rent,  viz.
 Rs.  20 081  and  Rs  13,584  respectively,  had
 to  be  paid,  because  of  non  clearance  of
 goods  within  the  free  time.  The  Corpora-
 tion  makes  cfforts  ‘0  minimise  such  ex-
 penditure  by  suitable  penal  clauses  in
 Clearing  Agents’  agreements,

 Im  plementation  of  ARC’s  Recommendations
 on  Personnel  Administration

 4I48.  SHRI  K  C.  PANDEY  :  Will  the
 PRIME  MINISTER  be  pleased  to  state:

 (a)  whether  several  hindrances  have
 come  in  the  way  of  accepting/implementing
 the  recommendations  of  the  Administrative
 Reforms  Commission  on  Personnel  Adminis-
 tration  ;  and

 (b)  ifso,  the  steps  being  taken  by
 Goveinment  to  expedite  implementation  of
 the  recommendations  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  ATFAIRS  AND
 IN  THE  DEPARTMENT  OF  PERSONNEL

 aa
 RAM  NIWAS  MIRDHA)  :  (a)  No,

 ir,

 )  Does  not  arise.
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 Increasing  export  of  Tea  in  view  of
 disturbed  conditions  in  Ceylon

 and  Bangla  Desh

 4I49,  SHRIS.R.  DAMANI:  Will  the
 Minister  of  FOREIGN  TRADE  be  pleased
 to  state  :

 (a)  whether  a  study  team  has  been
 made  about  the  possibility  of  increasing
 exports  of  our  tea  in  view  of  the  disturbed
 conditions  in  Ceylon  and  also  in  Bangla
 Desh;  and

 (b)  if  so,  the  outcome  thereof  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C,  GEORGE):  (a)  Yes,  Sir,

 (b)  The  political  conditions  in  Ceylon
 have  not  affected  the  offerings  and  sale  of  tea
 at  Colombo  auctions  nor  have  they  affected
 production  of  tea  in  Ceylon  in  any  appre-
 ciable  extent,  The  Bangla  Desh  movement
 which  has  severely  affected  local  produc-
 tion  of  tea  is  not  likely  to  create  any
 vacuum  in  the  international  tea  market
 inasmuch  as  Pakistan  is  a  net  importer  of  tea
 for  the  last  three  years.  However  if  the
 entire  tea  requirements  of  West  Pakistan
 which  used  to  be  supplied  from  East  Bengal
 have  tO  be  procured  from  Ceylon
 the:  there  may  be  some  opportunity
 for  India  to  fill  up  the  vacuum  likely  to
 result  from  diversion  of  Ceylon’s  tea  from
 her  existing  markets  to  Pakistan,  It  is  too
 early  to  have  a  clear  picture  of  the  situation
 at  present.

 सालमुख  भरी  बन्दूकों  के  लाइसेंस  समाप्त  करने
 के  संबंध  में  मध्य  प्रदेश  विधान  सभा

 हारा  पारित  सर्वसम्भत  संकल्प

 4150.  डा.  लक्ष्मीनारायरा  पांड  :  क्या

 गुह  मंत्री  यह  बताने  की  कृपा  करंगे  कि  :

 (क)  क्‍या  मध्य  प्रदेश  विधान  सभा  ने
 सर्वंसम्मति  से  एक  संकल्प  पारित  कर  केन्द्रीय
 सरकार  से  नाछमुख  भरी  बन्दूकों  के  लाइसेंस
 रह  करने  का  अनुरोध  किया  है;  और
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 (er)  यदि  हां,  तो  इस  सम्बन्ध  में  सरक।र
 ने  क्या  कार्रवाई  की  है  ?

 गृह  संज्ञालय  तथा  कार्मिक  विभाग  में
 राज्य  संत्री  (  भी  शान  निवास  सिर्षा ye
 (क)  और  (ख).  मा,  i968  में  मध्य
 प्रदेश  विधान  सभा  ने  एक  गैर-सरकारी  संकल्प

 पारित  किया  था  इस  संकहुप  में  यह  कहा  गया

 था  कि  मध्य  प्रदेश  में  टोपीदार  बन्दूकों  को

 लाइसेंस  की  भ्रावश्यकता  से  मुक्त  किया  जाय

 इस  सुझाव  को  भारत  सरकार  द्वारा  अस्वीकृत

 किया  गया  था  ।

 मध्य  प्रवेश  से  प्रकाशित  होने  वाले  देनिक

 समाचारपत्रों  हारा  अखबारी

 कागज  का  दुरुपप्रोग

 4i5].  डा.  लक्ष्वीनारायण  पांडे  :  क्‍या

 सूचना  और  प्रसारर  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  वर्ष  969-70  और  970-71  में

 मध्य  प्रदेश  में  ग्वालियर  और  भोपाल  से  प्रका-

 शित  होने  वाले  कितने  दैनिक  समाच्षार॒पत्रों  को

 झखबारी  कागज  का  कोटा  दिया  गया  ;

 (ख)  क्‍या  मध्य  प्रदेश  के  कुछ  समाचार-

 पत्रों  द्वारा  भ्रखबारी  कागज  का  दुरुपयोग  किये
 जाने  के  बारे  में  शिकायतें  प्राप्त  हुई  है;

 (ग)  यदि  हां,  तो  उक्त  भ्रवधि  में  उन

 समाचारपत्रों  को  किस  प्लाधार  पर  कोटा  दिया

 गया  भौर  उन  समाचारपत्रों  की  बिक्री  कितनी

 है  i  और

 (घ)  सरकार  ने  उन  समचारपत्रों  के

 विरद्ध  कया  कार्यवाही  की  है  जिसके  विरुद्ध

 अश्बारी  कागज  का  दुरुपयोग  करने  की  शिकाबलें

 प्राप्त  हुई  हैं
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 सूचना  शौर  प्रसारण  संत्रालय  सें  डुपसन्री

 (श्री  धर्वीर  सिह)  :  (क)  अपेक्षित  जानकारी
 नीचे  दी  गई  है:---

 लाइसेसिंग  वधि  दैनिक  समाचारपत्रों  की
 संख्या-जिवको  भ्रखबारी
 कागज  प्रार्यंटित  किया

 गया

 सालियर  भोपाल

 1969-70  4  9

 1970-71  5  8

 (ख)  जी,  हां  ।

 (ग)  मौर  (9).  एक  विवरण  सभा
 पटल  पर  रखा  जाता  है  जिपमें  अपेक्षित
 जानकारी  दवी  गई  है।  [प्रन्थालय  में  रख  दिया
 गया।  देखिये  संख्या  Lr—622/72]  |

 Creation  of  Posts  in  Delhi  Administration

 4152,  SHRI  VIKRAM  CHAND
 MAHAJAN  ;  Will  the  Munister  of  HOME
 AFFAIRS  be  pleased  to  state  ;

 (a)  whether  in  May,  967  Government
 issued  directions  !o  the  Delhi  Administration
 to  stop  creation  of  new  posts  outside  the
 DHANI  Civil  Service  Cadre  in  case  the
 nature  of  duties  of  the  new  posts  is  similar
 to  those  in  the  DHANI  Civil  Service;  and

 (b)  if  so,  how  many  such  posts  have
 created  outside  the  Cadre  since  967  and.
 whether  the  Government  propose  to  include
 those  posts  in  the  DHANI  Civil  Service
 Cadre  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K.  C.  PANT)  :  (a)  and  (b).  In  April,  4967



 79  Written  Answers

 the  following  instructions  were  issued  to
 the  Delhi  Administration  :-——

 (i)  officers.  on  deputation  should  not
 be  permanently  absorbed  against
 posts  carrying  the  same  designation
 as  any  of  the  posts  included  in  the
 authorised  permanent  strength  of
 the  Delhi,  Himachal  Pradesh  and
 Andaman  and  Nicobar  Islands
 Civil  Service;

 (ii)  no  direct  recruitment  should  be
 made  against  posts  carrying  the
 same  designation  as  any  of  the
 posts  included  in  the  authorised
 permanent  strength  of  the  Civil
 Service;

 as  soon  aS  any  permanent  ex  cadre
 post  carrying  the  same  designation
 as  any  of  the  posts  mentioned  in
 Schedule  ]  to  the  Delhi,  Himachal
 Pradesh  and  Andaman  and  Nicobar
 Islands  Civil  Service  Rules,  1965,
 was  vacated,  it  should  be  included
 in  the  Schedule;  and

 (iii)

 (iv)  no  fresh  permanent  post  carrying
 the  same  designation  as  any  of  the
 posts  included  in  schedule  I  to  the
 Delhi,  Himachal  Pradesh  and  Anda-
 man  and  Nicobar  Islands  Cuvil
 Service  Rules,  1965,  should  be  crea-
 ted  as  an  cx-crade  post.

 Delhi  Administration  has  intimated  that
 no  permanent  post  carrying  the  same  desig-
 nation  as  any  of  the  posts  under  the  Delhi
 Administration  included  in  Schedule  I  to  the
 Delhi,  Himachal  Pradesh  and  Andaman  and
 Nicobar  Islands  Civil  Service  Rules,  1965,
 has  been  created  by  the  Administration  after
 the  issue  of  the  above  instructions.

 हिन्दी  भाषो  राज्यों  के  उम्मीदवारों
 का  इन्टरव्यू  हिन्दों  में  लेने  को  मांग

 4I53.  श्री  नरेन्दर  सिह  बिष्ट :  क्‍या
 प्रधान  मंत्री  |  मई,  970  %  गअ्रतारांकित  प्रश्न
 संख्या  8247  के  उत्तर  के  बारे  में  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  इंटरव्यू  केवल  अग्रेजी  में  हो  लेने  के
 क्या  कारण  है  ;
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 (@)  क्या  उन्हें  इस  बात  को  जानकारी

 है  कि  हिन्दी  भाषी  राज्यों  के  उम्मीदवारों  को

 अंग्रेजी  में  इन्टरव्यू  देने  में  कठिनाई  होती  है
 श्रौर  परिणामस्वरूप  उन्हें  हानि  उठानी  पड़ती

 है  क्योंकि  हिन्दी  भाषी  राज्यों  में  अंग्रे जी  प्राय:
 समाप्त  कर  दी  गयी  है  ;

 (ग)  क्‍या  हिन्दी  भाषी  राज्यों  के  उम्मीद-
 वारों  को  समान  अवसर  देने  और  उनके  साथ
 न्याय  करने  के  कह  श्या,  स ेसंघ  लोक  सेवा  श्रायोग
 का  विचार  हिन्दी  में  भी  इन्टरव्यू  लेने  का  है  ;
 और

 (घ)  यदि  हां,  तो  कब  से  और  यदि  नहीं,
 तो  इस  भेदभाव  को  दूर  करने  के  लिए  विकल्य
 के  रूप  में  क्या  उपाय  करने  का  विचार  है  ?

 गृह  संन्नालय  और  कासिक  विभाग  में  राज्य
 सत्री  नी  राम  निवास  मिर्धा):  (क),  ग  और

 (ध).  इन्टरव्यू  में  उम्मीदवारों  के  कार्य  निष्पादन
 का  मूल्यांकन  करने  में  स्तर  की  समानता  को
 बनाए  रखने  की  आवश्यकता  सहित  सभी  बातों
 को  तथा  उपयुक्त  विशिष्टता  /  स्तर  वाले  ऐसे
 व्यक्तियों  को  इन्टरव्यू  बोों  के  सदस्यों  के  रूप
 में  नियुक्ति  के  लिए  न  मिलने  को  ध्यान  में
 रखते  हुए  जो  सभी  भारतीय  भाषाओ  को  जानते

 हों,  आयोग  के  लिए  संविधान  की  प्रष्टम  अनु-
 सूची  में  वणित  हिन्दी  तथा  अन्य  भाषाओं  के

 इन्टरव्यू  में  वेकल्पिक  माध्यम  के  रूप  में  प्रयोग
 की  अनुमति  देना  सम्भव  नही  है।

 (ख)  जहां  तक  संघ  लोक  सेवा  प्रायोग
 द्वारा  केबल  भारतीय  प्रशासनिक  सेवा  इत्यादि
 की  भर्ती  के  लिए  सम्मिलित  प्रतियोगिता  परीक्षा
 के  छिए  ली  जाने  वाली  लिखित  परीक्षा  का
 सम्बन्ध  है,  दो  प्रनिवार्य  विषयों  भ्र्थात्‌  निबन्ध
 तथा  सामान्य  ज्ञान  के  सम्बन्ध  में  अभी  तक
 प्रश्नों  के  उत्तर  संविधान  की  अष्टक  अनुसूची  में
 वर्शित  किसी  भी  भाषा  में  लिखने  के  विकल्प
 की  अनुमति  दी  गई  है।  इस  परीक्ष।  के  शेष
 विषयों  के  प्रइन  पत्रों  के  उत्तर  शंग्रंजी  में  दिये
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 जाने  आवश्यक  हैं।  इसे  ध्यान  में  रखते  हुए  जो

 उम्मोदबार  इस  परीक्षा  को  दे  रहे  हों  उन्हें
 अंग्रे जी  के  माध्यम  से  इम्टरव्यू  में  बेठने  के  लिए
 किसी  कठिनाई  का  अनुभव  होने  की  संभावना

 नहीं  है  t

 पटना  तारघर  से  सद्रास  और  कलकसा

 के  लिये  टेलोग्रिटर  सेवा

 4154.  श्री  रामावतार  शास्त्री:  कया

 संचार  मंत्री  यह  बताने  की  कृपा  करेंगे  कि

 (क)  ष्प्रा  पटना  तार  घर  से  होकर  जाने
 वाली  मद्रास  और  कलकत्ता  ठेलीप्रिन्टर  लाइन
 गत  डेढ़  महीने  या  इससे  श्राधिक  समय  से  काम

 नही  कर  रही  है  ;

 (@)  बया  समाचार  संवाददाताभों  ने  इस
 बारे  में  सम्बद्ध  अधिकारियों  से  शिकायतें  की

 हैं;

 (ग)  क्‍या  इसके  बावज़ूद  भी  कलकत्ता

 ओऔर  मद्रास  के  बीच  टेलीप्रिटर  सेवा  में  कोई

 सुधार  नहीं  हुआ  है  ;

 (घ)  यदि  हा,  तो  इसके  क्या  कारण  हैं  ;
 आर

 (ड.)  उक्त  टेलीपिटर  लाइनों  का  सुचारू
 रूप  से  संचालन  सुनिश्चित  करने  के  लिये  सर-
 कार  ने  क्या  कार्यवाही  की  है  ?

 संबार  मंत्री  (भी  हेमवती  नंदन  बहुगुणा):
 (क)  पटना--कलकत्ता  टेलीपिटर  लाइन
 संतोषजनक  काम  कर  रही  है।  अलपत्ता,  पटना,
 मद्रास  लाइन  कुछ  समय  से  संतोषजनक  काम

 नहीं  कर  रही  है

 (ख)  पटना--मद्रास  टेलीप्रिटर  सेवा  के
 काम  करने  के  बारे  में  “हिन्दू  के  संवाददाता  ने

 शिकायतें  की  हैं  ।
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 (ग),  (घ)  और  (ड).  सकिट  मूल
 रूप  में  पटना  से कलकत्ता  और  तत्पश्चात  कोए-
 बसल  केवल  प्रणाली  के  मार्ग  को  अपनाते  हुए
 वरास्ता  दिल्‍ली  के  मद्रास  तक  काम  कर  रहा  था  t
 इस  व्यवस्था  में  सकिट  में  ज्यादा  रूम्बी  दूरी  का
 मार्ग  था  ।

 (4-6-1971  से  सकट  पुनः  व्यवस्थित  कर  के
 पटना  से  दिल्‍ली  के  लिए  और  तत्पइचात  मद्रास
 के  लिए  किया  गया  है।  इससे  मार्ग  की  दूरी  कम

 हो  गई  है  i  इस  पुनः  व्यवस्था  के  बाद  सकिट

 के  काम  करने  में  काफी  सुधार  हुआ  हैं  -  जब

 कभी  झावदयक  हो,  पटना  से  मद्रास  के  लिए

 दिल्ली  से  संदेश  भेजने  के  झादेश  जारी  किये  जा

 रहे  हैं  ।

 पटना  टेलीफोन  सलाहकार  समिति

 4i55.  श्री  रामावतार  शास्त्री  :  क्‍या
 संचार  मंत्री  यह  बताने  की  क्ृपा  करेगे  कि  :

 (क)  क्‍या  पटना  टेलीफोन  सलाहकार
 समिति  का  गठन  कर  लिया  गया  है  ;

 (ख़)  यदि  हां,  तो  समिति  सदस्यों  के  नाम
 क्या  हैं  तथा  समिति  का  गठन  किन  आधारों  पर
 किया  गया  है  ;

 (ग)  यदि  उपयुक्‍त  भाग  (क)  का  उत्तर
 नकारात्मक  हो,  तो  उक्त  समिति  के  गठन
 में  देरी  करने  के  क्या  कारण  हैं  ;  और

 (घ)  सरकार  का  इस  समिति  का  कब  तक
 गठित  करने  का  घिचार  है  ?

 संचार  मंत्री  (भी  हेमवतो  नंदन  बहुगुणा):
 (क)  थी  नही

 (ख)  प्रश्न  ही  नहीं  उठता  t

 (ग)  समिति  के  पुनर्गठन  में  विलम्ज  राज्य
 सरकार  द्वारा  नामज़द  किए  जाने  वाले  ब्य
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 feral  का  व्यौरा  प्राप्त  न  होने  के  कारण

 हुआ  है।

 (घ)  राज्य  सरकार  से  व्यौरा  प्राप्त  होने
 के  बाद  शीघ्र  ही  समिति  का  गठन  किया

 जाएगा

 प्रेस  कॉसिल  को  ज्ञापन

 4i56.  श्री  रामावतार  शास्त्री  :  क्‍या

 सूचना  और  प्रसारण  मंत्री  यह  बताने  को  कृपा
 करेगे  कि  :

 (क)  क्या  नवम्बर,  970  शौर  4  जून,
 1971 के  बीच  कुछ  समाचारपत्रों  के  विरूद्ध

 कार्रवाई  करने  का  अनुरोध  करते  हुए  भारतीय

 प्रैस  कौन्सिल  को  कुछ  ज्ञापन  मिले  है;

 ख)  यदि  हां  ,  तो  उन  ज्ञापनों  को  देने

 वालो  तथा  उन  समाचारपत्नों  के  नाम  क्या  हैं
 जिनके  विरूद्ध  ये  ज्ञापन  दिए  गये  हैं;  और

 (ग)  उक्त  समाचारपन्नो  के  विरूद्ध  क्या

 कार्रवाई  की  गई  है  ?

 सूचना  और  प्रसारण  मंत्रालय  मे  उप-मंत्री

 (श्री  घरंवीर  सिह):  (क)  जी,  हा  1

 (ख)  तथा  (ग).  एक  विवरण  सभा

 पटल  पर  रखा  जाता  है।  |  प्रन्धालय  में  रख

 दिया  गया  |  देखिये  संख्या  LT—623/7!  ]  |

 Merger  of  Mizo  Hill  Districts  with
 Manipur

 4i57,  SHRI  DEVINDER  SINGH
 GARCHA  :

 SHRI  RAM  SHEKHAR
 PRASAD  SINGH  :

 Will  the  Minisier  of  HOME  AFFAIRS
 be  pleased  to  state  :

 (a)  whether  there  :s  a  scheme  under
 consideration  of  Government  or  the  merger
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 of  Mizo  Hill  Districts  with  Manipur  and
 declare  it  a  full  fledged  State;  and

 (b)  if'so,  the  main  features  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTERY  OF  HOME  AFFAIRS  (SHRI
 KC,  PANT):  (a)  and  (b).  Government
 have  received  various  suggestions  regarding
 the  future  of  the  Mizo  Daustrict,  These
 suggestions  will  be  kept  in  view  while  fina-
 lising  the  details  of  the  reorganisation  of  the
 entire  north-eastern  region.

 मध्य  प्रवेश  में  अग्न जी  और  हिन्दी  में
 तार  देने  की  सुधिधा  वाले

 डाकखाने

 4i58.  श्री  गंगा  चरण  दीक्षिम  :  क्या  संधार
 मंत्री  यह  बताने  क्री  कृपा  करेगे  कि  1971-72  में

 मध्य  प्रदेश  में  हिन्दी  और  अंग्रेजी  में  तार  भेजने
 की  सुविध।ओ  वाले  कितने  डाकखाने  खोलने  का
 का  प्रस्ताव  है?

 संजार  स्त्री  (श्री  हेसवतो  नंदन  बहुगुणा)  :
 1971-72  के  दौरान  मध्य  प्रदेश  मे  जो  0  डाक
 ये  तारघर  खोलने  का  प्रस्ताव  है,  उन  मे  से  4
 रोमन  और  देवनागरी  दीनो  लिपियो  में  तार
 स्वीकार  करंगे  1

 Exhibition  of  Films  by  Foreign
 Missionaries

 4i59,  SHRI  N,  SHIVAPPA  :  Wil]  the
 Minister  of  INFORMATION  AND  BRO-
 ADCASTING  be  pleased  to  state  ;

 (a)  whether  foreigg  mussionarics  in
 India  have  got  freedom  to  show  films,  inclu-
 ding  the  blue  ones;  and

 b)  if  so,  whether  Government  would
 like  t0  enloice  any  code  of  conuuct  lor  these
 foreign  missio  ries  2

 THE  DLPUTTY  MIINST.  R  IN  THE
 MINISTRY  UF  INFORMAYION  AND
 BROADCASTING  (SHRL  DHARAM  BIR
 SINHA):  (a)  No  one,  including  a  foreign
 mussionary,  is  permitted,  under  law,  to  exhis
 bit  any  film  to  the  public  except  in  accordance
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 with  the  provisions  of  the  Cinematogtaph
 Act,  1952,  This  Act  does  not  permit  certi-
 fication  of  a  film  which  against  decency.
 Furthermore,  showing  of  a  blue  film  is  an
 offence  punishable  under  Section  292  of  the
 Indian  Penal  Code.

 (०)  Does  not  arise.

 गया  काठन  एण्ड  जूट  मित्स  का  बन्द

 किया  जाना

 4160.  श्री  एस.  पी.  वर्मा  :  क्‍या  विदेश
 व्यापार  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  कया  बिहार  के  गया  जिले  में  गया

 काटन  एण्ड  जूट  मिल्स  एकमात्र  मिल  थी  और

 बह  गत  5-6  वर्षों  से  बन्द  पडी  है  ;

 (ख)  इसके  बन्द  किये  जाने  के  परिणाम-
 स्वरूप  चार  या  पाच  हज़ार  कर्मचारी  बेरोजगार

 हो  गये  हैं  ;

 (ग)  क्‍या  सरकार  का  विचार  उक्त  मिल

 को  अपने  अधिकार  में  लेकर  चलाने  का  है;  और
 यदि  हां,  तो  ऐसा  कब  तक  किया  जायेगा;  और

 (घ)  यदि  उपरोक्त  भाग  (ग)  का  उत्तर
 नकारात्मक  हो  ,  तो  इसके  क्या  कारण  है  ?

 विदेश  व्यापार  मंत्रालय  में  उप  मंत्री

 (भी  ए.  सी.  जाज) :  (क)  से  (घ).  गया  काटन
 मिल्स  लि.  को  दिसम्बर,  965  मे  बन्द  कर  दिपा,
 जिसके  परिणाम  स्वरूप  लमभग  1165  कमंचारी
 बेरोजगार  ही  गए  T  967  में  करूकत्ता  उच्च
 न्यायालय  द्वारा  मिल  को  बन्द  करने  का  आदेश

 दिया  गया  भौर  बहु  परिसमापन  के  अन्तगंत  है  1

 इसके  अलाव।,  इसे  समाप्त  करने  योग्य  समझा
 गया  भौर  इसका  पंजीयम  प्रमाश-पत्र  जनवरी,
 968  में  रह  कर  दिया  गया  ।  जहां  तक  संभव

 होता  है,  परिसमापन  के  अन्तर्गंत  अथवा  समाप्त

 करने  योग्य  समझी  गई  मिलें,  उद्योग  (विकाम
 तथा  विनियमन)  अधिनियम  के  भन्तगंत  भ्रधिकार
 में  नहीं  लो  जाती  ।
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 Forther  Reorganisation  of  Assam

 4I6],  SHRI  क्,  GANGADEB:  Will
 the  Minister  of  HOME  AFFAIRS  be  pleased
 to  state:

 (a)  whether  the  events  in  Bangla  Desh
 have  induced  fresh  thinking  in  the  Union
 Government  about  further  reorganisation  of
 Assam  in  the  interest  of  the  security  and
 economic  development  in  the  eastern
 region  ;  and

 (b)  if  so,  the  outeome  thereof  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K.  C.  PANT):  (a)  and  (b).  The  reorgani-
 sation  of  the  North-eastern  region  has  been
 under  consideration  for  some  time  keeping
 in  view  the  need  for  a  co-ordinated
 approach  to  the  problems  of  development
 and  security  of  the  region.  The  events  in
 Bangla  Desh  have  only  underlined  the
 importance  of  this  approach,

 Complaints€agatast  Private  Units
 in  Imports  Field

 4162.  SHRI  N.  E,  HORO:  Will  the
 Minister  of  FOREIGN  TRADE  be  pleased
 to  state:

 (a)  the  names  of  the  private  units
 upon  which  some  restrictions  have  been
 imposed  in  India  in  the  field  of  imports  ;

 (b)  whether  Government  have  recieved
 some  complaints  regarding  their  aetivities
 in  this  field  ;  and

 (c)  if  so,  the  nature  of  complaints  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE):  (a)  ४०  (co).  The  infor-
 mation  is  being  collected  and  will  be  placed
 on  the  Table  of  the  House.

 Decline  in  Exports  to  U.S.(.

 4163,  SHRIN.  EB.  HORO:  Will  the
 Minister  of  FOREIGN  TRADE  be  pleased
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 to  state:

 (a)  wether  there  has  been  decline  in
 respect  of  export  of  all  commodities  to  the
 USA  during  1969-70  ;  and

 (b)  if  so,  the  reasons  therefor  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGB):  (a)  No,  Sir.  India’s
 export  of  all  commodities  to  U.S.A.  during
 4969-70  was  Rs.  238  crotes  and  so  higher
 by  Rs.  37  crores  as  compared  to  1968-69.

 (b)  Does  not  arise.

 साम्प्रदायिकता  भड़काने  वाले  कुछ  पत्र

 और  पत्रिकाओं  पर  लगाई  गई
 कथित  रोक

 4164.  श्री  फूलचन्द  वर्मा  :  क्‍या  गृह  मंत्री

 यह  बताने  की  कृपा  करेगे  कि  :

 (क)  क्‍या  सरकार  ने  साम्प्रदायिकता
 भड़काने  वाले  कुछ  नियतकालिकों  और  पत्रि-

 काग्रो  आदि  पर  रोक  लगादी  है  ;

 (ख)  यदि  हां,  तो  उनके  नाम  क्या

 हैं;  और

 (ग)  उनके  विरूद्ध  क्‍या  कार्यवाही  की

 गई  है  ?

 गृह  स्ंत्रालय  और  कामिक  विभाग  में  राज्य

 मंत्री  श्री  राम  निवास  सिर्धा):  (क)  से  (ग).
 झ्रापराधिक  तथा  चुनाव  कानून  (संशोधन)
 अधिनियम,  3969  की  धारा  6  के  अन्तगंत
 बिनां;  i0  जून,  I97]  के  एक  आदेश
 द्वारा  बंगला  देश  के  विषय  पअ्रथवा

 पूर्वी  बंगाल  से  भ्राये  हुये  शरणाथियों  की
 समस्या  पर  कोई  लेख  प्रकाशित  करने  के  लिये
 मदर  इंडिया'  पर  दो  महीने  की  अवधि  के  लिए
 प्रतिबन्ध  लगा  दिया  गया  &  |

 S.T.D.  system  between  Ernakulam,
 Trivandrum,  Coimbatore  and  Madras

 4165,  SHRI  ८.  JANARDHANAN  :
 Will  the  Munister  of  COMMUNICA-
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 TIONS  be  pleased  to  state  :

 (a)  whether  the  P  and  T  Department
 is  considering  the  operation  of  subscribers’
 Trunk  Dialling  system  between  Ernakulum.
 Trivandurm,  Coimbatore  and  Madras  ;
 and

 (b)  if  so,  the  main  features  of  the
 Scheme  ?

 TIVE  MINISTER  OF  COMMUNICA-
 TLONS  (SHRI  H,  N.  BAHUGUNA):  (a)
 Yes,  Sir.

 (b)  Point  to  Point
 Dialling  facility  has  been  planned  on
 Ernakulam-Trivandrum  ;  Eranaknlam-Kot-
 tayam,  Trivandrum-Quilon  and  Trivandrum-
 Kottayam  routes.  It  is  hoped  this  will  be
 commissioned  by  end  of  ‘1972-73,

 Subscriber  Trunk

 Coimbatore  has  already  been  provided
 Subscriber  Tiunk  Dialling  (STD)  facility  to
 Madras  through  the  Madras  Trunk  Automatic
 Exchange  (TAX).  A  Tax  has  been  planned
 at  Ernakulam  with  inter-connection  to  the
 Madras  Tax.  When  this  is  completed  Erna-
 kulam  will  have  STD  to  Madras,  Bangalore,
 Coimbatore,  Tiruchi  and  Madurai,  Kottayam
 and  Trichur  wiil  also  get  access  to  these
 Stations  through  the  Tax.  This  facility  is
 expected  to  be  available  towards  and  of
 Fourth  Plan  or  early  Fifth  Plan,

 Trivandrum  will  also  have  a  Trunk
 Automatic  Exchange  which  will  enable  it
 to  dial  into  Coimbatore,  Madras  and  another
 stations.  It  is  hoped  that  this  will  be
 commissioned  during  Fifth  Plan  period.

 Use  of  Cashew-nut  Shell  Liquid  as
 Industrial  Raw  Material

 4I66.  SHRI  C.  JANARDHANAN  :
 Will  the  Minister  of  FORIEGN  TRADE  be
 pleased  to  state  :

 (a)  whether  Cashew  nut  Shell  liquid  is
 used  in  large  quantities  in  this  U.S  A.  and
 Japan  as  a  besic  raw  material  for  some
 modern  industries  including  the  manufacture
 of  Resins  and  Plastics  ;  and

 (b)  whether  the  liquid  is  being  used  as
 an  industrial  raw  material  in  India  and,
 if  so,  the  annual  consumption  thereof?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE):  (a)  Yes,  Sir.

 (b)  Yes,  Sir.  Exact  quantily  consumed
 isnot  known.  Estimated  consumption  is
 over  3000  tonnes.

 Import  of  Raw  Cashew-nuts

 4I67.  SHRI  C.  JANARDHANAN  ;
 Will  the  Minister  of  FOREIGN  TRADE
 be  pleased  to  state  ;

 (a)  the  increase  in  the  import  of  raw
 cashew  nuts,  m  quantity  and  value,  in
 1970-71.  as  compared  to  1951-52  ;  and

 (b)  what,  if  any,  was  the  foreign
 exchange  involved  in  the  import  of  raw
 cashew-nuts  in  1970-71,  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C,  GEOKGE):  (a)  425473  tonnes
 valued  at  Rs.  Rs,  24.08  crores,

 (b)  Rs,  29  25  crores,

 Take  over  of  Mismanaged  Silk
 Manufacturing  Units

 4\(08.  SHRI  S.  M.  BANERJEE:  Will
 the  Munister  of  FOREIGN  TRADE  ४७०
 pleased  to  stale  ;

 (a)  whether  somo  Trade  Union  organi-
 zations  of  Amritsar  met  him  in  Junv,  i97!
 800  requested  him  to  take  over  one  oil  the
 mismanaged  silk  manutacturing  units  ;

 (b)  whether  orders  have  since  been
 issued  tor  investigation  under  the  Incusiries
 (Development  and  Regulauons)  Act  ;

 (c)  whether  the
 started;  arid

 iNves\igauion  has

 (d)  if  not,  the  reason  for  this  delay  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A,  C,  GEORGE):  (a)  Yes,  Sir.

 (b)  to  (d).  The  matter  has  been  referred
 to  the  textile  Commissioner  as  well  as  the
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 State  Government  for  report.  Further
 action  will  be  taken  on  receipt  of  these
 Treports,

 Recommendation  of  Study  Group  on
 Coir  Industry  for  reduction  of

 Export  Duty  on  Coir  Yarn

 ‘4169,  SHRI  A,  K.GOPALAN:  Will
 the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  whether  the  Study  Group  on  Coir
 Industry  set  up  by  the  Planning  Commission,
 has  recommended  to  reduce  the  export  duty
 on  coir  yarn  from  I5  per  cent  to  74  per
 cent  ;  and

 (b)  if  so,  the  reaction  of  Government
 thereto  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.C.  GEORGE):  Yes,  Sir,

 (b)  The  Govesnment  do  not  consider  it
 expedient  to  reduce  export  duty  on  coir  yarn
 at  present.

 Strike  by  Casual  Workers  of  Trichur
 Telegraph  Engineering  Division

 Kerala

 4I70,  SHRI  A.  K.  GOPALAN  Will
 the  Muiuster  of  COMMUNICATIONS  be
 pleased  to  state  ;

 (a)  whether  the  attention  of  Government
 has  been  has  been  drawn  to  the  strike
 launched  by  the  casual  workers  working  in
 Tricnur  Telegraph  Engineering  Division,
 Keraia,  in  support  of  their  demands  ;

 (b)  if  so,  the  main  demands  of  workers;
 and

 (c)  the  steps  taken  by  Government  to
 redress  their  grievances  ९

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  H,  N.  BAHUGUNA)  :  (a)
 The  P  and  T  Board  had  received  information
 that  an  agitation  was  jaunched  by  the
 mazdoors  working  in  the  Trichur  Telegraph
 Engineering  Division  and  the  sub  divisions
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 attached  to  that  Division.  The  strike  was
 called  off  from  28th  June,  1971  and  the
 Situation  was  now  normal

 (b)  Some  of  the  major  demands  of  the
 striking  mazdoors  were

 qQ  increase  in  daily  wage  ,

 a  selection  of  all  mazdoors  who  had
 been  on  muster  roll  for  365  days
 or  more  as  linemen  without  going
 through  Employment  Exchange  0
 any  test  ,

 (im)  no  restriction  about  age  fimit  in
 the  matter  of  their  recruitment  as
 linemen  ,  and

 (iv)  All  casual  mazdoors  to  be  absorbed
 permanently  wn  the  Department

 (c)  The  increase  in  wages  i8  reviewed  by
 the  Head  of  the  Circle  periodically,  and  the
 same  granted  if  jusufikd  The  PMG
 Kcrala  is  getting  the  review  done  As
 Te,  ids  the  second  demand,  the  rules
 piovide  that  selection  to  the  posts  of  line-
 men  3s  done  only  through  the  Employment
 Exchange.  As  regards  the  third  demand,
 the  rules  provide  that  m  the  matter  of
 recruitment  of  Class  IV  staff,  age  relaxation
 could  be  effected  to  the  extent  of  the  total
 setvice  put  in  by  a  casual  labourer  subject
 to  one  such  spell  being  for  a  periou  not  Iss
 than  six  months  As  regerds  the  fourth
 demand,  it  ss  not  possible  to  absorb  all
 cisual  workers  permanently  in  the  Depart-
 ment  However,  some  of  mazdoors  are
 bung  absorbed  against  regular  vacancies  in
 the  Department  from  time  to  time.

 पहाड़ी  क्षंत्रों  में  पत्रों,  तारों  तथा

 सनीआर्डरो  के  वितरण  से
 बिलस्व

 4I7l.  sit  प्रताप  सिह  नेगी  :  कल  सचार

 मत्री  यह  ब्रताने  की  कृपा  करेंगे  कि

 (क)  ब्या  उनका  ध्यान  इस  तथ्य  की

 और  दिलाया  गया  है  कि  पहाडी  क्षेत्रों  में,
 विशेषकर  गढ़वाल  मे  पत्रो,  तारों,  मनीझश्रार्डरों
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 झादि  को  डाकखानो  मे  दस  दिन  तक  पड़े  रहते
 के  बाद  बाटा  जाता  है;  और

 (@)  यदि  हा,  तो  इस  सम्बन्ध  में  क्‍या

 कारंवाई  की  गई  है  अथवा  करने  का  प्रस्ताव  है  ?

 संचार  मंत्री  (श्री  हेमवतो  नदन  बहुगुणा):

 (क)  इस  तरह  की  कोई  शिकायत  नही  आई  है।

 (ख)  प्रहन  ही  नहीं  उठता  ।

 बिहार  सरकार  द्वारा  योजना  आयोग
 की  स्थापना  के  लिए  साथ

 4I72)  श्री  जगनन्‍्नाथराव  जोशी  कया

 योजना  संत्रो  यह  बताने  की  #पा  करेंगे  कि  :

 (क)  क्‍या  बिहार  सरकार  ने  माग  की  है
 कि  एक  बिहार  योजना  श्रायोग  बनाया  जाये

 जिसको  ससाधन  आदि  का  वितरण  करने  का
 अधिकार  सौपा  जाये  ,  और

 (ख)  यदि  हा,  तो  उस  पर  केंद्रीय  सरकार
 की  क्या  भ्रतिक्रिया  है  ?

 योजना  सत्रालय  में  राज्य  संत्री  (भो  सोहन-

 धघारिया)  (क)  “बिहार  योजना  श्रायोग”'  के

 गठन  के  सम्बन्ध  में  योजना  भ्रायोग  को  बिद्दार
 सरकार  का  कोई  अनुरोध  प्राप्त  नही  हुभा  है  t

 योजना  निकाय  के  बठन  के  लिए  बिहार  सरकार
 सदेव  स्वतन्त्र  है।

 (ख)  प्रदन  ही  नहीं  उठता  ।

 Nomination  of  Representative  of  Kerala
 State  Cashew  Development  Corpora-

 tion  in  Cashew  Export  Promo-
 tion  C  ouncil

 4I73,  SHRI  MK,  KRISHNAN  :
 SHRI  C  K.  CHANDRAPPAN  :

 Will  the  Minister  of  FOREIGN  TRADE  be
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 pleased  to  ytato  ;

 (a)  ‘wheher  Governmen.  are  considering
 to  nominale  a  represen  waive  of  the  Kerala
 State  Cashew  Development  Corporation  in
 the  Cashew  Export  Promotion  Council,  and
 if  so,  when;

 b).  if  aot,  the  reasons  therefor;  and

 (c)  whether  Government  have  received
 any  request  from  the  Kerala  Government  ia
 this  regard  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.C,  GEORGE)  :  (a)  snd  (b).  The  matter
 is  under  consideration  of  the  Government.

 (c)  Yes,  Sir.

 Memorandum  from  P.  M.  ि,  Employces,
 Kottayam  Division,  Kerala

 4174,  SHRI  MK.  KRISHNAN:  Will
 the  Minister  ot  COMMUNICATIONS  be
 pleased  to  state  :

 (a)  whether  Government  have  received
 any  representation  or  memorandum  from  the
 P.M.R.  employees  working  in  the  Kottayam
 Division,  Kerala;

 (b)  if  so,  the  main  features  thereof;
 and

 (c)  the  auction  taken  by  Government
 thereon  ?

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  H.N,  BAHUGUNA)  :  (a)
 to  (c).  In  accordance  with  the  prescribed
 channel  of  communication  between  the  admi-
 nistration  and  the  staff,  Memorandum/repre-
 sentation  seceived  from  recognised  central
 Unions/Asscciations  are  only  examined  by
 the  P  and  T  Board.  The  representation/
 Memorandum  in  question  does  not  appear  to
 have  been  received  from  any  recognised
 Union/  Association.

 Allocation  made  for  Police  Housing
 Scheme  in  Kerala

 4175.  SHRI  M.  K,  KRISHNAN,
 SHRI  C.  JANARDHANAN  :

 ‘will  the  Minister  of  HOME  AFFAIRS  be
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 pleased  {o  state  :

 (a)  the  total  allocation  made  to  the
 Kerala  State  during  the  last  three  years  to-
 words  the  Police  Housing  Scheme;

 (b)  whether  Government  are  aware  that
 the  living  accommodation  of  the  Policemen
 in  Kerala  are  far  from  satisfactory;

 (c)  whether  the  Kerala  Government
 have  requested  for  a  Ioan  of  rupees  one  crore
 for  the  Police  Housing  Scheme;

 (d)  if  so,  whether  the  amount  has  been
 sanctioned;  and

 (ec)  if  not,  the  reasons  thereon  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K.  ८.  PANT):  (a)  During  the  last  three  years,
 the  following  allocations  were  made  to  the
 Kerala  State  under  the  Police  Housing
 Scheme  :

 Year  Amount

 1968-69  Rs,  14  lakhs

 1969-70  Rs.  9takhs

 1970-71  Rs.  25  lakhs

 (b)  The  Government  are  aware  that
 while  considerable  progress  has  been  made
 by  the  Kerala  Government  in  providing
 accommodation  to  the  entitled  members  of
 the  State  Police,  there  is  still  much  lee-way
 to  be  made  to  sati:fythe  entire  requirements,
 This  position  applies  as  much  to  Kerala  State
 as  to  the  other  Siates,

 (c)  Yes,  Sir.

 (9)  and  (७),  It  is  primarily  for  the
 State  Governments  to  tackle  this  problem;
 but  the  Central  Government  as  a  token  of
 their  desire  to  help  the  States  to  speed  up
 their  programmes  of  police  housing,  have
 been  giving  substantial  loan  assistance  dur-
 ing  the  past  seventeen  years,  subject  to  the
 overall  resource  position  of  the  Centre,

 In  the  current  year  also,  the  Government
 of  Kerala  are  being  given  loan  assistance
 taking  into  account,  infter-a  ia,  the  claims  of
 al)  the  Sjates,  the  strength  of  their  police
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 forces,  the  extent  of  housing  shortage  and
 the  steps  taken  by  the  State  Governments  to
 meet  the  shortage,

 Reappraisal  of  Fourth  Plan

 ‘AIT6.  SHRI  SHYAMNANDAN
 MISHRA  :  Will  the  MINISTER  OF  PLAN-
 NING  be  pleased  to  state  :

 (a)  whether  he  recently  said  to  the
 newsmen  m  London  that  the  Fourth  Plan
 required  to  be  reappraised  and  redrawn  to
 enable  Government  to  fulfil  the  pledges  made
 to  the  people  in  the  General  Elections;

 (b)  whether  he  also  expressed  the  view
 that  earlier  Plans  and  experience  had  shown
 that  there  were  certain  fallacies  in  the  stra-
 tegy  adopted  so  far;  and

 (c)_  if  so,  the  steps  taken  to  redraw  the
 Plan  and  to  remove  the  fallacies  ?

 THE  MINISTFR  OF  STATE  IN  THE
 MINISTRY  OF  PLANNING)  (SHRI
 MOHAN  DHARIA):  (a)  Yes,  Sir,  the
 Minister  did  mention  to  the  press  correspon-
 dents  at  london  that  irrespective  ०  the  East
 Bengal  crisis,  it  was  necessary  to  have  a
 second  look  at  the  Fourth  Plan  with  a  view
 to  fulfilling  the  election  pledges  given  to  the
 people  at  the  recent  General  Election.

 (b)  He  also  said  that  the  emphasis  will
 now  have  to  include  questions  relating  to
 equitable  distiibution  of  the  fruits  of  develop-
 ment  and  the  provision  of  increased  employ~
 ment  opportunins  and  that  whatever
 changes  in  plan  priorities  are  deemed  neces-
 sary  for  this  purpose,  will  have  to  bo
 explored.

 (c)  An  appraisal  of  the  Plan  is  under
 way  with  a  view  to  determing  the  areas  re~
 quiring  immediate  attention  and  modification.

 Production  of  Cheap  Cloth

 ITT,  SHRI  SHYAMNANDAN
 MISHRA  :  Will  the  Minister  of  FOREIGN
 TRADE  be  pleased  to  state  :

 (a)  the  details  of  the  scheme  recently
 introduced  to  produce  cheap  cloth;  and
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 (b)  whether  a  similar  scheme  was  intro-
 duced  about  three  years  back  and  if  so,  the
 reasons  for  its  non-implementation  ?

 THE  DEPUTY  MINISTER  IN  THB
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE)  :  (a)  A  statement  contain-
 ing  the  details  of  the  scheme  for  increasing
 the  production  of  controlled  cloth  is  attahed.

 (b)  No  such  scheme  was  introduced
 about  three  years  back,

 Statement

 Under  the  scheme  the  industry  will
 Produce  00  million  sq.  metres  of  controlled
 varieties  of  cloth  during  the  quarter  beginn-
 ing  from  Ist  June,  1971,  The  production
 will  be  subsidised  to  the  extent  of  50  paise
 Per  sq.  metre  from  the  funds  to  be  raised  by
 the  industry  as  follows  :

 (i)  Premium  of  Rs  300
 per  bale  on  1,25,000
 bales  of  foreign
 cotton,  Rs,  3.75

 crores

 (i)  Contribution  from  the
 fund  collected  from
 the  industry  under
 the  Package  Scheme
 evolved  in  968  at
 the  rate  of  6  paise
 per  sq.  metre  from
 mills  which  did  not
 produce  controlled
 cloth.  Rs.  0.75

 crores

 (iii)  Contribution  from
 mills  producing  non-
 contiolled  varieties
 of  Medium  A,  fine
 and  superfine  cloth
 at  the  following
 rates  :

 Medium  A6  paise  per  sq.  metre  on
 20%  pecking  minus  export  of  this  category.

 Fine  l2  paise  —do—

 Superfine  eld  paise  —do-—  Rs.  0.60
 crores
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 The  amount  ९  be  realised  from  each
 mill  will  be  calculated  on  the  basis
 of  the  packing  duing  February/April,
 pI  quarter,

 2  The  scheme  has  come  into  force
 with  effect  from  Ist  June,  I97!  and  is  being
 Implemented  by  the  Indian  Cotton  Mills’
 Federation  under  the  supervision  of  the
 Textile  Commissioner.

 A.R.C’s  Recommendation  on  Planning
 Machinery

 ‘4t78,  SHRI  SHYAMNANDAN
 MISHRA  :  Will  the  Minister  of  PLAN-
 NING  be  pleased  to  state;

 (a)  which  recommendations  of  the
 Administrative  Reforms  Commission  regard-
 ing  the  planning  machinery  have  been  accep-
 ted  by  Government  ;  and

 (b)  the  recommendations  which  have
 been  implemented  so  far  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PLANNING  (SHRI
 MOHAN  DHARIA):  (a)  and  (b).  Atten-
 tion  is  invited  to  the  statement  laid  on  the
 Table  of  Lok  Sabha  on  3  7.4970,  which
 contains  the  information  regrarding  Govern-
 ment’s  decision  on  the  recommendations
 made  by  the  Administrative  Reforms
 Commisston  in  their  interim  and  final  reports
 on  Machinery  for  Pianning  and  the  action
 taken  regarding  the  implementation  of  those
 decisions,

 Development  of  Telephone  Exchange
 at  Jaipur

 4I79,  SHRI  P.  K,  DEO:  Will  the
 Minister  of  COMMUNICATIONS  _  be
 Pleased  to  state  ;

 (a)  whether  with  a  view  to  developing
 the  Telephene  Exchange  at  Jaipur,  there  is
 under  consideration  a  scheme  to  link  it  with
 the  Automatic  Exchange  which  is  under
 construction  in  Delhi  ;  and

 (0)  if  80,  whoa  this  scheme  is  going  to
 6  executed  7
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 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  H.  N.  BAHUGUNA):
 (a)  and  (b).  Jaipur  is  already  linked  with
 the  Delhi  Telephone  system  on  poiat  to
 point  STD  Service  since  September,  1964,
 However,  it  is  also  planned  to  connect
 Jaipur  to  the  Trunk  Automatic  Exchange
 (TAX)  at  Delhi.  Due  to  Limitations  in  the
 spare  connectable  capacity  of  TAX  at  Delhi
 with  routes  already  commissioned,  it  is  not
 possible  at  this  stage  to  connect  Jaipur  to
 Delhi  TAX,  until  its  capacity  is  increased.
 Necessary  equipment  to  increase  the  capacity
 of  Delhi  TAX  has  already  been  ordered  and
 is  likely  to  commissioned  by  about  1973,
 Connection  of  Jaipur  to  Delhi  TAX  can  be
 expected  during  1973-74,

 चौथी  योजना  सें  बिहार  को  धन  का  म्थितन

 ‘4180,  श्री  जगस्नाथ  मिश्र:  कया  योजना

 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  चौथी  पंचवर्गीय  योजना  के

 श्रस्तभंत  बिहार  राज्य  को  भ्रावंटित  धन  प्रति
 ब्यक्ति  99  रुपये  श्राता है  जबकि  प्रन्य  राज्यों

 को  आबंटित  धन  2[4  रुपये  प्रति  व्यक्तित  भ्राता

 है;  और

 (ख)  यदि  हां,  तो  क्या  चौथी  योजना  का

 पुनव्रिलोकन  करते  समय  इस  बात  को  ध्यान  में
 रखमे  का  विचार  है?

 योजना  मत्रालय  में  राज्य  संत्री  (भी  मोहत-
 धारिया)  :  (क)  योजना  आयोग  द्वारा,  राज्यों

 की  जोथी  पंचवर्षीय  योजनाकषों  के  चिंग  स्वोकार

 किए  गए  परिव्यथों  के  आधार  पर,  बिहार  का

 प्रति  ब्यक्ति  परिव्यय  89  रुपये  बैठता  है  जब  कि
 अखिल  भारतीय  औसत  3(9  रुपये  है

 (ख)  बिहार  की  चौथी  पंचवर्षीय  योजना

 53.28  करोड़  रुपये  का  परिव्यय  में  केन्द्रीय

 सहायता  की  राधि  338  करोड़  रुपये  तथा  राज्य

 के  अपने  संसाधनों  की  राशि  193.23  करोड़
 रुपये  है।  बिहार  को  प्रदान  की  गई  केन्द्रीय
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 सहायता  की  राशि,  सभी  राज्यो  को  दी  गई

 राशियो  में  से  दूसरी  सब  से  बडी  राशि  है  तथा
 इसका  अ'बटन  करते  समय  बिहार  के  पिछड्रेपन
 तथा  इसकी  विशेष  समस्याभ्रो  को  ध्यान  मे  रखा

 गया  है।  इसके  बावजूद  भी  बिहार  का  प्रति

 व्यक्ति  योजना  परिव्यय  अखिल  भारतीय  श्रौसत
 की  तुलना  मे  कम  है,  इसका  कारण  यह  है  कि

 इसके  अपने  ससाधन  अपेक्षतया  अपर्याप्त  है  |
 केन्द्रीय  सहायता  की  राधि  जो  कि  राष्ट्रीय
 विकास  परिषद्‌  द्वारा  नियुक्त  मुख्य  मत्री  समिति

 द्वारा  अभिवल्पित  सृत्र  के  अनुसार  निर्धारित  की

 गई  है,  को  वढ़ाया  नहीं  जा  सकता  त:  बिहार
 का  प्रति  व्यक्ति  योजना  परिव्यय  केवल  तभी
 बढ  सकता  है  जब  कि  राज्य,  योजना  के  लिए
 अधिक  सप्ताधन  एकन्न  बरें।  तथापि  चौथी
 योजना  के  पहले  दो  वर्षों  में  राज्य  के  अपने
 संसाधनों  से  जुटाई  गई  राशि,  जिसम  कि  सबधित

 दोनो  वर्षो  में  बढाये  गए  नये  ससाधनों  की  राशि
 भी  सम्मिलित  है  तथा  राज्य  के  अपने  ससाधनों
 से  जुटाई  जाने  वाली  राशि  जिससे  कि  971-72
 में  जुटाए  जाने  वाले  नये  ससाधनों  की  राशि  भी

 सम्मिलित  है,  पूर्वागुमानित  राशि  के  बराबर

 नहीं  है।  इन  तथ्यों  के  परिप्रेक्ष्य  मे  चौथी
 योजना  का  मध्यावधि  कुनमू  ल्याकन  करते  समय

 बिहार  के  प्रति  व्यक्ति  योजना  परिव्यय,  जो  कि

 दूसरों  के  मुकाबले  कम  है,  की  ओर  पर्याप्त
 ध्यान  दिया  जायेगा।

 दिल्‍ली  सें  सासयता-प्राप्स  प्रस  सवाद-
 दाताओं  के  लिए  आवासीय  सुविधाएं

 बै181.  श्री  जगन्नाथ  सिश्र  :  क्‍या

 सूचना  और  प्रसारण  मत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  दिल्ली  में  मान्यता-प्राप्त  प्रेस  सवाद-
 दाताश्रो  की  कुल  सख्या  क्या  है  ,

 (ख)  इनमे  से  कितने  संवाददाताओं  को
 सरकारी  आवास  अ्रलाट  कर  दिये  गए  हैं  और
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 कितनो  को  मकान  बनाने  के  लिए  भूमि  अलाट

 कर  दी  गई  है  अथवा  ऐसे  कितने  मामले  हैं
 जिनमे  सम्बद्ध  विभागो  /  मंत्रालयो  से  इन्हे  भूमि
 झलाट  करने  के  लिए  कहा  गया  है  ;

 (ग)  शेष  प्रस  सम्बाददाताओ  की  प्रावा-

 सीय  समस्या  हल  करने  के  लिए  क्‍या  काय॑वाही
 की  जा  रही  है  ,  और

 (घ)  क्‍या  सरकार  श्रकेले  रह  रहे  सवाद-
 दाताओ  के  लिए  होस्टल  की  तरह  के  आवास-
 स्थान  आरक्षित  कर  रही  है  ?

 सूचना  और  प्रसारण  मसनन्‍्त्रालय  में

 उप-मंत्री  (थी  धर्मंबीर  सिह)

 (क)  ;  भारतीय  विदेशी.  कुल

 नागरिक  नागरिक

 प्रत्यायिल

 सवबाददाता  292  52  344

 प्रत्यायित

 कंमरामेन  =  8]  l  82

 373  53  426

 (@)  तथा  (7).  प्रेस  सवादद।ताओं  के

 श्रावासी  पूछ  मे  संवाददाताओं  को  अलाटमेट  के

 लिए  मूल  नियम  45-ए  के  अन्तर्गत  छाईसेंस  फीस

 अदा  करने  पर  05  आवासी  मकान  शामिल
 किये  गए  हैं।  इनमे  सें  02  ्ावासी  यूनिट
 पहले  ही  अलाट  किये  जा  चुके  है।  इसके  अति-
 रिक्त  मूल  नियम  45-बी  के  अन्तर्गत  बाजार
 भाव  पर  लाईसेंस  फीस  अदा  करने  पर  प्रेस

 सवाददाताश्ों  के  लिए  सामान्य  पूल  से  2

 यूनिट  उपलब्ध  किए  गए  है।  इसके  अतिरिक्त

 निम्तललिखित  सहकारो
 सस्थाप्रो  फो  ससजिद



 80  Written  Answers

 मोड  ।  शाहपुर  जाट  क्षेत्र  दिल्ली  में  48.73

 एकड़  भूमि  अलाट  की  गई  है  —

 (a  प्रेस  ट्रस्ट  झाफ  इंडिया

 (2)  टाइम्स  श्राफ  इंडिया  के  अधिकारी

 (3)  प्रस  एसोसिएशन

 (4)  दिल्‍ली  पत्रकार  संघ

 इन  संस्थाओं  के  अतिरिक्त,  ग्रूप  हाउसिंग
 आधार  पर  प्रस  एसोसिएशन  को-प्रोपरेटिव

 म््प  हाउसिंग  सोसाइटी  लिमिटेड  तथा  दिल्‍ली

 यूनियन  आफ  जनंलिस्ट  को-भोपरेटिव  हार्डासग
 सोसाइटी  लिमिटेड  को  भूमि  श्रलाट  करने  का

 प्रस्ताव  विचाराधीन  है  ।

 (घ)  अकेले  प्रस  संवाददाताश्रो  के  लिए
 सरकारी  होस्दलों  मे  कोई  आवास  स्थान  आर-
 क्षित  नही  किया  जाता  है।

 Furnishing  of  new  S.T  C.  Building  at
 Chandralok,  New  Delhi

 4182.  SHRI  SUBODH  HANSDA:
 Will  the  Minister  of  FORELGN  TRADE
 be  pleased  to  state  :

 (a)  whether  the  present  management  of
 the  Siate  Trading  Corporation  has  spent
 Rs.  45  Iakhs  on  furnishing  their  new  office
 at  Chandralok,  New  Delhi  ;

 (b)  whether  his  Ministry  has  instituted
 a  separate  enquiry  to  find  out  why  the  State
 Trading  Corporation  has  delibrately  furnished
 break-up  of  cost  at  Rs,  22,59  lakhs  which  is
 a  much  lower  figure  ;

 (c)  the  steps  Government  propose  to
 take  to  stop  all  and  continuous  infructuous
 expenditure  initiated  by  the  State  Trading
 Corporation  ;  and

 (d)  the  names  and  addresses  of  all  the
 contractors  to  whom  awards  were  given  for
 furnishing,  building  partitions  etc,  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
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 A,  C,  GEORGE):  (a)  and  (b).  No,  Sir.
 The  expenditure  on  furnishing  etc,  was  only
 Rs.  22.59  lakhs  upto  the  end  of  November,
 1970,

 (c)  Furnishing  of  office  building  is  a
 continuing  process  and  depends  on  the  day
 to  day  need  for  furniture,  equipment  etc.
 and.

 (d)  A  list  is  laid  on  the  Table  of  the
 House.  [Phiued  in  Library.  See
 No,  LT—624/75}

 Decision  on  Tariff  Commission  Report
 on  Jute  Goods

 4I83,  SHRI  P,  NARASIMHA  REDDY:
 Will  the  Minister  of  FOREIGN  TRADE
 be  pleased  to  s'ate:

 (a)  whether  Government  have  taken  any
 decision  on  the  Tarrif  Commission  Report
 On  Jute  goods  ;  and

 (b)  if  so,  the  main  features  thereof  ?

 THE  DEPULY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  ए.  GEORGE):  (a)  Not  yet,  Sir.

 (b)  Does  not  arise,

 Atomic  Power  Project  at  Kalpakkam
 4I84.  SHRI  P.  NARASIMHA  REDDY:

 Will  the  Minister  of  ATOMIC  ENERGY
 be  pleased  to  state  :

 (a)  whether  the  Atomic  Power  Project
 at  Kalpakkam  in  Tamil  Nadu  has  been
 completed  ;  and

 (b)  if  not,  the  reasons  therefor  ?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 HOME  AFFAIRS  AND  MINISTER  OF
 INFORMATION  AND  BROADCASTING
 (SHRIMATI  INDIRA  GANDHI)  ;  (a)  No,
 Sir.

 (b)  The  delay  in  the  commissioning  of
 the  first  unit  of  the  Madras  Atomic  Power
 Project  is  partly  due  to  time  taken  in  the
 effort  to  obtain  credits  to  cover  the  foreign
 exchange  component  of  expenditure  involved
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 in  the  setting  up  of  this  unit  and  partly  dus
 to  efforts  being  made  to  manufacture  equip-
 ment  in  India  to  the  maximum  extent
 possible  The  second  unit  of  the  Madras
 Atomic  Power  Project  has  been  sanctioned
 in  May,  1971  only

 मध्य  प्रदेश  के  मुरेना  जिले  में  टेली-
 फोन  कनेपहानों  को  व्यवस्था

 4i85  भरी  हुकम  म्बन्व  कछबाय  :  क्‍या
 सचार  मंत्री  मध्य  प्रदेश  के  मुरेना  जिले  मे  टेली-

 फोन  कनेकशनों  के  सम्बंध  में  |  अप्रैल,  1971

 के  अताराकित  प्रइन  सख्या  52%  उत्तर  के

 सम्बन्ध  में  यह  बताने  की  कृपा  करेंगे  कि  क्‍या

 इस  बीच  उन  ग्यारह  प्राथियो  को  टेलीफोन

 कनेक्शन  दे  दिये  गये  है  जिनको  अप्रैल  I97/
 तक  टेलीफोन  कनेक्शन  दे  दिये  जाने  ध  ?

 संचार  संत्री  (श्री  हेमबती  नदन  बहुगूणा)
 छ्षिवपुर  कला  में  3  कनेक्शन  और  मुरेना
 में  4  कनेक्शन  दे  दिए  गए  है।  शेष  4  कनेक्शनों
 के  लिए  माग  पत्र  जारी  कर  दिए  गए  हैं  और
 उनके  भुगतान  की  प्रतीक्षा  है।  भुगतान  कर

 दिए  जाने  पर  कनेक्शन  दे  दिये  जाएंगे  1

 उतर  प्रदेश,  मध्य  प्रदेश  भर  राज-
 स्थान  में  डाकुशों  को  समाप्त

 करने  सभ्बन्धो  प्रसियान

 ‘4187.  श्री  हुकम  चन्द  कछवाय  क्‍या

 गृह  मनी  यह  बताने  की  कपा  करेंगे  कि

 (क)  क्या  सरवार  ने  मध्य  प्रदेश,  उतर-
 प्रदेश  शझौर  राजस्थान  से  इन  राज्यों  मे  इस
 समय  डाकू  समाप्त  करने  के  अभियान  में  लगे

 पुलिस  तथा  विशेष  सशस्त्र  पुलिस  के  अभिकारियो
 तथा  जवानों  की  सर्या  के  विषय  में  जानकारी

 एकत्र  की  है;

 (ख)  यदि  ददा,  तो  इनकी  संख्या  कितनी

 है;
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 (ग)  क्या  उन  पर  आने  वाला  ब्वप  संबंधित

 राज्य  सरकार  को  वहन  करना  पड़ता  है  अथवा

 उसमे  केन्द्रीय  सरकार  का  भी  बोगकान  होता

 है  ;  झौर

 (घ)  वर्ष  1969-70  के  दौरान  केन्द्रीय  सर-

 कार  तथा  राज्य  सरकारी  द्वारा  उन  पर  औसतन

 क्तिना  व्यल  किया  गया  ?

 गृह  सत्रालय  में  राज्य  मंत्री  (1. ह  कृष्ण
 चन्द्र  पन्त)  (क)  जी  नही,  श्रीमान,  ।

 (@)  प्रश्त  नही  उठता  ।

 (ग)  और  (घ)  “पुलिस”  राज्य  के

 क्षेत्राधिकार  का  विषय  होने  के  कारण  ऐमे  बल
 पर  खर्च  सम्बन्धित  राज्य  सरकारो  द्वास  बहन
 किया  जाता  है।  इन  राज्यो  में  डाकू  समाप्त
 करने  के  अभियान  में  लगे  धुलिस  सगठनो  पर
 भारत  सरकार  द्वारा  कोई  धन  खर्च  नहीं  किया

 गया  है।  किन्तु  उपकरण  के  रूप  में  सहायता,
 प्रभावित  क्षेत्रों  मे  महत्वपूर्ण  सड़कों  के  विकास
 के  लिए  धनराशि  इत्य।दि  समय-समय  पर
 दी  जाती  है  t

 बिहार  में  वैध  पारपत्रों  के साथ  आये

 पाकिस्तान  के  नागरिक

 4188.  श्री  हुकम  श्चन्द  कछवाय .  क्‍या

 गृह  मची  यह  बताने  की  कृप।  करेंगे  कि.

 (क)  !  जनवरी,  968  से  अब  तक
 कितने  पाकिस्तानी  नागरिक  वेध  पारपत्रो  के
 साथ  बिहार  (भारत)  में  आधे  थे  ;

 (@)  तने  पाकिस्तानी  नागरिक  वीजा
 की  अवधि  समाप्त  होने  से  पूर्व  उक्त  अवधि  मे
 वापिस  पाकिस्तान  नबल  गग्ने  थे  ;

 (ग)  उक्त  अवधि  में  कितने  व्यक्तियों  को
 वापिस  पाकिस्तान  इस  कारण  से  भेज  दिया  श्मा
 था  कि  वे  छिप  गये  थे  ;  भर
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 (थ)  कितने  व्यक्तियों  के  विरुद्ध  खोज

 करी  मोटिल”  जारी  किये  गंधे  हैं  त्या  इस  समय

 अनुभामत  :  कितने  व्यक्ति  छिपे  हुए  हैं  ?

 गृह  संत्रालय  में  उप-संत्रो  (श्री  मोहसिन):

 (क)  &  (थ).  सूचता  एकन्रित  की  जा  रही  हैं
 तथा  सदन  के  पटल  पर  रख  दी  जायगी।

 मृत्यु  दण्ड  बाने  बाले  व्यक्तियों  द्वारा

 प्रस्तुत  दवा  बाबिकाएं

 4189.  श्री  ब्रजराज  सिह--कोटा  :  क्‍या

 गृह  मंत्री  पह  बलाने  की  कृपा  करेंगे  कि:

 (क)  ऐसे  व्यक्तियों  को  संख्या  कितनी  है

 जिन्हें  दण्ड  दिया  गया  है  और  जिन्होंने  गत  वर्ष

 राष्ट्रपति  को  दया-याचिकायें  प्रस्तुत  की

 थीं  ;  भर

 (ख)  ऐसे  कितने  मामलों  में  मृत्यु  दण्ड  को
 क्षमा  कर  दिया  गया  है  ?

 श्  संत्रालय  झोर  कामसिक  विभाग  में  राज्य
 मंत्री  (श्री  राम  निवास  सिर्धा):  क)  श्र  (ख).
 970  में  33  व्यक्तियों  ने,  जिनको  मृत्यु  दण्ड
 दिया  गया  था,  राष्ट्रपति  को  दया  --याचिकाएं
 बेदी  भी।  7  व्यक्तितयों  के  मृत्यु  दण्ड  को
 आजीवन  कारावास  में  बदल  दिया  गया  ।

 Setting  up  Of  T.  द  Centres  in  State
 Capitals

 4190,  SHRI  8,  3,  BHAURA:  Will
 the  Minister  of  INFORMATION  AND
 BROADCASTING  be  pleased  to  state  :

 (a)  whether  any  plan  has  been  drawn
 up  to  set  up  Television  Centres  in  all  State
 Capitals;

 (h)  the  estimated  cost  of  the  plan;
 and

 3)  the  tise  by  whieh  tha  pian  wil  be
 enaguend?
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRIMATI  NANDINI
 SATPATHY)  :  (a)  to  (c).  A  fiaal  pian  for
 setting  up  TV  stations  a¢  all  State  Capitals
 has  not  been  prepared  as  yet,  In  the
 Fourth  Plan,  TV  stations  are  being  set  up
 at  Srinagar,  Bombay/Poona,  Madras,  Calcutta
 and  Lucknow/Kanpur.  The  question  of
 establishing  TV  stations  at  other  State
 Capitals  will  be  decided  when  proposals  for
 the  Fifth  plan  are  formulated.  The  esti-
 mated  cost  of  the  plan  of  sctling  up  those
 stations  and  the  programmes  of  execution
 will  be  known  at  that  stage.

 Hindi  Training  Scheme  for  Central
 Government  Employees

 Al91,  DR.  GOVIND  DAS  RICHHA-
 RIYA  :  Will  the  Minister  of  HOME
 AFFAIRS  be  pleased  to  state  :

 (a)  the  number  of  Class  Il  Officers
 working  in  the  various  Ministries  and
 Departments  uf  the  Contral  Government  in
 Delhi  who  do  not  possess  sequisite  know-
 ledge  of  Hindi;  and

 (b)  the  number  of  those  who  have
 passed  the  Hindi  examinations  under  the
 Hindi  Training  Scheme  so  far  and  the  num-
 ber  of  those  who  are  yet  to  be  imparied
 the  said  training?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND
 IN  THE  DEPARTMENT  OF  PERSONNEL
 (SHRI  RAM  NIWAS  MIRDHA):  (a)  and
 (b).  Training  in  Hindi  ts  obligatory  for  all
 Central  Government  employees  in  Class  Il
 and  above  who  were  aged  less  than  45  years
 (on  I.  I,  96)  excluding  those  in  industrial
 establishments  and  work-charged  staff.  No
 separate  statistics  are  collected  in  respect  of
 Class  I  and  class  Il  Officers,

 Information  in  respect  of  all  Central
 Government  employees  in  Delhi  is  as
 unden—

 (i)  Number  of  employees
 for  whom  in-service
 training  in  Hindi  is
 obligatory;  18,565
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 Gi)  Number  trained  so
 far  ;  7,  ७7

 (iu)  Number  yet  to  be
 trained  in  Hinds  i,  548

 Representation  to  Kerala  en  Cashew
 Cor  poration  of  India

 4192,  SHRLC  K  CHANDRAPPAN
 Willthe  Minister  of  FOREIGN  TRADE
 be  pleased  to  state

 Kerala  Government
 have  requested  for  more  representatives
 from  the  Kerala  Cashew  Development
 Corporation  m  the  Cashvw  Coiporation  of
 India  5  and

 (a)  whether  the

 (b)  if  so,  the  decision  taken  thereon  ?

 THE  DLPUTY  MINISFFR  IN  THE
 MINISIRY  OF  FOREIGN  TRADE  (SHRI
 A  C  GEORGI)  (a)  Yes,  Sir

 (b)  As  various  interests  have  to  be  re-
 presented  on  the  Cashew  Corporation
 Board,  it  has  becn  possible  to  accommodate
 only  one  nominee  of  the  Kerala  Cashew
 Development  Corporation  A_  separate
 representative  of  Kerala  Stute  has  also  been
 appointed,

 तहसील  अलीगंज  और  एटा  (उ.प्र)
 के  बीच  सीधी  टेलोफोन  व्यव-

 स्‍्था  का  न  होना

 4193.  श्री  महादीपक  सिह  क्या  संचार

 मंत्री  यह  बताने  की  कृपा  करेंगे  कि

 (क)  क्‍या  तहसील  भ्रलीगज  और  जिला

 एटा  के  बीच  सौधा  टेलीफोन  सम्पर्क  नहीं

 है;  और

 (ख)  ब्या  अलोगंज-एटा  सडक  के  पश्चिम
 में  0  मोल  की  दूरो  पर  स्थित  जैथर  ग्राम  तथा

 एटा  के  बीच  साधा  टेलीफोन  कनेक्शन  है  ?

 सचार  सत्री  (थ्रो  हेसवती  नदन  बहुगुणा):
 (क)  अलोगंज  एक्सचेंज  से  एटा  के  लिए  सं।धी

 टर्क  लाइन  नहीं  है।
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 (a)  wat  सार्वजनिक  टेलीफोन  घर  है
 और  इसका  श्रलोगंज  स्वचालित  एक्सचेंज  से
 सीधा  सबंध  स्थापित  है।  इसका  एटा  के  साथ
 सीधा  सम्पक  नही  है।

 Issue  of  Order  prohibiting  Foreigners
 from  Producing  any  Film  or

 Documentary  for  Public
 i  xhibition

 4I94  SHRIM  M  JOSEPH:  Will  the
 Minister  of  HOME  AFFAIRS  be  pleased  to
 state

 (a)  whether  Government  have  iss  ed
 any  006  under  Section  3  of  the  Foreigners
 Act  §946  prohibiting  foreigners  from  pio-
 ducing  any  film  or  documentary  for  public
 exhibition  without  prior  =  permission  of
 Government  ,  and

 (b)  if  so,  the  main  points  thereof  ?

 THE  MINISTIR  OF  STATE  IN  THB
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K  C  PANT)  (1) and,  (b)  Yes,  Sir  A
 copy  of  the  Order  called  the  Foreigners
 (Suond  Amendment)  Order,  1971,  is  placed
 on  the  Table  of  the  Mouse  [Placed  in
 Library.  See  No  LT  —625/7I]

 Village  Volunteer  Force  in  Manipur

 4I95  SHRIN  TOMBI  SINGH.  Will
 the  Minister  of  OME  AFFAIRS  be  pleased
 to  state.

 (a)  the  time  upto  which  the  Village
 Volunteer  Force  in  Manipur  is  to  continue
 there  5

 (b)  whether  the  Security  Commissioner
 contiols  the  working  of  the  Village  Volunteer
 Force  in  Manipur  ;

 (c)  if  so,  the  control  that  Government
 of  Manipur  exercise  on  the  Security  Com-
 missioner  ;  and

 (d)  whether  the  general  public  in  Mami.
 pur  consider  the  Sccunty  Commussioner’s
 office  as  a  super  Government  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
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 छू,  ०,  PANT)  :  (a)  The  Village  Volunteer
 Force  was  constituted  in  the  hill  area  of
 Manipur  at  the  instance  of  the  people,  to
 enable  them  to  protect  themselves  against
 the  depredations  of  the  hostiles.  There  is
 no  proposal  to  discontinue  the  arrangement.

 (b)  and  (c).  The  various  matters  relat-
 ing  to  the  Village  Volunteer  Force  are  dealt
 with  by  the  Security  Commissioner  who
 works  under  the  Government  of  Manipur.

 (d)  Government
 mation.

 have  no  such  infor-

 Staging  of  Classical  Dances  by  Song  and
 Drama  Division

 4i96.  SHRI  N.  TOMBI  SINGH  :  Will
 the  Minister  of  INFORMATION  AND
 BROADCASTING  bce  pleased  to  state  :

 (a)  whether  the  Song  and  Drama
 Division  of  the  Information  and  Broadcast-
 ing  Ministry  possess  adequi'e  talents  and
 necessary  accompuniments  and  costumes  for
 public  presentation  of  the  —  well-known
 classical  dances  ;

 (b)  whether  the  Division  occasionally
 presents  the  classical  dances  ;  and

 (c)  if  so,  the  amount  spent  of  the
 allocated  amount,  School-wise,  on  the
 purchase  of  costumes  and  musical  instru-
 ments  necessary  fur  the  classical  dances  ?
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM  BIR
 SINHA):  (b)  The  programmes  presented
 by  the  Song  &  Drama  Division  do  not
 include  classical  dances  which  normally
 have  standard  patterns  of  presentation  over
 a  certain  duration.

 (a)  and  (c).  Do  not  arise.

 New  Telephone  Exchanges  In
 Manipur

 4I97.  SHRI  N.  TOMBI  SINGH  :  Will
 the  Minister  of  COMMUNICATIONS  be
 pleased  to  state  :

 (a4)  whether  Government  are  consider-
 ing  the  increase  in  number  of  Telephone
 Exchanges  in  Manipur:

 (b)  if  so,  the  new  areas
 Prorosals  have  been  received;  and

 for  which

 (c)  whether  the  Telephone
 will  be  automatic  ?

 Exchanges

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  H,  N.  BAHUGUNA):  (a)
 Yes,  Sir.

 (b)  Proposals  are  under  consideration
 for  fullowing  areas  :—~

 Type  and  capacity  of
 Station  exchange  Progress

 .  Karong  50  Line  small  automatic  exchange  Sanctioned.  Will  be

 2.  Kakching  Bazar

 3,  Tamenglong

 4  Jiribam
 eachange

 25  lines  small  automatic

 installed  before  3!  (3.23.

 50  line  smal!  automatic  exchange

 Under  consideration

 25  line  (Tentative  Small  automatic
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 (©)  Allthe  new  exchanges  sanctioned
 or  under  consideration  will  be  automatic,

 Telephone  exchange  at  Imphal  is  also
 proposed  to  be  automatised.  It  is  hoped  that
 an  automatic  exchange  will  be  commissi-
 oned  there  during  early  fifth  plan,

 Cases  of  Suiside  in  the  Country

 4I98.  SHRI  MOHAMMAD  ISMAIL  :
 Will  the  Minister  of  HOME  AFFAIRS
 be  pleased  to  state  :

 (a)  the  total  number  of  cases  of  suicide
 which  took  place  during  the  years  1969-70
 and  970-7i  in  the  country;
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 (b)  whether  Government  have  analysed
 the  reasons  for  these  suicides;  and

 (c)  if  so,  the  main  features  thetenf  ?

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 (SHRI  K.C,  PANT):  (a)  The  total
 number  of  suicides  in  India  during  the
 calander  year  3969  was  43,633.  The  figures
 for  the  calander  year  970  are  under  compi-
 lation.

 (b)  and  (c).  Yes,  Sir.  The  annual  cause-
 wise  analysis  for  the  year  1969  may  be  seen
 in  the  attached  Statement,

 Statement

 S.  No.  Causes  of  suicides  Number  of  Percentage  to
 suicidal  total

 deaths  suicides

 I,  Failure  in  Examinations  668  3.9

 2  Quarrel  with  parents-in-law  3325  4.5

 3.  Quarrel  with  married  partner  3343  7.7

 4.  Poverty  4859  43

 5,  Love  uffairs  439  33

 6.  Insanity  994  2.3

 7.  Disputes  over  property  995  2.2

 Despair  over  dreadful  diseases  6295  4.4

 cy  Other  Misc.  causes  23725  34.4

 Tota)  43633  00.0
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 Financial  Relief  given  and  further  Concessions
 demanded  by  Jute  Industry  for  Boosting

 Exports

 4i99,  SHRI  JYOTIRMOY  BOSU  :
 Will  the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  the  particulars  of  the  financial  relief
 given  to  the  Jute  indusiry  during  the  last
 three  years  to  boost  the  export  of  Jute  goods;

 (b)  to  what  extent  the  concessions  given
 80  far,  have  helped  to  0305६  exports;

 (c)  whether  the  Jute  industry  has  de-
 manded  further  concessions  from  the  Govern-
 ment  including  a  rise  of  Rs,  300  per  tonne
 in  the  price  of  carpet  backing;  and

 @)  1  so,  the  attitude  of  Government
 towards  this  demand  for  further  conces-
 sions  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.C  GEORGE):  (a)  and  (७),  A  state-
 ment  is  attached.

 (c)  Requests  have  been  received  for
 increased  credit  facilities  to  increase  produc-
 tion  in  the  Jute  industry,  The  industry  has
 also  sought  upward  revision  of  the  minimum
 price  for  carpet  backing.

 (d)  These  matters  are  under  Gcvern-
 ment’s  censideration,

 Statement

 (a)  The  fotlowing  concessions  were
 afforded  to  the  jute  industry  during  the  last
 three  years  :-—

 .  Export  [duties  on  jute  goods  were
 adjusted  as  indicated  below  _

 (a)  Export  duty  on  hessian
 was  reduced  from  Rs  500
 per  tonne  to  Rs.  200  per
 tonne,

 (b)  Export  duty  on  sacking  Effec-
 was  reduced  from  Rs.  250  tive
 per  tonne  to  Rs,  350  per  from
 tonge,  Ist

 March,
 1969,
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 (c)  Export  duty  on  wool  sacks
 and  cotton  bagging  was
 abolished.

 (d)  Export  duty  on  misc.  jute
 goods  was  reduced  from
 Rs,  250  per  tonne  to  Rs,
 50  per  tonne.

 (०  Export  duty  on  carpet  Effec-
 backing  was  reduced  from  tive
 Rs.  60  per  tonne  from
 to  Rs,  300  vcr  tonne,  10th

 Decem.-
 ber,

 1969,

 (f)  Export  duty  on  jute  Effec-
 canvas  and  tarpaulins  and  tive
 menufactures  thereof  was  from
 reduced  from  Rs.  500  per  Ist
 tonne  to  Rs,  200  ner  March,
 tonne.  1970,

 II.  Jute  industry  was  included  in  the
 5th  Schedule  to  the  Income  Tax  Act  for
 hgher  development  rebate.

 HI,  Financial  assistance  was  extended
 to  the  jute  mills  through  the  Industria]
 Finance  Corporation  for  diversification/
 modernisation.  Loans  totaling  Rs.  645,95
 lakhs  had  been  sanctioned  up  to
 3Ist  March,  I97],

 (b)  Inspite  of  these  concessions,  the
 export  of  jute  ec  ods  have  continued  to  decline
 during  the  last  three  years.  But  for  these
 concessions,  the  decline  may  have  been  stoe-
 per,  for  the  following  reasons  :—

 (i)  Competition  from  Pakistan  where
 exporters  get  Bonus  Vouchers,

 (ii)  Competition  from  synthetics  and
 bulk  handling.

 (iii)  Decline  in  consumption  of  hessian
 and  carpet  backing  in  the  U.S.A.

 (iv)  Fall  in  production  of  jute  goods  on
 account  of  shortages  of  raw  matetjal
 Jabour  troubles  etc,
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 Monopoly  in  Import  of  Lino  and  Mono
 Machines  by  Calcutta  Firms

 4200.  SHRI  JYOTIRMOY  BOSU  :  Will
 the  Minister  of  FOREIGN  TRADE  _  be
 pleased  to  state  ;

 (a)  whether  the  Lino-type
 Limited,  4  Madan  Street,  Calcutta-l4  and
 the  Mono-type  Corporation  Limited,  2
 Government  Place  East,  Calcutta-l  enjoy
 monopoly  position  in  respect  of  the  import
 of  Lino-type  and  Mono-type  machines
 needed  for  the  printing  industry  ;

 Machinery

 (b)  the  value  of  import  licsnces  given
 to  each  of  the  above  companies  for  the
 import  of  Lino-type  and  Mono-type  machines
 during  the  last  three  years  ;

 (c)  the  average  import  price  of  each
 of  the  above-mentioned  machines  ;  and

 (d)  the  average  price  (per  machine)
 at  which  the  machines  were  sold  to  the
 consumers  during  the  period  i968-69  to
 1970-71  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE):  (a)  No  but  M/s.  the
 Lino-Type  Machinery  Ltd.,  Calcutta  and
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 Monotype  Corporation  Lid,,  Calcutta  are
 the  sole  selling  agents  in  India  for  the
 Lino-type  composing  machines  of  U.K.  and
 Italy  and  the  Monotype  composing
 machines  from  U.  K.,  respectively.

 (b)  No  import  licences  were  issued  to
 these  companies  but  the  licences  amounting
 to  the  value  given  below  were  issued  to
 actual  users  :-

 Linotype  Composing  machines

 1968-69  1969-70  1970-71

 Rs.  23.69  Rs,  7.04  Rs.  21.70
 lakhs  lakhs  lakhs

 Monotype  machines  (including  Mono-
 type  composition  caster,  Keyboards,  Mono-
 type  super  casters  etc.)

 1968-69  1969-70.  970-7I

 Rs.  47,24  Rs.  46.48  Rs.  46.86
 lakhs  lakhs  lakhs

 (c)  The  c.  i,  f.  value  of  a  complete  unit
 of  Mono-type  composing  machine  and  that
 of  Lino-type  composing  machine  during  the
 years  1968-69  to  970-7I  is  given  below  :—

 1968-69,  1969-70  1970-71

 Monotype  Rs.  1,10,000  Rs,  1,10,000  Rs.  1,28,000

 Linotype  Rs.  1,130,000  Ra,  10,000  Rs.  1,10,000

 Rs,  1,47,000  Rs.  |  |
 (depending  upon  the
 bumber  of
 magazine  with
 machines  and
 the  language).

 (depending  upon
 the  number  of
 msgazine  with
 machines  and

 the  language),

 (d)  Thec.if.  value  of  the  machines
 during  the  years  1968-69,  to  1970-71  is  given
 against  (c)  above.  Information  regarding
 the  agency  commission  earned  by  the  sole
 agents  on  the  sale  of  the  machines  to
 actual  users  is  not  available,

 Unsatisfactory  working  Of  Telephone
 Exchanges  at  various  Places  in

 Uttar  Pradesh

 4201,
 Minister

 SHRI  HARI  SINGH  :  Will  the
 of  COMMUNICATIONS  be
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 pleased  to  state  :

 (a)  whether  the  telephone  holders  of
 Dadri,  Sikandrabad  Dankaur,  Shiam  Nagar
 Mandi  in  District  Bulandshahr,  Uttar
 Pradesh  have  got  disconnected  their  tele-
 phone  numbers  as  the  Telephone  Exchanges
 of  these  places  were  not  working  satisfac-
 torily  3  and

 (b)  the  annual  income  through  tele-
 phones  of  these  Telephone  Exchanges  during
 1969-70.  ?

 THE  MINISTER  OF  COMMUNICA-
 TIONS  (SHRI  हल  N.  BAHUGUNA):  =  (a)
 3  telephone  connections  at  Dadri,  Sikandra-
 bad,  Dankaur,  Siyana  and  Agarwal  Mandi
 (there  is  no  exchange  as  Shiam  Nagar
 Mandi)  were  disconnected  on  account  of
 non-payment  of  dues.  Only  3  telephones
 were  disconnected  in  these  exchanges  on
 subscribers  requests  out  of  which  only  one
 gave  the  reasons  as  telephone  remaining
 faulty.

 (b)  Total  revenue  from  he  above
 eachappes  during  1969-70  was  Rs.  +1,00,967.

 Direct  Telcphone  Line  between
 Ealandshahr  and  Delhi

 4202.  SHRI  HARI  SINGH:  Will  the
 Minister  of  COMMUNICATIONS  be  pleased
 to  state  :

 (a)  whether  Government  are  intending  to
 make  direct  telephone  linc  from  Bulandshahr
 of  Uttar  pradesh  to  Delhi  ;  and

 (b)  if  so,  the  time  by  which  the  direct
 dialling  system  will  start  operating  ?

 THE  MINISTER  OF  COMMUNI-
 CATIONS  (Sk  IRL  H  N,  BAHUGUNA)  (a)
 and  (b).  No,  Sir,  not  at  present,  Due  to
 limi.cd  ma'erial  resources,  Government  is
 planning  direct  dialling  ina  phased  manner
 on  the  basis  of  trunk  traffic  between  diffe-
 rent  exchanges,

 The  daily  trunk  traffic  between  Bul  nd-
 shahr  and  Delhi  for  the  present  docs  not
 justify  introduction  of  direct  dialling  faci-
 lity,  The  Department  is,  however,  constant-
 ly  reviewing  all  routes.  As  and  when  the
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 traffic  between  Bulandshahr  and  Delhi  builts
 up  sufficien.ly,  steps  will  be  taken  to  in-
 troduce  this  facility  on  this  route.

 Pioject  Allowance  To  P&T  Staff  at
 Bhavanagar  (Gujarat)

 4203.  SHRI  P.  M.  MEHTA:  Will  the
 Minister  of  COMMUNICATIONS  be  pleased
 to  state  :

 (a)  whether  the  Project  Allowance  is
 given  all  the  Central  Government  employees
 where  a  Project  is  undertaken  ;

 (b)  if  so,  whether  the  staff  working  in
 the  Posts  and  Telegraphs  Department  at
 Bhavanagar  (Gujarat)  have  not  been  allowed
 to  draw  the  Project  Allowance  ;

 (c)  if  so,  the  reasons  therefore  ;  and

 (d)  the  action  proposed  to  be  taken  in
 the  matter  ?

 THE  MINISTER  OF  COMMUNI-
 CATIONS  (SHRI  प्र,  N.  BAHUGUNA)  :
 (a)  No,  Project  allowance  is  not  allowed  if
 the  Project  is  located  in  a  municipal  area  of
 a  classified  city  and  also  if  project  allowance
 is  not  sanctioned  by  the  Project  authorities
 for  all  their  staff.

 (b)  P&T  staff  at  Bhavanagar  have  not
 been  allowed  to  draw  Project  Allowance,

 (c)  Bhavanagar  is  a  municipal  area  and
 a  classified  city.

 (d)  Does  not  arise,

 Forest  Cruiser  devised  by  (  entral
 Scientific  Instruments  Organi-

 sation,  Chandigarh.

 4204.  SHRI  B.R.  SHUKLA:  Will  the
 Minister  of  SCIENCE  AND  TECHNOLOGY
 be  pleased  to  state  ;

 (a)  whether  forest  cruiser,  an  instru-
 ment  for  surveying  forests,  has  been  devised
 by  the  Central  Scientific  Instruments  Or-
 ganisation,  Chandigarh  ;

 (b)  if  80,  the  steps  taken  to  manufacture
 such  instruments  on  an  adequate  scale  ;  and
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 (©)  if  no  steps  have  been  taken,  the
 reasons  therefor  ?

 THE  MINISTER  OF  PLANNING  AND
 MINISTER  OF  SCIENCE  AND  TECHNO-
 LOGY  (SHRI  ron  SUBRAMANIAM)  ;  (a)
 Yes,  Sir.

 (b)  The  details  of  the  development  of
 Forest  Cruiser  have  been  published  by  the
 Central  Scientific  Instruments  Organisation,
 Chandigarh  in  its  quarterly  bulletin  ‘‘Jnstru-
 ment  News’  which  is  Circulated  to  more
 than  2000  organisations  including  manus
 facturing  units.  Discussions  are  in  progress
 with  a  few  interested  parties  for  the  rclease
 of  know-how.  To  meet  the  urgent  needs  of
 the  Forest  Department,  batch  production  of
 the  instrument  has  been  started  by  the
 Institute,

 (c)  Does  not  arise.

 Solar  Water  Heater  invented  by  Central
 Building  Research  Institute,  Roorkee

 4205.  SHRI  B.R.  SHUKLA  :  Will  the
 Minister  of  SCIENCE  AND  TECHNOLOGY
 be  pleased  to  state  :

 (a)  whether  experiments  conducted  at
 the  Central  Building  Research  Institute,
 Roorkee  have  resulted  in  evolving  solar
 water  heater  (140  litres  capacity)  :

 (b)  whether  such  heaters  have  been
 utilised  anywhere  in  the  country  ;  and

 {c)  whether
 successful  ?

 they  have  been  found

 THE  MINISTER  OF  PLANNING  AND
 MINISTER  OF  SCIENCE  AND  TECH-
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 NOLOGY  (SHRI  C,  SUBRAMANIAM)  :
 (a)  Yes,  sir.

 (b)  and  (c).  Licences  for  manufactur-
 ing  of  such  solar  water  heaters  have  been
 given  to  the  following  two  firms  :—

 (i)  M/s.  M.  S.  J.  (Engineers)  &  Co.,
 Khanyarpur,  Roorkee,  ए.  P.

 (ii)  M/s.  Bihar  Ispart  (Engineers)
 »  Ltd,  17,  Ganesh  Chandra  Avenue,

 Calcutta  BB.

 Some  Units  of  those  water  heaters  are
 im  use  at  Roorkee  and  these  have  been  re-
 ported  to  be  working  satisfactorily,

 Generation  of  Atomic  Power  for
 Commercial  Supply

 4206.  SHRIS.  R.  DAMANI:  Will
 the  Minister  of  ATOMIC  ENERGY  be
 pleased  to  state  ;

 (a)  the  schemes  at  present  under  imple-
 mentalion  to  generate  atomic  power;  and

 (b)  the  total  cost  of  each  scheme  and
 when  the  power  will  be  available  for
 commercial  supply  ?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  ENERGY,  MINISTER  OF
 HOME  AFFAIRS  AND  MINISTER  OF
 INFORMATION  AND  BROADCASTING
 (SHRIMATI  INDIRA  GANDHI):  (a)  and
 (b).  The  required  information  is  given
 below  ;

 Name  of  Station  Capacity  Estimated  Cost  Expected  date  of  attaming
 (Rupees  in  criticality  (Full  commis.
 Crores)  sionming  can  be  expected

 a  few  months  after
 criticality)

 i,  Rajasthan  Atomic
 Power  Station—~
 Unit  I  200  MWe  60.40  Late  97
 Unit  H  200  MWe  66  85  974

 2,  Madras  Atomic
 Power  Station—
 Unit  I  25  MWe  770  975
 Unit  2i3  MWe  70.63  976
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 “Attenders’  working  as  ‘Demonstrators’
 in  Tea  Board

 4207.  SHRI  R.P.  YADAV:  Will  the
 Minister  of  FOREIGN  TRADE  be  pleased
 to  state  :

 (a)  whether  a  few  ‘Attenders’  (Class  IV)
 of  the  Tea  Board  are  working  in  place  of
 ‘Demonstrators’  (Class  IIL)  ;  and

 (b)  if  so,  the  number  of  such  Attenders
 and  the  period  from  which  they  are  working
 on  a  higher  post  and  the  reasons  therefor  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C.  GEORGE):  (a)  and  (b),  On  a
 review  of  exgencies  of  work  in  the  various
 Tea  Buffets  and  Bars  run  by  Tea  Board  in
 Delhi  3  Attenders  (Class  IV)  are  working
 in  place  of  Demonstrators  (Class  LI)  on
 ad  hoc  basis  for  the  last  two  to  three  years.

 Sub-Inspectors  of  Tea  Board  posted  in
 Delhi  Declared  Surplus

 4208,  SHRI  R.P.  YADAV:  Will  the
 Minister  of  FOREIGN  TRADE  be  pleased  to
 state  whether  a  few  Sub-Inspectors  of  the
 Tea  Board  posted  in  Delhi  are  surplus  and,
 if  so,  their  number  and  the  reasons  there-
 for  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C,  GEORGE):  No,  Sir.

 Construction  of  Building  for  Tea  Board

 4203,  SHRIR.  1  YADAV:  Will  the
 Minister  of  FOREIGN  TRADE  be  pleased
 to  state:

 (a)  whether  there  is  any  proposal  under
 consideration  before  Government  to  purchase
 land  for  the  construction  of  office  building
 of  the  Tea  Board  and,  if  so,  what  area  is
 intended  to  be  purchased  ;  and

 (b)  whether  there  is  any  proposal  to
 construct  residential  accommodation  for  the
 staff  also  and,  if  not,  the  reasons  therefor  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI

 ASADHA  16,  893  (SAKA)  Written  Answers  22

 A.  0,  GEORGE):  (a)  Excepting  the  office
 building  under  construction  on  Willingdon
 Island  in  Cochin,  Tea  Board  has  no  other
 proposal  at  the  moment  for  construction  of
 office  building  in  any  other  part  of  India.

 (b)  No  proposal  to  construct  residential!
 accommodation  for  the  staff  is  under  consi-
 deration  at  present.

 Evacuees  from  Rangla  Desh  kept  In
 Jails  under  Foreigner’s  Act

 42I0,  SHRI  BHOGENDRA  JHA  :  Will
 the  Minister  of  HOME  AFFAIRS  be  pleased
 to  refer  to  the  reply  given  to  Unstarred
 Question  No,  237]  on  the  26th  June,  1971
 regarding  persons  under  custody  or  on  bail
 under  the  Foreigners’  Act  and  state  ;

 (a)  whether  facts  with  regard  to  the
 number  of  male,  female  and  childer  evacuees
 from  Bangla  Desh  kept  in  jail  custody  under
 section  44  of  the  Foreigners’  Act  have  since
 been  ascertained;

 (b)  if  so,  the  main  features  thereof  and
 whethere  as  a  matter  of  uniform  under  stand
 ing  and  practice  it  is  proposed  to  withdraw
 cases  U/S  4  of  the  Foreigners’  Act  against
 female  and  childien  prisoners  having  no
 adults  with  them  even  without  ascertaining
 facts  from  the  State  Governments;  and

 (c)  if  not,  the  reasons  therefor  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 MOHSIN):  (a)  Information  has  been  received
 only  from  Assam  as  on  l6th  June,  1971,  ac-
 cording  to  which  86  male  evacuees  from
 Bangla  Desh  were  in  jail  custody  under  the
 Foreigners  Act  and  one  was  on  bail.  There
 were  no  female  or  children  evacuees  in  jail
 custody  or  on  bai].  Information  from  other
 States  is  awaited.

 (b)  and  (0),  This  matter  is  under  con-
 sideration.

 War  Service  Beneefits  for  Ex-Combatent
 Personnel

 4212,  SHRI  PHOOL  CHAND  VERMA;
 Will  the  PRIME  MINISTER  be  pleased  to
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 state  :

 (a)  whether  ex-combatant  war  service
 candidates  (Clerical  Cadre)  were  given  all
 the  war  service  benefits  along  with  civilian/
 non-combatant  war  service  candidates  appo-
 inted  in  the  Central  Government  offices,
 Departments,  Establishments  etc.;

 (b)  whether  these  benefi's  have  not  been
 allowed  to  those  ex-combatant  war  service
 eandidates  (Clerical  Cadse)  who  were  re-
 appointed  on  the  Railways;  and

 (c)_  if  so,  the  steps  taken  or  being  taken
 to  enforce  a  uniform  policy  in  this  regard  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTERY  OF  HOME  AFFAIRS  AND
 IN  THE  DEPARTMENT  OF  PERSONNEL
 (SHRI  RAM  NIWAS  MIRDHA);:  (a)  The
 general  instructions  governing  the  fixation  of
 initial  pay  of  war  service  candidaies  on
 appointment  to  civil  posts  are  equally  appli-
 cable  to  ex-combatant  war  service  candidatus
 (Clerical  Cadre).

 (b)  Attention  is  invited  to  the  reply
 given  on  6th  July,  1971  to  Unstarred  Question
 No.  4083.

 (c)  Does  not  arise,

 Import  of  Copital  Goods  Equipment
 Dies  ete.

 42\3,  SHRI  DHANDAPANL  :  Will
 the  Munister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  the  foreign  exchange  allocation
 made  for  the  import  of  capital  goods  equip-
 ment,  dies,  jigs  and  toois  required  by  the
 exporting  units  for  expansion;  and

 (b)  the  number  of  applicants,  the
 amount  utilised  and  the  items  of  capital
 goods  etc,  that  have  been  imported  so
 far?

 THE  DEPUTY  MINISTLR  IN  THE
 MINISTERY  OF  FOREGN  TRADE  (SHRI
 A.  C.  GEORGE)  :  (a)  No  buik  allocation
 of  foreign  exchange  is  made  for  the  import
 of  capital  goods,  equipment,  dies,  jigs  and
 tools  on  behalf  of  exporting  units  for  expan-
 sion.  However,  allocations  of  foreign
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 exchange  been  made  on  qd-hog  basis  for
 this  category  of  applicants  as  and  when  their
 cases  are  cleared  for  import.  The  period
 for  which  information  is  desired  has  not  been
 indicated  in  the  question,  Information
 relating  to  two  licensing  periods  yiz.  April-
 69  to  March-70  and  April-70  to  March-7!  is
 being  collected  and  will  be  laid  on  the  Table
 of  the  House.

 (b)  Tho  information  relating  to  two
 licensing  periods  piz.  AM-70  and  AM-7I
 is  being  collected  and  will  be  laid  on  the
 Table  of  the  House,

 Exports  of  Iron  and  Manganese
 Ores

 42I6.  SHRI  SAMINATHAN  Will
 the  Minister  of  FOREIGN  TRADE  be
 pleased  to  state  :

 (a)  the  inhibiting  factors  in  the  way  of
 increasing  the  exports  of  on  ore,  manga-
 nese  ore  and  even  minor  065;  and

 (b)  the  steps  which  are  under  the
 contemplation  of  the  Munerals  and  Metals
 Trading  Corporation  for  increasing  the  pro-
 duction  of  manganese  ore  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADR  (SHRI
 A.  C.  GEORGE):  (a)  As  far  as  export
 of  iron  ore  is  concerned,  the  main  inhibiting
 factors  are  the  high  transport  costs,  insu-
 ffient  rail  transport  facilities,  dearth  of
 modern  mechanical  loading  equiments  at  the
 ports,  and  lack  of  facilities  at  the  poris  to
 take  in  deep  draft  bulk  ore  carriers.

 In  regard  to  manganese  ure,  the  groth
 in  exports  has  been  inhibited  by  various
 factors  such  as  the  increasing  indigenous
 demand  for  high-grade  ore  the  fall  in  the
 unit  valu  of  manganese  ore,  in  the  interna-
 tional  market,  increase  in  freigh  particularly
 on  export  to  West  Europe  and  USA,  and
 competition  from  other  manganese  ore  produ-
 cing  countries.  Further,  it  is  prefereable  to
 export  ferro-manganese  rather  than  manga-
 nese  ore,

 In  regard  to  minor  ores,  exports  could
 be  improved  with  provision  of  better  port
 facilities,  arrangements  for  beneficiation  and
 processing  of  the  ores  to  make  them  aecept-
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 able  to  consumers  abroad  and  reduction  of
 the  cost  of  production  through  the  mechani-
 sation  of  mines.  Some  of  these  minor  Ores
 are  however  available  only  in  limited  quan-
 tities  and  these  are  required  to  meet  the
 rising  internal  demand,

 (b)  The  MMTC  is  not  directly  concer-
 ned  with  the  production  of  Manganese  ore,
 The  Ministry  of  Stcel  and  Mines  had  consti-
 tuted  a  Working  Gioup  on  the  Manganese
 Industry  to  study  the  various  problems  of
 this  industry,  This  Working  Group  has
 submitted  its  interim  report,  which  contains
 various  recommendations  for  the  devclop-
 ment  of  this  indusiry  and  these  are  now
 under  the  consideration  of  Government,

 Export  of  Raw  and  Fabricated  Mica

 42I7.  SHRI  SAMINATHAN  ;  Will  the
 Minister  of  FOREIGN  TRADL.  be  pleased
 to  state  the  steps  taken  for  exploiting  the
 potentiality  for  export  of  Mica  in  raw  and
 fabricated  from  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADL  (SHRI
 A.C  GEORGE):  Government  had  set  up
 a  Committee  namely,  Mica  Advisory
 Committee,  last  year,  to  recommend  steps
 which  are  necessary  for  promoting  exports
 of  mica  and  mica  products.  The  Committee
 has  made  a  number  of  tecommendations  for
 promoting  exports  of  mica  and  mica  prod-
 ucts,  The  recommendations  are  under  active
 consideration,

 Temporary  Government  Servants  in
 Union  Territory  of  Goa,  Damin

 and  diu

 4218.  SHRI  ERASMO  DE  SEQULIRA:
 Will  the  Minister  of  HOME  AFFAIRS  bo
 pleased  to  state  :

 (a)  the  percentage  of  temporary  as
 against  permanent  Government  servants  in
 the  Union  Territory  of  Goa,  Daman  and
 Diu;  and

 (b)  the  action  proposed  to  be  taken  by
 Government  to  make  temporary  staff  as
 permanent  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
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 K.  C,  PANT):  (a)  The  Goa  Administration
 have  intimated  that  there  are  BY,  tempo-
 rary  Government  serveants  under  them.

 (b)  The  Goa  Administration  have  ini-
 tiated  action  to  convert  60%  of  the  tempo-
 rary  posts  into  permanent  ones  and  to
 confirm  temporary  Government  servants  on
 permanent  posts,

 झर्दमान  और  निकोबार  दीप  समूहों
 के  दे  नक  सप्ताहिक  समाचार-पत्र

 42I9.  श्री  हुबम  चन्द  कछवाय  :  गया

 सूचना  और  प्रसारण  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  ४

 (क)  इस  समय  अन्दमान  और  निकोबार
 द्वीप  समूटों  में  निजी  पार्टियों  द्वारा  कितने  दैनिक
 शौर  साप्ताहिक  सामावार-पत्र  प्रकाशित  किये
 जा  रहे  हैं;

 (ख)  क्या  उनपें  सरकारी  विज्ञापन  दिये
 जाने  हैं  ;

 (ग)  उनक्री  सहायता  करने  के  लिए  सर-
 कार  ते  क्या  व्यवस्था  की  है;  और

 (घ)  प्रत्येक  पार्टी  को  अखबारी  कागज  का
 कितना  कोटा  अ्रवटित  किया  गया  है  ?

 सुचना  और  प्रसारग  संत्रालय  में  उप-संत्री

 11 |  दसबीर  ड)  (क)  जन्दमान  और  निको-
 ार टी।  यपूहों  से  गैर  सरकारी  पार्टियों  द्वारा

 कोई  भो  दैनिक  समाचार-पत्र  प्रकाशित  नहीं
 किया  जा  रहा  है।  तथापि,  श्री  समर  सोम
 द्वारा  एक  प्रग्रेजी  साप्ताहिक  “अन्यमान-
 टाइस्स'  प्रकाशित  किया  जा  रहा  है

 (a)  awa  साप्ताहिक  *प्म्वसान-
 टाइस्स  का  सरकारी  विज्ञपनों  के  छिए  उपयोग
 किया  जा  रहा  है  1

 (ग)  तथा  (घ.  सभी  समाचार-पश्रों
 को  अखबारी  कागज  के  श्रायात  तथा  मुद्रण  यंत्रों
 के  संबंध  में  जो  सुविधाएँ  उपलब्ध  हैं,  वे
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 अन्दमान  निकोबार  द्वीप  समूह  से  प्रकाशित  होने
 वाले  समायार-पत्रों  के  लिए  भी  सुलभ  हैं  ।

 तथापि,  “  अन्वभान  डाइम्स '  ने  अखबारी
 कागज  के  प्राबंटन  के  लिए  झभी  तक  कोई

 भ्राविदन  नहीं  किया  है।  अतएवं,  इसे  कोई  कोटा
 गाट  नहीं  किया  गया  है

 Curfew  enforced  by  Government  of
 Meghalaya

 4220.  SHRI  P.  K.  DEO:  Will  the
 Minister  of  HOME  AFFAIRS.  be  pleased  to
 state  ;

 (a)  whether  the  Meghalaya  Government
 have  enforced  curfew  near  the  three  mile
 belt  all  along  its  border  with  Bangla  Desh;

 (b)  whether  the  Government  of  India
 have  received  any  report  from  the  Meghalaya
 Government  detailing  the  reasons  for  the
 imposition  of  curfew;

 (c)  whether  a  number  of  Pakistani
 spies  have  infiltrated  into  Nagaland  in  the
 guise  of  Bangla  Desh  refugees;  and

 @  if  so,  their  number  ?

 THE  MINISTER  ON  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 हू,  C.  PANT):  (a)  to  (d).  Facts  are  being
 ascertained  from  the  Governments  of  Megha-
 laya  and  Nagaland.

 Acquisition  and  diposal  of  Land  and
 properties  by  Former  Ruler  of

 Gwalior  State

 4221,  SHRI  BHOGENDRA  JHA  :
 SHRI  INDRAJIT  GUPTA  :

 Will  the  Minister  of  HOME  AFFAIRS  be
 pleased  to  state  :

 (a)  whether  the  land  and  other  proper-
 ties  worth  several  milions  of  rupees  are
 illegally  claimed  and  attempted  to  be  dis-
 posed  of  by  the  family  members  of  the  for-
 mer  Ruler  of  the  Gwalior  State;

 {b)  whether  there  is  a  great  agaiation
 in  Madhya  Pradesh  against  the  same;  and
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 (c)  if  80,  Government's  reaction  there-
 to  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K.  C,  PANT)  :  (a)  to  (०).  The  Government
 of  Madhya  Pradesh  have  reported  that  the
 Maharaja  of  Gwalior  claimed  certain  proper-
 ties  and  lands.  On  examination,  the  State
 Government  held  that  the  claim  was  not
 sustainable.  Action  has  been  initiated  by
 them  to  dispossess  the  Maharaja  of  the  afore
 said  properties  and  lands.  The  State  Govern-
 ment  have  reported  that  there  is  no  discerni-
 ble  agitation  now,

 Quarters  constructed  At  Kalpakkam
 Atomic  Power  Project

 4222,  SHRI  cen  CHITTIBABU:  Will
 the  Minister  of  ATOMIC  ENERGY  be
 pleased  to  state  :

 (a)  the  number  of  quarters  constructed
 at  the  Kalpakkam  Atomic  Power  Project
 from  1967  to  date,  the  number  out  of  them
 which  huve  been  let  out  and  the  number
 of  those  still  lying  vacant  ;

 (b)  was  there  any  audit  objection  and
 if  so,  the  action  taken  against  the  defaulting
 officers  ;  and

 (c)  the  aciual  cost  per  sq.  foot,  parti-
 culatly  at  Sadras  quariers  ?

 THE  PRIME  MINISTER,  MINISTER  OF
 ATOMIC  ENERGY  MINISTER  OF  HOME
 AFFAIRS  AND  MINISTER  OF  INFOR-
 MATION  AND  BROADCANTING
 (SHRIMATI  INDIRA  GANDHI);  (a)  The
 total  number  of  quarters  constructed  at
 Kalpakkam  is  872.  649  quarters  were  occupied
 as  on  July  1,  1971,  The  number  of  quarters
 lying  vacant  is  223,  All  these  will  be
 occupied  in  the  near  fu.ure  by  the  staff  of
 the  Reactor  Research  Centre.

 (6)  Audit  had  asked  for  the  reasons  for
 construction  in  advance  or  the  delay  in
 allotment  of  the  quarters,  The  reasons
 have  been  fully  explained  to  Audit.  The
 question  of  taking  any  action  officers  does
 not,  therefore,  arise,

 (c)  The  cost  per  eq.  ft.  of  plinth  area
 inclusive  of  the  cost  of  internal  water  supply  5
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 Sanitary  and  electrical  fittings  has  varied
 from  Rs.  24  to  Rs,  25.26  for  the  quarters.

 Employment  for  People  from  Chingleput
 Area  inKalpakkam  Atomic  Power

 Project

 4223.  SHRI  C,  CHITTIBABU  :  Will
 the  Minister  of  ATOMIC  ENERGY  be
 pleased  to  state  :

 (a)  whether  proposals  are  under
 consideration  of  Government  to  use  power
 Project  in  the  year  ‘1974-75,  ;  and  if  not,
 the  reasons  therefor  ;

 (b)  wheeher  the  people  of  Chingleput
 area  were  promised  employment  at  the  time
 of  the  finalisation  of  the  plan  for  the  said
 project  ;  and

 (c)  if  so,  the  number  of  persons  given
 employment,  including  those  taken  as  Class
 IV  employees  ?

 THE  PRIME  MINISTER,  MINISTER
 OF  ATOMIC  LNERGY,  MINISTLR  OF
 HOME  AFFAIRS  AND  MINISTER  OF
 INFORMATION  AND  BROADCASTING
 (SHRIMATI  INDIRA  GANDHI):  (a)  The
 first  unit  of  the  Madras  Atomic  Power
 Station  is  expected  to  attain  criticality  in
 ‘1975,  Full  commissioning  can  be  expected
 a  few  months  thereafter.

 (b)  No  such  assurance  was  given  by  the
 Government  of  india.

 (c)  Does  not  anise.

 Abolition  of  Gazetted  Posts  after
 Selection  of  Candidates  by

 U.P.S  ८.

 4224,  SHRI  R  V.  BADE:  Will  the
 PRIME  MINISTER  be  pleased  to  state  ;

 (a)  the  number  of  Gazetted  posts
 abolished  in  the  Central  Government  during
 the  last  three  years  after  the  names  of  the
 selected  candidates  were  announced  by  the
 Union  Public  Service  Commission  ;

 (b)  in  how  many  cases  the  appointments
 had  been  made  by  Government,  accepted  by
 the  candidates  and  then  withdrawn  by
 Government  ;
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 (c)  what  action  is  proposed  to  be  taken
 against  such  Ministries/Departments  ;  and

 (d)  what  remedial  measures  are  proposed
 to  be  taken  to  rehabilitate  the  sufferers  and
 compensate  for  loss  in  wages  ?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND  IN
 THE  DEPARTMENT  OF  PERSONNEL
 (SHRI  RAM  NIWAS  MIRDHA):  (a)  (०  (9).
 The  information  is  being  collected  and  will
 be  laid  on  the  Table  of  the  Sabha  as  soon
 as  it  is  avilable.

 Court  Cases  insituted  by  M.M.T.C.

 4225.  SHRI  K.  K.  RAMI  REDDY
 SHRI  M.  RAM  GOPAL  REDDY  :

 Will  the  Minister  of  FOREIGN  TRADE
 be  pleased  to  state  :

 (a)  the  number  of  Court  cases  that  were
 instituted  by  against  the  Minerals  and
 Metals  Trading  Corporation  during  the  last
 three  years  ;

 (b)  the  number  of  cases  in  which  the
 decision  of  the  Court  was  in  favour  of  the
 Minerals  and  Metals  Trading  Corporation  ;
 and

 (c)  the  expenses  incurred  by  the  Corpora-
 tion  on  all  such  cases  annually  ?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE
 (SHRI  A.C,  GEORGE):  (a)  The  number  of
 court  cases  instituted  by  MMTC  were  3
 and  those  instituted  against  the  Corporation
 were  49  during  the  last  three  years,

 (b)  So  far  only  5  cases  h.ve  been  finally
 decided  by  the  Law  Courts  and  the  decisions
 in  all  these  cases  have  been  in  favour  of
 MMTC  (Cases  In  which  appeals  are  pending
 have  not  been  included),

 (c)  The  legal  expenses  incurred  by  the
 Corporation  during  these  years  are  :—

 1968-69,  Rs.  1,66,604/-
 1969-70  Rs,  2,03 ,884/~
 970  7  Rs.  2,00,000/-  (Provisional)

 These  figures  include,  in  addition  to  direct
 expenditure  on  litigation,  other  miscellaneous
 lega]  expenses,
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 2  hrs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMORTANCE

 PAKISTARI  INFILTRATORS  IN
 JAMMU  AND  KASHMIR

 SHRI  R.  S.  PANDEY  :  (Rajnandgaon)  :
 I  call  the  attention  of  the  Minister  of  Home
 Affairs  to  the  following  matter  of  urgent
 public  importance  and  request  that  he  may
 make  a  statement  thereon  :

 “The  reported  crossing  of  ceasefire  line
 by  Pakistani  inflltrators  in  Jammu  and
 Kashmir  and  Pakistani  plans  to  send
 more  infiltrators  into  Kashmir  for  sub-
 versive  activities.’’

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 K.C,  PANT):  Mr.  Speaker,  —  Sir,
 While  Government  aware  of  certain  pre-
 paration  across  the  cease-fire  line  for  sending
 infiltrators  into  Jammu  and  Kashmir  for
 subversive  activities,  they  have  no  informa-
 tion  that  Pakistani  infiltrators  have  crossed
 into  the  State,  The  Army  and_  security

 forces  of  the  Centre  and  the  State  Government
 are  aware  of  the  threat  and  there  is  full  pre-
 paredness  to  meet  it.  The  utmost  vigilance
 is  being  maintained,

 SHRI  R.  Ss;  PANDEY:  We  have  aiready
 the  experience  of  Pakistani  infiltra:ors  in
 1965,  The  hon.  Minister  says  that  he  has
 not  got  any  information  that  the  infiltrators
 are  crossing  the  cease-fire  line.  I  fail  to
 understand  why  the  Government  is  not
 dealing  with  them  firmly  when  they  have
 been  reading  reporis  about  infiltrators
 crossing  the  cease-fire  line  in  Jammu  and
 Kashmir  for  some  time.  May  I  know  how
 many  infiltrators  have  been  caught  and
 killed  in  the  last  three  months  ?

 There  are  reports  that  the  Pakistani
 military  people  ar  making  threatening
 speeches  to  occupy  our  area  of  Jammu  and
 Kashmir  and  giving  guerilla  training  to  the
 so-called  commandes  and  planning  to  send
 them  across  the  cease-fire  line  in  batches.
 May  I  know  why  Government  is  not  taking
 a  serious  view  of  this  alarming  development
 and  what  steps  have  been  taken  to  give  a

 fitting  reply  to  such  activities  of  the
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 Pakistani  adventurists  ?  When  all  this  is
 happening,  may  I  know  what  our  intelligence
 agencies  are  doing  ?

 of  modern  types
 bloc  and  also

 Pakistan  is  getting  all
 weapons  from  the  Western
 the  communist  ceuntries,

 You  have  come  with
 You  shauld  base  your

 MR.  SPEAKER  :
 a  prepared  question,
 question  on  the  reply.

 SHRI  R.  S.  PANDEY:  Unless  and
 until  I  focus  attention  on  the  supply  of  arms
 that  Pakistan  is  getting,  my  question  will
 not  be  complete.

 Government  has  become  virtually  helpless
 in  mobilising  world  opinion  against  this,
 at  least  to  stop  this  which  is  posing  a_  great
 threat  to  our  country,  The  United  States
 is  pleading  that  it  will  lead  to  legal  com-
 plications  if  they  stop  in  transit  their  ships
 which  are  carrying  arms  to  Pakistan.  May
 I  know  whether  their  assurances  to  India
 that  their  arms  will  not  be  used  by  Pakistan
 against  us  have  any  sanctity  ?  It  happened
 in  965  before.

 Is  it  not  true  that  these  activities  as  are
 going  on  in  the  cease-fire  line  in  order  to
 divert  attention  from  Bangia  Desh  to  the
 Jammu  and  Kashmir  front  ?

 Is  Goverimcat  aware  that  the  Pakistan
 High  Commission  officiils  are  maintaining
 close  contac.s  with  sheikh  Abdulla  in  Delhi
 and  Maulana  Afzal  Beg  in  Srinagar  and  have
 masterminded  the  whole  plan  of  infiltration
 wiih  their  connivance  ?  Keeping  m  view  all
 this,  what  is  the  Government  doing  ?

 MR,  SPEAKER:  I  think  these  are
 pent  up  questions  relating  to  other  items  but
 thrust  into  this  call  attention  motion.  I
 allow  that  now  but  kindly  be  relevant  to  the
 call  attention  motion.  This  concerns  the
 Home  Ministry.

 SHRI  R.  5.  PANDEY:  My  question
 is  based  on  the  supply  of  arms  and
 ammunitions  and  preparations  for  infiltra-
 tion  with  the  connivance  of  some  persons.
 A  conspiracy  is  going  on,

 SHRI  K.  ८.  PANT:  The  answer  that
 I  have  read  out  in  the  statement  covers  most
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 of  the  points  which  have  been  raised  by  my
 hon,  friend.  He  said  that  in  965  the
 infiltrators  had  enterd  Kashmir  and  that
 threat  is  being  repeated.  I  have  said  that  we
 are  aware  of  these  threats  and  the  danger  and
 we  are  taking  steps  to  meet  those  threats
 and  danger.  I  can  assure  him  that  we  are
 now  in  a  better  position  of  preparedness
 than  in  1965,

 About  their  prepasations,  etc.  he  has
 spelt  out  what  is  happening  across  the  cease
 fire  line.  The  House  will  appreciate  that
 although  we  have  a  lot  of  information,  it  is
 not  in  the  public  interest  for  us  to  place  this
 information  before  the  House.

 As  to  the  action  that  is  being  taken,  as
 I  said,  there  is  the  closest  co-ordination
 between  the  Army,  the  State  security  forces
 and  the  Central  security  forces,  There  is
 also  co-ordination  between  the  intelligence
 agencies  and  the  grassroois  organisation  of
 the  State  Government  ;  village  workers,
 chowkidars,  ec,  have  also  been  warned  by
 the  §  ate  Government  about  such  possibili-
 ties  so  that  thev  are  also  on  the  alert,  The
 whale  network  is  being  crganised  in  such
 a  way  that  incase  there  is  infiltration  it  is
 immediately  detected.  One  cannot  rule  out
 people  coming  in,  But  the  important  point
 is  that  if  they  cross  the  border,  they  should
 be  detected  and  should  be  taken  into
 custody,  In  the  sear  1970  according  to  the
 State  Government  292  Pukistan  nationals
 entered  the  state  clandestinely  ;  out  of  them
 98  were  non-Muslims,  We  have  to  see
 that  there  are  arrangements  so  that  in  case
 of  infiltration  it  is  detecied  and  those  people
 are  taken  into  cusiody......  Cnterruptions)

 SHRI  R.  S.  PANDEY:  I  am  happy
 to  note  that  the  Government  is  prepared  to
 meet  the  situation,  My  question  was
 Specifically  wh  t  is  going  on  in  the  cease  fire
 line  is  Your  intelligence  is  there  ;  you  arc
 quite  competent  to  deal  with  the  situation,
 It  is  perfectly  all  right.  The  House  is
 interested  in  what  is  going  on  there.  Provo-
 cative  statement  has  been  made  ;  the  plan  is
 ready  ;  the  arms  are  there  ;  the  leaders  are
 there  ;  conspiracy  and  connivance  of  Sheikh
 Abdullah  and  Farooqi  is  there,

 MR.  SPEAKER:  You  have  put  the
 question  and  he  has  answered.
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 SHRI  K.  0,  Pant:  I  have  said  already
 why  I  cannot  spell  out  the  information  we
 have,

 SHRI  P.  GANGADEB  (Angul):  I
 would  like  to  draw  the  attention  of  the
 House  to  the  fact  that  in  the  past  also  the
 question  of  infiltration  into  Kashmir  had
 greatly  affected  the  sccurity  of  the  country.
 This  apart,  a  large  quantity  of  arms  and
 ammunitions  were  found  then  at  various
 Strategic  points  in  the  valley  which  were
 dumped  by  these  infiltrators,  Sir,  the  plan
 of  these  infiltrators  was  to  blow  up  Kashmir
 and  create  disorder  to  enable  Pakistan  to
 capture  the  valley,  but  for  the  timely  action
 of  our  intelligence  security  forces  which
 saved  the  valley  from  this  great  disaster,
 though,  of  course,  in  my  opinion,  it  was
 quite  late,

 Secondly,  Sir,  recentty  a  well-organised
 gang  called  ‘Albarq’  was  unearthed  in  the
 Kashmir  valley  in  which  local  organisations
 like  the  plebiscite  front,  etc.,  had  their  hand.
 Thirdly  the  Chief  Minister  of  Kashmir  had
 drawn  the  attention  of  the  Centre,  and  had
 blamed  that  there  is  no  co-ordination  of
 work  between  the  Central  intelligence
 agency  and  other  agencies  operating  in  the
 State  of  Jammu  and  Kashmir.  Fourthly,
 Sir,  the  Pakistan  Government  is  full  out  to
 sidetrack  the  Bangla  Desh  issue  and  thereby
 trying  to  create  the  same  old  situation  in
 Kashmir  with  the  active  support  of  China,
 The  Chinese  having  becn  training  the
 Pakistanis  in  guerilla  warfare  tactics.  We
 know  it  well.  The  Chinese  have  been  also
 helping  Pakistani  infiltrators  to  enter  the
 Kashmir  valley  through  the  highway  linking
 Pakistan  with  China.

 Therefore,  Mr,  Speaker,  in  view  of  all
 this,  |  would  like  to  know  from  the  hon,
 Minister  what  concrete  steps  and  measures
 the  Union  Government  have  taken
 (a)  to  strengthen  these  agencies  by  amalga-
 mation  of  these  intelligence  agencies  into
 one  agency  to  meet  this  immediate  threat  ;
 (b)  to  stop  infiltrators  comming  into  our
 territory  through  the  highway  which  I
 mentioned  ;  (0  to  check  the  infiltrators
 from  attacking  vital  installations  in  the
 furture  and  killing  political  leaders  in  the
 valley  as  has  been  reportd  in  the  papers
 today  ;  (d)  and,  further,  to  check  the  local
 organisations  in  Kaashmir  from  their
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 subversive  activities  which  in  the  past  had
 been  helping  these  infilrators,

 SHRI  K,  C.  PANT:  Sir,  as  for  tho
 concrete  steps  and  measures,  3  have  already
 indicated  the  directions  in  which  steps  have
 been  taken.  Strengthening  of  the  intelli-
 gence  agencics,  which  my  hon,  friend  has
 mentioned,  is  one  of  those  measures,
 Jatensifying  intelligence  activities  also  is
 another  measure  ;  and  better  co-ordination
 is  a  third  measure,  He  wants  a  complete
 amalgamation  of  the  various  agencies  which
 are  working  there,  [  really  do  not  know
 whether  that  is  a  practical  proposition,
 There  are  several  security  forces  working  in
 State,  There  is  the  BSF  ;  there  is  the  CRP  ;
 there  is  the  Jammu  and  Kashmir  Militia,
 apart  from  the  army.  And  there  are  the
 different  intelligence  branches.  What  is
 desirable  is  co-ordination  and  not  an
 amalgamation.

 SHRI  INDER  J.  MALITOTRA  (Jammu):
 They  are  not  intelligence  agencies,

 SHRI  K.  ०,  PANT:  They  are  not.
 I  said  security  forces.  This  is  so  far  as  the
 first  point  is  concerned,

 With  regard  to  the  sabotage  activities
 that  these  infiltrators  might  perpetrate,  since
 we  are  taking  steps  to  detect  and  prevent  the
 infiltrators  from  coming  in,  that  is  step
 No.  l.  Step  No.  2  is,  increased  vigilance
 within  the  State  ;  knowing  that  this  danger
 exists,  these  steps  are  being  taken  ;  these
 have  already  been  indicated.

 Another  question  he  asked  was  with
 regard  to  the  local  orgaanations.  Now,
 ]  would  like  to  briefly  give  some  facts  and
 figures  which  had  been  given  by  the  Ciief
 Minister  of  Jammu  and  Kashmir  in  the
 State  Assembly  on  24-3-397I.  He  said  that
 80  Pakistani  cells  have  been  smashed  in  the
 past  few  years,

 My  hon,  friend  referred  to  the  arms  and
 ammunition  left  behind  in  3965  by  the
 jafiltraiors.  Here  also  the  Chief  Minister
 has  given  certain  figures  which  |  will  place
 before  the  House,  The  Chief  Minister  said
 that  the  State  police  had  since  £965  seized
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 sten  guns  ;  44  revolvers  ;  451  hand-grenades,
 91,000  arms  and  ammunition  and  600
 different  varieties  of  explosives.

 sh  मुश्तियार  हू  सलिक  (रोहनक):
 अध्यक्ष  महोदय,  देश  में  रोजाना  ऐसी
 घटनाएं  सुनने  श्रौर  पढ़ने  में  आती  हैं  कि  जिन
 को  सुन  कर  और  पढ़  कर  देश  के  अंदर  बड़ी
 बेचैनी  पैदा  होती  है।  जब  इन  सारी  चीजों
 के  बाबत  जिक्र  किया  जाय  तो  झभी  क्षाप  एक

 फाजिल  मेस्‍्बर  को  रोक  रहे  थे  कि  इन  के
 जवाब  को  वह  देखें  |  तो  इन  सारी  चीजों  को

 देखते  हुए  अध्यक्ष  महोदय,  रोजाना  का  श्राप

 का  यह  तजुर्तबा  है  हाउस  के  भ्रदर  कि  हमारी

 हुकुमत  इन  सारी  चीजों  की  तरफ  एक
 इनडिफरेट  अऐटीट्यूड  रखती  है  यानी  प्रस
 के  भ्रदर  वह  चोजें  भा  जाती  है,  हाउस  के
 अंदर  इन  का  जिक्र  आ  जाता  है  हुकुमत  को
 उम्र  वक्‍त  पता  चरुता  है  और  उन  का  एक
 सेट  आन्सर  है  कि  हमारी  नौलेज  में  तो  ऐसी
 बात  है  नही  ।  965  में  क्या  हुआ 7  इन  को
 तो  पता  तब  चला  जब  इनफिल्ट्रे टर्स  बारामुला
 तक  भ्रा  गए  और  वहु  हजारों  की  तादाद  में
 काश्मीर  में  घुस  पड़े,  तब  हुकूमत  की  आंखें

 खुलीं  प्रा  क ेअंदर  भौर  पब्लिक  के  अंदर
 सारी  बातों  का  जिक्र  किया  जाता  है  और

 हाउस  के  अंदर  इन  पलों पह  आवाज  ठाई

 जाती  है  ।  आज  हम  रा  दे।  एक  बड़े  संपट  के
 अंदर  पड़  गया  है  और  स्र्ह  सब  हुकूमत  की
 गलत  चीतियों  की  वजह  से  है।  इस  की  जिम्मे-
 दारी  सारी  हुकूमत  की  हैं।  यह  बंगला  देश  का
 मामला  ऐसा  है  कि  जिस  के  कारण  आफत  ही
 प्राफत  हमारे  देश  के  ऊपर  रोजाना  भा  रही  है
 इधर  हुकूमत  का  जावाब  तो  आप  ने  पीछे  एक
 कालिग  अरटेंशन  की  नौटिस  के  बारे  में  सुना  हैं

 हमारी  चौकियों  के ऊपर  हमले  होते  है  ,  यही
 नहीं  चौकियां  खाली  करा  ली  ज़ाती  हैं,  हमारे
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 शहरियों  के  ऊपर  बम  फेंके  जाते  हैं,  देहातों  में

 रहने  वाले'  मारे  जाते  हैं  और  हुकूमत  यह  कह
 रहा  जाती  हैं  कि उन  की  नौलेज  में  नहीं  है  ।

 हालत  यह  है  कि  हमारी  चौकियां  खाली  कर

 करा  ली  जाय॑  मौर  हुकूमत  को  उस  वक्‍त  पता

 चले  जब  कि  चौकी  वाले  आदमी  दो  दिन  के

 बाद  मदद  मांगते  मांएते  जाएं  |  ।  वह  मदद  मांगते

 रहें  उन  को  मदद  न  पहुंचाई  जाय,  इन  सारी

 चीजों  को  देखने  से  ऐसा  मालूग  होता  हैं  कि

 हमारी  इंटेलिजेंस  जो  है  वह  बहुत  ही  कमजोर
 है  ।  सब  जानते  है  कि  सरहदों  के  ऊपर  हमारी
 इंटेलिजेंस  मजबूत  हो  तो  हमें  यकीन  हो  सकता  है
 कि  देश  को  किसी  क्रिस्म  का  खतरा  नहीं  हो  सकता

 है  क्यों  जिस  देश  की  सरहदों  के  ऊपर  मजबूत
 श्रांखें  हों  उन  की  सरहदों  वो  खतरा  नहीं  हो
 सकता  ।  लेकिन  इन  की  इंटेलिज्रेस  ऐसी  हैं  कि

 वह  बारा-बार  जिक्र  कर  रहे  थे  कही  बीए  एस0

 एफ0  का  कही  सेक्योरिटी  फोर्स  का,  कहीं  सी0
 आर0  पी0  का,  लेकिन  इंटेलिजेस  से  कहीं  उन  का

 ताल्‍लुक  नहीं  था  ।  यह  तो  सारी  ऐसी  बातें  हैं
 कि  इन  को  देखते  हुए  मैं  मिनिस्टर  महोदय  से

 यही  बात  पूछना  चाहता  हूं  कि  आया  वहां  पर

 सरहदों  को  जा  कर  देखा  जाय  जम्मू  और

 काएमीर  के  श्ंदर,  मैं  ने  तो  तकरीबन  सारी

 सरहदों  के अपर  जा  कर  देखा  है  लह्दाश्व  से  ले
 कर  हाजीपीर  तक  सारी  जगहों  को  देखा  है,
 ऐसा  नाजुक  मामला  है  कि  वहां  पर  पिलेजेज
 के  अंदर  घुसपेटिए  थाएं,  और  जब  वह  वहां
 आ  जाते  हैं  तो  कितनी  मुसीब्तें  आ  जाती  हैं,
 बहा  पर  इंटनंल  डिसआर्डर  इतना  हो  जाता  है
 कि  आप  समझ  सकते  हैं  इन  सारे  खतरों  को
 तो  मिनिस्टर  साहब  बताएं  कि  विलेजेज  के

 अंदर  आया  जैसा  उन्होंने  बताया  कि  उन  के

 चौकीदार  हैं  तो  उत  का  कोई  रिलाएंस  है  या

 नहीं  श्रौर  वह  सही  खबर  देते  रहते  है  या  नहीं
 और  शाया  उन  के  ऊपर  भी  कोई  चेक  हुकूमत
 से  इस  किस्म  का  किया  हुआ  है  या  नहीं?  उन
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 के  ऊपर  भी,  विलेज  वौकौदार  जो  हैं  उन  के

 ऊपर  भी  कोई  चेक  है  या  नहीं  उन  की  सदाक्त

 को  जानने  के  लिए  कि  वह  श्रानेस्टली  हमें  सही
 खबर  देते  हैं  क्यों  कि  लड़ाई  के  दिनों  में  आप

 को  भी  मालूम  है  हमें  बहुत  गुमराह  बह
 लोग  करते  रहे,  तो  उम  के  लिए  क्‍या  इतजाम
 उन  विलेजेज  के  अंदर  कर  रखा  है  ?  क्‍या  यहां
 इस  विस्म  का  इतजाम  कर  रखा  हैं  कि  जो

 सरकार  को  इस  किस्म  की  खबरें  देते  हैं  उन  के
 ऊपर  भी  कोई  इस  किस्म  की  इ'टेलिजेंस  आप
 ने  रखी  है  या  नहीं  ?  वह  रिलायबेल  हैं  या

 नहीं  ?

 थी  कृष्ण  थ्चन्द्र  पन्‍त  :  पहला  प्रश्न  कोई  प्रश्न

 तो  नहीं  था  बल्कि  आपने  सुझाव  दिया  था  कि

 इटेलिजेंस्स  को  मजबूत  करना  चाहिए  और

 इस  सुझाव  से  मैं  सहगत  हूं  ।  उन्होंने  कहा  कि

 मैं  ने सी0  आर0  पी0  गेर  का  जिक्र  किया

 लेकिन  इ  टेजिजेन्स  का  ज्यादा  जिक्र  नहीं  किया

 तो  इ'टेलिजेंस  एक  नाजुक  विषय  है  और  उसके

 बारे  में  बहुत  ढपोरे  से  यहां  पर  बात  चीत  नहीं
 वी  जा  सकती  है  इस  बात  को  माननीय
 सदस्य  समभते  हैं  |

 जहांतक  इस  बात  का  सम्बन्ध  है  कि

 सरहद  के  पारा  जो  गावों  के  रहने  वाले  लोग

 हैंया  जो  वहा  स्टेट  गवर्नमेंट  एम्प्लाइज़्  है
 उनपर  चिलना  भरोसा  या  यकीन  हम  करते  हैं,
 में  माननीय  सदस्यों  को  सही  याद  दिलाना

 चाहूंगा  कि  सन्‌  1965  में  पुलिस  या  फौज  ने

 इन्फिल्ट्रे र्स  की  खबर  नहीं  ली  बल्कि  एक  गूजर
 था  जिसने  यह  मूचना  राज्य  सरकार  को  और

 वहां  को  फोर्सेज,  को  दी  जिससे  सारी  चीज,
 सामने  आई  और  फिर  वे  कदम  उठाये  गए
 जिससे  स्थिति  काबू  में  लाई  गई  इसलिए  ऐसे

 राष्ट्रीय  विचारों  के  लोगों  पर  कोई  शक्त  व

 शुबहा  नहीं  होना  चाहिए  1
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 हा.  लक्ष्मी  नारायण  पाड़े  (मंदसौर)
 अध्यक्ष  महोदय,  कदमीर  का  प्रश्न  कोई
 साधारण  प्रश्न  नहीं  है  बल्कि  वह  हमारे  राष्ट्रीय
 जीवन  से  जुडा  हुआ  फ्र्प्त  है|  पाकिस्तान  द्वारा

 हमारा  हवाई  जहाज  जला  दिया  जाये  तो  भी

 हमारी  सरकार  चुप  रहती  है,  उसके  प्रतिक्रिया

 स्त्ररूप  कोई  कार्यवाही  करने  म  असमर्थ  रहती

 है,  यदि  हमारे  देश  के  250  आदमी  प  क्स्तिनी

 जेलो  मे  बन्द  रहे  तो  भी  सरकार  उसके  बारे
 में  किसी  प्रकार  का  प्रतिक्रिपात्मक  कदम

 उठाने  पर  मौन  रहती  है  श्रौर  यदि  हमारे  उप

 उच्चायुक्त  बन्द  रहे  तो  भी  सरकार  कोई  कदम
 उठाने  के  लिए  तैयार  नहीं  होती।  आज

 पाकिस्तान  ने  एक  प्रकार  से  हमारे  ऊपर

 आक्रमण  किया  है  बंगला  देश  के  नागरिकों  का

 नरसंहार  करते  हुए  जिस  प्रकार  से  लाखों

 नागरिकों  को  शरणार्थियों  के  रूप  मे  वहा  से

 निष्कासित  करके  हमारे  ऊपर  थोपा  है  और

 हमारी  अर्थ  व्यवस्था  को  गडबडाया  है  ष्ह्
 कोई  साध।रग  बात  नही  है  ।  ...(व्यवधान)...
 अध्यक्ष  महोदय,  यह  घटना  अधिक  दिनो  की

 नहीं  है  7  जनवरी  से  अभी  तक  वहा  पर  भनेक

 घुस  पैठिए.  हैं  आए  जिन्होंने  वहा  पर  आकर

 गड़बड़ी  शुरू  कर  दी  भौर  अब  वहा  कौ  स्थिति

 विस्फोटक  है  ।  उसके  प्रकाश  में  आने  के  कारण

 सारी  की  सारी  बाते  सामने  आई  है  लेकिन

 झाज  भी  सरकार  उस  रिथति  से  प्रवगत  नहीं

 है|  मै  मन्त्री  महोदय  से  जानता  चाहता  हू  कि

 कदमीर  के  अन्दर  जो  लिबरेशन  फ्रंट  है  बहु
 कौन  सा  फ्रट है  और  उसकी  गतिविधिया

 क्या  है  ?  क्या  यह  फ्रट  घुसपैठियों  को  पूरी
 मदद  दे  रहा  है  ?  मैं  यह  भी  पूछना  चाहता  हू
 कि  उस  लिबरेशन  फ्रट  का  लीडर  कौन  है  ?

 क्या  उस  लिबरेशन  फ्रन्ट  का  जो  नेता  है  वह
 वही  व्यक्त  तो  नही  है  जोकि  मकबूल  बट्ट
 के  नाम  से  जाना  जाता  है  और  जोकि  एक  बार
 कहमीर  को  जेल  से  भागा  था  कश्मीर  अधि-
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 काश्यो  की  साजिग  से  और  जिसको  कि  मृत्यु
 दण्ड  दिया  गया  था  ?  आपने  ऐसे  अधिकारियों
 के  विरुद्ध  क्या  कार्यवाही  की  जिन्होंने  मकवल
 बट्ट  को  जेल  से  भगाया  था?  क्या  सरकार
 यह  भी  बतायेगी  कि  मे  जो  घृसप॑टिए  हैं  उनके
 खिलाफ  सरकार  उसी  प्रकार  की  कार्यवाही
 करेगी  जिस  प्रकार  की  कार्यवाही  पाकिस्तान

 सरकार  ने  हमारे  मधुसूदन  ओर  क्ृष्ण  चन्द्र
 नामक  दो  व्यक्तियों  को  मृत्यु  दण्ड  देकर  की
 थी?

 डसी  प्रकार  से  मै  यह  जानता  चाहुगा
 कि  हमारे  यहा  गुप्तचरी  करने  के  लिए  आये  दिन
 प्राक्स्तानी  लोग  आते  है,  पार-पत्र  लेकर  श्राते

 हैं  और  अनेक  दिनो  तक  यहा  ठहरते  है  तथा
 हमारी  आन्त  रिक  सुरक्षा  मे  गडबडी  फलाते  हैं
 केवल  कश्मीर  ही  नहीं  भारत  के  अन्य  भागों
 में  भी  यह  कार्यवाही  करते  है  और  इससे  यह
 सिद्ध  होता  है  कि  भारत  की  सुरक्षा  हेतु  जो
 इन्टेलिजेस  है  वह  शायद  इतनी  अक्षम  शौर
 अपर्याप्त  है  या उसको  इतनी  सूक  बूभ  नहीं

 है  कि  वह  इन  गतिविधियों  पर  कोई  नियंत्रण
 रख  सके  |  इन  बातों  के  सन्दर्भ  में  मै  जानना
 चाहता  ह  कि  घुसपैठियो  को  खदेड  भगाने  के
 लिए  सरकार  ने  कौन  सी  कायेवाही  की
 है?  मै  ने  जो  दूसरी  बात  लिबरेशन  फ्रन्ट  और

 मकबूल  बटूट  के  बारे  में  कहीं  है  उसका  भी
 उत्तर  मन्‍्त्री  महोदय  दें।

 श्री  कृष्ण  चन्द्र  पन्त  माननीय  सदस्य  ने
 तीन  सवाल  किए  हैं।  एक  तो  लिबरेशन  फ्रट
 और  उसके  नेता  के  बारे  मे  लेकिन  वह  प्रश्न  यहा
 उठता  नटो  है।  श्रगर  माननीय  सदस्य  दूसरी
 नोटिस  देंगे  तो  मैं  उनको  उत्तर  दे  दूगा।
 उस  के  लिए  सारी  जानकारी  प्राप्त  करनो

 होगी  t

 दूसरा  सवार  उन्होने  पासपोर्ट  के  बारे  दें

 उठाया  कि  पाकिस्तान  के  नागरिक  भारत  के
 अनेक  भागो  में  रहते  है  भौर  उनके  वापिस
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 जाते  का  प्रश्न  है  तो  वह  प्रश्त  भी  तहीं  उठता

 है  और  उसके  लिए  भी  अलग  से  नोटिस

 चाहिए  |

 तीसरी  बात  उन्होंने  यह  ष््छी  कि

 चुसपैठियों  पर  क्या  कार्यवाही  हो  रही  है  ड्न्के
 बारे  में  मे  यही  कह  सकता  हूं  कि  हम  पाकिस्तान
 के  कानून  से  तो  यहा  चल।  नही  है  बल्कि
 अपन  कानून  के मातदत  जो  ऊुछ  कार्ववाही  इन

 केसेज  मे  हानी  चाहिए  वह  की  जाती  है।  में

 झापको  बता  सकता  हु'  कि  सन  970  के

 केसेज  मे  से  अभी  23  केसीजू  अन्डर  इन्वेस्टिगेशन

 है,  कुछ  सब-जुडिस  है,  बुछ  में  कंबिक्शन  हो

 चुका  है,  51  केसेज  7  आादमियों  को  डिटेन

 किया  गया  और  यह  व्योरा  उनका  है  जिनका

 जिक्र  मै  ने  पहले  भी  किया  कि  292  पाकिर-
 तानी  नेशनल्म  970  में  छिपे  तरीके  से  स्टेट

 में  आये,  ये  सब  स्टेट  गवर्नमेन्ट  के  आकड़े  है।

 डा०  लक्ष्मी  नारायण  पाडे :  मैंने  स्पष्ट

 पूछा  था  कि  लिबरेशन  फ्रंट  इत  घुसपैठियों  को

 सहायता  दे  रहा  है  लेकिन  उसके  बारे  में  कुछ

 नहीं  कहा।

 अध्यक्ष  महोदय:  आप  इसका  नोटिस  देंगे
 तोबे  रेप्लाई  भी  दे  देंगे,  ऐसा  उन्होंने  कह
 दिया  है।

 SHRI  N.  K,  SANGHI  (Jalore)  :  Mr.
 Speaker,  Sir,  the  matter  of  continuous
 coming  in  of  infiltrators  in  Kashmir  is  a
 delicate  question  and  alsy  the  hon.  Minister
 has  given  a  delicate  answer.  In  the  present
 political  situation  in  which  Yahya  Khan  is
 docked  in  by  his  atrocities  in  Eust  Pakistan
 he  is  trying  every  opportunity  to  have  some
 confrontation  with  India  so  as  to  focus  the
 attention  of  the  world  powers  that  India  is
 also  invoived  in  what  Pakistan  has  done  in
 East  Bengal.  I  would  like  to  draw  the
 attention  of  the  hon'’ble  Minister  that
 whenever  Pakistan  attacked  it  was  always  by
 infiltrators  and  armed  raiders,  In  947
 Pakistan  sent  armed  raiders  0  India  first.

 _  Similarly,  in  ‘1957  they  sent  infiltrators  »
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 organise  subversive  activities.  In  963  the
 theft  of  the  holy  relic  was  also  done  by  the
 infiltrators,  In  ‘1965,  when  we  had  the
 confrontation  the  first  attack  was  by  infiltra-
 tors.  In  view  of  this  it  is  a  matter  of
 serious  importance  and  I  would  like  to  draw
 the  atiention  of  the  hon’ble  Minister  when
 he  has  said  the  Government  is  aware  of
 ceilaim  preparauons  across  the  ceasefire,
 muy  3  know  from  the  hon’ble  Minister  if  it
 is  m  his  Knowledge  that  Par  Pag  are  who  had
 been  specialising  in  guerilla  tactics  in  Sind
 for  moie  than  hundred  years  and  now  the
 Pir  Pag’s  heir  Sikander  Shah  has  shifted  to
 the  occupied  Kashmir  area  with  two  thousand
 Murids  \o  continue  these  infiltrations  to  do
 some  sort  of  subversive  activity  in  Kashmir,
 I  would  also  like  to  know  whether  Govern-
 ment  have  any  information  in  this  matter
 that  about  two  months  back  a  jirga  held  in
 Malakand  Agency  at  Chakchara  the  tribal
 people  gave  a  call  for  invasion  of  Kashmir,
 These  are  two  important  matters  on  which  I[
 would  like  to  have  a  categorical  answer,

 SHRI  K  C.  PANT:  Il  have  given  the
 broad  information  earlier  and  1  have
 requested  the  hon  Members  not  to  press  me
 about  details  about  our  information  in
 regard  to  preparations  being  made  across  the
 border.  The  reasons  are  obvious,

 42.29  hrs,

 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATIONS  UNDER  ALL-INDIA
 SERVICES  ACT

 THE  DEPUTY  MINISTER  IN  THE
 MINISIRY  OF  HOME  ATFAIRS  (SHRI
 MOHSIN)  ;  On  behalf  of  Shr:  Ram  Niwas
 Mirdha  I  beg  to  lay  on  the  Table  a  copy
 each  of  the  following  Notifications  (Hindi
 and  English  versions)  under  sub-section  (2)
 of  section  3  of  the  All  India  Services  Act,
 495]  :—~

 dd)  The  Indian  Administrative  Service
 (Fixation  of  Cadre  Strength)  Fourth
 Amendment  Regulations,  A971,
 published  in  Notification  No,
 G.  Ss.  R.  897  in  Gazette  of  India
 dated  the  5th  June,  97I.



 43  Papers  Laid

 {Shri  Mohsin]

 @  Tho  Indian  Administrative  Service
 (Pay)  Ninth  Amendment  Rules,
 97l,  published  in  Notification  No,
 6.  $.  ए,  898  in  Gazette  of  India
 dated  the  5th  June,  1971,
 {Placed  in  Library.  See  No.
 LT  609/71}.

 COTTON  TEXTILES  (CONTROL)  AMEND-
 MENT  ORDER

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  0.  GEORGE):  On  behalf  of  Shri  Lalit
 Narayan  Mishra,  I  beg  to  lay  on  the  Table-—

 (i)  A  copy  of  the  Cotton  Textiles
 (Control)  Amendment  Order,  1971
 (Hindi  and  English  versions)  publi-
 shed  in  Notification  No.  S.  0.  324
 in  Garette  of  India  dated  the  !6th
 January,  1971,  under  sub-section
 (6)  of  section  3  of  the  Essential
 Commodities  Act,  1955,  [Placed
 in  Library.  See  No,  LT-60/7!.]

 (2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay
 jn  laying  the  above  Notification.
 [Placed  in  Library.  See  No,
 LT-6f!/7]  ]

 MR,  SPEAKER:  This  practice  of
 abruptly  getting  up  for  another  Minister  was
 disapproved  in  the  last  Lok  Sabha  and  we
 want  8  practice  to  develop  that  the  Minister
 who  wants  to  be  absent  should  authorise
 another  Minister  and  send  a  letter  to  us,
 lam  not  going  to  accept  it  in  future  though
 J  agree  today.

 BXPORT  OF  CAST  {RON  MANHOLE
 COVERS  AND  FRAMES  (INSPEC-

 TION)  RULES,  A97E

 SHRI  A,  C.  GEORGE  :  I  beg  to  Jay  on
 the  Table  a  copy  of  the  Export  of  Cast  Iron
 Manhole  Covers  and  Frames  (Inspection)
 Rules,  1971  (Hindi  and  English  versions)
 published  in  Notification  No.  S.  O.  2455  in
 Gazette  of  India  dated  the  28th  May,  1971,
 under  sth-section  (3)  of  section  ॥7  of  the
 Export  (Quality  Control  and  Inspection)  Act,
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 1963,  {Placed  in  Library.  See  No.  LT-
 612/71),

 12.3,  hrs.

 STATEMENT  Re  RAILWAY  ACCIDENT
 IN  THE  SEALDAH  DIVISION

 OF  EASTERN  RAILWAY

 MR,  SPEAKER  :
 aiya,

 Shei  Hanumanth-

 SHRI  S.  M.  BANERJEE  (Kanpur):
 Sir,  l  rise  on  a  point  of  order.

 MR.  SPEAKER  :  On  what  ?

 SHRI  S.M  BANERJEE  :  On  the  state-
 ment  about  the  railway  accident.  He  is
 going  to  icad  the  statement.

 My  point  of  order  is  this.  Previously,
 the  practice  in  this  House  was  that  in  the
 case  of  8  major  accidents  which  involved
 loss  of  life  of  many  persons  and  serious
 injuries  to  many  others,  at  least,  we  were
 allowed  to  put  an  adjournment  motion  and
 censure  the  Government.  In  this  case,  I
 welcome  the  statement  to  be  made  by  the
 Minister,  But  we  do  not  get  an  opporiunity
 to  censure  the  Government.  In  the  last
 six  months,  there  have  been  so  many  acci-

 MR.  SPEAKER  :  So  many  occasions
 are  available  to  you  when  the  budget  and
 demands  are  discussed.

 SHRI  8.  M,  BANERJEE  :  This  is  a  very
 serious  matter.  In  the  last  six  months,
 about  49  lives  h.ve  been  lost  in  railway
 accidents  and  many  persons  have  received
 serious  injuries,  Thinking  the  Minister  to
 be  a  new  Minister,  we  did  not  think  it  proper
 to  move  an  adjournment  motion  in  regard
 to  railway  accident.  But  in  the  last  six
 months,  many  accidents  have  taken  place.

 Now,  he  will  read  the  statement  and,
 ultimately,  he  will  lay  it  on  the  Table  of  the
 House.  We  will  not  get  89  opportunity  to
 put  some  questions  and  censure  the
 Government.  In  the  case  of  major  accidents
 like  this,  you  kindly  allow  us  to  put  an  adjo-
 urnment  motion  or  a  Call  Attention  Notice
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 so  that  we  can  censure  the  Government,  I
 gave  an  adjournment  motion  today......

 MR,  SPEAKER:  The  hon  Minister.

 SHRI  DINEN  BHATTACHARYYA
 (Serampore)  :  What  about  the  point  raised
 by  Shri  S.M.  Banerjee.  About  50  60  persons
 have  becn  killed,  You  allow  us  to  put
 some  questions  on  the  statement.

 SHRI  5.  M  BANERJEE:  I  only  wint
 to  know  from  you  how  many  lives  should  be
 fost  so  that  an  adjournment  motion  can  be
 allowed,

 SHRI  DLINEN  BHATTACHARYYA  :
 You  are  not  giving  any  importance  to  this
 matter,  This  is  a  very  serious  matter,  We
 want  to  put  sume  questions......

 MR.  SPEAKER  :  We  have  been  follow-
 ing  the  practice  that  no  adjournment  motion
 is  allowed  because  there  are  opportunities
 available  when  the  budget  and  demands  are
 discussed.

 SHRI  5.  M.  BANERJEE  :  The  accidents
 have  occurred  after  the  Railway  Budget  has
 been  passed......(  /nterruptiorts)

 MR  SPEAKER  :  The  hon.  Minister,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAILWAYS  (SHRI  MOHD.
 SHAFI  QURESHI):  Sir,  with  profound  regret
 [  beg  leave  of  the  House  to  apprise  it  of  an
 unfor.unate  Train  Accident  which  took  place
 on  61.71  between  Hotar  and  Magrahat
 Stations  of  the  Sealdah  Division  of  the
 Eastern  Railway.

 On  5.7.7t,  from  I9,25  hours  (7  25  p.m.),
 there  was  a  Total  Failure  of  Communications
 (Telegraph,  Telephone  and  Block)  between
 Hotar  and  Magrahat  Stations.  In  these  condi-
 tions,  a  Light  Engine  was  staried  from  each
 of  these  stations  at  about  3.40  hours  (3  40
 a.m)  on  67.71.  These  two  Light  Engines
 collided  Head  On  this  block  section  (in
 between  Stations)  at  about  4.00  hours
 (4,  a  m.).

 Shortly  thereafter,  at  about  4.40  hours
 (4.40  a.m  ),  Train  No.  SD--i03  Diamond
 Harbour-Sealdah  Local  (Electric  Multiple
 Unit  with  8  coaches)  entered  the  Block
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 section  from  Magarhat  Station,  This  Train
 collided  with  the  Up  Light  Engine  at  about
 5.00  hours  (5  a.m.).

 Due  to  the  collision  between  the  twe
 Light  Engines,  the  Driver  and  the  2  Firemen
 of  the  Down  Light  Engine  and  a  spare
 Guard,  who  was  travelling  by  that  Engine
 were  killed.  The  Second  Fireman  of  the  Up
 Light  Engine  was  also  killed.  The  First
 Fireman  of  the  Up  Light  Engine  sustained
 gricvous  injuries,

 The  subsequent  collision  between  the
 Diamond  Harbour-  Sealdah  Local  Train  and
 the  Up  Light  Engine  resulted  in  the  death  of
 the  Motorman  of  the  Local  Train  and  0
 Passengers  travelling  in  the  Train  Another
 24  Persons  including  5  Railway  Employees
 sustained  injuries,  Of  these  the  injuries  of
 9  persons  are  reported  to  be  grievous,  The
 wrechage  of  the  ill  fated  tram  is  being
 cleared  and  th.re  may  be  a_  possibility  of
 some  more  bodies  being  found.

 Immediately  on  receipt  of  the  informa-
 tion  of  the  Accident,  a  Medical  Van,
 accompanied  by  Railway  Doctors  and
 Railway  Officers  was  rished  from  Sealdah,
 The  injured  persons  were,  after  being  rend-
 dered  First  Aid,  sent  to  Hospitals  for  further
 Medical  Treatment.

 Member  (Traffic)  of  the  Railway  Board
 and  other  Senior  Railway  Officers  of  the
 Eastern  Railway  proceeded  to  the  site  of
 accid.nt  and  visited  the  Injured  in  the
 Hospitals.  Ex  Gratia  Payments  have  been
 made  to  the  nex:  of  the  kin  of  the  Dead  and
 to  the  Lnjured.

 The  Additional  Commissioner  of  Railway
 Safety,  Cacutta,  will  be  holding  a  Statutory
 Enquiry  into  this  Accident,

 SHRI  S,  M.  BANERJEE  :  rose—

 MR.SPEAKER  :  No  questions  please,

 SHRI  S.M.  BANERJEE:  Either  you
 allow  a  discussion,  Sir,......

 SHRI  PRIYA  RANJAN  DAS  MUNSI
 (Caléutta  South)  ;  Only  one  question  you
 allow  us,  Sir,
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 SHRI  SAMAR  GUHA  (Contai)  :  Kindly
 admit  our  call  attention  motion,  Wher
 twenty  ‘two  persons  have  been  killed......
 (Interruptions).

 SHRI  INDRAJIT  GUPTA  (Alipore)  :
 Will  you  please  allow  at  least  an  half-an-
 hour  discussion  on  this,  Sir  ?

 MR.  SPEAKER  :
 allow  it.

 I  am  prepared  to

 SHRI  DINEN  BHATTACHARYYA  :
 What  then  are  we  here  for,  Sir  ?

 MR,  SPEAKER  :  Once  J  allow  it,  then
 I  have  to  do  it  always.  The  rules  are  very
 clear  that  no  questions  are  allowed  when  the
 Minister  makes  the  statement.

 SHRI  S.  M  BANERJEE  :  I  only  wanted
 to  request  you,  You  ask  the  Minister  Our
 only  request  is  that  this  inquiry  is  a  depart-
 mental  inquiry.  Let  there  be  a  judicial
 inquiry.

 MR.  SPEAKER  :  I  will  convey  your
 views  to  him.  The  Minister  is  also  under
 tbe  threat  of  being  accidented.  This  is  a
 very  risky  Depariment.  They  should  be
 very  careful  about  it.  There  should  be  some
 extra-ordinary  procedure.

 SHRI  INDRAJIT  GUPTA:  Two
 engines  to  collide—it  is  very  strange.

 SHRI  S.  M.  BANERJEE  :  It  is  a  head-
 on  collision,  Sur.

 light

 42.37  brs.

 BLECTION  TO  COMMITTEE
 TEA  BOARD

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FOREIGN  TRADE  (SHRI
 A.  C,  GEORGE)  :  I  beg  to  move  :

 “That  in  pursuance  of  sub-section  (3)
 (f)  of  section  4  of  the  Tea  Act,  1953,
 read  with  Rule  4  (I)(b)  of  the  Tea  Rules,
 1954,  the  members  of  this  House  do
 proceed  to  elect,  in  such  manner  as

 the  Speaker  may  direct,  two  members
 from  among  themselves  to  serve  as
 members  of  the  Tea  Board.”’
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 MR,  SPEAKER:  The  question  is  :

 “That  in  pursuance  of  sub-section  (3)
 (f)  of  section  4  of  the  Tea  Act,  1953,
 read  with  Rule  4  (0)  of  the  Tea
 Rules,  954,  the  members  of  this  House
 do  proceed  to  elect,  in  such  manner
 as  the  Speaker  may  direct,  two  members
 from  among  themselves  to  serve  as
 members  of  the  Tea  Board.”

 The  motion  was  adopted.

 12.38  hrs.

 *DEMANDS  FOR  GRANTS,  !97!-72—
 Contd.

 MINISTRY  OF  INFORMATION  AND
 BROADCASTING

 MR.  SPEAKFR:  Now,  we  will  take
 up  discussion  and  voting  on  the  Demands
 forgiving  Nos.  57  to  59  and  29  relating  to
 the  Ministry  of  Information  and  Broad-
 casting.  The  time  allotted  by  the  Business
 Advisory  Committee  is  4  hours.  Members
 interested  in  moving  their  cut:  motions  may
 please  send  their  slips  to  the  Table  within
 the  next  5  minutes  along  with  the  seriaj
 numbers,

 LEFMAND  NO.  57—MINISTRY  OT
 INFORMATION  AND  BROADCASTING

 MR,  SPEAKER:  Motion  nioved  :

 “That  a  sum  not  eacecding  Rs,  21,57,000
 be  granted  to  the  President  to  complete
 the  sum  necessary  to  defray  tho  charges
 which  will  come  in  course  of  payment
 during  the  year  ending  the  3ist  day  of
 Maich,  1972,  in  respect  of  ‘Ministry  of
 Information  and  Broadcasting’,”’

 DEMAND  NO.  58—-BROADCASTING

 MR.  SPEAKER:  Motion  moved  :

 “That  a  sum  not  exceeding  Rs.'
 30,96,6!,0C0  be  granted  to  the  President.
 to  complete  the  sum  necessary  to  defray; the  charges  which  will  come  in  course,

 *Moved  with  the  recommendation  of  the  President,
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 of  payment  during  the  year  ending  the
 3ist  day  of  March,  1972,  in  respect  of
 *Broadcasting’.”*

 DEMAND  NO.  59—OTHER  REVENUE
 EXPENDITURE  OF  THE  MINISTRY  OF
 INEQRMATION  AN)  BROADCASTING

 MR,  SPEAKER  :  Motion  moved  ;

 ‘That  a  sum  not  exceeding  Rs,  6,74,14,000,
 be  grantd  to  the  President  to  complete
 the  sum  necessary  to  defray  the  charges
 which  will  come  in  course  of  payment
 during  the  year  ending  the  3ist  day  of
 March,  1972,  in  respect  of  ‘Other
 Revenue  Expenditure  of  the  Ministry
 of  Inform.  tion  and  Broadcasting’.

 DEMAND  NO.  !29—CAPITAL  OUTLAY
 OF  TITE  MINISPRY  OF  INFORMATION

 AND  BROADCASTING

 MR.  SPEAKER  :  Motion  moved  :

 “That  a  sum  not  exceeding  Rs.
 8,13,64,000  be  granted  to  the  President
 to  complete  the  sum  necessary  to  defray
 the  charges  which  will  come  in  course
 of  payment  during  the  year  ending  the
 3st  day  of  March,  1972,  in  respect  of
 ‘Capital  Outlay  of  the  Ministry  of  In-

 299 formation  and  Broadcasting’,

 MR,  SPEAKER:  Mr.
 Hazr  5  to  start,

 Manoranjan

 *SHRI  MANORANJAN  HAZRA
 (arambagh)  ;  Mr.  Speaker,  Sir,  I  request
 you  to  allow  me  to  speak  in  Bengali.  While
 rising  to  discuss  about  the  Demands  for
 Grants  of  the  Ministry  of  Information  and
 Broadcastin3,  I  must  make  it  clear  in  the
 beginning  that  I  am  opposed  to  the  demands
 for  grants  of  this  Ministry,  I  oppose  it
 because  do  not  find  any  change  in  this
 Budget.  This  budget  is  the  same  as  other
 Budgets  in  the  past.

 We  thought  that  after  the  massive
 victory  in  the  election  the  ruling  party  would
 make  some  changes  in  its  policy,  But  so
 far  there  is  no  change  in  its  policy,  Espe-
 cially,  in  regard  to  the  Ministry  of  Infor-
 mation  and  Broadcasting,  we  do  not  find
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 any  change  in  the  Government's  policy.  We
 rather  find  that  the  Government  has  come  to
 terms  with  the  monopolists  and  the  black
 marketeers  We  have  also  found  that  the
 Government  have  also  come  to  terms  with
 those  newspaper  establishments  which  are
 practically  serving  the  interests  of  the  impe-
 rialist  countries  and  also  those  countries
 which  are  under  the  influence  of  such  coun-
 tries,  Consequently,  the  ruling  party,  we
 find,  is  unable  to  come  out  of  the  situation
 for  creation  of  which  it  is  responsible,  So
 it  is  a  complete  suriender  of  the  ruling  party
 to  the  situation  of  its  own  creation,

 I  shall  now  say  about  certain  newspaper
 establishments.  The  /ndian  Express  chair
 of  Goonka  is  being  published  simultaneously
 from  Delhi,  Bombay,  Madras,  Vijayawada,
 Ahmedabad  and  Bangalore.  The  Editor
 and  the  Management  of  this  newspaper  are
 the  same  and  in  spite  of  this  fact  those  are
 being  managed  by  companies  in  different
 numes  in  different  places,  |  do  not  know
 whether  the  hon,  Minister  will  say  as  to
 why  different  companies  have  been  set  up  in
 different  places  when  all  the  newspapers  are
 actually  under  the  management  of  the  same
 company.  We  know  why  it  has  been  done
 like  this,  It  has  been  done  in  order  to
 suppress  the  various  demands  of  the  journa-
 lists  and  workers  who  are  employed  in  all
 these  companies,  Then  I  will  say  that  this
 Indian  Express  company  once  cheated  to  the
 tune  of  Rs.  37  lakhs  of  one  of  our  nation-
 alised  by  showing  inflated  sanction  of  its
 quota  of  paper.  We  also  came  to  know
 that  an  investigation  had  been  made  into  the
 affairs  of  Jrdian  Express  company  by  CBI
 and  the  offiie  of  this  company  was  also
 searched  by  the  same  but  we  have  no
 information  as  to  what  came  out  of  that
 investigation  and  search.

 Then  I  shall  refer  to  Times  of  India
 newspaper.  It  is  also  under  the  mangement
 of  another  monopolist  concern,  Bennet
 Coleman  and  Company,  with  whick  Shri  S.P,
 Jain  is  connected  as  proprietor.  From  the
 Government's  investigation  we  have  come
 to  know  that  Shri  Jain  has  earned  huge
 amount  of  money  illegally  from  this
 company.  He  has  been  earning  money  in
 that  manner  for  the  last  8  years  Although
 there  was  a  Government  representative  in

 *  The  original  speech  was  delivered  in  Bengali.
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 the  Board  of  Directors  of  that  company,
 yet  the  Government  could  not  do  anything
 against  Shri  Jain,  Even  Shri  Mohan  Kumara-
 manglam  was  also  one  of  the  members  of
 the  Board  of  Directors  but  he  was  80
 disgusted  with  the  affairs  of  the  company
 that  he  had  to  resign,  Though  Shri  5.7.
 Jain  is  not  connected  with  this  company
 directly,  yet  he  is  safeguarding  his  interests
 by  transferring  his  responsibility  to  his  wife
 and  sons.  We  know  that  a  case  was  pending
 against  Shri  S.P.  Jain.  We  do  not  know
 the  ullimate  fate  of  it.

 Now  I  shall  come  to  the  Statesman
 Group  of  newspapers.  I  do  not  know  how
 the  Government  gave  permission  for  the
 appointment  of  Shri  C.R.  Irani  in  the  Board
 of  Directors,  He  is  getting  Rs.  10,  thousand
 per  month  from  this  concern,  Today  the
 Statésman  newspaper  is  supporting  the
 ruling  party.  Of  course,  a  few  days  ago,
 this  newspaper  was  not  supporting  the  ruling
 party  but  now  they  are  doing  so,  The
 State-man  is  imposing  a  Jot  of  restrictions
 upon  the  journalists  working  there  for  join-
 ing  TV  and  AIR.  Consequently,  the  workers
 of  the  Statesman  had  to  come  in  conflict
 with  the  management  against  their  will.

 Sir,  I  say  that  newspapers  like  The
 Hindu,  The  National  Herald  The  Maratha,
 and  Hindustan  Standard  have  given  linkage
 D.  A.  to  their  cmployees  for  the  rise  in
 price  index  of  I5  points  but  other  newspapers
 such  as  The  Stateman,  The  Times  of
 India,  the  Indian  Express  and  The  Hindu-
 stan  Tunes  are  paying  linkage  D.  A.  for
 only  ‘points,  11.  this  denying  the  employees
 D.  A.  for  4  points,  I  hope  the  hon.
 Minister  will  look  into  this  matter.

 Then  I  want  to  speak  about  the  Ananda
 Bazar  Patrika  of  Calcutta,  This  newspaper
 is  not  only  doing  black  marketing  in
 newsprint  but  also  connected  with  black
 marketing  in  rice,  This  fact  is  an  open
 secret  and  is  known  not  only  in  Bengal  but
 also  in  other  parts  of  the  country.  I  do
 not  know  why  necessary  stcps  are  not  being
 taken  by  the  Government  against  this  new-
 spaper.  J  have  got  information  that  a  few
 days  ago  the  representative  of  the  Anarda
 Bazar  Patrika  was  calied  here  and  he  was
 pressurised  to  propagate  for  the  ruling  party.
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 I  hope  the  hon.
 on  this  point.

 Minister  will  give  a  reply

 We  came  to  know  that  CBI  would  inve-
 Stigate  into  the  affairs  of  another  Calcutta
 newspaper  The  proprie‘or  of  that  House,
 Shri  Asoke  Sen,  and  the  name  of  that
 newspaper  is  Basumati

 MR  SPEAKER  Please  avoid  names,
 The  hon.  Member  is  not  present  here  to
 defend  himself.

 Shri  MANORANJAN  HAZRA:  Since
 Shri  Ashok  Sen  became  Indicate  from
 Syndicate,  no  action  was  taken  by  the
 Government  against  him.  Nearly  500
 employees  of  this  Basumarti  newspaper  have
 been  rendered  unemployed  for  the  last  8
 months  because  of  its  ill  gal  closure,  No
 efforts  were  made  by  the  Central  Govern-
 ment  to  re-open  that  newspaper  cstablish-
 ment  [must  thank  some  organisations
 who  make  efforts  for  a  settlement  of  the
 dispute  between  the  workers  and  the  manage-
 ment  before  the  Labour  Minister  before  his
 going  out  of  the  Office  and  at  last  a  settle-
 ment  has  arrived  at,  but  we  shall  now  have
 to  see  whether  all  the  employees  are  re-
 employed  or  not.  We  have  come  to  know
 that  this  newspaper  establishment  is  going
 to  open  in  coming  August,

 Sir,  7  shall  now  say  about  the  small
 and  medium  ncwspupers  These  small  and
 medium  newspapers  are  not  receiving  proper
 attention  of  the  Government.  All  the  big
 newspapers  are  getiing  more  achievement.,
 more  quot:  of  newsprints  fiom  the  Guvern-
 ment  but  these  facilities  are  not  being
 extended  to  the  small  and  medium  news-
 papers  I  have  got  define  information
 that  big  newspapers  are  earning  Rs  35  lakhs
 annually  from  Government  advertisements,
 But  the  small  and  medium  newspapers  are
 not  getting  many  Government  advertise-
 ments,  The  hon,  Minister  has  said  in  his
 report  that  some  steps  will  be  taken  for
 giving  Government  advertisements  to  the
 small  and  medium  newspapers,  But  on
 enquiry  it  will  be  found  that  at  the  time  of
 distributing  advertisements  to  the  news-
 papers  the  number  of  advertisements  are
 taken  into  account,  not  the  amount  of
 money.  In  the  big  newspapers,  the  rate  of
 advertisement  is  higher  than  in  the  small
 and  medium  newspapers,  Therefore,  the
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 big  newspapers  are  getting  more  moncy  for
 the  same  number  of  advertisoments  a9
 given  to  the  small  and  medium  newspapers.
 Again,  the  big  newspapers  contain  more
 number  of  pages  and  in  that  respect  too,
 the  small  and  medium  newspapers  cannot
 compe'e  with  them.  So  if  the  price  of
 newspapers  is  not  fixed  according  to  the
 number  of  pages,  it  will  be  difficult  for  the
 small  and  medium  newspapers  to  survive,
 Of  course,  regarding  this  price  page  fixation
 according  to  the  number  of  pages,  there  is
 a  judgment  by  the  Supreme  Court.  The
 hon,  Miuister  also  referred  to  the  judge-
 ment  delivered  in  the  Golak  Nath  case  by
 the  Supreme  Court,  on  the  Ist  April  in  this
 House.  Because  of  that  judgment  some
 difficulties  have  arisen  in  regard  to  this
 question  of  price  page  fixation,  It  was
 stated  by  Shri  Mohan  Dharia,  who  is  now
 a  Minister,  that  in  order  to  nullify  tho
 judgment  of  the  Supreme  Court,  —  the
 Constitution  should  be  amended.  I  shall
 request  the  hon.  Minister  to  amend  the
 Constitution  in  order  to  restrain  the  big
 newspapers  from  charging  higher  rate  of
 advertisement  so  that  the  interests  of  the
 small  and  medium  newspapers  may  be
 protected.

 Sir,  4  shall  now  come  to  the  quota  of
 newsprints.  All  the  big  newspapers  are
 getting  their  due  quota  of  newsprints  ;
 whereas  the  small  and  medium  newspapers
 are  not  getting  their  due  quota.  In  this  res-
 pect,  if  the  hon.  Minister  makes  an  enquiry,
 she  will  find  that  injustice  is  being  done
 to  the  small  and  medium  newspapers.  Even
 sometimes  favouritism  is  shown  to  certain
 newspapers  in  the  matter  of  giving  news-
 print  quota.  (Time  bell  rings)  Sir,  give  me
 afew  minutes  more.  Since  |  am_  s>eaking
 in  Bengali,  |  find  a  httle  difficulty  in
 expressing  my  ideas.

 MR,  SPEAKER  :
 allotted  0  minutes.

 Your  party  has  been

 SHR!  MANORANIJAN  HAZRA  :  Sir,
 favouritism  is  sometimes  shown  to  news-
 papers  on  party  considerations.  As  for
 example,  my  party  newspaper,  the  ‘Gana
 Shakti’  is  not  getting  its  due  quota  of  news-
 print.  ‘We  are  compelled  to  purchase  news-
 print  from  market  and  thereby  spending
 More  money  on  it.  I  feel  that  the  hon.
 Minister  will  look  into  this  matter,
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 Then,  Sir,  I  shall  say  a  few  words  about
 the  All  India  Radio,  Regarding  this  All
 India  Radio,  {  shall  say  in  the  beginning
 that  it  is  really  being  controlled  by  the
 ruling  party.  I  know  that  some  persons
 are  taking  maximum  advantage  out  of  it.
 There  is  a  book  in  the  library  of  the  various
 units  of  the  All  India  Radio,  4  do  not
 know  whether  the  hon.  Minister  got  eny
 information  about  that  book  or  not.  The
 name  of  that  book  is  “Broadcasting  in
 India”.  In  that  book,  I  shall  refer  to  page
 166,  In  that  page  it  is  written  :

 “The  (Ministers)  hold  their  post  or
 make  their  exist  in  accordance  with  the
 political  fortunes  of  the  pany  they
 belong  to.  They  are  amateurs  in
 administration  and  most  of  them  know
 nothing  of  the  wark  they  are  called  up-
 on  to  administer.  It  is  the  permanent
 public  servants  who  are  the  backbone  of
 the  administration.  They  are  the  experts
 and  provide  stability  to  the  execution  of
 policies  and  plans.”’

 Sir,  the  most  regrettable  point  is  that  our
 Ministers  are  amateures  in  administration
 and  they  are  being  controlled  by  the  politi-
 cal  fortunes  in  their  ministerial  career,  It
 has  been  said  that  they  know  nothing  of  the
 administration.  This  is  the  remark  of  a
 professional  expert  of  A.I.R.,  who  has
 written  this  book.  So  I  must  say  to  the
 hon.  Minister  that  she  is  nothing  compared
 to  her  members  of  the  staff.  The  radio  is
 actually  being  controlled  by  your  officials
 and  it  has  been  publicly  stated  in  that  book
 that  you  are  quite  ignorant  of  the  affairs  of
 the  radio.  I  want  tu  know  who  is  this
 official  who  considers  himself  to  be  superior
 to  the  Minister  and  who  has  got  the
 courage  to  make  such  a  remark  against  the
 Minister  in  a  book,  I  feel  that  these
 Officials  are  being  guided  by  some  foreign
 powers.  But  how  these  officials  are  protec-
 ting  themselves?  They  do  it  in  this
 manner—by  going  against  the  opposition
 parties  they  try  to  gain  favour  of  their
 ministers.

 Sir,  our  radio  is  still  not  free  from
 partisan  attitude.  This  stigma  of  maintain-
 ing  partisan  attitude  by  our  radio  is  still
 there,  During  the  last  election,  we  found
 that  the  All  India  Radio  made  propaganda
 in  favour  of  the  ruling  party.  Bven  today
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 we  find  that  All  India  Radio  is  suppressing
 the  statements  made  by  any  opposition
 party.  The  statements  of  the  opposition
 parties  are  also  distorted  by  the  All  India
 Radio.  We  know  that  the  speech  of
 comrade  A  K,  Gopalan,  which  he  made  in
 this  House  on  the  President’s  Address,  was
 completely  suppressed  by  the  All  India
 Radio.  it  was  a  case  of  complete  black-out
 of  news.  That  speech  was  broadcasted  by
 the  All  India  Radio  after  comrade  Gopalan
 wrote  a  letter  to  the  authorities  concerned,

 Sir,  9  shall  finish  my  specch  by  narrating
 an  incident  trom  my  own  personal
 experience.  Shrimati  Indira  Gandhi  went  to
 Arambag  on  the  Sth  of  March,  1971,  before
 the  mid-term  poll.  Only  one  thousand
 persons  attended  her  meeting  and  to  this
 one  thousand  persons  was  added  four
 thousand  CRP  personnel,  who  were  posted
 there,  Just  beside  that  meeting,  I  addressed
 onc  meeting  which  was  attended  by  twenty
 thousand  persons  but  in  the  evening  All
 India  Radio  gave  an  exaggerated  version  of
 the  meeting  which  was  addressed  by
 Shrimati  Indira  Gandhi  and  it  is  needless
 to  mention  the  fate  of  our  mecting  in  respect
 of  bionrdcasting  over  Radio  After  the
 election  38  over,  when  votes  were  being
 counted,  the  All  India  Radio  was  announ-
 cing  repeatedly  the  names  of  those  Congress
 candidates  who  were  ultimately  defeated  at
 the  poll,  This  fact  is  known  to  every  one,
 The  All  India  Radio  was  completely  silent
 about  our  candidates  even  when  they  were
 winning  or  have  ultimately  won.  I  enquired
 about  this  matter  from  a  representative  of
 the  All  India  Radio,  I  was  told  that  the
 officials  of  the  All  India  Radio  had  secret
 instructions  from  the  Government  that  no
 publicity  should  be  given  in  regard  to
 C.P.I-M  party.

 Last  of  all,  4  will  say  that  for  all  the
 murders  in  Calcutta  these  days,  the  All
 India  Radio  is  holding  the  C  P.J.-M  party
 responsible,  The  radio  is  making  such  type
 of  propaganda  against  our  party,  Therefore,
 I  would  request  the  hon.  Minister  to  be
 cautious  abou:  the  activities  of  her  officials  ;
 otherwise  she  will  very  soon  come  under  the
 influence  of  the  bureaucrats.  Besides,  the
 remark  has  becn  made  in  the  said  book,
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 “The  Broadcasting  in  India”  which  I  refer-
 red  already  that  she  is  quite  ignorant  of  the
 affairs  of  the  All  India  Radio  will  receive
 world  wide  publicity  if  she  does  not  take
 any  timely  action  to  improve  the  conditions
 of  her  Ministry.

 SHRI  SAROJ  MUKHERJEE  (Katwa)  :
 beg  to  move  :

 That  the  Demind  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100,

 {Failure  to  maintain  the  declared
 policy  of  neutrality  in  news  broad-
 casting  and  thus  suppress  the  news  of
 Opposition  parties  particularly  of  the
 Communist  Party  of  India  (Marxist)
 q)).

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting  be
 reduced  by  Rs,  100.

 [Distorted  news  broadcast  on  20  5  ont
 while  describing  the  killing  of  three
 peasants  in  Kalyangarh  (West  Bengal)
 by  the  local  police  Qu.

 SHRI  THA  KIRUTTINAN  (Sivaganja)  :
 I  beg  to  move  :

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs,  100,

 {Need  to  avoid  giving  extension  to  the
 officers  beyond  the  age  of  58  especial-
 ly  when  there  is  large  amount  of
 stagnation  in  the  department  and  un-
 employment  outside  (6).

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs,  100,

 [Failure  to  implement  the  recommen-
 dations  of  ‘‘The  Betterment  Commit-
 tee’  in  full  with  particular  reference
 to  Draughtsmen  Cadre  in  A.I.R,  i.

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting be  reduced  by  Rs.  i00.
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 [Failure  to  provide  rent  free  accom-
 modation  for  the  employees  working
 in  High  Powered  Transmitters  which
 are  situated  far  away  from  cities  (8)].

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs,  100.

 {Need  to  restrict  disect  recruitment  of
 Assistant  Station  Engineers  to  50  per
 cent  til]  the  existing  Assistant
 Iinginecrs  are  promoted  TOR

 That  the  Demand  under  the  [lead
 Minis'ry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100.

 [Need  to  start  a  unit  in  ALR.  for
 space  research  programme  0}.

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs,  100.

 {Need  to  convert  A.IR.  into  a  Board
 on  the  lines  of  P,  and  T,  and  Rail-
 ways  for  better  administration  (J!)J.

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs,  100,

 [Need  to  remove  the  restrictions  on
 the  Engineering  Officers  to  become
 Head  ot  Stations  of  A.I.R.  according
 to  their  seniority  with  Programme
 Officers  (12),

 That  the  Demand  under  the  Head
 ‘Broadcasting’  be  reduced  by  Rs,  100.

 [Failure  to  increase  the  number  of
 A.IR.  stations  with  studio  facilities
 in  Tamil  Nadu  (3).

 That  the  Demand  under  the  Head
 Broadcasting  be  reduced  by  Rs,  100,

 {Failure  to  provide  studio  facilities  at
 Coimbatore  and  Tirunelveli  in  Tamil
 Nadu  4).

 That  the  Demand  under  the  Head
 *Broadcasting’  be  reduced  by  Rs.  100,
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 [Failure  to  instal  a  Radio  Station  at
 Madurai,  the  seat  of  Tamil  culture,
 which  is  centrally  situated  in  Tamil
 Nadu  (i5)]

 That  the  Demand  under  the  Head
 Broadcasting  be  reduced  by  Rs,  100.

 [Need  to  increase  the  duration  of
 Tamil  programmes  for  00  K.W.
 short  wave  transmitters  at  Avadi  for
 the  benefit  of  listeners  in  S.E.  Asia
 (6).

 That  the  Demand  under  the  Head
 Broadcasting  be  reduced  by  Rs,  100.

 [Need  to  increase  the  duration  of
 Tamil  programmes  in  commercial
 services  broadcast  from  Madras  and
 Trichy  dnl.

 That  the  Demand  under  the  Head
 Broadcasting  be  reduced  by  Rs.  100.

 [Need  to  expand  the  research  depart-
 ment  of  A.I  R.  for  the  production  of
 Proto  type  equipments  so  as  to  save
 foreign  exchange  (18),

 That  the  Demand  under  the  Head
 ‘Other  Revenue  Expenditure  of  Ministry  of
 Information  and  Broadcasting’  be  reduced  by
 Rs  100.

 [Failure  to  give  due  importance  to
 information  about  Tamil  Nadu  in  the
 News  Reels  produced  by  the  Informa-
 tion  Department  (19).

 That  the  Demand  under  the  Head  Other
 Revenue  Expenditure  of  Ministry  of  Infor-
 mation  and  Broadcasting  be  reduced  by
 Rs,  i00,

 [Failure  to  devote  more  time  for
 information  about  Tamil  Nadu  in  the
 Tamil  News  Bulletin  broadcast  from
 Delhi  (20).

 That  the  Demand  under  the  Head  Other
 Revenue  Expenditure  of  Ministry  of  Infor-
 mation  and  Broadcasting  be  reduced  by
 Rs,  100,

 [Failure  to  use  pure  Tamil  words
 instead  of  Sanskritieed  Tamil  in  the
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 Tamil  programmes  broadcast  from
 Delhi  and  stations  in  Tamil  Nadu
 Qui.

 That  the  Demand  under  the  Head
 ‘Capital  Outlay  of  Ministry  of  Information
 and  Broadcasting’  be  reduced  by  Rs.  100.

 {Failure  to  give  (op  most  priority  for
 starting  TV.  station  at  Madras  for
 which  the  Government  of  Tamil
 Nadu  has  given  land  free  of  cost  as
 against  the  other  States  that  have
 charged  money  for  the  land  (22)].

 DR  LAXMINARAIN  PANDEY  (Mand-
 saur):  I  beg  to  move  :

 That  the  Demand  under  the  Mead
 Ministry  Information  and  Broadcasting  be
 reduced  by  Re  100,

 [Delay  in  sctting  up  AIR,  stations
 at  Mandsaur  and  Jagdalpur  in
 Madhya  Pradesh  (23)

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100.

 {Failure  to  stop  discriniunation  shown
 to  various  political  parties  im  the
 matter  of  news  broadcasts  (24)1

 That  the  Demand  under  the  Iead
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs,  100,

 {Failure  to  check  indifference  towards
 Hindi  in  news  broadcasts  and  other
 broadcasts  (25)].

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Bioadcasting  be
 reduced  by  Rs.  100.

 [Failure  to  check  increasing  Govern-
 mental  pressure  on  newspapers  (26)].

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 bo  reduced  by  Rs.  100.

 [Failure  to  make  ATR.  more  popular
 and  impartial  QD).
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 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100.

 [Failure  to  convert  A.ILR.
 Corporation  (28).

 into  a

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting  be
 reduced  by  Rs,  100.

 [Failure  to  kecp  ALR  free  from
 Government  pressure  (299).

 That  the  Demand  under  the  3680
 ‘Capital  Outlay  of  Ministty  of  Information
 and  Broadcasting’  be  reduced  by  Rs,  100.

 {Delay  in  setting  up  a  T.V.  centro  in
 Madhya  Pradesh  QD.

 SHIRT  MANORANJAN  HAZRA:  !
 beg  to  move  :

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting  be
 reduced  by  Rs.  100,

 [Need  to  check  the  monopoly  control
 over  the  Newspaper  (3)].

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100.

 (Failure  to  take  action  to  reop.n  the
 Dainik,  Saptahik  and  Mastk  Basumati
 of  Calcutta  (4)].

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100,

 [Failure  to  stop  tbe  partisan  outlook
 of  the  All  India  Radio  (5).

 SHRI  BALATHANDAYUTHAM  (Coim-
 batore):  I  beg  to  move  :

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  to  Re.  I,

 [Political  discrimination  in  the  adver-
 tusement  policy  (3  yl.
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 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcosting

 be  reduced  to  Re.  1

 [Failure  1o.  stop  religious  propaganda
 on  the  radio  as  religion  is  a  matter  of
 persona!  affair  (33)].

 That  the  Demand  under  the  Head
 Ministry  of  (nformation  and  Broadcasting
 be  reduced  to  Re,  1

 [Faiture  to  curtail  monopoly  control
 over  the  Piess  (G4)),

 That  the  Demund  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  to  Re.  f,

 [Failure  to  give  adequate  help  to
 medium  and  small  newspapers  435).

 That  the  Demind  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs,  I00,

 {Need  for  more  financial  assistance
 for  production  of  filins  particularly  in
 the  southern  Slates  (36)

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcisting
 be  reduced  by  Rs.  !00.

 [Need  to  ban  obscene  and  porno-
 graphic  fims  produced  or  imported
 @G7)|.

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasung
 be  reduced  by  Rs.  100,

 [Need  for  conducting  film  festivals  in
 State  headquarters  by  rotation  (38).

 That  the  Demand  under  the  Flead
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs,  100,

 [Need  to  start
 Madras  89).

 a  film  institute  in

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs,  i00-
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 {Need  for  giving  top  priority  for
 establishing  T.V.  station  in  Madras
 (40).

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcating
 be  reduced  by  Rs.  100,

 [Need  to  give  encouragement  to
 young  and  progressive  artistes  ly).

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  i00,

 [Need  for  setting  up  of  an  indepen-
 dent  inte:mational  news  agency  with
 the  cooperation  of  developing  coun-
 tries  (42)],

 That  the  Demand  under  the  Head
 Ministry  of  Information  and  Broadcasting
 be  reduced  by  Rs.  100.

 [Need  for  more  equitable  allotment  of
 newsprint  (43)].

 That  the  Demand  under  the  Head
 Ministry  Information  and  Broadcasting  be
 reduced  by  Rs.  00,

 |Need  for  upgrading  Coimbatore  and
 Thiruneveli  radio  stations  (44)).

 MR,  SPEAKTR  :  The  cut  motions  are
 also  before  the  House.

 श्री  चन्दूलाल  चन्द्राकर  (दुगं)  :  भ्रध्यक्ष

 महोदय,  सूचना  तथा  प्रसारण  मन्नालय  का
 उतरदायित्व  देश  की  वर्तमान  परिस्थितियों  में

 कई  अन्य  मंत्रालयों  से  बहुत  अधिक  है  मैं  सम-
 भता  हूँ  कि  इस  मंत्रालय  को  अपनी  समाचार
 वितरण  नीति,  समाचारतपत्रों  में  प्रकाशन  सम-

 बन्धी  नीति  तथा  आकाशवाणी  संबंधी  नीति  पर

 पुनः  विचार  करने  की  प्रावश्यकता  है।  देश  की
 वर्तमान  परिस्थितियों  में  हम  यह  जानते  हैं  कि
 समाचार  सम्बन्धी  हसारी  सरकार  की  जो  नीति

 हैं  देशी  तथा  विदेशी  समाचारपत्रों  में  ठीक  ढंग
 से  उसका  प्रचार  नहीं  हो  पाता  है।  इस  बास्ते
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 हमारे  मंत्री  तथा  इस  मंत्रालय  के  अधिकारियों

 को  इस  पर  गम्भीरता  से  विचार  करने  की

 आवश्यकता  है।

 प्रस  इनफर्मेशन  ब्यूरो  पर  हमारी  सरकार  की

 नीति  का  प्रचार  करने  का  उत्तरदायित्व  है  1  यह

 विभाग  वस्तुत:  आज  एक  प्रेस  नोट  विभाग  की

 तरह  से  हो  गया  है  |  यहां  जब  समाचार  पत्रों  के

 प्रतिनिधि  जाते  हैं  तो उनको  कोई  विशेष  जान-

 कारी  नहीं  मिल  पाती  है।  इसके  बारे  में

 अधिकारियों  या  मंत्रालय  के  मंत्री  का  ठीक  से

 कुछ  आदेश  है  या  नहीं,  यह  तो  मैं  नहीं  जानता

 लेकिन  जिस  को  कहते  हैं  न्यूज  ओरपेंटिड,  बसे

 समाचार  वहां  से  मिल  सकें,  वे  हमारे  पत्र  प्रति-

 निधियों  को  नहीं  भिलते  हैं  -  इस  वास्ते  प्रस

 इनफर्मेशन  ब्यूरो  के  जो  हैंड  आउट  होते  हैं
 या  जो  साम्रग्री  उसके  द्वारा  वितरित  की  जाती

 है,  उस  पर  पत्र  प्रतिनिधि  कोई  विशेष  ध्यान

 नहीं  देते  हैं।  उसके  द्वारा  दी  गई  सामग्री  में

 मंत्रियों  के  लम्बे  लम्बे  भाषण  या  प्रंस  नोट  ही

 होते  हैं  और  विशेष  समाचार  बहुत  कम  होते  हैं

 जो  इनफर्मशन  आफिसर  होते  हैं  उनको

 भी  पूरी  जानक!री  समाचारों  की  नहीं  रहती

 है  ।  इस  का  कारण  यह  है  कि  न  मंत्री  लोग

 जिस  विभाग  से  उसका  सम्बन्ध  रहता  है  बध  है

 और  न  ही  जिस  विभाग  से  उसका  सम्बन्ध  रहता  है

 उस  विभाग  के  सचिव  या  संयुक्त  सचिव  उसको

 अपने  विश्वास  में  ले  कर  पूरे  समाचार

 उसको  देते  हैं।  जब  इनफर्मेशन  आफिसर  को

 अच्छी  या  पूरी  जानकारी  नहीं  दी  जाएगी  तो

 वह  पत्र  प्रतिनिधियों  को  कैसे  जानकारी  दें

 सकता  हैं  |

 इनफर्मेशन  सविस  आपने  बनाई  है।  पी.

 आई.  बी.  में  जो  नई  भर्ती  होती  है,  उसके  संबंध

 में  जो नियम  बने  हैं  उनके  अनुसार  अनुभवी
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 पत्रकार  पी  आई  बी  की  भर्ती  में  शामिल  नहीं

 हो  सकते  हैं।  उसका  कारण  यह  है  कि  25  वर्ष  से

 अधिक  उम्र  के  व्यक्ति  इनफ़र््मेंशन  सर्विस  में

 भर्ती  नहीं  हो  सकते  हैं  गौर  27,  28  या  30

 वर्ष  से  कम  उम्र  के  अनुभवी  पत्रकार  मिलना

 मुश्किल  है।  इसी  कारण  पत्र  सूचना  विभाग

 में  अनुभवी  पत्रकार  नहीं  ्र  रहे  हैं  ।

 13  hrs.

 इसके  लिए  दो  उपाय  करने  की  आवश्यकता  हैः
 या  तो  भर्ती  की  उम्र  30  बर्प  तक  बढ़ा  दी  जाये,
 या  ऊंचे  पदों  पर  अनुभवी  पत्रकारों  को  लेने  के  लिए

 विशेष  रियायत  हो  ।  लू  कि  पन्न  सूचना  विभाग
 में  अनुभव्री  पःकार  नहीं  आ  पा  रहे  हैं,  इस

 लिए  गुजर!ती,  उड़िया  आदि  तीन  च  र  भारतीय

 भाषाओं  के  सम्पादतओं  के  पद  तीन  चार  वर्षो

 से  +कत  हैं  t

 इस  में  कोई  सन्देह  नहीं  है  कि  इनफर्मेशन
 सर्विस  में  जो  अफसर  भर्ती  किये  जाते  हैं,  उनको

 देश  की  जानकारी  रहती  है।  लेकिन  विदेशों  में

 जो  हमारे  प्रस  एटेशी  होते  हैं,  चू  कि  वे  लगातार

 विदेश  मंत्रालय  में  ही  रहते  हैं  और  उनका

 सम्बन्ध  हमेशा  विदेशों  से  ही  रहता  है,  इसलिए

 उनको  देश  की  स्थिति  की  सही  जानकारी  नहीं

 रहती  है  ।  इस  कारण  थे  विदेशों  में  भी  भारत

 की  स्थिति  के  सम्बन्ध  में  सही  जानकारी  नहीं
 दे  सकते  हैं।  जब  कभी  भारतीय  पत्रकार,

 विद्यार्थी  या  राजनीतिक  विदेशों  में  जाते  हैं,  तो

 उनको  हमारे  प्रैस  एटेशीज  से  इस  देश  के

 सम्बन्ध  में  वास्तविक  जानकारी  बहुत  कम  मिल

 पाती  है,  क्योंकि  इस  देश  से  उनका  संबंध  करीब-

 करीब  नहीं  होता  है  और  वे  एक  के  बाद  दूसरे
 विदेश  में  रहते  हैं  ।

 यदि  सम्भव  हो  सके,  तो  यह  व्यवस्था  करनी

 चाहिए  कि  जो  व्यवित  प्रैस  एटेशी  नियुक्त  किये

 जायें,  वे  कुछ  वर्ष  तक  प्रैस  इनफ्मेशन  ब्यूरो  में

 काम  कर  चुके  हों।  इससे  यह  लाभ  होगा  कि
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 यहां  पर  फील्ड  पब्लिसिटी  का  अनुभव  होने  के

 कारण  उनको  हमारे  देश  की  स्थिति  के  सम्बन्ध
 में  पर्याप्त  जानकारी  रहेगी।

 जहां  तक  प्रकाशन  का  सम्बन्ध  है,  इस
 समय  हमारे  देश  मे  पब्लिकेशन्ज़  डिविजन  के

 अतिरिक्त  लगभग  i80  सरकारी  विभाग  है,
 जो  प्रकाशन  का  काम  कर  रहे  है।  उन  में  से

 अधिकांश  टेकनिक्रल  विययों  से  सम्बन्धित

 पुस्तकें  प्रकाशित  करते  है,  लेकिन  उन  मे  कई
 दर्जन  ऐसे  विभाग  भी  है,  जिन  का  काम  एक
 दूसरे  सें  बिल्कुल  मिलता-जुद्ता  अर्थात्‌,  एक  ही
 काम  कई  विभाग  कर  रहे  है  t

 उदाहरण  के  लिए  प्रकाशन  विभाग  शौर  नेश-

 नल  बुक  ट्रस्ट  को  ले  लीजिये  |  उन  दोनो  का  दो-

 तिहाई  काम  एक  ही  जैसा  है  प्रकाशन  विभाग

 “आधुनिक  भारत  के  निर्माता”  सिरीज  निकालता

 है,  जिस  मे  ईशव  रचन्द्र विद्यासगर,  जगदीशचन्द्र
 बोस  और  जिवेकानन्द  आदि  के  जीवन-चरिश्र
 सम्मिलित  है,  जबकि  नेशनल  बुक  ढस्  “'राष्ट्रीय
 जीवनी”  सिरीज  अन्तर्गत  इसी  प्रकार  के  जीवन-
 चरित्र  प्रकाशित  करता  है।  ये  दोनों  संस्थायें

 भारत  के  नेता,  भारत  चित्र  कजा,  संसद  ,  नृत्य,
 संगीत,  पुरातत्व  और  मूर्तिकल।  आदि  विषयो

 पर  एक  ही  समय  पक  ही  तरह  के  प्रकाशन
 निकालती  है।  इन  दोनों  के  प्रकाशनों  मे  एक
 हूर  का  बहुत  रेपिटीशन  होता  है  ।

 इसके  के  अतिरिक्त  प्रकाशन  विभाग  ने

 लगभग  पंद्रह  बर्षों  मे  बच्चों  के  लिए  दो  सौ  से
 अधिक  पुस्तकें  प्रकाशित  की  हैं  t  नेशनल  बुक
 ट्रस्ट  नेहरु  बाल  पुस्मकालय  की  सिरीज  में  लग-
 भग  ऐसी  ही  पुस्तकें  प्रकाशित  कर  रहा  है।
 झाज  स्थिति  यह  है  कि  इन  दोनों  सस्थाओं  के
 के  द्वारा  लगभग  एक  ही  विषय  को  पुस्तकें  प्रका-
 शित  की  जा  रही  हैं।  इसी  प्रकार  और  भी  कई
 ऐसे  स्वरकारी  विभाग  हैं,  जिन  के  प्रक/शन  एक
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 दूसरे  से  बहुत  ही  मिलते-जुलते  हैं।  इस  का

 परिणाम  यह  हो  रहा  है  कि  इन  विभिन्‍न  विभा-
 ों  की  पुस्कों  में  कहीं  परस्पर-विरोधी  बातें  भी
 देखने  को  मिलती  है,  हालांकि  वे  सब  सरकारी

 प्रकाशन  हैं  ।

 इस  लिए  यदि  सरकार  उचित  समझे,  तो

 मंत्रिमंडल  सचिवालय  की  ओर  से  एक  ऐसी
 कमेटी  नियुक्त  कर  दी  जाये,  जो  इन  सभी  80

 सरकारी  प्रकाशन  विभागों  के  विषय  सें  जानकारी
 प्राप्त  करे  बौर  यह  देवे  कि  किन  किन  प्रकाशनों
 से  एक  दूसरे  का  रेपिटीसन  होता  है,  ताकि

 अपव्यय  को  रोका  जा  सके  ।

 इस  मंत्रालय  की  वाधिक  रिपोर्ट  से  कहा
 गया  है  कि  सरकार  विज्ञापनों  पर  जितना  खर्च
 करती  है,  उसका  4  प्रतिशत  अग्नेज़ी  के

 समाचारपत्रों  को  मिलता  है,  जबकि  भारतीय

 भाषाओं  के  पत्रों  की  संख्या  झ्ग्रेजी  पत्रों  से
 लगभग  दस  या  बारह  गुना  श्रधिक  है।  इतना

 ही  नही,  भारतीय  भाषायों  के  पत्र  देश  के  हर
 एक  ज़िले  में,  और  काफ़ी  संख्य।  में  निकलते  हैं,
 लेकिन  या  तो  उनको  विज्ञापन  दिया  नहीं  जाता

 है,  और  अगर  दिया  भी  जाता  है,  तो  तौन  चार

 महीने  में  कमी  एक  विज्ञापन  देकर  उनका  नाम
 इन  पत्रों  की  सूची  में  जोड़  डिया  जाता  है,
 लेकिन  वास्तव  में  उनको  विज्ञापन  नहीं
 मिलता  है।

 इसकी  तुलना  में  अंग्रेजी  पत्रों  को  ऐसे
 विज्ञापन  दिये  जाते  है,  जिनका  सम्बन्ध  ग्रामीणों
 से  होता  है।  ऐसे  विज्ञापनों  को  श्रप्रज्ी  अख-
 बारों  में  देने  से  कोई  लाभ  नहीं  होता  है।
 सरकार  को  अ्रपनो  विज्ञापन  नीति  पर  विचार
 करना  चाहिये,  ताकि  वह  जो  प्रचार  करना
 चाहती  है,  बहू  विज्ञापनों  के  जरिये  देश  में  हर
 जगह  पहुंच  सके,  न  कि  वह  कुछ  शहरों  तक  ही
 सीमित  रह  जाये  ।
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 [श्री  चन्दू  लाल  चन्द्राकर |

 सरकार  के  80  प्रकाशन  विभागों  द्वारा

 कई  विषयों  की  ओर  ध्यान  दिया  जा  रहा  है,
 छेकिन  ग्रामीण  साहित्य  या  घरेलू  उद्योग  और
 खेती  के  सम्बन्ध  में  भारतीय  भाषाओ्रो  में  छोटी

 छोटी  पुस्तक  तैयार  करने  का  काम  निसा

 विभाग  के  द्वारा  नही  हो  रहा  है  जो  देश  के

 हर  एक  क्षेत्र  और  प्रदेश  मे कम  दामो  पर  बेची

 जा  सके  :  ऐसी  पुस्तको  का  प्रकाशन  हर  एक
 भारतीय  भाषाओं  मे  और  बहुत  बडी  सख्या  में

 होना  चाहिए,  ताकि  उनको  गाव-गाव  मे  पहुचाया
 जा  सके  ।  हम  सभी  जानते  हैं  कि  गावो  मे

 भारत  सरकार  के  कार्यो  और  नीतियो  के  सबघ
 में  कोई  जानकारी  नहीं  है।  इसका  कारण  है
 कि  सरकार  के  जितने  भी  प्रकाशन  है,  वे  गावो
 तक  पहुच  नही  पाते  है।  इसके  विपरीन  रूगभग
 हर  एक  ग्रामीण  युवक,  चाहे  वह  पढा-लिखा  हो
 और  चाहे  अनपढ़,  भारतीय  फिल्मो  के  कला-
 कारो  की  जीवनियो  के  सम्बन्ध  मे  बता  सकेगा,
 जबकि  हमारी  पच्र-वर्षीप  योजनाग्रो  के  बारे  में
 उसकों  कोई  जानकारी  नहीं  है  1

 इस  सम्बन्ध  में  मेरा  सुझाव  है  कि  जिस
 तरह  सरकार  ते  हर  एक  ज़िले  मे  एक  इनफर्मेशन
 झाफिसर  रखा  हुआ  है,  चाहै  वह  प्रदेश  का  हो
 ओर  चाहे  केन्द्र  का,  उसी  तरह  यदि  केन्द्रीय

 सरकार  देश  की  प्रत्येक  ग्राम  पच्रायत  को--हमारे
 देश  मे  लगभग  !  25,000  ग्राम  पचायते  है--

 कुछ  पैसा,  लगभग  पाच  सौ  रुपये,  बौर  अपनी

 नीतियो  और  गतिविधियों  सम्बन्धी  साहित्य

 पहुचा  सके,  तो  गावो  के  लोगो  को  उसकी  नीतियो
 और  कार्यों  के  सम्बन्ध  में  अच्छी  जानकारी
 मिल  सकेगी  |

 यह  भी  आवश्यक  है  कि  रूघु  उद्योगों  भौर
 खेती  के  सम्बन्ध  पे  भारतीय  भाषाओं  में  छोटी-
 छोटी  पुस्तक  घहुत  बडी  सख्या  में  छुपवा  कर

 हर  एक  गाव  में  एक  पुस्तकालय  मे  रहनी  जायें
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 गांवों  के  लोगो  को  पढ़ने  का  बहुत  शौक  है,
 लेकिन  न  तो  गाबो  में  पुरतकालय  है  भौरन
 सरकारी  प्रकाशन  वहा  पहुच  पात्रे  ह।  इसकी

 तूलना  में  कई  दूसरे  देशों  का  साहिर  काफी
 मात्रा  में  हमारे  गावो  मे  पहुच  रहा  है।  इनका
 कारण  यह  है  कि  भारत  सरकार  का  सूचना  और
 प्रसा  गे  मतरालय  कुल  जितना  पंसा  खर्च  करता

 है,  उसमे  अधिक  पैसा  यहा  के  श्रमरीकी  और
 रूसी  दूतावास  अपने  प्रचार  मे  खर्च  करते  है।
 मै  इसके  सवध  में  अधिक  तो  नहीं  कह
 सकता  हू  लेकिन  इतना  अवश्य  है  हम  उनके

 मुकाबिले  मे  खच  करने  की  बात  तो  नहीं  कर
 सकते  है  लेक्नि  उनका  साहित्य  गाव  गाव  में

 पहुच  रहा  है  जबकि  हमारे  भारत  सरकार  वा

 चाहे  वह  पच  वर्षीय  योजना  के  सब्र  ध  मे  हो

 चाहे  बैकों  के  राष्ट्रीयकरण  के  सबंध  में  हो,  चाहे
 उनकी  किसी  भी  महत्वपूर्ण  नीति  के  सबध  में

 हो,  उनकी  जानकारी  गावों  तक  पहुच  नहीं
 पाती  है।  इस  पर  इस  भप्रालय  को  गभी  रता  से
 विचार  करना  चाहिए  और  उनका  फील्ड
 पब्लिसिटी  विभाग  है,  इसमे  कोई  शक  नही  है
 कि  वह  बहुत  दूर  दूर  तक  जा  करके,  पहाडो  मे

 जा  करके  मै  ने  स्वय  देखा  है  कि  बहुत  अच्छा
 काक  कर  रहे  है  लेकिन  भारत  सरकार  की  तरफ
 से  उन्हे  कुछ  झादेश  इस  तरह  के  नहीं  है  कि
 भारत  सरकार  की  जो  नीति  है  जो  उनका  कार्य॑-
 क्रम  है  उनका  प्रचार  किस  तरह  से  क्रिया

 जाय  जब  तक  कि  उन्हें  श्रादेश  नही  मिलेगा,

 साहित्य  नही  मिनेगा  तब  तक  निस्संदेह  वह
 प्रचार  नही  कर  सकते

 जहा  तक  छोटे  शभ्रवबारों  की  बात  है  इसमें
 कोई  शक  नही  कि  छोटे  अखबारों  को  सरकार

 कहती  है  कि  उनको  प्रोत्साहन  देंगे  चाहे  वह
 विज्ञापन  के  रूप  सें  हो  चाहे  और  किसी  रुप  में

 हो।  लेकिन  भारत  सरकार  की  नीति  है  कि

 बिक्री  संख्या  बढती  है  तो  प्रखब।री  कागज  का

 कोटा  यह  बहुत  कम  बढ़ाते  है,  भ्रधिक  से  प्रथिक
 दस  प्रतिशत  तक  बहू  बढ़ाते  है।  आज  स्थिति
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 यह  है  कि  अंग्रेजी  क ेअखबार  जितने  हैं,  उनकी
 बिक्री  संख्या  तो  उतनी  तेजी  से  बढ़  नहीं  रहीं

 है,  भारतीय  माषाधों  के  अखबारों  की  बिक्री

 संख्या  काफी  तेजी  से  बढ़  रही  है।  लेकिन

 अंग्रेजी  के  श्रखबार  तो  अपनी  पृष्ठ  संख्या

 बढ़ा  कर  आहकों  को  अधिक  सामग्री  पढ़ने
 के  लिये  दे  रहे  हैं  लेकिन  भारतीय  भाषाश्रों

 के  श्रखबार  अ्रानी  पृष्ठ  संख्या  नहीं  बढ़ा
 पा  रहे  हैं।  इस  तरह  वह  अपने  ग्राहकों  को

 ्रधिक  सामग्री  पढ़ने  के  लिए  नहीं  दे  सकते  ।

 इसलिए  मेरा  अनुरोध  है  कि  भारतीय  भाषाओं

 के  पत्रों  को जिनकी  बिक्री  तेजी  से  बढ़  रही  है
 श्रचिक  कागज  दिलवाने  की  कोशिश  करें।

 इसके  साथ  साथ  कौन  सा  पत्र  बड़ा  है,
 कौन  छोटा  है,  कौन  मध्यम  पत्र  है  इसको  परि-

 भाषा  प्रभी  स्पष्ट  नहीं  है।  उदाहरण  के  लिए

 इन्दौर  का  “नई  दुनिया”  पत्र  है  उनकी  बिक्री

 संख्या  पहले  दव  पन्द्रह  हजार  थी।  अब  वह  60

 हजार  बढ़  कर  हो  गई  है  लेकिन  शुक  उनकी

 बिक्री  संख्या  अब  60  हज़ार  हो  गई  हैं  वह  शब

 बड़े  पन्न  में  आ  गए  हैं  इसलिए  उनको  अखबारी

 कागज  मिलने  में  कठिनाई  होती  है।  इस  कारण

 बह  अपनी  बिक्री  संख्या  अभिक  नहीं  बढ़ा  पा

 रहे  हैं।  ऐमे  ही  बहुत  से  पत्र  हैं  जो  अपनी
 बिक्री  संख्या  इसी  कारण  नही  बढ़ा  पा  रहे  हैं
 बयोंकि  उनको  कागज  नाहीं  'भिलता  है।  इसके
 ऊपर  मंत्री  महोदय  को  ध्यान  देना  चाहिए  ।

 बहुत  दिनों  से  हमने  सुता  है  कि  भारत
 सरकार  समाचार  पत्रों  का  कुछ  कारपोरेशन  या

 ट्रस्ट  बनाने  की  सोच  रही  हैं।  अभी  तक
 सरकार  की  नीति  स्पष्ट  नहीं  है  कि  वह  इस
 संबंध  में  कया  करना  चाहती  है।  आ्रावश्यकता

 इस  बात  की  है  कि  जहां  तक  सभव  हो  सके

 त्दी  से  जल्दी  वह  इनका  एक  कारपोरेशन

 बनाए  तभी  भारतीय  समाचारपत्रों  की  जो

 स्वतंत्रता  है  वह  रह  सकेगी  इस  संबंध  में  सरकार

 को  अधिक  देरी  नहीं  करती  चाहिए  कोई  कार-
 पोरेशन  या  ट्रस्ट  बनाने  में  क्यों  पिछले  चुनाव  में
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 हमने  देखा  है  किस  तरह  से  मालिकों  ने  पन्नों

 का  दुपयोग  किया  है,  यह  हरएक  शख्श  जानता

 है  |  इसलिए  सरकार  को  समाचार  पत्रों  का  कोई

 कारपोरेशन  या  ट्रस्ट  बनाने  में  अधिक  बेरी  नहीं
 करनी  चाहिये  V

 सम।|चार  समितियों  का  जहां  तक  संबंध  है
 हमारे  यहां  तीन  चार  समाचार  समितियां  है
 उन  के  साथ  में  एक  सा  व्यावहार  होना  चाहिए
 क्यों  कि  कुछ  समितियों  की  ओर  से  यह  शिकायत
 आती  है  कि  कुछ  समाचार  समितियों  को  भारत

 सरकार  की  ओर  से  अधिक  प्रोत्साहन  मिलता

 है  चाहे  वह  पैसे  के  रुप  में  हो  चाहे  झन्य  किसी

 रुप  में  हो  लेकिन  कुछ  समाचार  समितियां  को

 बह  नहीं  मिल  पा  रहा  है।  इसलिए  हमारा

 अनुरोध  है  इस  ओर  मंत्री  महोदय  ध्यान  देंगे  और

 इस  समस्या  को  हल  करने  का  प्रयत्न  करेंगे  ।
 SHRI  PRIYA  RANJAN  DAS  MUNSI

 (Calcutta  South)  :  Sir,  while  supporting  the
 Demands  for  Granis  relating  to  the  Ministry
 of  Information  and  Broadcasting,  9  would
 like  to  express  some  views  on  the  working
 of  this  Ministry,  The  Ministry  of  {nforma-
 tion  and  Broadcasting  is  a  vital  instrument
 for  the  national  development  and  growth  of
 oui  country.  If  this  Ministry  move  in  the
 right  way  it  can  guide  the  nation  and  give  it
 a  brilliant  shape  and  if  it  fails  the  whole
 nation  will  fail,

 This  Ministry  is  concerned  not  only  with
 the  press  and  publication  but  also  the  mode
 of  expression  of  our  national  culture.  In
 spe  of  certain  developing  attitude  of  this
 Ministry,  it  has  not  only  cared  to  look  af.er
 the  various  prublems  faced  by  this  country
 but  also  those  which  have  actually  hampeted
 the  interests  of  national  culture,  If  this  age
 particularly  this  century,  is  to  be pated  by
 any  historian  in  future  by  any  name,  the
 socilist  age  or  the  age  of  revolution,  what-
 ever  it  may  be,  I  think  this  age  can  only  be
 denoted  as  the  age  of  cultural  degeneration
 in  India,  and  the  cultural  degenaration  point
 to  certain  channels  for  which  this  Minisiry
 cannot  avoid  the  responsibility,

 I  will  first  take  up  films,  There  is  a  film
 Censor  Board  in  our  country.  If  it  will
 properly  censor  the  films  that  will  help  the
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 national  culture  and  also  the  people,  If  in
 India  anyone  is  to  be  censored  today  it  is
 the  Chairman  of  the  Fiim  Censor  Board  and
 not  anybody  else.  I  have  a  little  bit  of  edu-
 cation  and  I  do  not  understand  what  is  the
 real  test  for  coming  to  a  judgment  about
 what  is  obcene  and  vulgar  and  what  8  not,
 Because  I  have  seen  many  films  which  have
 been  categorised  as  ‘U’,  that  is,  for  universal
 exhibition,  which  give  the  impression  that
 corruption  and  vulgarity  are  universal  and
 not  confined  to  any  particular  section.  I
 can  cite  the  names  of  a  dozen  films  where
 this  is  so.  The  people  in  the  Ministry  being
 so  busy,  naturally  they  cannot  get  enough
 time  to  entertain  theniselves  by  seeing  the
 films  but  as  a  young  man  I  sometimes  get
 the  opportunity  to  watch  films,  With  that
 background  I  say  that  I  do  nct  understand
 what  is  the  difference  between  ‘A’  certificate
 and  ‘U’  certificate  and  what  is  the  test  of
 vulgarity.  Whatis  tte  norm,  criterian  or
 guide  line  followed  by  the  Chairman  and
 members  of  thc  Film  Censor  Board  in  giving
 A  and  U  certificates.

 There  are  not  only  malpractices  in  cen-
 soring  films  but  the  Censor  Board  is  also  a
 bit  careless.  Sometimes  posters  are  exhibited
 before  schools  and  colleges  which  give  the
 impression  that  a  films  has  a  particular  story
 and  has  some  particular  scenes  whereas
 when  one  actually  witnesses  the  films  he
 will  find  that  it  is  entirely  different.  So,  I
 would  again  like  to  knovv  what  is  the  concept
 of  obscenity  and  vulgarity  according  to  the
 Film  Censor  Board

 whenever  we  ask  some  questions  on  this
 point,  or  sent  leiters  to  the  Ministry,  we
 always  get  the  same  reply  that  the  matter  is
 under  consideration  or  it  has  to  be  examined.
 In  that  way  another  generation  is  being
 exploited.  This  position  cannot  be  changed
 by  merely  changing  the  Chairman  or  a
 member  of  the  Film  Censor  Board.  There
 must  be  positive  represeatation  for  the  uni-
 versity  youths  and  youths’  organisations  and
 intellectuals  of  our  country  in  the  State  Film
 Consultative  Committees  so  that  they  could
 take  a  decision  as  to  what  is  right  and  what
 is  wrong  Otherwise,  the  Chairman  and
 members  of  the  Film  Censor  Boird  will
 maintain  in  the  films  the  sare  culiure  which
 they  have  got  in  their  own  family,
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 Thave  seen  that  films  are  now  being
 exhibited  in  industrial  zones,  where  the
 literacy  is  only  0  or  12  percent,  films  which
 can  be  apprecisted  only  highly  literate  people,
 I  have  also  seen  films  in  the  rural  cinema
 houses  which  are  really  vulgar  and  obscen.  I
 do  not  know  how  the  Censor  Board  has
 passed  them.  Some  of  the  films  are  really
 out  of  touch  with  the  real  conditions  in  the
 rural  areas  and  they  cause  tremendous  dege-
 Neration  in  the  culfure  of  the  people,  So,
 there  should  be  guidelines  and  criteria  to  the
 exhibitors  and  distributors  by  the  Ministry
 about  the  type  of  films  which  should  be
 exhibited  in  various  parts  of  the  country,
 taking  into  account  the  social,  educational,
 economic  and  educational  development  of
 that  particular  region.

 Coming  to  the  film  industry,  [  would  like
 to  dwell  at  length  on  this  because  I  represent
 aconstituency  in  which  20  per  cent  of  the
 people  lead  their  life  with  the  benefits  of  the
 film  industry,  Actually  the  Calcutta  Film
 studios  under  my  constituency  are  now  facing
 a  tremendous  failure.  Out  of  apprximae
 sixteen  studios  thirteen  have  already
 closed  down  due  to  lack  of  financil  resources
 or  certain  contracts  of  documentary  films,
 Sir,  out  of  the  52  documentary  films  contrac-
 ted  by  the  Government  of  India,  Ministry
 of  Information  and  Broadcasting,  in  the  year
 i970—I  am  sure  50%,  of  the  documentary
 films  were  not  contracted  with  the  film
 studios  of  West  Bengal  at  least.  If  the  cha-
 racter  is  such  to  neglect  the  particular  State
 or  their  film  studius  I  cen  tell  you  the  entire
 film  deve.opment  of  ou:  country  cannot
 march  ahead.  If  you  take  up  the  Report  of
 the  Films  Division  vou  will  find  there  on  the
 actual  merits  of  the  films  basing  on  our
 social  culture  and  national  culture  which
 have  been  awarded  not  only  by  the  Govern-
 ment  of  India  but  also  by  the  foreign  count-
 ries  are  mostly  Bengali  films  by  Shri  Satyajit
 Ray,  Tapan  Sinha,  etc.  whereas  the  Film
 Finance  Corporation  is  only  Jooking  after  the
 benefit  of  Bombay  film  studros  and  Madras
 film  studios  and  their  film  directors  and
 producers  and  not  of  West  Bengal.  If  this
 continues  I  can  tell  you  the  films  which  are
 coming  to  the  test  of  vulgarity  and  obscene
 are  mostely  from  Bombay  would  be  there-
 about  by  people  at  large  from  Calcutta  and
 the  reality  of  the  films  with  natural  culture
 which  are  mainly  produced  in  Calcutta
 would  be  appreciated,  I  have  no  grudge
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 against  any  State  and  if  the  Ministry  concer-
 ned  is  aware  of  the  fact,  I  think,  they  will
 take  some  serious  steps  to  save  the  film
 industry  of  West  Bengal.  There  is  certain
 conspiracy  between  exhibitors  and  distribu-
 tors,  They  maintain  a  peculiar  posture.
 Whenever  any  film  is  being  censored  by  the
 Film  Censor  Board  asa  rule  it  should  be
 teleased  inthe  cinema  houses  as  per  the
 certificate  and  date  of  the  Film  Censor
 Board,  but  the  monopoly  trends  of  the  exhi-
 bitors  and  distributors  used  to  stop  those
 films  which  are  based  on  more  ideas  or  being
 produced  by  poor  producers,  and  also  used
 to  release  those  prints  which  have  come
 from  influential  authorities  or  of  solvent
 producers  and  for  that  reason  the  small
 film  units  and  small  producers  cannot  bene-
 fit  this  industry  because  they  have  stopped
 their  talents  and  activities  in  this  line.  So,  I
 request  the  Minister  that  there  must  be  an
 average  appeal  and  uniformity  that  films
 should  be  released  in  the  cinema  houses  88
 per  Censor  Board's  certificate  and  date  and
 not  as  per  the  wishes  of  cxhubitors  and
 distributors,

 Next  is  Publications  Department  and  All
 India  Radio.  Publications  Department  is
 doing  its  best.  There  is  no  doubt  about  it.
 But  |  tell  you  one  thing—ours  is  a  great
 country——the  peculiar  thing  is  in  this  country
 I  can  purchase  a  book  on  Karl  Marx,  Lenin
 or  Wo  Ch,  Minh  with'n  50  paise  or  one  rupee
 but  if  |  like  to  read  Mahitms  Gandti  or  the
 revolutionary  history  of  Ne‘aj:  Subhash  Bose.
 I  have  to  spend  more  than  seventy  five
 rupees.  J  should  Ihe  to  stress  that  the
 Publications  Department  should  take  the
 initiative  to  publish  all  the  books  of  our
 great  national  revolutionaries  and  leaders  so
 that  it  is  possible  for  the  students  to  purchase
 the  same  at  a  cheap  price  otherwise  there  is
 no  alternative  to  check  the  extreme  forces,  If
 8  young  man  can  purchase  a  book  on  Mao
 Tse  Tung  for  four  annas  and  one  is  not  able
 to  get  a  book  with  revolutionary  ideas  of
 Netaji  Subhash  Bose  or  Sardar  Bhagat  Singh

 or  Mahatma  Gandhi  even  for  eight  annas  or
 one  rupee  how  can  we  check  the  great
 tendency  of  the  youth  towards  radical  thinking
 in  the  opposite  direction  So,  the  Publications
 Department  should  take  care  of  it.

 Now,  I  come  to  Alf  India  Radio.  A
 certain  conspiracy  is  still  going  on  there,
 The  staff  artistes,  those  who  are  the  actual
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 talents,  are  being  neglected  by  the  old  guards
 and  bosses  which  is  like  the  Congress  Party
 wi.h  Syndicate  that  there  are  certain  00855
 to  contro)  the  talents  of  Congress  party.  The
 same  thing  is  in  All  India  Radio.  There
 are  certain  bosses  and  old  guards  who  want
 to  control  the  staff  artistes  as  per  their
 wishes  and  for  making  them  their  followers,
 If  this  is  the  way,  the  artistets  with  actual
 talents  and  who  are  expert  in  this  line  are
 not  able  to  express  their  ideas  and  views.  If
 they  at  least  enquire  in  the  Calcutta  Radio
 Station,  they  will  find  a  lot  of  examples  in
 this  line,  on  the  radio  and  in  films  also.

 The  last  submission  that  I  would  like  to
 make  is  this,  This  is  a  peculiar  country
 where  not  only  youngmen  but  also  the
 common  people  cannot  know  the  history  of
 our  heroes,  our  great  mcn,  of  the  national
 movement  until  their  centenary  is  celebrated,
 We  cannot  know  who  is  the  real  hero  of  our
 country,  what  are  his  activities  and  all  that.
 During  the  Mahatma  Gandhi  Centenary
 celebrations,  we  saw  some  films  on  Mahatma
 Gandhi  and  also  during  the  Tagore  Cente-
 nary,  we  saw  &  film  on  Tagore.  If  we  have
 to  wait  for  hundred  years  to  see  the  films  of
 such  great  men,  our  country  cannot  go
 ahead.  I  wo  Jd  like  to  submit  that  the
 Ministry  should  take  immediate  care  to
 make  at  least  one  film  on  the  history  of  our
 National  Independence  and  on  certain  great
 leaders  like  Subhash  Chandra  Bose,  Mahatma
 Gandhi  and  others  with  their  national  objec-
 tives  and  show  free  of  entertainment  tax,
 Inthe  All  India  Radio  also,  if  there  are
 certain  programmes,  a  series  of  discussions,
 on  the  history  of  our  national  movement  of
 our  glorious  past,  I  think,  not  only  the  young
 men  of  today  but  also  tle  common  people
 can  be  acquainted  with  the  glorious  pages
 of  our  history  directly  through  the  radio  and
 films.

 With  these  words,  ]  conclude  and  I  hope
 the  Ministry  will  take  care  at  least  of  dete-
 riorating  situation  in  West  Bengal  film
 industry  and  particularly,  in  my  constituency,
 Otherwise,  it  will  be  terrible  for  me  to  tace
 the  people  of  my  constituency.

 sit  कमल  सिश  मधुकर  (कसिया):  अध्यक्ष
 महोदय,  इस  मंत्रालय  को  भवश्था  ऐसी  2,  जैसे
 वेदान्त  में  जीव  और  माया  !  मंत्री  लोग  जीव

 हैं  और  अफसर  लोग  ऐसे  हैं  जैसे  माया,  यथार्थ
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 स्थिति  की  जानकारी  इन  माया  ख्पी  अफसरों
 के  कारण  हो  ही  नहीं  सकती  ।  जिस  मत्रालय
 का  सभ्बन्ध  प्रधान  मत्री  से  हो,  जिस  मत्रालय
 में  नवयुवक  मती  धमंवीर  जी  हो  और  नन्दिनी
 सत्पथी  जी  हो,  उस  के  बाद  भी  इस  मत्रालय
 की  अवस्था  इतनी  बुरी  हो,  प्रप्टाचार  शो,
 इतनी  गन्दगी  हो,  यह  बड़े  दुख  की  बात  है।
 जन-जीवन  को  प्रभावित  करने  वाछा  यह  मना-
 लय  आकाशवाणी,  इन्फर्मेशन  डिपार्टमेन्ट,

 दूसरे  विभाग,  जिन  से  कि  जन-जीवन  दिन-
 प्रति-दिन  प्रभावित  हो  रहा  है,  छोंगों  की  शिक्षा

 हो  रही  है,  जिस  के  जरिये  जन-मानस  की

 रचना  हो  रही  है,  ये  सारी  चीजें,  जिस  चद्देश्य
 को  लेकर  हम  चलना  चाहते  है,  उस  की  पर्त
 कभी  नहीं  होगी,  श्राप  भटकेगे,  भटका  दिये

 जायेंगे  ।  शायद  प्रधान  मत्री  जी  इस  को  देखने
 के  लिये  अन्य  कामो  से  फुरसत  ही  नहीं  मिलती

 है,  नन्बिनी  जी  की  स्थिति  ऐसी  है  कि  वह
 अफंसरो  से  मिल  कर  ही  समस्थाओ  की  जान-
 कारी  करना  चाहनी  है।  नतीजा  यह  होता  है
 कि  जो  यथार्थ  स्थिति  है,  बह  आप  के  सामने
 आ  ही  नहीं  पाती  ।  आप  के  स्थाफ  आर्टिस्ट  या

 दूसरे  लोगो  की  क्या  बठिताइया  है,  वे  आप  को

 नदी  मिल  पाती  ।  आप  के  तमाम  नौकरशाह
 लाग,  बड़े  छठे  अपपर  लोग,  ऐसे  म्रष्ट  अफसर

 लाग  है  जिन  वी  कहानी  में  बाद  बतलाऊगा,  इन

 के  चलछते  आप  का  मालय  बदनाम  होगा  और

 इसकी  बदत।भी  हर  जगह  फैल रही  है,  यह  नई

 बात  नही  है  ।

 43  27  hrs

 (Mr  DepuTs-SPPARER  in  the  Chair]

 जहा  इतना  बडा  प्रभावशाली  यन्त्र  है,  जब-

 मानस  वो  तैयार  बरने  वाला  यन्त्र,  आप  की

 ससदृति,  समय  और  जीवन  को  बनाने  वाला

 यन्त्र,  आपके  थाग्रामो  को  सफल  बनाने  बाला

 JULY  7,  497  TandB  %

 यन्त्र,  उस  मंजालय  की  स्थिति  यह  है  कि  968-
 69  में  आपके  बज  का  केवल  0.5  प्रतिशत  इस  में
 खर्च  हुआ  था,  जब  कि  इस  साल  971-72  में  0.6
 प्रतिशत  खर्च  होने  जा  रहा  है।  आप  ने  समाज-
 बाद  का  लद्ष्ल  रखा  है,  उस  के  लिये  जन-
 जीवन  का  जगाना,  बहुत  सारी  योजनाओ्रों  को

 लागू  करने  के  लिये  आप  को  जनता  को  तंयार
 करना  है,  जब  इतनी  कम  रकम  इस  काम  के
 लिये  खर्च  होगी,  तो  मेरा  दृढ  मत  है  कि  जिस

 लक्ष्य  को  आप  पूरा  करना  चाहते  है,  वह  पूरा
 नहीं  हो  सकेगा  t

 इस  समय  मैं  कुछ  सवालों  को  ही  लैना  चाहता

 हू ँ--आप  के  भ्राकाशवागी,  फिल्म-डिबीजन,  प्रेस

 कान्सिल,  इत्यादि  तक  ही  अपने  आप  को

 महमूद  रखू  गा।  मै  सब  से  पहले  श्राकाशवाणी

 को  लेता  ह--इस्त  मे  नीन  दिस्म  के  अग  है  वेसे
 तो  इस  में  विभिन्‍न  अग  है,  लेकिन  जैसे  प्रशास-
 कीय  अग  है,  उस  के  बाद  ऐमे  लोग  है  जो  इन्फ-

 मेणन  में  है.  इत  के  आलावा  स्टाफ  प्राटिस्ट
 लोग  है  ।  तो  'भिलसिना  आपका  यह  है  कि  इन
 विभागों  में  प्रमोशन  की  जो  ग्रुजायश  है,  इन
 विभागों  में  प्रवाशन  के  तमाम  अगों  का  हाथ  है
 लेविन  जो  रीयल  मेन  हैं  जो  कि  सारे  प्रोग्राम
 को  एग्जीक्यूट  करते  है,  तमाम  योजना  बनाते  है
 उनकी  कही  भी  कोई  आवाज  मह्ी  है।  पहले
 जब  प्रधान  मन्नी  नै  इस  विभाग  को  या
 था  तो  उन्होंने  भ्राश्यासन  दिया  था  और  कुछ
 सुधार  भी  किया  था  लेकिन  शायद  आज  थे  उन
 झ्राइवासतो  को  भूल  गई  है  इस  बात  के  चलते
 आज  जो  स्टाफ  आटिस्ट्स  है  वे  नोकरशाही  के

 नीचे  कराह  रहे  है,  उतनो  काई  प्रेरणा  नहीं
 मिल  रही  है,  उनके  जीवन  को  कोई  चेतना  नहीं
 मिल  रही  है  जिससे  कि  बे  भपनी  प्रतिभा  को

 कुछ  जगा  सके  और  जो  काम  उनको  करना

 चाहिए  उसको  मन  लगा  कर  कर  सके  स्थिति

 यह  है  कि  जो  नौकरशाही  लोग  है  वे  प्रोग्राम

 बनाने  के  सिलसिले  मे  उतकी  बात  तक  नहीं
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 सुनते  है।  पदि  हिन्दी  का  प्रोग्राम  बनाना  होता
 है  तो  तमिल  नहू  के  किसी  आदमी से  प्रोग्राम
 बनाने  के  लिए  कह  देते  हैं  और  यदि  तमिल  का
 प्रोग्राम  बन।ना  होता  है  तो  बंगाल  के  किसी
 आदमी  से  कह  देते  है।  इसके  चलने  उन
 प्रोग्राम्स  के  सही  ढ्ग  से  संचालन,  बनावट  और

 प्रसारण---इन  सारी  बातो  मे  गड़बडी  होती  है  ।
 इसके  कारण  श्राज  यह  आकाशवारशी  का  मत्रा-
 लय  स्रष्ट।चार  झौर  पक्षपात  का  अ्रखाडा  बना

 हुआ  है।  मै  उदाहरण  बैकर  बताना  चाहता  हु
 कि  किस  प्रकार  से  यह  विभाग  बहुत  ही  बुरी
 स्थिति  को  पहुच  गया  है  इस  विभाग  में  ऐसे
 लोग  है  जोकि  i4  साल  तक  यहा  रहते  है  भौर
 फिर  उनकी  बदली  कलकत्ता  कर  दी  गई  लेकिन
 ब्रभी  पीछे  दो  महीने  में  पता  नहीं  किस  मोहब्बत
 के  चलते  उनको  फिर  वापिस  बुला  लिया  गया
 है  मै  यहाँ  पर  नाम  लेकर  बनाना  मुनासिब
 नहीं  समभता  हू  क्‍योंकि  वे  यहाँ  पर  अपने
 डिफेन्स  के  लिए  नहीं  है  लेकिन  ऐसे  लोग  है,
 आप  पता  लगा  सकते  हैं,  अ  प्री  जागरारी  में
 आ  जायेगा।  इसी  तरह  से  देश  के  बाहर  जो
 खेल  होते  है उनयें  कमेन्ट्री  देने  के  लिए  जो
 लोग  भेजे  जाते  है  उनके  सम्बन्ध  मे  भी  डायरें-
 बटर  और  दूसरे  ऊचे  अधिकारियों  का  पक्षपत-

 पूर्ण  वेब  चलता  है  जिससे  हि  उचित  लोगों
 वो  फलने  फूलने  का  अवसर  नहीं  मिल्  पाता  है
 बल्कि  जो  उनके  कृप। पात्र  होते  है  उन्हीं  को
 अबसर  दे  दिया  जाता  है।

 इसी  प्रकार  से  आप  देखे  कि  वहालियों  से

 और  लीव  रिज़र्व  में  क्या  स्थिति  है  '  ऐसे  ऐसे

 लोगों  को  बहाल  कर  बिया  जाता  है  जिनको  कि

 सही  सही  हिन्दी  और  शप्रजी  का  उच्चारण

 करना  भी  नहीं  आता  है।  ये  सारी  चीजे  घल

 रही  है  1  उन  लोगो  के  सामने  वूसरा  कोई  उपाप्र

 नहीं  है  सिवाय  इसके  कि  प्रधिकारियो  के  सामने
 दबकर  रहे,  उनकी  पैरवी  और  उनकी  चाकरो

 करें  तथा  उनके  कृपापात्र  बलें  क्योकि  तभी  उनको

 मौका  मिल  सकता  है  अन्यथा  नहीं  मिल  सकता
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 है  यही  नही  जो  बड़े  बड़े  अधिकारी  हैं  वे  धन
 कमाने  की  योजनायें  बताते  हैं  और  कुछ  ऐसे
 स्टाफ  आर्टिस्ट  है  जिनको  शागिदं  बचासे  हैं  और
 घन  कमाते  है

 जब  सत्य  नारायण  बाबू  इस  विभाग  के
 मत्री  थे  तो  मैं  आपको  बताना  चाहता  हू  कि
 इस  विभाग  मे  एक  सगीत  और  ड्रामा  डिवीज़ञन

 है  जिसके  सबसे  भ्र  जो  प्रादमी  हैं  उनका
 नाम  लिए  बिना  मैं  नहीं  रहग।--श्री  गुप्ता-
 लेकिन  उनको  मुक्त  कर  दिया  गया  है  उस
 विभाग  से  जो  वहा  पर  स्टाफ  आार्टिस्द्स  नौ-
 जवान  लडकिया  है,  जिनके  साथ  बदतमीज़ी

 हुई  है  उनकी  बड़ी  राहत  की  सास  मिलेगो  ।
 यह  सवाल  आपके  सामने  पेश  है।  उन्होंने  तो

 कुछ  कर  दिया  था  लेकिन  उसके  बाद  कोई

 कार्यवाही  नही  हुई  है।  पता  नहीं  ये  अधिकारी
 क्तिने  प्रभावशाली  है  कि  प्रधान  मत्री  के  सामने
 भी  उनका  प्रभाव  बना  हुआ  है  और  वे  तमाम

 कुमे  कर  रहे  हैं  1

 इसी  तरह  से  विविध  भारती  का  सवाल
 है  ।  बम्बई  मे  उसका  कार्यक्रम  होता  था  लेकिस
 उसको  दिरली  में  लाये,  लाखों  रुपया  खर्च  हुआ
 और  शब  फिर  दिल्‍ली  से  ले  जा  रहे  है।  वही
 बात  है  दिल्‍ली  से  दौलवाबाद  और  दौलताबाद
 से  दिल्‍ली  t  gar  नहीं  आपकी  क्या  नीति  है  ?

 इस  प्रकार  से  जो  अनावश्यक  रूप  से  पैसा  बर्बाद
 किया  जाता  है  उस  पर  कोई  स्यान  नही  दिया
 जाता  |  इसी  प्रकार  से  तमाम  प्रश्न  आपके
 सामने  हैं।  आकाइवाणी  जो  है  वह  भृष्टाचार
 का  एक  अखाड़ा  बनी  हुई  है।  इन  बातों  पर
 ध्यान  दिया  जाये  श्रौर  उसमे  सुधार  लाने  की
 कोशिश  की  जाये  ।  आप  इस  बात  को  भी

 समझ्िए  कि  जब  तक  आकाशवाणी  को  नौकर-

 शाहों  से  मुक्त  नहीं  किया  जायेगा  और  जब  तक

 इसकी  नीतियों  के  निर्धारण  में  तमाम  लोगीं  को

 बुलाकर,  उनकी  बातों  क्रो  जानकर,  उनकी
 भावनाओं  को  समन  कर,  उनकी  योजनाझों  को
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 समभ  कर  कार्य  नहीं  किया  जायेगा  तब  तक
 भ्रापका  काम  चलते  वाला  नही  है  1

 इसके  साथ  साथ  एक  बात  सी.  आई.  एस.  के
 विषय  में  बहना  चाहता  हूँ।  वहां  पर  भी  जहा
 तक  प्रमोशन  का  सवाल  है,  जो  लोग  पहले  से

 बहाल  है  जो  कि  योग्य  और  अनुभवी  है  उनको
 प्रमोशन  नही  दिया  जाता  है।  इसी  तरह  से
 जैवा  मैंने  स्टाफ  प्रा्टिस्ट्स  के  सम्बन्ध  मे  बताया
 कि  उनको  भी  प्रमोशन  नहीं  मिलता  है  नवे
 सरकार  के  नियमित  नौकर  है,  न  उनको  श्रावा-
 गमन  की  कोई  सुजिधाये  हैं,  न  पेशन  मिल
 सकती  है--हम  सारी  सुविधाओं  से  वचित  रख-
 कर  के  सरकार  के  सु  हृतककू  बने  हुए  हैं।  एक
 माने  में  ने  फन्ट्रैकड्ट  पर  है।  जब  चाहे  उनका

 कस्ट्र कट  समाप्त  कर  सकते  है।  ऐसे  भी  आपके

 आटिस्ट  लोग  है  जिनको  अधिकारियों  ने  ब्लैक-
 लिस्ट  कया  हुभा है  उनके  साथ  तरह  तरह  की

 मनमानी  की  है,  उनका  रिकार्ड  खराब  किया  है
 और  उनको  काम  नहीं  दिया  जाता  है।  आज  वे
 मारे  मारे  सडको  पर  फिर  रहे  हैं।  मै  नाम

 लेकर  यहा  पर  बताना  नहीं  चाहता  लेकिन
 झापक्ो  जांच  वरके  देखना  चाहिए  कि  यह
 स्थिति  है  या  नही  ।

 अपने  देश  मे  काम  करने  वाले  जो  बकिंग

 जने  लिस्ट्स  है  उन  हजारो  लोगो  ने  अपना  अ्रभि-

 यान  चडाया,  अपनी  नौकरिया  गंवाई  और  फिर

 उन्होंने  सफलता  पाई  एक  प्रंस  कौसिल  बनी ।

 पहले  प्रेस  कौसिल  नपु  सक  थी,  उसको  आपने

 महसूस  किया  और  उसकी  नपु  सकता  दूर  करने
 के  लिए  कानून  में  सशोधन  किया  भौर  दूसरी
 कॉसिल  बनाई  लेकिन  उसकी  हालत  भी  भाज

 बही  है,  श्राप  किसी  से  पूछ  लीजिए,  जो  'बकिंग

 जनेलिस्ट्स  है  वे  समभते  है  कि  प्रेस  कौसिल

 बिल्कुल  बेकार  है'  किसी  काम  की  नहीं  है  क्योकि
 थक्षिंग  जर्नलिस्ट्स  को  सुविधायें  देने  के  सम्बन्ध
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 में,  जो  मोनोपोलिस्ट  कस्ट्रोल  है  उसके  सिलसिले
 में  और  छोटे  पत्रों  को  सुबिधायें  दने  के  सिल-

 सिले  में  और  छोटे  पत्रों  को  सुविधायें  देने  के

 पिलसिले  मेजो  भ्रापका  उद्देदय  था  वह  1 |  ्य

 पूरा  नही  हुआ  1  पी  टी.  भाई.  या  दूसरी  ऐजेंसीज
 की  मोनोपली,  एकाधीकार  बना  हुआ  हैं।  तमाम

 जीवन  काम  करने  के  बोद  भी  आज  बे  कराह

 रहे  है,  उनको  अपनी  कठिनाइयों  को  सुलभाने
 का  कोई  रास्ता  नहीं  मिल  रहा  है  इसलिए
 जरूरत  इस  बात  की  है  कि  जो  आपने

 प्रेस  कौसिल  मे  ऐसे  अखब्रार  वालों  को,

 इंडियन  फेड ़शन  आफ  बक्गि  जर्मेलिस्ट्स  को

 प्रतिनिधित्व  नही  दिया  है  जिनकी  सख्या  हीन

 हजार  है,  उस  पर  विचार  करे।  असल  में

 यह  प्रंस  कौसिल  श्राफ  इडिया  जो  है  वह  प्रेस

 कौंसिल  झ्ाप  दिहली  बनकर  रह  गई  है।  इसके
 खिलाफ  तमाम  जुगह  'भावाज  उठ  रही  है
 और  असंतोष  फैला  हुआ  है  ।  इसको  दूर  करने
 के  लिए  आपको  प्रस  कौसिल  में  सुघार  करना

 चाहिए  और  ऐसी  कौसिल  बनानी  चाहिए
 जिसमे  तमाम  अखबारों  के अधिकाश  जन  लिर-
 ट्स  को  प्रतिनिधित्व  मिले,  तमाम  भाष,श्रो  को

 और  तमाम  राज्यो  को  प्रतिनिधित्व  मिले
 आाज  कानून  में  सूधार  बरना  बहुत  जरूरी  है।
 इसके  जरिए  आप  इस  बात  का  भी  सुधार  कीजिए
 कि  देश  में  जो  मोनोपली  है  स्वाधिकार  है
 उसके  जरिए  क्‍या  कुकर्म  कए  जाते  है  भौर
 उसके  जरिए  किस  प्रकार  से  विचारो  को  प्रभा-
 बित  किया  ज्राता  है  यह  बात  छिपी  हुईं
 नही  है।इस  बात  को  आपने  देख  लिया  है
 ओऔर  इसको  भी  झापको  ध्यान  भें  रखना
 चाहिए  t

 एक  बात  मै  आप  बताना  चाहता  हूं--,
 प्रस  रजिस्ट्रार  के  तहम्बन्ध  मे  कि  बिहार  के

 एक  प्रगतिशील  साप्ताहिक  “जनशक्ष्ति”  को
 सरकारी  लिस्ट  मे  दर्ज  कराने  के  लिए
 96]  में  दरख्वास्त  दी  गई  थी  लेकिन
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 {0-fi  सालों  से  भापके  विभाग  में  उस

 प्र  कोई  कार्यवाही  नहीं  की  गई  है
 जबकि  बिहार  सरकार  ने  अपनी  एप्रृब्ड  लिस्ट

 में  उसको  ले  लिया  है  परन्तु  आपकी  सरकार

 कुछ  नहीं  कर  रही  ।

 जहां  तक  फिल्म  डिवीजुन  का  सम्बन्ध  है,
 लेकिन  एताव्दि  के समय  में  श्री  ऋत्वक  घटक
 ने  एक  फिल्‍म  बनाई  ेकिन  उसको  प्रदर्शित

 नहीं  होने  दिया  गया  ।  आप  जानते  हैं  कि  वे

 कितने  योग्य  फिल्म  बनाने  वाले  हैं।  यहां  पर
 तो  आपने  उसको  बन्द  ही  कर  दिया  है,  बाहर
 भी  नहीं  ले  जा  सकते  है,  उसको  बेच  भी  नहीं
 सकते  है  श्रौर  न  कोई  पैसा  कमा  सकते  है।

 उनकी  सारी  पूजी  ठप्प  पड़ी  है।  इन  सारी

 चीजों  पर  कार्यवाही  होनी  चाहिए।  माननीय

 सदस्य  ते  यहां  पर  फिल्‍म  सेन्सर  ह;  गड़बड़ियों
 के  बारे  में  ध्यानदिलाय।  है,  मैं  उसमे  सहमत

 हूं।  वह  चूस  स्वोरी  का  एक  श्डूडा  बस

 गया  है।  और  बडे  बड़े  फिल्म  प्रोड्यूसर्स  उनको

 घूस  देते  है  जिसका  परिणाम  यह  होता  है  कि  जो

 फिल्म्स  सेसर  होनी  चाहियें  उसको  सेंसर  नहीं
 किया  जाता  है  और  जिन  फिल्मों  से  समाज  में

 नई  चेतना  आंती  है,  जाति  धर्म  की  एकता  का

 संचार  होता  है  और  नये  जीवन  तथा  संस्कृति

 का  संचार  होता  है,  ऐसी  फिल्मों  को  बढावा
 देने  के  बजाए  सेंसर  किया  जाता  है।  यदि  समाज-
 वाद  में  झापका  विश्वास  है  तो  रामाजवाद  कौ

 नीतियों  को  स्पष्ट  कीजिये  और  इस  प्रकार  कौ
 जो  गड़बड़ियां  होती  है  उनकी  जाच  करवाइये।

 इसलिये  मेरा  सुझाव  है  कि  नौकरणाही  से

 आकाशवाणी  को  मुक्त  की  जिये  तथा  पालियामेंट
 के  मेम्वरों  की  एक  समिति  बनाइये  जो  इन
 तमाम  भ्रष्टाचारों  की  जांच  करे  तथा  स्टाफ
 भाटिस्टों  को  जो  दिक्कत  हैं  उनको  द्र  किया
 जाय॑  जिससे  वे  प्रेरणा  पूर्वक  और  उत्साह  के
 साथ  काम  कर  सके  1 श्रौर  श्र्स्त  में  यहु  कहना
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 है  कि  वर्तमान  प्रेस  काउन्सिल  ऐक्ट  की  जगह
 नया  ऐक्ट  पास  कर  के  उसके  जरिये  नई  प्रेस

 काउन्सिक  बनाये  जिसमें  तमाम  वकिन्ग  जनें-

 लिस्ट्स  के  र्प्रि  जेन्टेटिव  हों  ।

 SHRI  ANANTRAO  PATIL  (Khed):
 At  the  very  outset,  I  would  like  to  congratu-
 late  the  hon  Minister  on  the  decision  to  set
 up  the  Newspaper  Finance  Corporation,  A
 Bill  for  this  purpose  was  introduced  in  the
 last  Lok  Sibha,  but  after  the  dissolution  of
 the  last  Lok  Sabha,  the  re-introduction  of
 the  Bill  has  become  necessary,  and  I  hope
 and  trust  that  this  Bill  will  be  re-introduced
 during  the  cuirent  session.

 In  order  to  safeguard  the  freedom  of
 expression  and  to  make  the  small  and
 medium  newspapers  viable  to  withstand
 the  pressure  of  the  monogolies,  it  is  very
 necessary  that  the  Newspaper  Finance
 Corporation  35  set  up  at  an  early  stage.

 The  hon.  Minister  has  beon  trying  her
 best  to  give  a  new  look  to  this  Ministry  in
 order  to  make  the  Ministry  more  purposeful
 and  useful.  But  the  units  are  so  big  and
 the  bureaucrats  have  made  these  units  their
 empires  with  the  result  that  she  may  find  it
 difficult  to  streamline  the  Ministry.  There
 is  AIR,  the  Press  Information  Bureau,
 the  office  of  the  Registrar  of  News-
 papers,  the  Directo.ate  of  Advertising

 and  Visual  Publicity,  the  Song  and
 Drama  Division  the  Film  Censor  Board
 etc,  These  are  the  channels  through  which
 the  people  are  mude  to  know  the  policies  and
 the  activities  of  Govenment.,  3  du  not  want
 to  deal  with  all  these  units,  but  I  would
 like  to  deal  with  two  or  three  of  them  only,
 and  mainly  |  would  like  to  deal  with  prees
 in  which  I  ani  specially  interested,

 In  this  country,  there  is  a  growth  of
 newspapers,  and  readership  is  increasing.
 As  my  hon.  friend  Shri  Chandulal
 Chandrakar  has  pointed  out,  the  readership
 not  of  the  English  newspapers  but  of  the
 language  newspapers  is  increasing  day  by
 day  and  year  by  year,  That  is  what  we
 find  from  the  report  of  the  registrar  of
 newspapers,  But  this  growth  which  is  taken
 place  is  nota  healthy  growth.  The  mono-
 polistic  tendencies  and  restrictive  trade
 Practices  havg  been  on  the  increase  and
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 Government  have  not  been  able  to  curb
 these  monopolistic  tendencies,  The  main
 reason  is  that  Guvernment  have  not  paid
 any  attention  to  this  aspect  and  have  not
 made  any  attempt  to  implement  the
 recommendations  of  the  Press  Commissicn.
 Many  useful  recommendations  were  made
 by  the  commission.  The  commission  has
 said  that  there  should  be  diffusion  of
 ownership.  But  instead  of  diffusion,  we
 are  finding  concentration  of  ownership  in
 the  press  industry,  The  commission  had
 recommended  that  there  should  be  trust
 ownership  or  cooperative  ownership.  No
 attempts  have  been  made  so  far  to  have
 trust  ownership.  We  see  that  the  big  tycoons
 and  big  newspapers  are  trying  to  strangulate
 the  smaller  and  medium  newspapers  by
 their  money,  material  and  men,  Let  me
 give  just  one  example.  A  big  newspaper

 from  Bombay—  might  be  a  Marathi  newspaper
 cr  an  English  newspaper—is  taking  their
 morning  edition  over  8  distance  of  about
 300  miles  in  a  vehicle,  speding  Rs.  300  per
 day  or  Rs,  9000  on  conveyance  only  per
 month  _  If  these  papers  are  taken  to  Poona,
 Sangli,  Kolhapur  and  other  mofussil  centres
 in  this  way,  is  it  posible  for  the  small
 papers  to  survive  and  grow  ?  Because  these
 papers  charge  12,  or  15  P.  and  give  32  or  I6
 pages.  This  is  not  qualitative  cc  mpetition
 but  quantitative  competition  which  the  small
 newspapers  cannot  stand.  This  is  concentra-
 tion,  this  is  a  monopolist  and  restrictive
 trade  practice,  What  are  Government
 doing  about  it  ?

 Government  say  that  this  matter  has
 been  referred  to  the  Company  Affairs
 Ministry,  Well  and  good.  But  how  long
 is  that  Ministry  going  to  take  to  come  to
 a  decision,  The  price-page  schedule  was
 declared  invalid  by  the  Supreme  Court.
 During  the  last  three  years,  no  attempt  has
 been  made  to  curb  the  monopolistic
 tendencies,  This  is  the  only  solution.  The
 price-page  schedule  has  to  be  reintroduced,
 even  if  an  amendment  of  the  Constitution
 is  necessary  for  the  purpose  There  is  no
 other  go  to  curb  monopolistic  tendencies
 in  this  field.

 This  is  not  confined  to  newsparers,
 The  big  tycoons  and  press  lords  are  playing
 havoc  with  the  news  agencies  also,  The
 other  day  4  had  put  a  question  to  the
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 Minister  about  the  PTI  subscription.  She
 had  no  information.  The  PTI  subscription
 rates  are  prohibitive  for  the  small  news-
 papers,  They  cannot  pay  Rs.  200  or  Rs,
 I500  per  month  ;  if  they  fail  to  pay  for
 month,  notice  of  termination  of  service  is
 immediately  sent  to  them.  But  in  the  case
 of  the  Indian  Express,  the  A.  B.  Patrika
 and  so  many  other  papers,  sums  as  large
 as  Rs.  10  lakhs  are  in  arrears.  But  no
 notice  has  been  served  against  them,  be-
 cause  most  of  the  directors  of  the  PTI  are
 these  big  press  tycoons  themselves,

 {  know  when  we  criticise  the  newspapers
 or  news  agencies  what  publicity  we  will  get,
 We  know  that  we  say  will  be  blacked  out.
 But  who  cares  for  it?  We  do  not  want
 that  publicity.  But  I  must  say  that  the
 state  of  affaus  in  the  news  agencies  is  like
 this.  We  are  not  encouraging  small  language
 newpapers,  we  are  not  encouraging  language
 news  agencies  Lakhe  and  lakhs  of  rupees
 are  paid  to  the  PTI  and  UNI  by  AIR,  Rs,
 35  lakhs,  Rs.  40  lakhs  and  so  on.  But  the
 small  news  agencies  in  Indian  languages  are
 paid  Rs,  25,000  and  Rs.  50,000.  In  such
 circumstances,  how  can  they  grow  2?  We
 can  allow  them  to  grow  and  we  can  build
 them  up  by  helping  them.  AIR  requires
 the  PTI  snd  UNI  agencies  for  their  report-
 age  ;  for  them  regional  news  services,  I
 think  the  language  news  agencies  will  be  of
 much  more  use.  And  they  can  be  had  with
 jess  subscription,  But  Ciovernment  are  not
 doing  anything  ;  AIR  is  not  doing  anything,

 Coming  to  newsprint,  this  is  a  basic  raw
 material  for  the  newspapér  industry.  But
 during  the  last  23  years  of  our  independence,
 we  have  done  nothing  about  the  manufacture
 of  newsprint,  for  60  per  cent  of  which  we  are
 still  dependent  on  foreign  supplies,  Suppose
 a  war  were  to  break  out  ;  no  newsprint
 will  be  available  and  the  newspapers  will
 have  to  cut  their  s've  and  reduce  their
 Puges  There  is  only  one  newsprint  mill  in
 the  country,  NEPA.  The  quality  of  the
 papet  is  not  good  and  the  price  is  very
 high.  We  can  have  in  this  country  many
 more  newsprint  mills,  but  attempts  have
 not  been  made  in  this  direction.  As  l  have
 already  said  here,  there  are  many  sugar
 factories  where  bagasse  is  being  wasted,
 From  bagasse,  we  can  manufacture  news-
 print.  There  are  many  proposals  lying
 with  the  Ministry  for  producing  newsprint
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 from  bagasse.  Even  though  this  is  a  vital
 matter  for  the  newspaper  indwstry,  we  are
 still  depending  on  foreign  sources  for  our
 newsprint  supply.  How  long  are  we  going
 to  take  to  establish  our  own  full  and  regular
 indigenous  source  of  supply  ?  We  have
 got  the  AIR,  the  newspapers  and  publi-
 cations,  but  the  newspapers  are  the  only
 effective  medium  of  communication  availa-
 ble  to  the  common  man.  We  should  do
 something  concrete  and  effective  immediate-
 ly  in  this  regard.

 As  regards  advertisements,  |  compliment
 the  DAVP  for  making  extensive  use  of  the
 small  and  medium  newspapers  after  the
 recommendations  of  the  Diwakar  Committee.
 The  Diwakar  Committee  had  recommended
 a  larger  share  of  advertisements  to  the
 small  and  medium  newspapers.  So,  there
 is  a  shift  in  the  policy  of  the  DAVP,  but  it
 is  not  sufficient.  Formerly  58  per  cent  of
 the  advertisements  were  being  given  to
 English  newspapers  and  42  10  the  langaage
 newspapers.  Now  the  proportion  has  been
 reversed,  The  English  papirs  are  receiving
 42  per  cent  and  the  Janguage  pupers  58  per
 eent.  But  you  will  be  surprised  to  know
 that  out  of  the  advertisements  of  Rs  50
 crores  given,  only  four  per  cent  wis  given  to
 the  small  and  medium  language  papers  So,
 J  would  like  to  point  out  to  the  Minister
 that  much  yet  remains  ta  be  done.

 Every  year  advertisemen‘s  to  the  tune  of
 Rs,  5  crores  are  released  by  the  public  sector
 undertakings—  85  per  cent  of  it  to  the  big
 newspapers  and  only  I5  per  cent  to  the
 small  and  language  papers.  Ido  not  know
 why  the  advertisements  of  public  sector
 undertakings  like  the  Fertiliser  Corporation
 of  India,  Indian  Airlines,  Air  India,  Indian
 Oil  Corporation,  Hindustan  Steel  etc.,  should
 not  be  routed  through  the  DAVP  to  all  the
 newspapers.  Government  should  give  a
 directive  to  the  public  sector  undertakings
 that  they  should  also  fall  in  line  and  send
 their  advertisements  through  the  ‘DAVP,

 Do  the  students  who  appear  for  public
 examinations  live  only  in  metropolitan
 cities  io  Many  young  boys  live  in  the  rural
 areas  as  many  colleges  are  coming  up  in  the
 rural  areas,  and  they  read  the  language
 newspapers.  And  yet  the  Public  Service
 Commission  publishes  its  advertisements
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 only  in  the  English  papers  and  not  in  the
 language  papers.

 Shri  Chandrakar  gave  one  example,  4
 will  give  another  funny  example.  Advertise-
 ments  regarding  Nirodh  are  given  in  metro-
 politan  English  newspapcrs  while  you  really
 need  the  publicity  and  propaganda  about
 family  planning  in  the  rural  areas,  and
 advertisements  about  fertilisers,  which  ere
 used  in  agricultural  farms,  are  given  in  the
 English  newspapers  of  Bombay,  Delhi,
 Madras  and  Culcu  ta.  The  same  is  the  case
 about  H.  M.  T.  as  if  the  watches  are  not
 used  by  the  sons  and  daughters  of  the
 agriculturists.

 So,  there  should  be  a  shift  in  the  poliey
 of  releasing  advertisements  by  the  public
 sector  undertakings.

 Much  has  been  said  about  the  6  India
 Radio,  and  Ido  not  want  to  repeat  those
 arguments.  Broadcasting  is  a  profession,
 and  this  profession  should  be  managed  by
 professionals  and  not  bureaucrats,  There
 ate  many  sher  comings,  drawbacks  and
 loopholes  in  the  functioning  of  the  All  India
 Radio.  I  donot  want  to  go  deep  into  it,
 but  I  would  like  to  say  something  about
 television  and  the  Song  and  Drama
 Division.

 The  Delhi  unit  of  television  has  got  to
 be  expanded.  I  know  there  is  difficulty  about
 money,  but  the  range  and  time  of  the  televi-
 sion  programme  has  to  be  extended,  The
 Present  range  is60  k.m.  The  duration  is
 only  two  hours,  and  it  should  be  extended
 to  four  or  six  hours,

 The  Song  and  Drama  Division  has
 proved  very  useful  as  far  as  our  border  areas
 are  concerned,  We  want  to  take  our  pub-
 licity  and  propaganda  to  that  area,  but  the
 artistes  and  other  employees  in  the  Division
 are  not  being  paid  well.  They  have  no
 service  conditions  or  rules,  I  request  the
 Minister  to  look  into  the  matter,

 The  present  shift  away  from  the  big
 papers  and  the  big  tycoons  who  are  playing
 havoc  in  the  newspaper  industry  should  be
 maintained.  I  support  the  Demands  of  the
 Ministry.
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 SHRI  MURASOLI  MARAN  (Madras
 South)  :  This  Ministry  is  important  not  only
 because  it  is  with  the  hon,  Prime  Minister
 but  also  because  it  deals  with  all  the  impor-
 tant  organs  of  democracy  and  mass  com-
 munication  media.  Usually  the  Fourth
 Bstate  is  universally  acknowledged  to  be  an
 essential  pillar  of  democracy.  The  trouble
 is  that  we  tend  to  assume  that  the  Fourth
 Estate  as  its  misleading  namc  implies  is  in
 some  sense  an  institution  and  protected
 accordingly.  But  it  is  not  so,  The  modern
 newspaper  is  a  b  g  industry  or  a  combination
 of  industries.  If  we  control  any  other
 industry,  we  should  control  this  industry
 also.  To  repeat  the  words  of  the  Press
 Commission,  monopoly  of  thought  is  as  bad
 as  monopoly  of  wealth.  We  get  the  impres-
 sion  that  the  Government  is  soft  towards
 the  monopoly  interests  that  control  the  news-
 paper  industry.  I  may  even  go  to  the
 extent  of  saying  that  the  Ministry  is  guilty
 of  hiding  the  monopoly  interest  in  news-
 Papers,

 Look  at  the  Press  in  India  in  1970  and
 the  annual  report  of  the  Regisirar  of  News-
 papers.  They  give  a  new  label  called  common
 ownership  units.  It  is  nothing  but  a
 euphemism  for  monopoly  in  newspaper.  Why
 don't  they  call  a  spade  a  spade.  They  give
 a8  different  namc  and  it  gives  the  feeling  that
 this  department  is  hiding  the  monopoly
 interests.  think  a  reoricntation  in  the
 annual  report  is  very  essential,

 My  friend  referred  to  the  price  page
 schedule.  One  way  of  curbing  monopoly
 interests  in  newspaper  is  (o  bring  in  another
 measure  in  the  nature  of  price  page  schedule,
 We  know  it  was  struck  down  by  the  Supreme
 Court.  But  this  party  was  voted  to  the
 office  on  the  promise  given  to  the  people
 that  they  would  suitably  amend  the  Consti-
 tution.  I  do  not  know  the  reaction  of
 this  Government  to  this  kind  of
 legislation  and  |  think  the  hon.  Prime
 Minister  will  explain  it.

 But  there  are  other  things  which  we  can
 do  within  the  four  walls  of  the  Constitution
 to  curb  monopoly  developments  in  the
 newspaper  industry,  For  example  articles
 269  of  our  Constitution  says  that  a  tax
 can  be  levied  on  newspaper  advertisements.
 This  tax  can  be  levied  and  collected  by  the
 Central  Gavernment  but  it  should  be  assigned
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 to  the  States.  So  far  nothing  seems  to
 have  been  done,  The  Fifth  Finance
 Commission  has  gone  into  the  question  and
 they  say  there  is  prima  facie  a  reasonable
 source  of  revenue,  But  the  Government
 is  reluctant  to  do  this.  |  put  a  question
 and  the  hon,  Minister  of  State  said  that
 she  has  given  some  kind  of  a  report  to  the
 Finance  Ministry,  We  expected  something
 would  happen  in  the  budget  but  nothing
 happened,  I  want  to  know  why  there  is
 hesitation.  Is  it  because  that  this  tax  if
 levived  or  collected  would  be  assigned  to
 the  States  2  4  want  some  clarification.

 A  lot  of  subsidy  is  given  to  the  mono-
 poly  newspapers  by  the  LIC.  I  know  the
 names  but  do  not  want  to  mention  them,
 Big,  monopoly  newspaper  units  are  getting
 big  subsidy  from  the  LIC.  I  think  an
 enquiry  should  be  instituted  to  know  how
 these  big  newspapers  are  using  the  funds
 of  the  LIC  to  become  monopoly  interests,

 My  friend  also  referred  to  PTI  and  UNI,
 There  is  a  proposal  that  the  PTI  should  be
 converied  into  a  corporation  of  some  or
 kind  of  a  trusts.  Ido  not  think  it  would
 serve  any  purpose.  Who  owns  the  PTI?
 It  is  owned  and  managed  by  all  the  news-
 papers  of  India,  But  if  you  contro!  owner-
 ship  and  change  the  ownership  pattern  the
 nature  of  the  PTI  would  also  change.

 What  is  the  function  of  the  PTI  or
 UNI?  They  collect  and  transmit  news  and
 general  intelligence  and  they  puss  it  on  to
 Mewspapers,  There  the  news  editor  who
 is  remotely  controlled  by  the  monopoly
 newspaper  owner  can  throw  it  in  the
 dustbin.  Unless  we  change  the  monopoly
 character  of  the  newspaper  there  is  no  use
 m  converting  the  PTI  or  UNI  into  &
 corporation.  It  would  bo  diverting  the
 attention  of  the  people.  I  do  not  think
 it  would  serve  any  purpose,

 4.00  brs.

 Ithink  it  is  high  time  to  go  into
 all  these  questions,  We  should  set  up  a
 second  Press  Commission,  The  hon,
 Minister  Mr  Gujral,  when  he  was  the
 Minister  in  charge  of  this  subject,  said  on
 the  floor  of  this  House  shat  the  Government
 was  having  some  kind  of  proposal  to  set  up
 a  second  Press  Commission.  He  even
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 said  on  August  28,  1969,  wedding  up  the
 debate  on  the  Press  Council  (Amendment)
 Bill,  that  “the  proposed  Commission
 would  go  into  the  problems  of  the  press
 in  its  new  dimension,”  This  is  a  conti-
 nuing  government,  and  I  would  like  to
 know  their  reaction.  Are  they  going  to  do
 it?  If  so,  when?  I  think  the  Minister
 give  us  the  answer,

 I  share  the  sentiments  of  the  speaker
 who  preceded  me,  Mr.  Patil,  regarding  the
 small  and  medium  nespapers.  They  are
 the  much-neglected  sector.  They  say  that
 50  per  cent  cf  the  advertisement  revenue—
 DAVP—a_  lion’s  share~—-gocs  to  the  big
 ones,  But  how  about  the  nationalised
 industries  and  the  public  corporations  ?
 They  also  support  the  big  newspapers.  in
 the  report  of  the  Registrar  of  Newspapers,
 they  say  that  there  are  as  many  as  10
 papers  which  claim  75  per  cent  or  more
 of  the  advertisement  revenue  from  Govern-
 ment  channels.  These  papers  are  deriving
 75  per  cent  of  their  renvenue  from  Govein-
 ment  sources,

 There  is  no  rationality  regarding  the
 advertisement  given  to  language  news-
 papers.  The  combined  circulation  of  all
 the  newspapers  in  Tamil  and  Malayalam
 is  equivalent  to  the  total  circulation  of  all
 the  newspapers  published  in  Hindi,  the
 so-called  national  language,  which  is  being
 spoken  in  more  than  one  State.

 AN  HON.  MEMBER  ;  Why  so-called?

 SHIRL  MURASOLI  MARAN  :  It  is
 one  of  the  national  languages  ;  the  so-called
 official  language,  The  total  circulation  of
 the  Hindi  newspapers  is  equal  to  the
 combined  circulation  of  all  the  Tamil  and
 Malayalam  newspapers.  Tamil  and
 Malayalam  newspapers  got  8.5  per  cent
 of  their  total  advertisements  of  this
 Government,  Hindi  got  720.85
 per  cent.

 whereas

 Moreover,  as  I  have  said  before,  there
 is  no  rationality  giving  advertisements.
 take,  for  example,  the  space  taken  in  the
 newspapers  of  various  languages  between
 April  and  December,  970  regarding  adver-
 tisement  and  visual  publicity.  Oriya
 yenguage  newspapers  got  away  with  Rs,
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 1,89,980  ;  this  amount  was  shared  by  five
 newspapers  only  ;  whereas  Marathi,  which
 has  Si  newspapers,  could  get  only  Rs.
 1,79,000,  Why  so?  [do  not  accuse  the
 hon.  Minister  as  showing  some  favouritism
 to  her  own  language  newspapers  ;  if  I  say
 it,  she  may  say  that  it  was  done  by  her
 predecessor,  The  point  is,  there  is  no
 rationality.  I  think  there  should  be  some
 rationality  in  apportioning  the  amount  of
 advertisement  money  to  all  the  language
 newspapers.

 I  now  come  to  the  film  industry,  The
 film  industry  is  going  to  the  wall.  About
 Rs.  30  crores  per  year  are  being  collected
 as  box-office  amount  in  the  film  industry,
 But  out  of  every  rupee  collected  at  the  gate,
 in  the  box-office,  54  paise  go  to  the  Govern-
 ment  by  way  of  tax,  27  paise  go  (o  exhibitor,
 four  paise  go  to  the  distributor  ;  and  so,  the
 producer  could  get  only  1S  per  cent  of  the
 gross  intake  to  recoup  the  cost  of  production,
 To  finance  the  cost  of  the  film,  there  is  no
 institutional  financial  arrangement.  Any
 other  industry  can  go  to  any  bank  and
 borrow  the  money  or  to  any  institution  like
 the  Industrial  Corporation  and  so  on  and  so
 forth,  But  here  is  an  industry  which  collects
 Rs.  30  crores  per  year  in  the  box-office,
 but  there  is  no  arrangement  for  institutional
 financing,  what  do  they  do?  They  go  to
 the  money-lenders  who  charge  60  per  cent
 interest.  It  is  unbearable,  because  I  am  a
 film  producer  myself,  and  4  know  the  diffi-
 culties,  The  maximum  interest  is  paid  in
 black  amount,  under  the  table.  One
 malpractice  begets  another.  And  after  all,
 just  five  per  cent  of  the  films  could  become
 hits  in  a  year.  The  film  industry  is  in
 trouble,  We  can  say  it  is  in  the  death-bed.

 We  have  created  a  Film  Finance  Corpo.
 ration,  It  is  a  misnomer  to  call  it  a  Film
 Finance  Corporation,  because  the  total
 outstanding  against  the  producers  is  Rs,  82.2
 lakhs,  I-think  its  investment  is  Rs.  ]  crore,
 The  total  outstanding  is  Rs.  82.2]  lakhs,
 But  they  say,  doubtful  debt  alone  comes  to
 Rs.  B  Iakhs  !  This  is  the  way  it  is  run,
 They  say,  they  are  financing  films  which  can
 win  awards  in  festivals,  but  at  the  box  office,
 they  flop,  In  1970,  395  films  were  produced
 in  India,  out  of  which  mt  were  made  in
 Madras,  only  NT  in  Bombay  and  just  32  in
 Calcutta.  We  produce  the  majority  of  Sims,
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 but  the  Film  Finance  Corporation  has  no
 branch  at  Madras.  I  want  to  know  why.
 No  producer  with  self-sespect  will  ever  go  to
 this  corporation  to  get  a  loan.  Instead  of
 making  a  pilgrimage  to  this  corporation,  if
 he  makes  a  pilgrimage  to  Banaras  or  Badri
 Nath,  at  last  he  can  get  the  solace  that  his
 next  birth  will  be  useful.  Here  he  wastes
 his  energy,  money  and  time.  If  you  want  to
 make  the  Film  Finance  Corporation  a  suceess
 and  to  help  the  film  industry,  you  should
 finance  commercial  ventures  and  liberalise
 the  rules  and  segulations,

 Regarding  the  Film  Counci!,  so  many
 hours  of  the  time  of  this  House  have  been
 wasted  So  many  nunisters  have  been
 telling  so  many  things,  that  the  Film  Council
 is  coming  next  ycar  and  so  on.  But  nothing
 has  happened.  At  one  tine,  8  blue  print
 was  produced,  according  to  which  the  Film
 Council  would  contain  29  members,  a  majo-
 rity  of  whom  will  be  G  »vernment  nominces
 or  agents.  But  so  far  nothing  has  been
 heard  about  it  But  who  is  doing  the  job
 of  the  Film  Council!  t  Government  has
 neglected  the  film  industry.  In  Bombay,  it
 is  a  shame  to  this  ministry  and  to  Parlia-
 ment  that  the  function  of  the  Film  Council
 is  being  done  by  Shiv  Sena  and  Bal
 Thackeray.  He  says,  do  this  and  do  that
 to  the  film  industry  ;  and  it  is  being  dene,
 because  we  have  not  come  out  with  a  firm
 proposal  about  the  Film  Council,  We  want
 the  Film  Council  to  be  a  friend,  philosopher
 and  guide,  not  a  police  to  prosecute  the  film
 indusiry.  4  want  to  know  how  sovr  it  will
 be  constituted,

 I  come  to  the  irksome  point  of  censor-
 ship.  The  Khosla  Commission  has  already
 warned  us  The  Supreme  Couit  has  passed
 Strictures  in  the  case  of  Abbas,  but  nothing
 has  been  done.  The  Attorney  General  pro-
 mised  the  Supreme  Court  that  a  new  legis-
 lation  would  be  enacted,  but  so  far  it  has
 not  been  done,  We  can  understand  an
 Indian  film  being  looked  at  from  a  different
 line  as  compared  to  a  European  film.  But
 what  is  allowed  in  a  Hindi  film  is  not
 allowed  in  a  Tamil  film.  What  was  allowed
 in  a  Tamil  film  released  yesterday  is  not
 allowed  in  a  Tamil  film  going  to  be  released
 tomorrow.  There  is  distinction  made  and
 when  we  ask  for  the  reason,  the  officer  says,
 the  examination  committee  members  feel  so,
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 Who  are  the  committee  members?  They
 are  generally  unemployed  politicians  or  those
 who  could  pull  wires  in  Delhi.  Mostly  they
 have  no  cultural  or  educational  background,
 Some  are  supposed  to  have  experience  in
 social  service,  but  many  seem  to  be  notorious
 for  doing  antisocial  work.  ‘You  should
 change  the  complexion  of  the  committee,
 because  they  sit  in  judgment  over  films
 involving  an  investment  of  crores  of  rupees,

 The  regional  officer  is  very  powerful.  He
 can  get  recommendations  from  the  committee
 members,  But  he  need  not  implement  them.
 He  is  not  far  away  from  inducemen's.  If
 you  say,  ‘‘You  allowed  it  in  that  picture,
 Why  not  allow  it  in  this  picture  ”  he  will
 say,  ‘*No  comparison’’,  He  would  not  give
 it  in  writing  If  he  is  ina  good  mood,  he
 will  be  very  kind  But  if  his  wife  had
 quarrelled  with  him  in  the  morning  before
 he  came  to  the  office,  the  poor  producer  is
 the  victim  !

 The  Tamilnadu  G  vernment  produced
 a  documentary  about  an  all-party  meeting
 held  to  discuss  the  delay  caused  by  the
 Central  Government  in  resolving  the  Cauvery
 walters  dispute.  It  was  held  in  the  Secre-
 tariat  in  the  Chief  Minister's  chamber,  All
 the  party  leaders  met  and  a  documentary
 was  made  about  it.  But  certain  words  were
 asked  to  be  cut  from  the  commentary.
 Really  they  discussed  the  delay  caused  by
 the  Centre  regarding  the  Cauveri  water
 dispute.  They  were  asked  to  delete  it,  Why  ?
 Why  was  it  not  allowed  by  the  censors  ?

 Again,  a  public  meeting  was  held  ona
 particular  day  all  over  Tamil  nadu,  in  about
 10,000  places,  all  party  leaders  participated
 in  it,  it  was  photographed  and  they  made  a
 documentary  and  news  review  out  of  it,  It
 was  not  allowed.  They  objected  to  the
 words  ‘‘delay  caused  by  the  Centre’.  This
 documentary  or  news  review  is  not  a  fiction;
 itis  atype  of  newspaper.  Just  like  your
 wall  newspaper  it  is  a  silver  screen  news-
 paper.  [tis  a  fact  that  there  was  an  all
 Party  meeting  and  it  isa  fact  that  they
 discussed  the  delay  caused  by  the  Centre
 about  Cauveri  waters.  Why  should  it  be
 censored  ?  After  all,  they  did  not  cast  any
 aspersion  ona  neighbouring  State  or  the
 Centre.  This  isa  serious  problem  which
 should  be  given  the  importance  and  atten-
 tion  it  deserves,
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 The  position  of  the  documentary  or
 News  review  in  a  free  society  which  is  federal
 in  character  has  to  be  reviewed,  I  think
 these  people  are  impervious  to  criticism  and
 imperial  in  attitude.  Perhaps  we  will  have
 to  go  to  Supreme  Court  to  get  justice  and
 redressal  of  our  grievance  because  these
 People  are  not  allowing  this  sentence  to
 come  in  the  document  even  though  itis  a
 fact,

 Mere  I  wantto  ask  the  hon.  Minister
 one  question.  How  is  it  that  a  film  was
 made  caricaturing  our  Prime  Minister  ?
 Recently  a  Tamil  film  was  re'eased  in  which
 a  lady  was  made  up  hhe  the  Prime  Minister,
 with  bobbed  hair  and  grey  hair,  looking  very
 much  like  the  Prime  Minister  and  dressed
 like  her  and  with  her  mannerisms.  She
 was  parodied  and  ridiculed  in  that
 film.  Even  though  they  have  made  fun
 ef  the  policies  of  the  Prime  Minister  the
 censors  have  allowed  it.  When  the  very  per-
 son  of  the  Prime  Minister  was  the  object  of
 ridicule  in  the  sctcen  the  censors  kept  quiet
 and  perhaps  they  enjoyed  it  But  when  a
 remark  is  made  about  the  Centre  in  a  film
 they  suddenly  come  down  heavily  on  that
 film.  The  other  film  which  I  mentioned
 was  even  exporied  io  foreign  countries  for
 exhibition,  I  hope  the  government  will  look
 into  how  the  censors  allowed  that  film.  Way
 could  they  not  bring  a  new  legislation  about
 censorship  so  that  the  matter  could  be
 placed  beyond  all  controversy  ?

 श्री  सुधाकर  पांडे  (चंदौली):  उपाध्यक्ष
 महोदय,  मैं  सूचना  और  प्रसारण  मंत्रालप  के

 अनुदतों  की  मांगों  का  समर्थन  करता  हूं  ।

 वास्तव  में  यह  विभाग  बड़ा  महत्वपूर्ण  और
 गरिमामय  है  और  इस  की  वारपी  देश  की  वाणी

 है  1  यदि  इस  देश  को  अभ्युदय  और  विक्रास
 की  ओर  ले  जाता  है,  तो  भविष्य  में  इस  की

 उपलब्धि  एक  मुक्त  विश्वविद्यालय,  शफत

 यूनिवर्सिटी  के  रूप  में  होनी  चाप  ए।1

 सूचना  और  प्रसारण  मंत्रालय  में  दो  भाषायें

 हैं:  एक  तो  भारतीय  भाषायें  हैं  और  दूसरी  एक
 विदेशी  भाषा  है--अग्न ज़ी  ।  अंग्रजी  परकीया  है
 और  हिन्दी  या  प्रौर  भारतीय  साधायेंस्व  किया
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 हैं।  स्वकीया  के  साथ  सामान्तः  बह  प्रेम-व्यवहार
 नहीं  किया  जाता  है,  जो  कि  होना  चाहिए।
 लेकिन  लोक-जीवन  में  स्वकीया  की  ही  महत्ता
 हैं।  मैं  कहता  चाहूंगा  कि  परकीया  को  इस  विभाग
 में  जब  प्रधिक  महत्व  न  दिया  जयि--यदि  उस
 को  देश  की  जनता  की  वाशी  के  रूप  में  प्रयुक्त
 करना  है  भौर  देश  की  जनता  की  वाणी  के  रूप  में
 उस  का  उपयोग  होना  है।

 मैं  पहले  समाचारपत्रों  की  ओर  ध्यान
 दिलाना  चाहता  हूं  t  प्रायः  यह  चर्चा  होती  है
 कि  देश  में  एक्ाब्रिकार्युक्त  पत्र  बहुत  अधिक  हैं
 और  उन  पर  नियंत्रण  होना  चाहिए।  किन्तु
 हमारी  सारी  की  सारी  कार्यवाहियां  ऐसी  है  कि
 उन  पत्रों  का एकाघिकार  और  उन  की  शक्ति

 बढ़ती  जाती  है  और  हम  भारतीय  भाषाओं  के

 पत्रों,  या  मध्यम  श्रेणी  के  पत्रों,  या  छोटे  पत्रों
 का  कुछ  भी  भला  नहीं  कर  पाते  है।  वास्तव  में
 वे  छोटे  और  मध्यम  श्रेणी  के  पत्र  ही  जन-जीवन
 को  लोक-मंगल  की  दिशा  की  ओर  संचेतित
 करते  है  श्रौर  उस  की  जीवत  की  नई  चेतना  के
 प्रति  उन्मु  करते  हैं,  जबकि  ये  बड़े  बड़े  पत्र

 कु  ढा,  ग्लानि,  विद्रोह,  खंडन-मंडन  और  साम्प्रदा-
 यिकता  आदि  ऐसे  विभिन्‍न  तत्वों  का  प्रसार
 करने  में  लगे  रहते  है,  जो  देश  के  लिए  मंगल-

 मूलक  नही  हैं।  (व्यवधान)  मेरी  तो  गिद्ध  की

 एृष्टि  नही  है।  भित्रों  की  दृष्टि  है और  गिद्ध  को
 केवल  एक  ही  चीज़  दिखाई  पड़ती  है--नास्ति  या

 बुराई।  जैसे,  मेरे  मिन्न  ने  ग्रभी  कहा  कि  आकाश-
 वाणी  में  उन  के  दल  को  कम  समय  मिलता  है  t

 मेरी  तो  शिकायत  है  कि  हमारी  पार्टी  को

 जितना  समय  मिलना  चाहिए  ,  वह  बिल्कुल  नहीं
 मिल्तता  है।

 रेडियो  को  कला,  साहित्य  और  संस्कृति  की
 भोर  जो  ध्यान  देना  चाहिए,  वह  ध्यान  वह  नहीं
 देपाता  है।  हमारे  देश  की  जो  प्रतिभाये  हैं,
 जो  जन-जीवन  में  बिखरी  हुई  उस  के  उन्नयन
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 की  दिशा  में  रेडियो  का  कार्य  बहुत  सराहनीय
 नहीं  रहा  है।  जो  कलाकार  झौर  साहित्यकार
 समाज  में,  छोटे  छोटे  स्थानों  में,  व्याप्त  हैं,

 आंकादवाणी  उन  को  उठा  नहीं  पायी  है

 जहां  तक  पमाचारपत्रों  का  प्रइन  है,  हमारी
 अपनी  समाचार  एजेन्सी  होनी  चाहिए  a  मेरा

 कहना  है  कि  सभी  समाचार  एजेन्सियों  को  एक
 में  किला  देना  चाहिए  और  यदि  बहुत  आवश्यक

 हो,  ती  उस  के  श्रश  कर  देने  चाहिए--एक  देश
 के  लिए  काम  काम  करे  श्रौर  एक  विदेशों  के

 लिए  काम  करे।  विदेशी  समाचार  एजेन्सिगों
 पर  निर्भर  रहने  का  परिणाम  यह  है  कि  वे
 विदेशों  में  हमारा  जो  रूप  अभिव्यस्त  करते  है,

 वह  हमारे  अनुरूप  नहीं  हैं  और  वे  उतना  नहीं

 कर  पाती  हैं,  जितना  कि  हम  चाहते  है।  जो

 कुछ  वे  हमें  देती  हैं,  वह  उच्छिष्ट  होता  है।
 जो  हमें  चाहिए,  वे  नहीं  देती  है।  श्रावश्यकता

 इस  बात  की  है  कि  इस  कार्य  को  हम  स्वयं  करें,

 चाहे  वह  कितना  ही  व्यय-साध्य  बबों  न  हो
 बंगला  देश  के  सम्बन्ध  में  हम  ने  अनुभव  किया

 है  कि  यदि  विदेशी  समाचार  एजेन्सियों  ने  वहू
 काम  विया  होता,  जो  आकाशबाणी  ने  किया,  तो
 निश्चय  ही  हमारा  बहुत  भला  हुआ  होता।

 “विदेशी  समाचार  एजेन्सियों  ने हमारा  जो  रूप
 चित्रित  किया  है,  वह  हमारे  लिये  श्रेयस्कर  नहीं
 है  इस  लिए  विदेशों  के  लिए  भी  हमें  एक  समा-

 धार  एजेन्सी  बनानी  चाहिए  और  इस  में

 हिचकाबा  नहीं  चाहिए  1

 जहां  तक  फिल्‍मों  का  सम्बन्ध  है,  आज  उन
 में  अमंगल-मूलक  तत्वों  का  सुजन  हो  रहा  है,  ऐसे
 निकृष्ट  कोटि  के  मनोरंजन  का  सूजन  हो  रहा
 है  जो  हमारी  शवित  को  क्षीण  करता

 है,  जो  हमें  पतन  की  ओर  ले  जाता  है,  जो
 समाज कें के  लिए  मंगऊ  का  विवान  नहीं  करता
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 है  ।  हमारे  यहां  वही  चीज  अच्छी  मानो  गई

 है,  जो  लोगों  का  मंगल  करे।  समाजवाद.  का
 दर्शन  भी  यही  कहता  है  कि  अधिक  से  अधिक
 लोगों  का  मंगल  हो  |  किन्तु  जो  फ़िल्में  मंगल

 नहीं  करती  हैं,  हमारे  देश  में  उन्हीं  का  प्रसार

 होता  है  श्रौर  उन्हें  सहायता  भी  मिलती  है,  जब

 की  उनसे  हमारा  समाज  नष्ट  होता  है।  मैं  चाहू'गा
 कि  चाहे  कितना  ही  कड  क्‍यों  न  बानना  पड़े
 इस  प्रवृत्ति  पर  रोक  लगाई  जाये,  क्योंकि  मुक्ति
 और  स्वतंत्रता  का  मतलूब  स्वन्छंदता  नहीं  है  ।
 यदि  हमारे  कानून  इस  के  लिए  उपयुक्त  नहीं
 तो  नये  कानून  बनाने  चाहिए  भ्रौर  यदि  आव-
 श्यकता  हो,  तो  संबिधान  में  संशोधन  करना

 चाहिए  1

 मंत्रालय  के  वाबिक  प्रतिवेदन  में  विदेशों

 में  हमारे  प्रचार  के  सम्बन्ध  में  कहा  गया  है
 कि  हम  ने  “इंडिया  दुड़े”  प्रकाशित  और  वित-
 रति  किया  और  हम  नेपाल  के  सम्बन्ध  में  एक
 स्मारिका  निकालने  जा  रहे  हैं।  श्री  राज  बहा-

 दुर  नेपाल  में  हमारे  राजदूत  के  पद  से  लौट  आये

 हैं,  लेकिन  भ्रभी  तक  वह  स्मारिका  प्रकाश्ति

 नहीं  हुई  है।  और  “इंडिया  टुड'””  से  तो  ऐसा
 लगता  है  कि  सारा  संसार  केवल  प्रग्नजी  पड़ा

 हुआ  है।  वह  पतन्निका  जमंनी,  फ्रांस,  स्पेन  और
 मारिस  आदि  देशों  में  बंदी  होगी  i  मैं  चाहता

 ह्  कि  विदेशों  की  हमारी  प्रचार  सामग्री  विदेशों

 में  ही,  और  वहां  की  भाषा  में  हो,  प्रबन दिस  हो,
 न  कि  यहां  श्रग्ने ज़ी  भाषा  में,  जब  कि  यहां  पर
 छपाई  की  व्यवस्था  की  स्थिति  यह  है  कि  चार
 चार  वर्ष  से  हमारी  पुफ्तकों  प्रंस  में  पड़ी
 हुई  और  उन  का  प्रकाशन  नहीं  हो  पा  रहा  है

 चाहे  व्यय  अधिक  हो,  लेकिन  विदेशों  में  हमारे
 प्रचार  और  प्रसार  की  समुचित  व्यवस्था  होनी
 चाहिए  ।

 जहां  तक  विज्ञापनों  का  सस्बन्ध  है,  मेरे.
 मित्र  ने  कहा  कि  तामिल  और  तेलुगू  को  मिला

 कर  जितने  विशापन  सिल्ते  है,  उस  से  श्रथिफ  हिन्दी
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 को  मिले  हैं।  गेरा  कहना  है  कि  आबादी  के

 भ्राध।र  पर  विज्ञापनों  का  वितरण  क्यों  नहीं
 किया  जाता  है  ।  इस  में  अग्रे जी  पत्र  अपने  आप
 समाप्त  हो  जयेयें  और  तामिल  तथा  तेलुगू,
 मलयालम  तथा  कन्नड़,  मराठी  तथा  बंगाली
 प्रौर  हिन्दी  तथा  गुजराती  पत्रों  को  पढ़ने  वाले

 जितने  लोग  हैं,  उस  के  अनुपात  से  सब  क्षेत्रों  के
 पत्रों  को  विज्ञापन  मिल  जायेगे  शौर  इस  सभस्या
 का  समाघान  भपने  आप  हो  जायेगा  |

 जो  लोग  इस  प्रकार  की  बातें  कहते  है,  वे

 भूल  जाते  है  कि  अगर  मद्रास  में  बनाई  गई

 फिल्मे  हिन्दी  प्रदेश  में  चलें  तो  मद्रास  के  स्टुडियी
 बन्द  हो  जायेंगे  |  वे  फिल्मे  बहुत  झनच्छी  नहीं  है।
 कला,  साहित्य  और  संस्क्रति  उनमे  लेश  मात्र

 भी  नही  है।  वे  “चना  जोर  गर्म!  की  तरह  का

 निकृष्ट  मनोरजन  करती  है।  वहा  पूर  जो  श्रधि-

 कांश  फिल्मे  बनती  है  वे  जीवन  को  उत्तजना

 नही  देती  है,  जीबन  को  लोक-मंगल  की  शोर  ले

 जाने  का  काम  नहीं  करती  है  |  वे  विसी  घामिक

 व्यक्ति  को  एक  मिरजई  पहने  और  हैट  लगाये

 विदृषक  के  रूप  मे  चित्रित  करती  है  ।(व्यवधान)
 में  किसी  फिल्‍म  की  चर्चा  नही  कर  रहा  हूं।
 भगर  उन्होंने  सौ  फिल्मो  में  एक  अच्छी  बना  भी

 दी,  तो  उन्दोऐे  देंश  पर  कोई  बहुत  बड़ा  उपकार

 नही  किया  1  यहू  उन  का  व्यवसाय  है।  भ्रगर

 वे  भ्रच्छी  फिल्‍म  बनाये  ,  तो  जनता  उस  को

 पसन्द  करेंगी  भ्रौर  उन  को  आय  होगी  I

 मेरे  मित्र  को  बहुत  बचष्ट  हो  रहा  मेरे  बोलने  से  ।

 जब  यह  बोल  रहे  थे  तो  मैं  उन  को  बाधा  नही
 डाल  रहा  था।  उच्चारण  की  शुद्धता  की  बात

 वह  कर  रहे  थे  लेकिन  स्वयं  कैसा  उच्चारण
 कर  रहे  थे  जध  वह  बोल  नह  थे(..  नब्यवधान) ,...
 सभापति  महोदय,  ...  (व्यवधान)  ...

 एक  माननीय  सदस्य:  सभापति  महोदय
 नहीं,  उपाध्यक्ष  महोदय,  |
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 aft  quiet  पांडे  :  आप  मेरे  गुरु  नहीं  हैं।
 श्राप  को  मैं  बोध  साल  तक  पढ़ा  सकता  हूं  ।  जो

 आसन  पर  बैठा  हुआ  है  वह  सभापति  ही

 होता  है  1

 मै  यह  कह  रहा  था  मि  प्रोत्साहन  मिलना

 चाहिए  वास्तव  में  उन  लोगों  को  जो  देश  के

 मंगल  के  लिए  फिल्‍म  के  क्षेत्र  में  चाहे  कला  के

 क्षेत्र  में  चाहे  अन्य  किसी  क्षेत्र  में  काम  कर  रहे

 है  1  ऐसे  लोगों  को  किसी  तरह  का  प्रोत्साहन

 नही  मिलना  चाहिए  जो  केवल  व्यवसाय  की

 दृष्टि  से कोई  काम  कर  रहे  है  1

 इसी  प्रसंग  में  म ैएक  तथ्य  की  ओर  मान-

 नीय  मंत्री  महोदय  का  ध्यान  और  आकृष्ट  करना

 चाहूंगा  ।  इस  देश  में  एक  ग्रथ  है--रामचरित
 मानस  ।  शंकराचाय  से  ले  कर  गांधी  जी  के  बीच

 में  इतनी  बड़ी  ऐसी  प्रभावशाली  कृति  का

 निर्माण  नही  हुआ  और  संसार  के  किसी  देश  में

 ऐसी  कृति  का  निर्माण  नहों  हुआ  i  ga  के  चार
 सौ  वर्ष  पूरे  होने  वाले  है।  सूचना  और  प्रसारण
 मंत्रालय  का  यह  करोांब्य  हो  जाता  है  कि  उस

 महत्तम  कृति  की  चतुर्शती  इतने  उत्साह  के  साथ
 मनावे  जो  कि  वास्तव  मे  उस  की  महानता
 के  भ्रनुरूप  हो  क्यो  कि  जैसे  गंगा  की  धारा  से
 सब  का  कल्याण  होता  है  उस  कृति  से  सब  का
 कल्याण  हुम्रा  है।  मंत्री  महोदय  इस  के  लिए
 सोचें  ।  क्‍यों  कि  अर  कृतियों  के  बारे  में,  विदेशो

 लोगों  की  शताब्दिलों  के  बारे  में  जितना  उत्साह
 यह  मंत्रालय  दिखाता  है  उतना  देश  के  स्जनहारों
 के  बारे  में,  देश  के  निर्माताओं  के  बारे  में,

 राजनी  तिज्ञों  के  बारे  में,  नेताओ्रों  के  बारे  मे  हू
 मत्रालय  उतना  उत्साह  नही  दिखाता  ।

 अत  में  मै  एक  बात  शोर  कहना  चाहता  हूं
 कि  प्रत्येक  मंत्रालय  के  साथ  एक  हमारा  हिन्दी
 का  सूचना  भ्रधिकारी  होता  चाहिए  और  इस  के
 लिए  मंत्रलय  वचत-बद्ध  है।  किन्तु  आज  तक
 उस  की  पूर्ति  नहीं  हुई ।  स्थिति  यह  है  कि
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 [श्री  सुधाकर  पाडे]

 अग्रेजी  भ  समाचार  साइकलौस्टाइल  कर  दिया

 जाता  है  औ  एक  दिन  के  बाद  हिन्दी  मे  भेजा

 जाता  है।  और  उस  हिन्दी  अधिकरी  की  तन-

 ख्वाह  भी  कम  होती  है  जैसा  मैं  ने  पहले  भी

 कहा  था  परकीया  भाषा  को  इस  मवालय  द्वारा

 अधिक  सम्मान  मिलता  है  स्वकीया  को  कम

 लेकिन  अगर  इस  देश  मे  समाजवाद  की  स्थापना
 करनी  है  तो  जिस  भाषा  में  हम  ने  वोट  मागे

 थे  उस  भाषा  (और  उस  क्षेत्र  की  संस्कृति  को

 लाने  के  लिए  सुचना  शौर  प्रसारण  मत्रालय  को
 काम  करना  होगा  अन्यथा  वह  सपने  अधूरे  रह

 जाएगे  ।

 हम  श्रपने  मुक्त  विश्व-विद्यालय  के  बारे  मे

 कार्य  करने  वी  तैयारी  बरें  नहीं  तो  पिछड़
 जायेंगे  क्यो  कि  दस  वर्षो  मे  जितना  ज्ञान  बढ़

 रहा  है  और  वह  पुराने  ज्ञान  का  दूना  हो  रहा
 है  ।इन  शब्दों  के  साथ  मै  इस  मत्रालय

 की  माग  का  समर्थन  करता  हू

 श्री  शानेइव  प्रसादर  यादव  (  कटिहार  )
 उपाध्यक्ष  महोदय  मैं  सूचना  भ्रौर  प्रसारण
 सत्रालय  वी  भाग  पर  अपने  विचार  रखते  हुए
 निवेदन  करना  चाहुगा  कि  मत्री  महोदय  श्रपना
 जबाब  देते  वक्त  कुछ  विशेष  जो  प्रइन  मै  उठा

 रहा हु  उत  का  जवाब  देने  की  चेष्टा  करें।

 भारत  एक  महान  गगातात्रिक  देश  है।  इस  की

 झ्राबादी  55  करोड  से  भी  अधिक  है।  इस  55
 करोड  आबादी  की  जनता  के  सामने  आकाश्वाणी

 ही  एक  माध्यम  है  जिस के  द्वारा  देश  में  हर  तरह
 की  विकास  की  जो  गति  चलाई  जा  रही  है  उस

 को  जानकारी  उसे  हो  सके  झोर  श्राकाश्वाणी  इस
 कार्य  से  सक्षम  भी  है।  लेकिन  अपाध्यक्ष  महोदय,
 यह  भारत  एक  गणतात्रिक  देश  होने  के  नाते
 सरकार  की  अपनी  एक  घोषित  नीति  है  कि  हम
 हर  क्षेत्र  म ेमोनोपली  को  समाप्त  करेंगे  चाहे  बह
 मोनोपली  उद्योग  धन्धे  से  हो  चाहे  वह  मोनोपली
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 समाचारपत्रमे  हो,  हम  उस  मोनोपली  को  बर्दाश्त

 नही  करेंगे  |  यह  सरकार  की  घोषित  नीति  है  t

 लेकिन  आश्चयं  झ्लौर  खेद  के  साथ  कहना  पडता

 है  कि  सूचना  प्रसारण  विभाग  मे  रेडियो  के  ऊपर

 सब  से  ज्यादा  सरकार  की  मोनोपली  आज

 आहिस्ते  आहिस्ते  स्थापित  हो  गईं  है।  किसी

 भी  गगानाज्रिक  देश  के  लिए  यह  शोभा  की  बात

 नही  हो  सकती  है  -  अपर  कोई  टोटेलिटेरियन

 टाइप  की  गवर्नमेट  होती  और  वहा  पर  इस
 प्रकार  की  बातें  की  जाती  तो  कुछ  समभ  में  ा

 सकता  था  1  लेक्नि  यहा  आकाश्वाणी  पर  क्षत्ता-

 रूढ  पार्टी  की  एक  प्रकार  से  इतनी  मोनोपाली  हो

 गई  है  कि  यत्र  तत्र  सर्वत्र  सुनाई  देता  है  कि ऑल

 इंडिया  रेडियो  नहीं  अराल  इदिरा  रेडियो  है
 और  चुनाव  के  काल  में  हमे  इस  प्रकार  वी  बातें

 दिखाई  दी  1  मे  इस  सबंध  में  आप  का  ध्यान
 चन्दा  कमीशन  जो  सरकार  ने  चिठाया  था  उस
 की  रिपोर्टा  की  तरफ  दिताना  चाहू  गा।  उस  के

 कुछ  उद्धरण  मैं  झाप के  सामने  पृष्ठ  70  के
 पेराग्राफ  654  से  रखना  चाहता  हू  ,

 )  First,  the  political  and  administrative
 systems  of  the  Union  of  Soviet  Socialist
 Republics  and  Last  Furopean  countries  are
 vastly  different  from  those  of  India  Secon-
 dly  radio  and  tclivision  im  these  countries
 are  instruments  of  4  monol!  hic  State  and  for
 propagating  an  ideology  and  giving  directio-
 nal  contro}  to  political,  cconomic  and  social
 life  Andthirdly  the  Chicf  LCxecutive  of
 the  Organisation  in  the  Union  of  Soviet
 Socialist  Republics  ts  currentey  the  Chairman
 of  the  committee  on  Radio  and  Telivisson
 of  the  Council  of  Ministers  and  occupies  a
 high  rank  in  the  cabinet  All  these  three
 considerations  are  inapplicable  in  India’’

 इस  प्रकार  की  सिफारिश  चन्दा  कमीक्षन  ने
 भी  की  थी  |  चन्दा  कमौशन  ने  झागे  च्चल  कर
 प्रौर  भी  इस  प्रकार  की  बातें  दृहराई  है  कि
 आल  इंडिया  रेडियो  का  एक  कारपोरेश्षनन  बना
 दिया  जाय  और  उस  कारपोरेशन  के  माध्यम
 से  55  करोड  जनता  की  प्राकाशवाणी  सेवा
 किया  करें  |  हम  मे  से  बहुत  से  सदस्य  ऐसे  है
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 जो  बहुत  पुराने  में  1  वे  जानते  होंगे  कि  7950
 में  स्वर्गीय  पंडित  जवाहर  छाल  नेंहरू  जो
 अपने  देश  के  प्रधान  मंत्री  थे  उन्होंने  भी  इस
 बात  को  घोषणा  की  थी  कि  आल  इंडिया
 रेडियो  को  एक  कारपोरेशन  में  बदल  दिया
 जाय  |

 मैं  इतना  कहते  हुए  श्राप  से  मिवेदन  करना

 चाहूंगा  कि  आकाशवाणी  के  माध्यम  से  जो

 प्रचार  किए  जाते  है  उस  में  हिम्दी  की  घोर
 सपेक्षा  ककी  जा  रहो  है  हिन्दी  की  उपेक्षा  के
 कारण  आज  रेडियो  के  ऊपर  कोई  भ्रगर  सुनने
 के  लिए  बैठता  है  तो  इस  विशाल  गगणातांत्रिक
 देश  का  नागरिक  यह  समभने  में  असमर्थ  हो
 जाता  है  कि  बह  कही  विदेश  का  रेडियो  सुन
 रहा  है?  या  अपने  देश  का  ?  झावश्यकता
 इस  बात  को  है  कि  श्राकाशवाणी  में  हिन्दी  की
 'की  कापी'  तैयार  होनी  चाहिए  और  “की-कापी
 तैयार  कर  के  उस  के  माध्यम  से  समाचार
 प्रसारित  किए  जाने  चाहिए  ।  लेकिन  दुख  के
 साथ  कहना  पडता  है  कि  झाकाशवारशाी  में
 समाचार  प्रसारण  के  लिए  'की-कापी'  अंग्रेजी  में
 तैयार  की  जाती  है शरीर  फिर  उस  को  हिन्दी
 में  ट्रॉंमलेट  किया  जाता  है।  हिन्दी  की  इस
 घोर  उपेक्षापूर्ण  नीति  के कारण  झाज  55  करोड़
 जन-मानस  के  अंदर  एक  क्षोभ  की  लहर  व्याप्त

 हो  गई  है  ।  अतः  मैं  सूचना  प्रसारण  मंत्रालय

 से  और  मंत्री  महोदय  से  यह  चाहूंगा  कि  वास्तव
 में  प्रगर  भ्राप  हिन्दी  के  साथ  न्ययोचित  व्यवहार
 करना  चाहते  हैं  तो  वहाँ  पर  हिन्दी  के  एक
 ऐडीशनल  डायरेक्टर,  अतिरिक्त  निदेशक  कीं

 नियुक्ति  की  जाय  और  उस  के  अंदर  डिप्टी
 डायरेक्टर  झर  व्य  कमंचारी  वहां  पर  उस  के

 लिए  रखे  जाय॑  ताकि  हिन्दी  में  सूचना  का

 प्रसारण  भ्रच्छे  ढंग  से  शिया  जा  सके  1  इतना

 ही  नहीं  सूचना  प्रसारण  मंत्रालय  के  अंदर  एक
 पत्र  सूचना  विभाग  है  जिस  को  हम  पी.आइ.बी.

 कहते हैं । उस में हैं  a  उस  में  भी  हिन्दी  की  घोर  उपेक्षा

 की  जाती  है।  पत्र  सूचना  विभाग  का  मुख्य
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 काम  यह  होता  है  कि  प्रधान  मंत्री  या  वित्त
 मंत्री  के  जो  लिखित  वक्‍तथ्य  हैं  उन  को  प्रसा-

 श्ति  करें  I  यह  विभाग  हिन्दी  में  प्रकाशित  न
 कर  के  अंग्र जी  में  करता  है।  अंग्रेजी  की  कापी
 संवाददाताश्रों  को  पहले  मिल  जाती  हैं  और
 6-7  घंटे  के  बाद  हिन्दी  की  कापी  उन  को  मिल
 पाती  है,  जिस  के  कारण  न्यूज़  प्रसारण  में  ह... ह

 को  भारी  कठिनाइयों  का  सामना  करना  पड़ता
 है  7  कभी  कभी  तो  वित्त  मंत्री,  प्रधान  मंत्री
 भौर  मुख्य  मंत्रियों  के  वक्‍तब्य  भी  जो  लिखित

 होते  हैं,  उन  की  प्रतियां  अंग्र जी  में  पहले  तैयार
 की  जाती  है,  जिस  के  कारण  हिन्दी  के  सम्बाद-
 दाताओं  को  हिन्दी  की  प्रति  के  लिये  6-7  घन्टे
 तक  इन्तज़ार  करना  पढ़ता  है।  इस  लिये  मैं

 चाहूंगा  कि  सूचना  मंत्री  इस  पर  विशेष  ध्यान
 द्  शौर  इस  गड़बड़ी  को  सुधारने  की

 कोशिश  करें

 उपाध्यक्ष  महोदय,  प्रस  रजिस्ट्रार  की  जो
 रिपोर्ट  छपती  है,  वह  भी  वास्तव  में  अग्नेजी  में

 ही  छपती  है,  हिन्दी  की  कापी  6-6  महोने  के  बाद
 मिलती  है,  पहला  भाग  तो  6  महीने  बाद  मिल
 जाता  है,  लेकिन  दूसरा  भाग  तो  मिल  भी  नहीं
 पाता  हैं।  प्रस  रजिस्ट्रार  के  यहां  भी  इस  तरह
 की  गड़बड़ी  होती  है  ny

 प्रस  फोटोग्राफरों  क ेसाथ  भी  बहुत  बड़ा

 जुल्म  होता  है।  वे  भी  श्रफसरक्षाही  के  चंगुल  में
 फस  जाने  है।  वे  जब  किसी  सरकारी  चीज़  का
 फोटो  लेने  छगते  है  या  अध/न  मंत्री  या  किसी
 विदेशी  अतिथि  का  फोटो  लेने  लगते  हैं  तो  उस
 समय  ये  श्रफसर  बीच  में  आकर  उनके  परमिट
 चेक  करने  लगते  है,  इसके  कारण  काफी  कठिनाई
 होती  है  1

 उपाध्यक्ष  महोदय,  सूचना  मंत्रालय  की
 र्पोट  में  दिखलाया  गया  है  कि  मंत्रालय  समा-
 चार-पत्र  वित्त  निगम  की  स्थापना  बरने  जा  रहा
 है  |  यह  बड़ी  खुशी  को  बात  है  और  जततन्त्र  के

 लिये,  स्वस्थ  एवं  स्वतंत्र  पत्रकारिता  के  लिये
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 [श्री  ज्ञानेश्वर  प्रसाद  यादव ]

 झावश्यक  है  कि  छोटे  पत्रो,  मध्यम  दर्जे  के  पत्नों
 की  कुछ  आधिक  सहायता  दी  जाय।  लेकिन

 मुझे  इस  बात  की  आाशका  है--जिस  प्रकार  से

 अभी  कुछ  भानमीय  सदरयों  ने  विज्ञपम  देने  के
 बारे  मे  बतलाया  है  कि  मत्रालय  और  इस

 मत्रालय  के  भ्रधिकारी  कुछ  पत्रो  के  प्रति  भेदभाव
 की  नीति  बरतते  है,  जो  पत्र  उनकी  भावनाओं

 का  प्रकटीकरण  नहीं  करते  है,  उन  पो  को

 विज्ञापन  नही  देते  है,  इस  बात  को  दृष्टि  मे

 रखते  हुए  हमको  इस  बात  की  भ्राशका  है  कि

 यह  जो  नियम  स्थापित  किया  जा  रहा  है,  इसमे

 भी  इस  प्रकार  की  गटबडी  न  हो  ।  निष्पक्ष  भाव
 से  उनको  सहायता  दी  जानी  चाहिए।

 उपाध्यक्ष  महोदय,  श्रखबारी  वागज़,  जिस

 को  न्यूज  प्रिन्ट  कहते  है,  उसके  वितरण  में  भो

 धाधली  बरती  जाती  है  ।  न्यूज़  प्रिन्ट  वितरण
 के  मामले  मे  सरकार  ने  कोई  नीति  तय  नही  की

 है  इसलिये  मैं  चाहुगा  कि  अवबारा  कागज  के

 वितरण  के  लिये  भी  एक  बोर्ड  बनाया  जाय,

 जिसमे  हाई  कोटे  के  न्वायाधीश  को  रखा  जाय,
 समाचार  उद्योग  के  लोग  उसमे  रहे  और
 सरकार  के  प्रतिनिधि  भी  उत्तम  रह  इस
 प्रकार  से  उस  बोर्ड  के  द्वारा  अखबारी  कागज

 का  बटबारा  किया  जाना  चाहिये।

 उपाध्यक्ष  महोदब,  जो  प्रस  परिषद  आज

 कार्यरत  है,  उससे  भी  मेरा  नग्न  निवेदन  है--
 झभी  अभी  बंगला  देश  के  प्रश्त  पर  भारत  भर
 के  तमाम  उदू  भ्रखवारों  ने भारतीय  भावना  के

 प्रतिकुल  भ्रपन  है 1: ह  का  प्रकटाकरण  किया,
 जिससे  देश  का  55  करोड  जन  मानस  छुब्ब  हो
 उठा  ।  भारत  सरकार  भी  इस  हैरानी  भे  पड़  गई
 इस  लिये  भारत  सरकार  के  निर्देशन  में  25-26
 झौन  27  जून  को  विज्ञान  भवन  में  उदू  अखबारों

 के  सम्यादको  का  एक  सम्मेलन  किया  गया।

 लेकिन  उक्त  सम्मेलन  में  भा  पटना  के  संगम  के
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 एडिटर  और  कलकत्ता  के  आजाद  हिन्द  के

 एडिटर  ने  जो  विचार  व्यक्त  किये,  वे  वास्तव
 में  जनतन्त्र  क ेखिलाफ  थे,  जनतान्त्रिक  मर्यादा
 के  खिलाफ  ये।  इसलिए  मैं  चाहूंगा  कि  ऐसे
 अखबार  जो  भारतीय  भावनाधो  के  प्रतिकूल
 विचार  प्रत्रट  करते  हैं  उनके  प्रति  कार्यवाही
 बी  जाय।

 प्राज  प्रस  ट्रस्ट  आफ  इण्डिया  को  कारपोरे-

 शन  बनाने  की  बात  की  जा  रही  है।  जहाँ  तक
 इसको  कारपोरेशन  बनाने  की  वात  है,  उसके

 विषय  में  मै  विशेष  कुछ  नहीं  कहना  चाहुमा,
 लेकिन  एक  बात  अवश्य  कह  देना  चाहता  हू  कि

 प्रैस  ट्रस्ट  आफू  इण्डिया  को  कारपोरेशन  बनाने
 की  जो  चाल  है,  यह  वारतव  में  उसके  साथ

 अन्याय  किया  जा  रहा  है।  आवश्यकता  इस

 बात  की  है  कि  अगर  वहा  पर  किसी  प्रकार  की
 ब  डी  है  तो  आडिटर  जनरल  के  द्वारा  उसकी

 जाच  होनी  चाहिये।  कम्पनी  अधिनियम  के

 द्वारा  उसवी  जो  जाच  प्रतिया  हो  रही  है  वह
 कोई  वम्पनी  नही  है  न्यूज  एजेन्सी  है,  इसमे
 अगर  कोई  गडबडी  है  तो  कमट्रोलम  एण्ड
 आउडिटर  जनरल  के  द्वारा  उसकी  जाच  हो

 श्री  परिपूर्णानन्द  पैन्यूली  (टिहरी-यड़बाल)
 उपाध्यक्ष  मधादय,  मैं  सूचना  और  प्रसारण
 मत्र।लय  की  मागो  का  समर्थन  बरता  हु।  यह
 बड़े  दुर्भाग्य  की  बात  है  कि  आज  भी  सूचना
 झौर  प्रसारण  मन्राहूय  पर  व्यूरोकेसी  हावी  है  1
 भग्वश्यकता  इस  बात  की  थी  कि  इस  विभाग
 का  कार्वेमंचालन  किसी  वरिष्ठ  पत्रकार  के  द्वारा
 होता,  जिस  प्रकार  से  इन्जीनिवरिंग  का  काम
 देखने  वाल  इन्जीनियर  छोग  हुमा  करते  है,  उसी
 प्रकार  इस  विभाग  का  कार्य  सन्नालन  करने  वाले
 वे  लोग  टोने  बाहिये,  जिन्हे  उसक्री  जानक्रारी

 होती  है  1

 महोदय,  हमारे  चास-मीडिया  का  मबसे
 बड़ा  साधन  प्राल  इण्डिया  रेडियो  है,  किन्तु  यह
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 खेद  का  विषय  है  कि  आल  इण्डिया  रेडियो  में

 भी  40  प्रतिशत  से  अधिक  स्थानों  पर  नौकर-

 शाहों,  ध्यूरोक्रेट्स  का  कब्जा  है,  जब  कि  2
 प्रतिशत  से  अधिक  व्युरोक्रेट्स  इसमें  नहीं  होने

 चाहिये  थे,  जिसका  नतीज़ा  यह  हो  रहा  है  कि

 आल  इण्डिया  रेडियो  को  दूसरी  ऐजन्सीज़  के

 मुकाबले  बहुत  पीछे  रहना  पड़ता  है।  उदाहरण
 के  लिए  द:  भ्रापसे  निवेदन  करना  चाहता  हूं--
 झाल  इण्डिया  रेडियों  में  एक  सेन्ट्रल  प्रोडक्शन

 यूनिट  है,  वह  है  जुरूर,  लेकिन  उसका  आस्तित्व

 न  के  बराबर  है।  उदाहरण  के  लिये  बंगला  देश

 की  इतनी  विद्  विख्यात  घटना  हुई,  लेकिन  उस

 यूनिट  ने  झाज  तक  नेशनल  प्रोग्राम  में  भी  उस

 को  प्रस्तुत  नहीं  किया।  जब  कि  बी.  सी.  सी.
 ने  भी  आधा  चन्दे  का  प्रोग्राम  बंगला  देश  पर

 प्रस्तुत  किया  है।  यही  नही,  हमारे  देश  में  जब

 भी  साम्प्रदायिक  दंगे  हुए  यह  यूनिट  उस  समय

 भी  कोई  फीचर  प्रस्तुत  करने  मे  सफल  नहीं  रहा

 है।  जब  कि  देश  में  भावात्मक  एकता  स्थापित

 करने  के  लिए  इस  तरह  के  फीचर  की  बहुत
 झावश्यकता  थी  7  इसी  तरह  से  ग्रीन  रेवाल्यूशन
 की  बात  है।  हिन्दुस्तान  के  ही  नहीं,  बल्कि

 विदेशी  अखबारो  ने  भी  उस  पर  भ्रपने  फीचर

 दिये,  लेकिन  हमारा  सैट्रल  प्रोडक्शन  यूनिट  इस

 में  अतफल  रहा।

 मै  अप  के  माध्यम  से  यह  भी  निवेदन

 करना  चाहता  हूं  कि  दिल्ली  में  जब.  भी  कोई
 विशिष्ट  व्यक्ति  आता  है  तो  उनका  भी  न्यूज़-

 इन्टरव्यू  लेने  में  हमारा  आल  इण्डिया  रेडियो
 असफल  रहा  है,  जब  कि  दूसरे  दैनिक  अखबार

 इस  काम  में  काफी  शझागे  रहे  हैं।  इन  सब  बातों

 को  देखते  हुए  मैं  समझता  हूं  कि  आल  इण्डिया
 रेडियो  के  प्रताशन  में  आमूलघूर  परिवतेन  की
 आवश्यकता  है।  में  नन्दिनी  सतपथी  जी  से

 निवेदन  करना  जाहता  हूं  कि  झाल  इण्डिया

 रेडियो  के  टाइरैक्टर  जैनरल  के  पद  पर  ऐसे
 व्यक्ति  को  60  जो  उसमें  नया  जीवन  छा  सके

 दुर्भाग्यवदा  भाज  भी  उसमें  उसी  तरह  के  लोगों
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 का  झाक्षिपत्य  है,  जिन  लोगों  ने  कभी  भी  उस
 पद  की  गरिमा  को  नहीं  समझा  है।  यही  नहीं,

 हमारे  ब्यूरोत्रैद्स  जिस  तरह  से  अन्य  विभागों
 का  संचालन  करते  हैं,  उसी  तरह  से  इस  विभाग

 का  भी  संचालन  करते  रहे  है  |

 पिछले  22-25  वर्षों  में  मैने  भी  पत्रकारिता

 का  कार्य  किया  है।  मैं  भी  श्राकाशवारणी  का  संव।द-

 दाता  रहा  हूं,  इस  लिये  यह  बात  मैं  झपने  अनु-
 भव  के  आधार  पर  कह  रहा  हुं।  उदाहरण  के
 लिये  मैं  आप  से  कुछ  समय  पूर्व  की  बात  निवेदन

 करना  चाहता  हूँ--उस  समय  डाइरैक्टर  न्यूज
 सर्विसेज  के  पद  पर  जो  सज्जन  भ्रासीन  थे,  एक
 बार  उन्होंने  मुझ  से  पूछा---

 “Is  Dehra  Dun  in  Tehri--Garhwal  ?"!
 मैं  बड़े  आश्चर्य  स ेउनका  चेहरा  देखता  रहा
 मैने  कहा---.२०,  Sir,  Dehra  Dun  and  Tehri—
 Garbwal  are  two  different  districts’.  जिन
 लोगो  को  इतना  कम  ज्ञान  है,  वे  लोग  इतने  ऊंचे
 पद  पर  विराजमान  हों,  मै  समभता  हूं  11 उ  वे
 उस  पद  के  उपयुक्त  नहीं  है।  प्रोग्राम  स्टाफ
 कंडर  का  आज  भी  डायरेक्टर  जनरल  के  पद  पर

 बहुत  आाधिपत्य  रहता  है।  एक  विशञत्त  सकिल
 सा  चला  आ  रहा  है  इसलिए  उचित  होगा  कि
 इस  पद  पर  किसी  वांहर  के  श्रच्छे  प्रशामक  को
 लाया  जाये  ताकि  समूचे  आल  इंडिया  रेडियो  में

 आमूल  ष्व्ल  परिवर्तत  किया  जाये  7  आजकल
 माल  इडिया  रेडियो  में  श्री  श्रशोक  वाजपेयी  हैं
 या  दूसरे  जो  प्रक्‍क्‍ता  है  जो  किं  न्यूज  पढ़कर
 सुनाते  हैं  उनके  माध्यम  से  ही  इस  संस्था  को
 लोग  जानते  हैं,  न  कि  डायरेक्टर  जनरल  या
 डायरेक्टर  न्‍यूज  स्विसेज़  के  माध्यम  से  7  इसलिए
 आवश्यत  ता  इस  बात  की  है  कि  जो  पत्रकार  या

 हूमरे  लोग  उसमें  काम  करते  हैं  उनको  उचित
 सम्मान  दिया  जाते,  श्रच्छा  वेतन  दिया  जाये  t
 यहां  पर  श्राज  दस  दस  साल  से  ऐसे  न्यूज़  रीडर्स
 पड़े  हुए  हैं  जिनको  425  रुपये  से  भ्रधिक  वेतन
 नहीं  मिलता  है,  न  कोई  सम्भान  मिलता  है  फिर
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 क्यो  कोई  व्यक्ति  काम  करने  आयेग।  ?  दूसरे
 विभागो  में  हम  देखते  है  कि  छोटे  से  छोटे  पदों

 पर  भी  श्रधिव  वेतन  पाने  वाले  लोग  मौजूद  है|
 इसलिए  मेरा  निवेदन  है  कि  इसमें  आमूलचूल
 परिवतंन  करने  की  आवश्यकता  है  |

 जहा  तक  अन्य  श्रमजीबी  पत्रकारों  का
 सम्बन्ध  है  मै  आपसे  निवेदन  करना  चाहता  हू
 कि  हमने  आजादी  की  लडाई  लडी  और  जब
 अप्रजो जो  के  खिलाफ  हम  ज्ाजादी  की  लडाई  ल्ल्ड

 रहे  थे  उस  समय  पत्रकार  बे  नाते  और  स्वतत्रता
 संग्राम  के सेनिक  के  नाते  फ्ख  के  साथ  हम
 अपना  सिर  ऊचा  करवे  चलत  थे  लेकिन  आज
 पत्रकारिता  का  स्तर  इतना  गिर  चुका  है  कि
 लज्जा  से  हमको  अपना  सिर  भुकाना  पव्ता  है।
 इसकी  बहुत  कुछ  जिम्मेदारी  सूच ॥  और
 प्रसारण  मंत्रालय  पर  है  और  खास  तौर  पर  पी
 आई  बी  इसके  डिए  जिम्मेदार  है  क्योकि
 पत्रकारिता  के  स्तर  को  कभी  ऊचे  उठने  नहीं
 दिया  गया  है  यलो  प्रेस  को  ज्यारातर  प्रोत्सा-

 हन  मिला  है  लेकिन  छोटे  पत्रो  को  जितना  और

 जिस  तरह  से  प्रोत्माटन  मिलना  चाहिए  वह
 नही  मिला  है।  प्राइस  पेज  कोट्रयूनठ  ऐक्ट  जो
 बना  था  उसको  चुनौती  दी  गई  और  सन्‌  96)
 में  उसको  सुप्रीम  कोर्ट  द्वारा  ब्बंध  घोषित  कर

 दिया  गया  ।  उस  समय  से  लेकर  श्र  तक  उस

 कानून  में  काई  सशोधन  नहीं  क्या  गया।

 इसलिए  नहीं  किया  गया  क्योंकि  फण्डामठल

 राहट्स  की  दौहाई  दो  गई  |  मै  समभना  हू  छोटे
 अखबारों  को  यदि  बढावा  देना  है,  उनको  झागे

 बढाना  है  तो  भ्रावहयकता  इस  बात  की  है  कि

 इस  कानून  मे  सशोध्न  विया  जाय।  श्राज  भी

 मोनोपली  प्रंस  का  यहा  पर  आधिपत्य  है।

 मानन ेय  स्दस्थी  ने  पी,  टी  आई  बा
 जिन्  बिया।  मेरा  यह  निवेदन  बरना  भ्रनुचित

 नहीं  होगा  कि  पी  टी  श्राई  में  श्ाज  भी  कोई
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 सम्पादक  नहीं  है।  एक  सज्जन  जो  मैनेजर  के

 पद  पर  विराजमान  है  वे  नान-मैट्रिक  तो  क्या
 शायद  मिडिल  पास  भी  नहीं  है।  पी.  टी.  आई
 को  करोडो  रुपया  बिल्डिग  बनाने  के  लिए  दिया

 गया  है।  उसे  बहुत  बडा  किराया  देकर  हमारे
 डी  ए  थी  पी,  दफ्तर  भी  रखे  गये  हैं।  इस

 तरह  से  व्यूरोफ्रेट्स  के  माध्यम  से  वेस्टेड  इन्टे-

 रैस्ट्स  को  प्रोत्माहन  दिया  जाता  है  1  आवश्यक्ता
 इस  बात  की  है  कि  स्वच्छ  पत्रकारिता  का  उदय

 हमारे  देश  में  हो  ।

 मै  आपसे  निवेदन  करना  चाहता  हू  कि
 जिला  स्तर  पर  छोटे  छोटे  प्रकार  काम  करते

 है।  ऐसे  भी  श्रमजीवी  पश्टभार  हमारे  देश  मे

 है  जिनको  दो  दो  तीन  तीन  रुपये  से  भझ्रधिक
 मासिक  बडे  बड़े  पत्रों  स ेनही  मिलता  है  जितकी

 वराडो  स्प्ये  की  मासिक  आमदनी  होती  है।
 ऐसे  छोटे  छाटे  प्रकारों  को  तभी  प्रश्रय  और
 सम्मान  मिल  सत्ता  है  जब  कि  उनके  काम  के

 अनुरूप  उनको  आजीविका  दी  जाय  ।  होता  यह

 है  कि  हलवाई  और  पसा ी  सवाददाता  बन  जाते

 है।  थे  अपन  प्रिजनस  का  आगे  बढाने  के  लिए

 ही  पश्मकार  बनते  है  ।  जैसा  मैने  निवेदन  किया

 आज'दी  की  लडाई  के  दिनो  मे  जिस  प्रकार
 पत्रकारिता  को  एक  बहत  ऊच।  व्यवसाय  माना

 जाता  था  ठीव  उसके  विपरीत  आज  पत्रकारिता

 को  बड़ी  घूरा  की  दृष्टि  से  दखा  जाता  है।
 जिला  रतर  पर  तो  कई  जगह  तीन  पी  बहुत
 मशहूर  है-प्रेस,  पुलिस,  पोलिटेशियन-  ये
 तीनो  एक  दूसरे  के  पूरक  हो  गए  हैं  जो  कि
 वेस्टेड  इटेरेस्ट्स  को  रेप्रेजेन्ट  करते  ह ेऔर  आम
 जनता  का  गला  घोटो  हैं  1  ब्लैक  मेलिग  इस

 हृदू  तक  हो  गई  है  कि  कोई  भो  स्वाभिमानी
 व्यक्ति  पञ्रकार  कहलाए  जाने  मे  भी  लज्जा  का

 अनुभव  करता  है।  इसलिए  मेरा  निवेदन  है  कि
 हन  सब  चीजो  में  झामूल  चुल  परिवर्तन  करने

 की  श्रावश्यक्ता  है।
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 gear  में  मैं  विशेष  कर  नन्दिनी  सत्पथी  का

 ध्यान  उन  पश्चकारों  की  श्रोर  दिऊाना  चाहता  हूँ

 जो  कि  वर्षो  से  इस  व्यवसाय  में  रहे  हैं  जिनी

 और  कभी  भी  झ्ावन  ने  कोई  ध्यान  नहीं  दिया

 है  7  विशेष  कर  श्रमजीवी  प्रकार  जो  कि

 मोनोवली  प्रेस  के  अधीन  रहते  हैं।  मैं  आप

 से  निवेदन  करूँगा  कि  आप  इस  मिनिस्ट्री  में

 झामुल  शल  परिवर्तन  करें।  इस  का  प्रशासन

 ब्यूरोक्रेटस  के  हाथ  से  निकाल  कर  जब  तक

 आप  पत्रकारिता  में  निष्ठा  रखने  वाले  अनुभवी

 प्र  योग्य  व्यक्तियों  के  हाथ  में  नहीं  देंगे  तब

 तक  व्यवसाप  श्रागे  नहीं  बढ़  सकता  हैं।

 बंगला  देश  का  मसला  हो,  हमारी  विदेश

 नीति  हो  या  गृह  नीति  हो,  दूसरे  देशों  में  हम

 को  देखने  को  मिलता  है  कि  पाशजिस्ताव  जैसे

 छोटे  से  देश  ने  घटिया  स्तर  के  प्रचार  के  द्वारा

 अपने  देश  की  छाप  दूसरे  देशों  म  बिठाई  है,

 लेकिन  हम  उस  मामले  में  भी  मात  खा  रहे

 हैं  7  मैं  निविदन  करूंगा  कि  हम  अपने  प्रचार

 के  साथनों  को  विकसित  करें,  अच्छा  बनाएं
 और  चैज्ञ  निक  ढग  पर  अपना  प्रचार  करें  ताकि

 मालूम  हो  सके  कि  हमारे  देश  की  इन्फर्मेशन

 और  ब्राइकास्टिंग  मिनिस्ट्री  कुशल  और  योग्य

 यक्यों  के  हाथों  में  है  ।

 SHRI  rom  C.  DESAI  (Sabarkuntha)  :
 जा  the  short  time  at  my  disposal,  there  are
 one  or  two  things  in  the  nature  of  wilch-
 hunting  in  the  Ministry  of  Information
 and  Broadcasting  to  which  I  would  lke  to
 refer  on  this  occrsion.  One  is  the  crude
 attempt  by  some  pcople  in  the  Govern-
 ment  to  threaten  the  liberty  of  the  press
 by  posing  a  threatto  the  Press  Trust  of
 of  India  which  I  know  from  experience,
 and  I  am  sure  this  experience  will  be  borne
 out  by  anybody  whom  you  consult,  which
 has  served  the  country  well  and  which
 has  earned  a  high  reputation  for  integrity,
 independence,  fearlessness,  authenticity  of
 news  and  unbiasscd  reporting  of  news  in
 the  country,  The  other  day,  to  be  precise  on
 October  7,  1970,  less  than  a  year  ago,  my

 ASADHA  16,  893  (SAKA)  land  B  2i0

 good  and  innocent  friend—I  use  the  word
 innocent  advisedly—-Shri  Satyanarayan  Sinha
 made  a_  statement  that  Government  was
 actively  considering  how  to  convert  the
 Perss  Trust  of  india  into  a  corporation.
 Fortunately  nothing  has  happened  as  the
 Prime  Minister  would  not  countenance  any
 such  proposal  which  is  posed  as  a  threat
 to  the  freedom  of  the  press.  Also  nothing
 has  happened  becauso  both  the  Minister
 and  the  Minister  of  State  concerned,  whom
 I  consider  to  be  the  villain  of  the  piece,
 are  no  longer  in  the  Ministry.

 His  proposal  to  covert  the  Press  Trust
 of  India  into  a  corporation  is  supposed  to
 have  been  based  on  a  recommendation  or
 a  suggestion  made  by  the  Press  Commission
 as  long  ago  as  1954,  Some  Rip  Van
 Winkle  in  the  Ministry  of  Information  and
 Broadcasting  woke  up  in  1970,  to  resuscitate
 this  report  made  in  954,  They  apparently
 did  not  have  the  time  to  go  through  the
 files  ;  otherwise  they  would  have  scen  that
 this  rey  ort  was  examined  in  all  its  details
 in  consultation  with  the  Press  Trust  of
 india  and  finally  abandoned  and  rejected.
 At  what  time  the  Minister  for  Information
 and  Hroadcasting,  Shri  Gopala  Reddy,  wrote
 to  the  Press  Trust  of  India  in  the  following
 words  ;

 “L  hope  this  will  prove  an  end  of  con-«
 troversies  and  discussions  both  in
 Parliament  and  outside  and  that  you
 will  now  settle  down  to  build  up  an
 expand  the  agency,  Government  are
 anxious  that  the  PTI  should  grow  in
 a  big  way,  and  you  can  rest  assured
 that  they  would  consider  all  requests
 for  assistance  in  this  direction  most
 sympathetically,”

 This  was  the  letter  written  by  Shri  Gopala
 Reddy,  the  Minister,  in  963  to  the  Press
 Trust  of  India,  and  yet  in  I970-7]  the  same
 proposal  is  revived  and  attemps  are  being
 made  to  tamper  with  the  independence  of
 the  Press  Trust  of  India.

 Actually  Ihave  even  gone  through  the
 Press  Commission’s  recommendations,  It
 was  not  8  tecommendation,  and  this  has
 been  born  out  by  Mr.  A.D.  Mani  who
 was  a  Member  of  the  Commission.  He
 wrote  an  article  on  the  subject  Jast  year
 pointing  out  that  this  was  merely  a  sugges-
 tion  by  the  Press  Commission  and  there  was
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 no  recommendation  at  all,  Yet  Mr.  Gujral
 said  in  one  of  his  statements  that  this  was
 a  recommendation  of  the  Press  Commission
 in  1954,  This  is  a  misleading  statement
 made  by  the  hon.  Minister,  I  suppose  the
 object  is  not  to  improve  the  news  ageny
 or  the  news  service  but  to  interfere  in  the
 day  to  day  administration  of  this  particular
 agency  and  still  more  subject  it  to  govern-
 mental  control.  There  might  have  been
 some  difference  of  opinion  between  the  PTL
 and  the  Minister  concerned  but  that  is  no
 reason  why  a  national  agency  like  this
 which  has  been  in  the  charge  of  compe-
 tent  men  and  which  has  rendered  useful
 service  to  this  country  should  be  subject  to
 these  changes  or  this  threat  of  being  con-
 verted  into  a  corporation.  Mr.  Rama-
 chandran,  the  General  Manager  of  PTI  is
 known,  I  am  sure,  to  everyone  in  this  House
 for  his  integrity  and  independence  and  very
 close  association  with  all  6  political
 leaders  of  the  country  including  Gandhiji,
 Pandit  Jawaharlal  Nehru,  Sardar  Patel,
 Mohamad  Ali  Jmnah,  Ali  Brothers,  Khan
 Brothers  and  all  the  people  who  have  been
 in  the  forefront  of  the  politics  of  this
 country.  I  did  not  know;  just  now  the
 hon.  friend  on  the  other  side  said  the
 General  Manager  was  a  non-matric.  I  do
 not  know  whether  he  is  a  matriculate  or
 not  but  having  known  him  I  can  say  that
 he  is  much  better  than  many  graduates  J
 have  come  across  ;  he  is  a  man  of  parti-
 cularly  bright  character.  It  is  obvious  that
 this  proposal  to  tamper  with  the  PTI  has
 arisen  from  some  misconceived  objective  on
 the  part  of  some  Ministers  or  overzealous
 bureaucrats  or  some  busybody,

 But  fortunately  these  antics  have  been
 quashed  or  kept  in  abeyance  by  the  per-
 sonality  of  the  Prime  Minister  who  like  her
 father  always  believes  in  the  Independence
 of  the  news  agencies  and  in  giving  every
 encourigement  to  national  agencies  like  the
 Press  Trust  of  India.

 From  time  to  time  the  Agency  has
 amended  its  articles  of  association  in  con-
 sultation  with  the  Government  and  at  the
 behest  and  with  the  approval,  of  the
 Government...(Interruption).  From  time
 to  time  the  Agency  has  amended  its  articles
 of  association  Recently,  for  no  fault
 of  the  agency  the  Minister  of  State  found
 fault  with  it  or  fell  foul  of  it  and  was  going
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 out  of  the  way  to  interfere  with  the  working
 of  the  Agency.

 I  have  no  doubt  that  the  present
 Minister  of  State  who  is  now  in  charge
 of  the  Ministry  and  who  professes,  |  hope
 also  possesses,  democratic  instincts  will  not
 suffer  from  the  same  prejudice  and  that  she
 will  view  the  activities  and  the  work  of  the
 agency  with  understanding,  and  on  merits.

 An  attempt  has  been  made  to
 throw  mud  at  the  PTI  by  saying  that
 they  have  been  guilty  of  misuse  of  funds
 given  to  them  for  the  construction
 of  a  building,  which  we  all  know
 is  inthe  Pavlament  Street.  This  contract
 was  awarded  by  a  committee  of  which  Shri
 Uma_  Shankar  Dixit  was  the  Chairman—
 he  is  now  a  member  of  the  Government,
 Minister  of  Works—and  Shri  A  K.  Roy,  the
 retired  Comptroller  and  Auditor-General
 was  a  member,  A  procedure  was  laid
 down  and  moneys  were  paid  from
 time  to  time  according  to  work  done
 on  the  certificate  issued  by  the  architect,
 Therefore  there  is  no  question  that  there
 has  becn  any  misuse  of  funds.  Just
 now  the  hon,  Members  said  that  crores
 were  being  spent.  The  total  grant  or
 money  made  available  by  the  Government
 was  Rs.  55  lakhs  and  the  total  value  of
 the  building  is  something  like  Rs.  1,90,
 crores.  This  atempt  at  throwing  mud  at
 a  national  agency  which  has  done  well  by
 the  country  is  not  good.  I  know  from  my
 experience  as  High  Commissioner  in  Ceylon
 and  then  in  Karachi  that  anything  in  the
 name  of  PTI  was  regarded  and  viewed  with
 the  highest  esteem  anda  high  degree  of
 authenticity,

 I  hope  the  Government  will  consider
 this  matter  so  that  a  national  agency  like
 the  PTI  is  not  subjected  to  these  changes
 or  threats,  particularly  the  threat  of  con-
 version  into  a  corporation,  which  would
 mean  nothing  but  governmental  control
 which  will  be  undersirable  in  the  case  of  a
 this  character.

 श्री  ह! ल  प्रताप  सिह  (बाराबंकी)  :  माननीय
 उपाध्यक्ष  जी,  मैं  आप  का  आभारी  हूं  कि  श्राप
 ने  मुझे  सूचना  तथा  प्रसारण  मंत्रालय  की  मांगों
 पर  बोलने  का  ग्रवसर  प्रदान  किया  है।  मैं
 इन  समर्थन  करने  के  लिये  खड़ा  ह््भा  हू।
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 श्रीमन्‌,  मैं  श्रीमती  हन्दिरा  गाधी  और

 श्रीमती  नंदिनों  सत्म्थी  का  श्राभार  इस  बात॑
 के  लिये  प्रकट  करता  हूं  कि  उम  के  कार्यकाल
 में  जिस  प्रकार  से  बिभाग  में  छोकतात्रिक  ढंग
 से  विभाग  की  उपयोगिता  और  कार्यक्षमता
 में  बिरंतर  वृद्धि  हो  रही  है  उस  के  लिये  उनको

 जितनी  सराहना  की  जाय  वह  कम  है।  सरकार
 के  विभिन्‍त  मत्रालयों  मे  सुचना  तथा  प्रसारण
 सत्रालय  का  बही  स्थान  होता  है  जो  कि

 शरीर  में  हृदय  का  होता  है  i  जिस  प्रकार  से

 साहित्य  समाज  का  दपण  होता  है  उसो  प्रकार
 से  यह  मजालय  सरकार  का  दपंगा  होता  है  |

 श्रीमनू,  उक्त  मजालय  अपने  विभिन्‍न  निदेशा-

 लयो,  विभागों  और  उप  तिभाग।  के  माध्यम  से

 सरकार  की  नीतियो  वो  जनता  तक  पहुचाने
 का  प्रयास  करता  है  और  साथ  दी  साथ  जनता

 की  ओर  सम्राचार-पत्रो  की  प्रत्रिक्षिया  को

 सरकार  तक  पहुचाता  है।

 इस  सत्तालय  का  आवाशवाणी  विभाग
 सब  से  महत्वपूर्ण  कार्य  कर  रहा  है।  उस  के
 कार्य-क्षेत्र  में  तीब्रना के  साथ  बृद्धि  हो  रही  है  t
 अगर  उम्र  के  सम्प्रन्ध  में  हमे  कोई  विनार
 कायम  करना  है  तो यह  आवश्यक  है  कि  हम
 न  केवल  उस  के  कार्य  का  अध्ययन  करें  बल्कि

 सुचता  मंत्रालय  दुवारा  जो  कार्य  कम  प्रसारित  किये
 जाते  हैं,  24  घटे  के  कार्यक्रमों  को  सुने,  तभी
 विभाग  के  साथ  न्यायपूर्वक्  निर्शय  कर
 सकते  है  ।

 कुछ  सदस्यों  ने  मंत्रालय  पर  यह  आरोप
 लगाया  है  कि  वह  सत्तारूढ  दल  के  साथ  पक्ष-
 प्रात  का  व्यवहार  करता  है।  श्रीमन्‌,  यह  बात
 बिल्कुल  भ्रामक  और  निराधार  है  और  बास्त-
 विकता  से  बिल्कुल  परे  है।  वास्तविकता  यह  है
 कि  सूचना  और  प्रसारण  मंत्रालय  बबारा  देश
 के  सभी  महत्वपूर्ण  समाचारों  का  प्रसारण  है
 होता  है  भ्रौर  साथ  ही  साथ  इस  बात  का  ध्यान
 रखा  जाता  है  कि  उस  में  इस  तरह  का  कोई
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 समाचार,  विज्ञापन  या  प्रसारण  न  हो  जिस  से
 कि  देश  के  अन्दर  किसी  प्रकार  की  उत्तेजना
 उत्पन  हो,  या  सामप्रराविक  तनाव  की  स्थिति
 पैदा  हो।  साथ  ह।  साथ  देश  के  अन्दर  जो

 भावात्मक  एकता  और  अग्व इता  है  उस  को  भी

 किसी  प्रकार  का  खतरा  उत्पन्त  न  हो  1

 चुनाव  के  समय  में  विभाग  द्वारा  जितने  शब्द
 रात्तारूढ  दल  को  दिये  गय  उसके  दुगने  विरोधी

 दलो  को  दिये  गये।  जितना  समय  सत्तारूढ
 दल  को  मिला  है  विराधी  दलो  को  उस  का

 लगभग  तियग्रुना  मिला  है  'घोपगा  पत्र  के

 सम्बन्ध  में  विरोधी  दलों  को  अधिक  शब्द  भर

 समय  दिया  गया  है।  विराधी  दलो  के  नेताओं
 के  द्वारा  प्रधान  मत्री  के  ऊपर  बठोरतम  शब्दों

 का  प्रयोग  करने  के  बावज्ुद  भी  प्रसारण  मत्रा
 -लघ  में  उन  बातो  को  कहने  और  बताने  मे
 हिचऊक  नहीं  वी  है  ।

 साथ  ही  साथ  स्पीट  लाइट  वार्यत्रम  द्वारा
 जनता  को  विभिन्‍न  विचारों  से  भी  अवगत

 कराया  जाता  है।  वास्टविश्ता  यह  हैकि
 जनता  ने काग्रेस  को  जिना  विश्वास  दिया  है
 उस  के  अनुमान  में  क्षाग्रेस  दक  को  उतना  स्थान

 विज्ञापन  में  प्राप्त  नहीं  होता  ।  इतने
 पर  भी  यदि  विभाग  के  ऊपर  पक्षपात  का

 आरोप  लगाया  जाय  तो  मै  यह  सकता  हूँ  कि

 “हम  प्यार  भी  करते  है  तो  हो  जाते  है  बदनाम,

 टू  बहल  भी  करते  है  तो  चर्चा  नहीं  होती  a

 सूचना  तथा  प्रसारण  मं लय  का  फिल्‍म
 विभाग  भी  आवश्यकता  के  अनुसार  ऊत्त  रदायित्व-
 पूर्ण  कार्य  का  भार  वहन  कर  रहा  है।  विभाग

 अनेक  उप-विभागो  के  माध्यम  से  कार्य  करता  है  1

 बत  चित्र  और  समाचार  चित्रों  का  निर्माण

 राष्ट्र  के  निमार्ण  को  दृष्टि  मे  रखते  हुए  किया
 जाता  है।  भावनात्मक  एकता,  सीमाओ  की

 सुरक्षा  प्रौर  योजनाभ्रो  के  प्रचार  और  प्रसार
 तथा  साथ  ही  साथ  देश  का  नैतिक  शौर  चारि-

 शर्म  हत्थान  किस  पवार  हो,  इस  पर  ध्यान
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 देकर  ये  चित्र  बनाये  जाते  हैं।  इसके  साथ  ही
 फिल्म  सेंसर  बोर्ड  के  पुनर्गंडन  की  बात  कही
 गई  है,  यह  अत्यंत  प्रशसनीय  है।  फिल्म  समा-

 रोह,  राष्ट्रीय  पुरस्कार  और  विदेशों  मे  फिल्म

 समारोहो  के  द्वारा  जो  रोचक  और  आकर्षक
 कार्यक्रम  प्रस्तुत  कपि  जाते  हैं,  वह  अत्यत
 प्रशसनीय  है  -  जैसा  कि  सरकार  का  विचार  है,
 फिल्म  परिषद्‌ की  स्थापना  एक  श्रत्यन्त  उप-
 योगी  तथा  महत्वपूर्ण  कार्य  होगा  |  फिल्‍म  वित्त
 निग्रम  की  श्राथिक  शक्ति  को  और  अधिक

 सुदुदध  करना  आवश्य  होगा।

 I5  hrs.

 श्रीमन्‌,  फिल्‍मो  मे  अश्लीरृता  वी  परिभाषा

 जठिल  हो  गई  है।  भारतीय  फिल्‍मों  में  खुन्बन,
 आलिगन,  नग्न  प्रदर्शन  उचित  है  झथवा  अनु-
 चित  इस  पर  निर्णय  लेते  हुए  खजुराहो  के  मंदिर
 सस्कृत  की  ry  art  रस  की  कब्रिताए,  हिन्दी
 की  रीतिकालीन  कविताएं  तथा  साथ  ही  साथ

 मार्केट  में  आने  वाला  साहित्य  और  पोस्टर
 के  रूप  में  आने  वाले  नग्न  चित्र  और  विदेशों

 से  जो  चित्र  आयात  किये  जाते  है  उन  पर  भी

 दृष्टि  रखनी  हागी ।  इसके  लिए  केवल  सूचना
 झौर  प्रमारण  मन्नालय  को  ही  दोषी  ठहराना
 उचित  बात  नही  है।  हमे  इसके  लिए  एक
 स्पष्ट  नीति  बनानी  होगी  कि  हम  जिन  बातो

 की  समझा  है  पि बह  जलता  के  मस्तिप्क  पर

 अनुचित  प्रभाव  डालती  हैं  उनके  साहित्य  को

 चाहे  बह  किसी  भी  रूप  में  हो  जनता  में  प्रचारित

 होने  से  रोकने  के  लिए  हमे  एक  नीति  बनानी

 होगी  चाहे  जिस  क्षेत्र  में  यह  चीज  होती  हो  1

 इसके  लिए  मै  यह  निवेदन  करना  चाहता  था
 कि  एक  कमेटी  का  गठन  किया  जाए  जो  इस
 बात  पर  भपती  रिपोर्ट  प्रस्तुत  करे  कि  इस
 विषय  पर  क्‍या  कना  देश  के  हित  में  होगा।

 श्रीमन्‌,  सूचना  भौर  प्रसारण  मत्रालय  के
 साथ  साथ  समाचार  विभाग  का  भी  कार्य
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 अत्यंत  महत्वपूर्ण  है।  बह  सरकार  के  विभिन्‍न
 मत्रालयो  की  नीतियो  झौर  कार्यक्रमों  के  सम्बन्ध
 में  जनता  को  अवगत  कराता  है  भौर  साथ  ही
 साथ  जनता  की  प्रतिक्रियाओं  को  सरकार  तक

 पहुचाने  का  कार्य  करता  है।  'दीवार'  अखबार
 को  चलाने  का  अच्छा  प्रयोग  किया  गया  है,

 यह  सराहनीय  शर  प्रशसनीय  कार्य  है  1

 यह  प्रशसा  की  बात  है  कि  यह  मत्रालय  समा-
 चार  पत्रों  की  स्वतंत्रता  की  रक्षा  करना  चहता
 है  ।  परस्तु  इस  विषय  में  हम  निवेदन  करना

 चाहते  है  कि  यह  स्वतत्नता  इस  हृद  तक  नहीं

 होनी  चाहिए  जो  कि  देश  को  गुमराह  करने

 वाली  हो।  यह  दुर्भाग्य  है  ि  देश  के  हमारे

 बहुत  सारे  समाचार  पत्र  देश  के  कुछ  चन्द

 पूजीपनियों  के  हाथ  में  ह ैऔर  ये  लोग  समा-

 चार  पश्नो  के  माध्यम  से  देश  की  करोडो  जनता

 को  गुमराह  करने  का  काम  कर  रहे  है।  इसके
 विषय  में  हम  गम्भीरतापूर्वक  विचार  करना

 होगा  क्योकि  समाचार  पत्रों  को  देश  की  करोड़ो
 निर्धन  तया  शोषित  जनता  के  स्वर  मे  बौलना

 चाहिए  तभी  प्रजातन्न  के  मूल्यों  को  सही  स्था-

 पना  देह  के  श्रन्दर  हो  सकेगी  |

 श्रीमन्‌,  मंत्रालय  के  विज्ञापन  और  दृश्य
 प्रचार  विभाग,  प्रकाशन  विभाग,  गवेपणा  और

 संदर्भ  विभाग,  फोटो  विभाग,  गीत  और  नाटक

 विभाग,  क्षेत्रीय  प्रचार  विभाग  भिन्‍न-भिन्‍न

 क्षेत्रो  मे बहुत  ही  लगन  के  साथ  अपने  उत्तर-

 दायित्वों  का  निर्वहन  करते  हुए  अच्छे  ढग  से
 कार्य  कर  रहे  हैं।  साथ  ही  साथ  क्षेत्रीय  शौर
 सीमा  प्रचार  के  सम्बन्ध  में  मै  सुझाव  देना

 चाहता  था  कि  जो  अधिकार  सीमा  प्रचार  के

 लिए  भेजे  जायें  उनको  स्थानीय  भाषा,  बोलौ  का
 ज्ञान  होना  झावश्यक  है  और  जिस  प्रकार  से

 यहा  पर  प्रचार  का  कार्य  किया  जाता  है  वह
 बहा  की  लोक  भाषा  में  हो,  तभी  उसका  छाभ

 बहा  की  जनता  की  मिल  सकेगा।
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 श्रीमनू,  भारत  की  जनता  का  स्वभाव

 प्रत्यनत्त  सरल  शौर  सहज  है।  उसको  अपने

 क॒रतंव्यों  का  और  अधिकारों  का  ज्ञान  परमाव-

 श्यक  है  क्योंकि  तभी  हम  अपने  लक्ष्यों  को

 प्राप्त  कर  सकेंगे  7  किन्तु  खेद  का  विषय  है  कि

 ध्ब  भी  देश  वो  झन्दर  नौकरशाही  भौर

 समाज  कें  द्वारा  उसका  शोषण  हो  रहा  है।
 इस  सम्बन्ध  में  मव्राालय  को  उसे  जागृत
 करना  होगा  |  साथ  ही  साथ  राष्ट्रीय  भावना-

 त्मक  एकता  में  बाघक  जातिवाद,  सम्प्रदाय-

 बाद,  भाषाव।द,  प्रान्तवाद  की  भावना  को

 निर्मल  करना  होगा  |

 श्रीमानु  चूकि  समय  अधिक  नही  है  और

 माननीय  सदन  के  कई  सदस्य  बोलने  के  इच्छुक  है,

 इसलिए  मै  कम  समय  में  अपनी  बात  को

 समाप्त  कर  देना  चाहता  हैँ  7  मै  अपनी  बात
 को  सिर्फ  यही  कहकर  समाप्त  करना  चाहता

 है  कि  इसमें  दो  रायें  नही  हो  सकती  कि  सू  बना
 और  प्रसारण  मंत्रालय  सरकार  की  नीतियो  को

 जनता  तक  और  जनता  श्रौर  समाचार  पत्रों  की

 प्रतिक्रिया  को  सरकार  तक  पहुंचाने  के  साथ

 ही  राष्ट्र  के  उच्चतम  कार्यक्रम  का  श्रायोजन

 करने  में  पूर्ण  रूप  से  सफल  है  यह  जिसने  बात

 है  कि  हम  उसे  सकुचित  दृष्टि  से  देखें  ।  इसके
 बारे  में  मैं  यह  कह  सकता  हूं  कि  अगर  मानमीय
 सदन  के  विरोधी  दलों  के  माननीय  नेता  और

 सदन  गम्भीरतापूर्वक  विचार  करते  हुए  निष्फक्ष-

 तापूर्वक  अपने  विचारों  को  मंत्रालय  के  सम्बन्ध
 में  व्यक्त  करते  तो  हम  इस  बात  को  गये  के

 साथ  कह  सकते  हैं  कि  जितने  भी  मत्रालय

 हैं,  सूचना  और  प्रसारण  मंत्रालय  उनमें
 सबसे  श्च्छा  कार्य  कर  रहा  है।  यह  अलग
 बात  है  कि  उसको  ठीक  तरह  से  समभने  की
 कोछ्षिश  न  करें|  प्राछ्षिर  में  में  इन  शब्दों  के
 साथ  धपते  भाषण  को  समाप्त  करता  हूं  :

 नज़र  में  ढल  फे  उभरते  हैं  दिल  के  अफुसाने,

 बह  बात  और  है  दुनिया  नज़र  ते  पहचाने  ।
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 इन  शब्दों  के  साथ  में  सूचना  और  प्रसारण
 मंत्रालय  की  अनुदानों  का  समर्थन  करता  हूं  ।

 SHRI  SURENDRA  MOHANTY
 (Kendrapara):  Mr,  Deputy-Speaker,  Sir.
 rising  to  speak  on  the  demands  of  the
 Ministry  of  Information  and  Broadcasting
 I  cannot  help  avoid  the  feeling  that  there
 is  something  basically  wrong  and  lackadaisi-
 cal  about  this  Ministry  which  need
 immediate  coriection.  With  all  respect  for
 the  Ministry,  I  should  like  to  submit  that
 the  affairs  of  this  Ministry  seems  to  be
 nobody’s  business.  With  the  Prime
 Minister  more  than  busy  with  the  affairs  of
 the  nation  and  the  Minister  of  State  busy
 dating  with  petty  politicking  in  the
 S‘ate,  this  Ministry  has  been  left  almost  like
 an  orphan  as  a  result  of  which  it  has  lost
 much  of  ifs  cultural  elan,  much  of  its
 cultural  personality  and  vision.

 SHRI  SHYAMNANDAN  MISHRA
 (Begusarat)  :  It  has  much  facial  value.

 SHRI  SURENDRA  MOHANTY:  But
 we  want  something  much  more.

 As  a  result  of  this,  this  Ministry  is  now
 bogged  down  to  bureaucratic  medivcerity.
 I  would  say  in  all  humility  that  those  who
 are  in  charge  of  this  Ministry  should  see  to
 it  that  the  Ministry  is  cxtricated  from  the
 stranglehold  of  burcaucracy  to  which  it  has
 bogged  down  and  develops  a  vision  and
 dynamism  which  we  expect  from  a  Ministry
 of  this  description.

 The  time  at  my  disposal  being  very
 short,  I  would  like  to  confine  my  remarks
 only  to  the  activities  of  the  All  India  Radio.
 The  House  has  rightly  insisted  against  the
 monopoly  of  the  press,  not  because  of  the
 quantum  of  capital  that  is  interlocked  In
 this  sector  but  because  of  the  stranglehold
 which  it  exercises  on  this  mass  media  by
 holding  the  public  opinion  to  ransom.  If
 that  is  true  the  fact  should  ant  be  forgotten
 that  in  the  process  we  have  created  a  far
 bigger  monopoly  called  the  Ail  India  Radio,
 as  far  as  the  dissemination  of  news  and
 views  are  concerned.  We  should  not  forget
 the  fact  that  this  All  India  Radio,  so  far  as
 its  news  policy  is  concerned,  lacks  the
 determination  of  proper  news  value.  What
 it  is  interested  in,  is,  projecting  individual
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 images  and  giving  a  certain  slant  to  the
 official  attstudo  and  blacking  out  opposition
 views,  It  lacks  vivacity  and  that  freshness
 with  which  we  associate  the  BBC  news
 broadcasts.  The  Chanda  Committee  Re  ort
 on  Radio  and  Television  had  even  mentioned
 instances  how  news  items  of  great  national
 importance,  including  even  the  death  of
 Pandit  Jawaharlal  Nehru,  had  been  blacked
 out  ftom  the  All  India  news  bulletins.
 Therefore,  Sir,  in  ajl  humility  J  will  urge  on
 those  who  are  in  charge  of  this  Ministry
 that  they  must  indicate  proper  guideline  for
 the  news  valucs  and  should  see  that  these
 news  ieporis  of  the  All  lidia  Radio  are  not
 stale,  partisan  and  do  not  give  an  exaggera‘ed
 slant  on  offsial  atiitudes  and  views—even
 the  tour  progiamnis  of  small  Moinisters—
 and  they  do  not  create  a  situation  where  only
 the  goebbles  flowrish  !

 Now,  Lcome  to  the  Song  and  Drama
 Division,  What  pains  mo  thee  is  niuch  that
 is  pop  and  rubbish,  lam  not  opposed  to
 the  pop  culture,  After  all  the  affluent
 society  that  we  aic  all  busy  in  building  up
 must  gencrate  youth  culture,  pop  culture
 which  our  mass  media  has  to  purvey,  But
 in  doing  so  Sir,  a  prover  balance  has  to  be
 struck  between  what  ts  our  national  genius,
 cultural  tradition  and  pop  and  modish
 frivolity  or  innovation,  There  is  a  news
 listeners  reaction  ccll  attached  to  the  stations
 of  All  India  Radio  but  I  must  say  with  great
 deal  of  disappointment  that  these  listners
 reaction  cells  are  not  functioning  properly  as
 a  result  of  which  this  Division  «s  purveying
 all  that  is  blaye  and  cheap  and  which  so
 many  other  speakers  have  said  contiary  to
 our  culiural  traditions,

 There  is  a  programme  called  Yuv  Vani.
 This  is  supposed  to  cuter  to  the  needs  of
 our  youth  population,  65  {  have  said
 earlier  |  am  one  of  those  who  want  to
 encourage  this  hind  ot  our  new  youth  culture
 but  |  am  sorry  to  say  that  those  who  are  in
 charge  of  this  Yuv  Vani  programme  are
 neither  acquainted  with  the  problems  of  the
 youth  nor  its  emotional  and  7  intellectual
 crisis,  In  the  process  what  is  being  petered
 out  in  this  programme  is  all  nonsense  which
 should  better  be  avoided,

 Sir,  {  should  not  be  considered  a  con-
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 servative  if  lam  opposed  (0  the  epread  of
 television.  I  am  quite  aware  of  the  fact
 that  this  is  one  of  the  new  fangled  toys  of
 an  affivent  society  and  the  Minister  may
 as  well  say  that  even  countries  in  Africa  are
 going  in  for  television  and  why  should  not
 we?  Sir,  there  should  be  vision  before
 television.  You  have  got  Rs.  Rs,  i00
 crores  programme  for  expanding  television
 in  this  country—lI  would  ask  in  all  serious-
 ness  to  the  Prime  Minister—what  we  need
 more  :  a  steel  plant  or  television?  What
 we  need  more  in  a  country  like  India
 where  23%  of  our  population  still  go
 without  traditional  broadcasting  coverage
 Television  or  radio  ?  What  right  have  we
 got  to  provide  television  facilities  to  a  few
 cies  only  z  This  Government  which  is
 more  interested  m  providing  circuses  than
 solutions  obviously  lays  great  store  by  pro-
 viding  tckvision,  this  kind  of  toys  which
 project  to  our  hearts  and  homes  certain
 cultural  moufs,  patterns,  norms  and  atti-
 tudes  which  are  not  wholesome.  The  way
 in  which  this  mass  media  has  been  uli-
 liscd  in  elections,  ]  must  say,  that  the  time
 has  to  come  to  put  a  stop  to  the  television
 progiamme  unless  you  want  to  project  in
 our  homes  and  hearths  certain  political
 stances,  atitudes  and  views  of  certain
 personalities,

 As  }  said  earlier,  t  think,  it  must  touch
 the  conscience  of  the  Minister  of  State

 scause  she  comes  from  the  State  of
 Orissa  that  while  India  has  progressed  from
 private  broadcasting  to  television,  while  the
 fashion  has  moved  from  pig  tails,  to  pony
 tails  the  Cuttack  Radio  Station  still  languishes
 at  its  20  KV  Transmitter  stage,  I  would
 like  to  know  from  the  Ministry  what  moral
 right  they  have  whereas  the  State  like  Orissa
 goes  without  even  a  00  KV  Transmitter,
 a  full-fledged  radio  station,  they  go  on
 spreading  television  to  places  like  Poona  or
 Kanpur  or  Lucknow  and  even  duplicating
 Television  Centres  in  States  like  Maha-
 rashira  and  U.  P,  This  kind  of  Cinderefla
 treatment  that  has  bein  meted  out  to
 certain  States  like  Orissa  generates  divisive
 forces  and,  I  would  say,  these  divisive
 forces  are  generated  only  in  such  Depart.
 ments  and  such  Ministries.  Tbe  Govern-
 ment  should  take  care  of  it.

 Not  olny  that.  There  is  a  programme
 called  the  regional  language  teaching  pro-
 gramme  in  the  All  India  Radio,  I  can
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 assure  the  hon.  Minister  that  nobody  is  in-
 terested  in  this  regional  language  teaching
 programme  and,  judging  from  the  listenars’
 reaction,  |  find  that  the  programme  is  not
 very  popular,  Yet,  would  like  to  ask:
 Is  Oriya  not  a  language  which  has  been  enu-
 merated  in  the  Constitution  ?  Why  should
 it  be  omitted  from  the  regional  language
 teaching  programme?  I  wish  the  hon.
 Minister  satisfies  the  House  in  this  regard.

 Finally,  I  come  to  my  last  point  and
 I  beseech  you  not  to  interrupt  me,  Sir,
 and  I  will  finish  in  just  two  minutes,  The
 All  India  Radio  has  been  reduced
 to  the  status  of  hand-maid  at  the  beck  and
 call  of  the  ruling  party  in  power  and  pro-
 pagation  of  its  policy  and  attitude  is  given
 an  undue  importance,  Under  the  circums-
 tances,  3  am  constrained  to  feel  that  the
 time  has  come  now  to  convert  the  All  Ingia
 Radio  into  a  Corporation,

 On  35th  March,  948,  this  is  what  Pandit
 Nehru  had  said  in  the  Constituent
 Assembly—  quote  :

 “My  own  view  of  the  set-up  for  broad-
 casting  is  that  we  should  approximate
 as  far  as  possible  to  the  British  model,
 the  B.B.C  That  is  tosay,  if  we  had
 a  semi-autonomous  Corporation,  under
 the  Government  of  course  with  the
 policy  controlled  by  the  Government,
 Otherwise  being  not  conducted  as  a
 Government  Department  but  as  a  semi-
 autonomous  Corporation.”

 Ido  not  know  how  the  present  Prime
 Minister  will  take  it  what  was  a  mandate
 given  to  the  nation  by  the  late  Prime
 Minister  Nehru,

 Mr,  Nehru  had  further  exhorted  :

 “f  think  we  should  aim  at  that  even
 though  we  may  have  many  difficulties.”

 Even  the  UNESCO  has  all  along  advis-d
 that  a  public  corporation  is  more  efficient,
 more  fiexible  and  encourages  more  talent
 and  creative  urge.

 Lastly,  I  would  like  to  know,  if  my
 memory  does  not  fail  me,  the  then  Minister
 of  Information  and  Broadcasting,  Shri
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 Satya  Narayan  Sinha,  had  given  a  promise  on
 the  fioor  of  this  House  that  the  Government
 will  seriously  consider  the  proposal  of
 eonverting  the  AIR  to  a  corporation,  He
 said  so  in  969  in  reply  to  the  discussion  on
 the  demands  of  the  Ministry  of  Informa-
 tion  and  Broadcasting  that  the  Government
 will  consider  this  recommendation  for  con-
 verting  it  into  a  Corporation  and  it  is  high
 time  that  the  Government  makes  up  its
 mind  to  convert  the  AJ!  India  Radio  into
 a  public  Corporation.  Otherwise,  it  is
 going  to  generate  Goebbels  and  much  that
 is  trite  and  trifle  im  our  culture  life.

 SHRI  SAMAR  GUHA  _  §  (Contai):
 Although  I  feel  that  our  Government  had
 committed  a  Himalayan  blunder  un  the  issuo
 of  Bangla  Desh  and  is  still  continuing  to  do
 so,  l  am  full  of  praise  at  least  for  one  aspect
 in  the  broadcasts  made  from  the  Calcutta
 radio  on  the  Bangla  Desh  issue.  I  use  the
 word  consciously  that  they  have  done  a
 wonderful  job  and  is  still  doing  so.  The
 people  in  the  eastern  region  and  the  Bangla
 Desh  refugees—I  have  had  an  occasion  to
 go  inside  the  BangJu  Desh  after  the  revolu-
 tion  started  there—{  have  found  the  people
 there  say  that  they  are  eagerly  listening  to
 the  broadcasts  from  the  Calcutta  radio.
 They  do  not  hear  even  the  Pakistan  Radio.
 For  both  inspiration  and  for  correct  infor-
 mation  they  tune  to  Calcutta  radio  which  is
 doing  a  real  service  to  the  people  of  Bangia
 Desh  and  I  hope  the  services  of  those
 employees  in  the  Calcutta  radio  will  be
 appreciated  by  the  Government,

 I  have  one  suggestion  to  make  to  the
 Government,  that  some  of  the  broadcasts
 that  are  being  beamed  by  the  Calcutta  radio
 should  be  incorporated  in  English  broadcasts
 and  more  particularly  in  the  Urdu  broad-
 custs,  In  various  parts  of  our  country,
 there  aic/is  still  a  lot  of  misunderstanding
 about  the  character  of  the  revolution  in
 Bangla  Desh  and  a  lot  of  criticism  of  Sheikh
 Mujibur  Rehman  has  been  voiced  that  he  is
 anti-Islamic  and  he  is  doing  disservice  to
 the  biggest  Muslim  country  and  so  on  and
 80  forth,  It  is  our  fault  that  proper
 information  has  not  been  given  to  these
 people  who  still  harbour  some  misunder-
 standing  about  the  secular  character,  about
 the  democratic  character  and  about  the
 revolutionary  character  of  the  revolution  in
 Bangla  Desh.  Therefore,  I  would  urge  the
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 Minister  of  Information  and  Broadcasting
 who  is  the  Prime  Munister  herself  that  at
 least  it  is  absolutely  necessary  because  some
 remarks  have  been  heard  from  different
 parts  of  the  country  about  the  nature  of  the
 Bangla  Desh  revolution,  about  Sheikh
 ‘Mujibur  Rehman  and  his  role  and  these
 people  have  to  be  educated  very  quickly,
 particularly  through  Urdu  radio  and  also,  if
 possible,  through  English  broadcasts.  As
 I  have  already  said,  some  of  the  broadcasts
 that  are  being  made  by  the  Calcutta  radio
 should  be  incoiporated  in  English  and  Urdu
 broadcasts.

 In  teply  to  one  of  my  questions,  the
 Government  has  informed  mio  that  they  have
 brought  out  a  number  of  publications  on
 Bangla  Desh,  3  want  to  know  from  the
 Government,  as  it  is  not  clear,  as  to  what
 are  those  publications  and  whether  those
 publications  have  been  brought  out  particu-
 larly  for  the  Middle  eastern  countries,  Our
 Embassies  are  there  and  they  can  circulate
 the  booklets  and  publications  and  even
 documentaries  can  be  shown.  If  this  was
 done,  there  would  be  no  necessity  of  sending
 so  many  Ministers  on  missions  to  various
 world  capitals  to  convinee  the  people  there,
 If  that  was  not  done,  it  should  be  done
 quickly  and  the  mass  media  should  also  be
 utilised  there.  I  also  want  that  the  Bengali
 broadcasts  should  be  translated  in  Urdu,
 English  and  Hindi  and  ouher  language
 broadcasis.

 Then,  in  the  international  press,  not
 only  in  the  English  press  but  in  the  press
 in  the  Indjmn  and  in  the  East  European
 countries,  they  give  wide  publicity  to  Bangla
 Desh  although  the  opinon  of  the  Govern-
 ment  does  not  always  reflect  the  opinion  of
 the  people  and  I  should  say  that  in  some
 cases  they  have  given  more  information  than
 here  and  these  commentaries,  |  would  say,
 should  be  culled  out  and  a  summary  of  that
 should  be  bro.dcast  bi-weekly  over  all  the
 stations  m  india,  That  will  create  an
 impression  in  the  country  and  outside  among
 the  people  of  Bangla  Desh  as  to  wiat  the
 international  opinion  is  about  the  genocide
 which  is  being  committed  in  Bangla  Desh  by
 Yahya  Khan,
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 I  have  got  one  suggestion  to  make  to
 the  Government,  Our  Government  is  giving
 expression  to  their  lofty  hopes  of  sending
 back  these  people  to  thetr  homeland.  But
 keeping  them  inside  this  country  for
 6  months  means,  there  may  be  a  serious
 mutilation  in  their  psychology  before  they
 ge  back  to  their  homeland.  It  is  necesary
 that  their  spirit  for  the  Bangla  Desh,  that
 sense  of  patriotism  of  theirs,  should  be  kept
 alive,

 Therefore,  I  would  suggest  that  in  every
 refugee  camp—whether  it  be  in  West  Bengal
 or  Mcghalaya  or  Assam  or  Tripura  or  any
 other  place,  —they  should  set  up  a  field
 publicity  unit  in  each  such  camp  to  cater
 them  with  all  the  patriotic  songs,  These
 people  are  living  in  very  horrible  conditions
 day  in  and  day  out,  They  are  living  idle
 throughout.  It  is  really  a  very  horrible
 condition.  Some  sort  of  ente:tamment
 should  be  there.  We  should  try  to  keep
 their  Bangla  Desh  spirit  alive  Our  publi-
 city  unit  should  do  some  job  there.  This  is
 my  suggestion  to  the  Government,

 There  is  one  other  matter  to  which
 |  wish  to  draw  the  attention  of  the  Prime
 Minister.  Just  20  days  back  I  wrote  an
 article  im  her  paper  the  National  Herald
 about  the  serious  situation  developing.  I
 have  particularly  dealt  with  in  that  Article
 about  the  communal  strategy  of  Yahya  Khan,
 I  wish  that  our  Mass  media  should  concen-
 trate  its  attention  immediately  in  the
 Eastern  Region.  Tension  is  developing
 there.  Some  Foreign  press  are  giving  out
 certain  facts  about  the  atrocities  committed
 on  Hindus  and  others.  What  I  would
 suggest  is  that  we  should  engage  this  mass
 medja,  without  delay  even  for  a  day  to
 counter  this  whole  conspiracy  because  this  is
 the  last  battle  of  Yahya  Khan  and  he  is
 trying  to  adopt  this  strategy  of  working  up
 communal  passions  and  creating  communal
 tensions,  not  only  in  Bangla  Desh,  but  in
 the  eastern  region.

 This  mass  media  should  undertake  a
 concerted  programme  to  undo  the  mischief
 and  to  educate  the  mincs  of  the  people
 about  our  secular  character,  about  our
 democratic  character  and  also  about  the
 conspiracy  of  the  communal  infiltrators  into
 the  country  and  also  what  it  will  mean.  It
 is  necessary  that  we  should  do  this,
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 There  is  one  thing  more  which  J  want
 to  know  from  the  Government.  About  two
 years  ago  an  Advisory  Committee  for
 Calcutta  Radio  was  set  up.  Not  a  single
 meeting  of  that  Committee  has  been  held.
 Althogh  I  had  the  pleasure  to  be  one  of  the
 Members  of  that  Committee,  unfortunately,
 I  had  not  an  occasion  to  say  a
 single  word  to  them  because  not  9  single
 meeting  of  that  Commitice  was  held.

 MR.  DEPUTY-SPEAKER  :  The  hon,
 Member's  time  is  up.

 SHRI  SAMAR  GUHA:  Sir,  this  is
 my  Just  point.  We  learn,  it  is  Governnen’s
 invention,  to  convert  the  Sumachar  Bharati
 into  a  Trust.  A  person  Tike  Mr.  Jaya
 Prakash  Narain  is  at  present  its  Chairman,
 Covernment  wants  to  convert  it  into  a  Trust;
 J  have  nothing  to  say  on  that.  But,  what
 I  want  to  say  is  only  this:  ‘Don’t  induct
 your  committed  men  in  the  Committee  of
 that  Trust  to  influence  fiee  journalism.’
 Thank  you.

 SHREIN.  K.  SANGHI  (Jalorz)  :  | ६3  isa
 matter  of  great  pleasure  tht  the  hon,
 Prime  Minister  is  present  in  the  House
 today,  since  she  had  =  been  particularly
 associated  some  years  back  with  this  Minis-
 try  as  the  head  of  the  Ministry  of  Infor.
 mation  and  Broadcasting.  Today,  we  have
 a  Minister  of  State  in  Shrimati  Nandini
 Satpathy  who  is  a  very  dynamic  person  sity,
 Tam  sure,  therefore,  that  some  of  the  im-
 provements  that  we  have  been  agitating  for
 all  these  years  will  be  mide

 Today  is  a  very  important  day  for  the
 film  industry.  I  would  like  to  cunfine  my-
 self  to  the  film  indusiry,  the  film  industry
 being  a  very  vital  link  with  the  Information
 and  Broadcasting  Minisiry.  ‘foday,  the
 film  industry  is  celebrating  ifs  platinum
 jubilee.  It  was  exactly  75  years  ago  on  the
 Ist  July  896  that  the  first  cinema  film  was
 exhibited  ॥  Bombay  at  the  Watson  Hotel
 by  the  Lumiere  Brothers,  This  occasion  is
 being  celebrated  all  over  the  country,  118  is
 unfortunate  that  because  the  debate  on  the
 Demands  for  Grants  of  this  Ministry  is
 taking  place  today  in  this  House  this  has
 debarred  the  hon  Minister  from  participa’-
 ing  in  the  celebrations  and  giving  her  felici-
 tations  personally,  But  J  am  sure  the  hon.
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 Prime  Minister  and  the  Minister  in  charge
 will  send  their  felicitations  on  the  occasion
 of  the  platinum  jubilee  celebrations  which
 are  being  held  all  over  the  country  by  the
 film  industry  today,

 I  would  like  to  say  that  the  film  industry
 has  been  completely  neglected  by  this  Minis~
 try  for  the  last  two  decades  or  more,
 This  would  be  very  clear  from  the  fact  that
 the  Information  and  Broadcasting  Ministry
 today  has  a  total  expenditure  budget  of
 about  Rs.  37  crores.  Out  of  this,  what  is
 the  outlay  for  the  film  industry  ?  For  the
 films  division  they  have  provided  only
 about  Rs.  2  crores  or  so.  For  the  National
 film  archives,  they  have  provided  Rs.  2I
 lakhs,  for  the  Film  Institute  Rs.  26  lakhs,
 for  the  Photo  Division  Rs.  2॥  lakhs,  for
 Children’s  Films  Rs.  5  lakhs,  for  the
 Cen'ral  Board  of  Film  Censors  Rs.  7  lakhs,
 for  the  National  Film  Festival  Rs.  8  lakhs
 and  for  the  film  awards  Rs.  3,48  lakhs,
 which  means  a  total  outloy  of  Rs,  2.9]
 crores  for  the  film  industry  as  a  whole,

 The  film  industry  is  one  of  the  five
 major  industries  in  the  country  and  it  was
 only  last  year  that  we  had  projected  our-
 selves  as  one  of  the  biggest  film  producers
 in  the  world.  A  total  revenue  of  Rs,  20
 crores  has  been  involved  in  this  industry
 and  it  is  providing  employment  to  more
 than  300,000  pcople,  With  all  this  back-
 ground,  and  with  the  industry  prodicing
 practically  more  than  one  film  a  day,  that
 this  industry  should  be  neglected  in  such  a
 manner  jis  a  matter  of  really  serious  con-
 cern.  I  feel  that  the  Ministry  today  is
 giving  stepmotherly  treatment  to  the
 industry  otherwise  the  industry  should  have
 advanced  by  leaps  and  bounds.

 Today,  if  one  were  to  make  an  objective
 assessment  of  the  film  industry  and  of  what
 the  films  have  projected,  whal  doves  one
 find  ?  There  is  need  to  bring  a  new  India
 into  emergence,  necd  to  bring  about  national
 and  emotional  integration  in  the  country
 and  making  the  tarriers  of  language,  regiona-
 lism,  provincialism  and  other  things
 diappear,  There  is  also  the  question  of
 uplifting  the  downtrodden  and  there  are
 many  other  social  themes  and  objectives
 and  the  film  industry  has  been  doing  its
 best  to  realise  these  objectives.  I  would
 like  to  assure  you  today  that  if  anything  is
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 found  to  be  lacking  in  the  film  industry,
 we  would  certainly  like  to  be  told  about  it
 so  that  the  matter  can  be  rectified.  But
 then  we  like  that  there  should  also  bea
 policy  of  give-and-take  by  the  Government  as
 far  as  the  film  industry  is  concerned.  I  would
 like  to  draw  your  attention  to  the  fact  that
 for  the  last  more  than  three  decades,  the
 film  industry  has  been  passing  through  a
 crisis,  In  968  we  had  seen  a  serious
 crisis  in  the  film  industry.  We  expected
 that  Government  would  do  something  to
 see  that  the  industry  was  taken  cut  of  this
 morass,

 We  have  seen  that  the  Film  Finance
 Corporation  was  formed  in  1960,  but  there-
 after,  because  of  the  limitation  of  finances,
 the  objectives  of  the  Film  Finance  Corpo-
 ration  could  not  be  carried  cut.  The  industry
 is  neglected  and  in  fact  it  is  not  taken  as  an
 industry  at  all.  Even  the  nationalised  bank-
 ing  institutions  and  other  credit  institutions
 are  not  coming  forward  to  aid  the  film
 industry  with  adequate  loans  and  finances.
 That  is  one  of  the  biggest  drawbacks  from
 which  the  film  industry  is  suffering  today.

 J  would  draw  your  attention  to  the  fact
 that  today  as  much  as  Rs,  60  crores  is
 being  paid  to  the  exchequer  by  way  of
 entertainment  tax  and  as  much  as  Rs,  5
 crores  is  being  paid  by  the  film  industry
 by  way  of  excise  duty.

 15.34  brs.

 {Suri  K.  N.  Trwary  in  the  Chair)

 I  would  submit  that  if  only  0  per  cent
 of  this  totat  revenue  could  be  siphoned  off
 to  the  film  industry,  it  would  be  great
 thing  and  things  can  be  put  in  better  per-
 spectlve,

 What  we  find  in  the  Film  Finance
 Corporation  is  that  the  directors  who  have
 been  taken  are  not  all  from  the  film  indus-
 try.  Unless  people  who  have  worked  in
 the  film  industry  and  people  who  under-
 stand  the  objectives  that  we  have  in  view
 will  not  be  achieved.

 I  would  also  like  to  draw  your  attention
 to  the  fact  that  whenever  a  discussion  on
 films  and  their  important  aspects  takes
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 place,  it  is  neglected.  We  had  the  Khosla
 Committee  report  on  film  censorship  a
 couple  of  years  back,  Till  today,  there
 have  been  various  assessments  going  on,
 but  Government  have  not  yet  come  out  with
 any  decision  as  to  what  they  are  going  to  do
 with  this  report.  This  committee  was  set
 up  by  a  resolution  of  the  Rajya  Sabha  and
 when  the  report  has  come,  we  find  that  it
 has  been  neglected.  Last  year,  we  saw  that
 Khwaja  Ahmed  Abbas  had  to  goto  the
 Supreme  Court  for  a  judgment  against  the
 film  censorship  rules  since  his  film  entitled
 A  Tale  af  Four  Cities  was  not  being  given
 the  ‘U’  certificate  under  the  censorship
 rules,

 I  would  like  to  point  out  that  the
 censorship  law  has  undergone  a  great  change,
 About  a  hundred  years  back,  we  had  the
 Hickling  case  and  we  had  the  censorship
 rules  with  reference  to  the  definition  of
 obscenity  that  was  laid  down.  But  since
 then,  much  water  has  flowed.  In  India,  we
 have  had  many  cases  in  this  matter.  For
 instance,  we  had  the  case  of  Udeshi  and
 other  films.  What  the  Khosla  committee
 has  said  is  that  we  have  to  see  things  not  in
 the  way  how  the  different  scenes  are  pro-
 jected  but  from  the  point  of  view  of  the
 totality  of  the  subject.  They  have  emphasi-
 sed  one  particular  factor  namely  that  even
 so  far  as  sex  and  nudity  are  concerned,
 they  should  be  allowed  in  films  as  long  as
 they  are  a  consonant  part  of  the  whole
 theme,  and  the  whole  totality  of  the  subject
 has  to  be  aken  into  account,  But  unfortu-
 nately,  Government  not  taken  any  decision
 in  this  matter.

 I  would  like  to  draw  attention  to  the
 fact  that  even  great  books  like  Pamela,
 Flanders,  Mrs.  Warren’s  Professsion  and
 Mill  on  the  Floss  which  were  once  con-
 sidered  obscene  and  not  allowed  are  today
 not  considered  obscene  and  are  widely  read,
 In  the  changed  circumstances,  we  have  to
 take  a  perspective  view  in  the  matter  of  cen-
 sorship  and  not  adopt  such  an  _  inhibitoy
 approach.

 Another  important  matter  to  which  I
 would  draw  attention  is  the  casual  way  in
 which  certain  pronouncements  are  made  by
 some  of  the  officers  without  adducing  facts
 and  figures  in  support  of  such  pronounce-
 ments.  Such  remarks  hurt  the  fabric  of  the
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 film  industry.  In  instance,  I  would  like  to
 quote  what  the  Secretary  of  the  Ministry,
 Shri  R,  C.  Dutt,  is  reported  to  have  said
 while  meeting  the  Board  for  the  first  time
 after  assuming  charge  of  his  office,  He  is
 reported  to  have  referred  to  recent  trends  in
 excessive  portrayal  of  sex  and  violence  in
 films  which  were  considered  irrelevent  and
 vulgar  harming  and  deadening  people’s  sen-
 sitivity’.  We  would  certainly  like  to  know
 from  such  responsible  officers  what  are  the
 facts  and  figures  on  which  they  base  such
 statements  ;  let  us  know  what  ate  those
 portions  in  films  which  should  not  have
 been  allowed,  When  such  statements  are
 made  without  supporting  facts  and  figures,
 they  create  a  great  scate  in  the  industry,
 which  is  what  we  would  like  Government  to
 avoid  doing.

 We  are  now  manufacturing  black  and
 white  films  in  the  country,  But  $0  per  cent
 of  out  production  is  im  colour  films  today.
 We  have  not  yet  been  able  to  sel  up  a
 factory  for  producing  such  films,  Our  ex-
 port  earnings  from  films  is  about  Rs.  6
 crores  annually  and  our  import  of  raw
 negative  and  positives  for  colour  films  ts
 put  at  Rs,  S  crores.  If  we  set  up  a  colour
 processing  plant  in  India,  T  am  sure  we
 would  be  to  save  these  Rs  5  crores  The
 total  capital  outlay  for  such  processing  plant
 would  not  be  more  than  Rs,  5-7  crores,  If
 the  Ministry  takes  a  bold  decision  to  set  up
 a  colour  processmg  factory  m=  India,  we
 would  be  able  to  save  a  large  amount  of
 foreign  exchange  and  we  would  ulso  be  able
 to  augmet  our  export  earnings  of  Rs,  6  crores
 a  year  from  this  item.

 Coming  to  the  film  festivals,  the  Fourth
 Film  Festival  was  held  in  India  and  was  a
 great  success,  I  also  find  there  is  a  budget
 provision  for  Rs,  8  lakhs  only  for  the  next
 film  festival.  But  we  have  not  yet  heard  any
 announcement  as  to  when  it  is  going  to  be
 held,  It  is  high  time  that  we  knew  about
 it  ;  otherwise,  the  budget  provision  will
 lapse,  4  feel  that  because  we  are  not
 members  of  the  International  Film  Fediation
 of  Producers’  Associations,  we  have  not  been
 able  to  arrange  for  the  Film  Festival  to  be
 held  in  India.

 As  I  have  said,  film  industry  has  always
 been  neglected  and  receives  step-motheriy
 treatment  from  Government.  Recently  one
 of  our  producers,  Mr,  Johar,  wanted  to
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 produce  a  film  called  Jai  Bangla  Desh.
 The  seript  was  cleared  by  the  Ministry  of
 &B.  But  now  we  understand  that  it
 has  been  sent  to  the  External  Affairs  Ministry.
 l  would  like  to  know  what  is  Government's
 policy  in  these  matters,  When  once  the
 script  has  bken  approved  by  the  Ministry  to
 whieh  the  subject  pertrains,  it  is  only  meet
 and  proper  that  clearance  be  given  to  the
 producer  without  further  waste  of  time.
 As  you  know,  these  films  have  a  time  value,
 If  a  film  which  is  produced  is  nat  relased
 for  exhibition  im  time,  there  is  no  purpose
 in  production  it.

 I  would  congratulate  the  Ministry  on
 setting  up  the  Poona  Instriuie  After  the
 Institute  was  set  up,  many  boys  and  girls
 passed  through  it,  But  we  would  Jike  to
 know  what  jobs  have  been  provided  for  these
 people,  It  has  not  been  mentioned  in  the
 report  as  to  wha!  has  been  the  net  result  of
 the  training  given.  We  would  hke  a  clarifi-
 cation  from  the  Minister  while  replying.

 We  have  a  National  Schools  of  Drama
 where  similar  courses  are  being  imported
 as  are  given  already.  There  should  be  an  in~
 tegrated  course  of  training  so  that  the  train-
 ing  given  at  the  National  School  of  Disama
 at  Dejhi  is  corse@lated  with  that  goven  at  the
 Poona  Institute.

 Coming  to  the  aubject  of  foreign  publi-
 city,  The  ARC  has  this  to  say  in  its  report
 on  this  important  matter  :

 “The  bulk  of  the  press  people  attached
 to  Indian  Missions  abroad  belcng  to  the
 Indian  Forcign  Service.  The  Study
 Team  had  suggested  transfer  of  external
 publicity  to  the  Ministry  of  Information
 and  Broadcasting’.

 “There  is  growing  feeling  that  India’s
 publicity  s  singularly  inadequate  and
 ineffective........  lt  cannot  be  expected  of
 officers  belonging  to  the  Foreign  Service
 with  their  notions  of  diplomatic  status
 and  reticence  to  deal  with  the  problems
 of  publicity  which  require  ability  and
 outlook  of  a  different  character.”

 So  much  money  has  been  spent  on  this
 repots  and  so  much  spade-work  has  been
 done.  I  would  like  to  know  why  there
 is  delay  in  taking  Information  Minis  ry
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 people  in  our  Foreign  Service  for  improving
 our  publicity.

 Finally,  the  Song  ard  Drama  Division
 is  doing  a  lot  of  work,  but  you  will  find
 that  the  young  boys  and  girls  who  are
 doing  such  a  good  job  on  the  border  are
 paid  a  salary  of  Rs.  150/-  Besides,  when
 these  people  go  to  the  borders;  some
 accidents  happen  and  some  of  them  are
 killed.  There  is  not  provision  for  paying
 them  somc  compensation  is  paid  to  people
 who  are  employed  by  the  Army  in  our
 borders.  So,  we  should  encourage  them  by
 paying  them  proper  salaries  and  proper
 compensation  in  case  of  accident.

 Today  I  am  here  to  extend  the  hand
 of  hearty  co  operation  from  the  film  industry
 to  the  Hon.  Minister  and  I  hope  that  they
 will  make  better  use  of  the  mmdustry  and
 that  there  will  be  better  co-ordination
 between  the  Ministry  and  the  industry  so
 that  the  industry  can  play  a  vital  role  and
 help  in  creating  a  new  India  and  in
 bringing  about  social  uplift  and  emotional
 integration  of  the  country.

 SHRI  PD  BASUMATARI  (Kokrajhar)  :
 While  supporting  the  Demands  of  the
 Ministry  of  Information  and  Broadcasting
 Tcongratulate  the  Prime  Minister  for  keeping
 this  porifolio  in  her  hands,

 Wherever  we  went  abroad  even  recently
 we  were  asked  by  the  people,  including
 the  Senators  of  America,  about  the  popula-
 tion  of  Muslims  in  India.  Most  of  the
 countries  do  not  know  that  there  are  60  to
 70  millions  of  Muslims  living  in  India,
 So,  I  agree  with  Mr.  Sanghi  that  our
 publicity  abroad  is  quite  weak,

 Our  Prime  Minister  knows  Assam  very
 well,  It  consists  of  various  cultures.  All
 these  cultures  have  not  been  encouraged  and
 that  is  rather  discouraging.  Our  Prime
 Minister,  as  also  her  father,  whenever  they
 went  to  Assam  used  to  say  that  Assam  was
 an  epitome  of  India  representing  all  the
 cultures  of  India,  unlike  other  States  where
 there  were  usually  one  language  and  one
 culture.  We  have  been  insistently  requesting
 the  Ministry  to  give  ecouragement  to  all
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 these  tribal  cultures  because  the  State  of
 Assam  is  a  land  of  tribals,  They  have  so
 many  delightful  costumes,  dances  etc,,  but
 Only  one  section  of  the  tribals  is  represented
 and  encouraged.  So,  I  request  the  Prime
 Minister  to  see  that  all  the  cultures  of  the
 tribals  of  Assam  are  encouraged  and
 maintained.

 There  is  a  saying  that  while  the  Hakim
 goes,  the  Aukam  remains,  but  here  when
 the  Hakim  goes,  the  hukam  also  goes.
 When  Mr,  Gujral  was  in-charge,  he  visited
 Assam  and  he  categorically  stated  that
 there  would  be  a  broadcasting  station  at
 Kokrajhar,  which  is  in  my  constituency,  for
 the  Bodo  culture,  Bodo  culture  is  a  great  cul-
 ture,  I  remeber  when  the  late  Prime  Minister
 Shri  Jawaharlal  Nehru  came  and  witnessed
 the  Bodo  dance,  he  said  that  it  was  the
 only  dance  be  had  seen  ever  in  India  where
 they  had  kept  their  tradition.  He  was  very
 enchanged  at  seeing  it,  Our  present  Prime
 Minister  who  used  to  accompany  her  father
 did  not  come  at  that  time  and  we  missed
 her.  In  thts  culture  the  ancient  cultural
 tradition  is  maintained.  If  yo:  go  to
 Khasi  hills  or  any  other  Hill  Tribal  area
 you  find  mixed  cultures,  Once  the  Bodas
 used  to  rule  the  whole  of  Assam  for  a
 thousand  years  and  I  feel  proud  that  I
 belong  to  that  community.  IL  request  the
 Prime  Minister  to  see  that  some  aspects  of
 this  culture  are  broadcast  over  the  radio.
 Mr,  Gujral  when  he  was  the  Minister
 promised  that  there  would  be  a  station  at
 Kokrajhar.

 In  the  programmes  for  villages  only
 the  Assamese  language  is  covered.  Here
 I  want  to  point  out  to  the  Prime  Minister
 why  the  tribales  feel  unhappy.  Their
 demands  are  not  met  by  the  State  Govern-
 ment  or  by  the  Central  Government.  As
 l  said  the  language  and  the  culture  of  the
 Boda/Kachar  which  has  a  rich  heritage,  are
 not  given  their  due  place  in  radio  broad-
 casts,  This  is  the  case  in  respect  of  a
 few  other  tribal  cultures  also.  Why  was
 this  Meghalaya  demand  there?  Simply
 because  there  was  no  respect  for  their
 language,  no  respect  for  their  traditions
 and  culture,  That  is  one  of  the  reasons
 why  tribals  are  not  happy.  I  must  also
 say  this  when  the  Prime  Minister  is  looking at  me.  This  became  a  matter  of  importance
 and  reactionary  paties  tried  to  take  political
 advantage  of  it.  They  formed  a  political
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 organisation  called  PTCA  when  the  elections
 took  place  they  propagated  against  me
 saying  that  their  demands  were  not  respected
 by  the  Centre,  This  is  also  one  of  the
 causes  why  they  have  been  trying  to  have
 separate  status  just  like  Meghalaya.  I  do
 not  like  Assam  to  be  split  into  a  number
 of  States,  |  am  for  one  undivided  State  of
 Assam,  a  storng  State.  But  people  feel
 frustrated  when  their  demands  are  not
 fulfilled.  f  do  not  find  fault  with  my
 people  for  trying  to  get  separate  statehood
 when  they  are  not  having  their  one  share,

 Previously  nobody  used  to  know  about
 the  tribals  of  Assam,  nobody  knew  that
 there  were  two  types  of  tribals,  one  plains
 and  the  other  hills.  I  am  glad  to  inform
 you  that  our  present  Minister  Mr,  Siddhartha,
 Shankar  Roy  knows  about  it  and  he  told
 me;  “I  know  that,  |  had  been  to  Assam
 many  times,”’

 What  I  am  saying  is  that  the  radio
 should  pay  attention  to  boda  cultnre,  and
 boda  druma.  I  request  the  hon.  Prime
 Minister  to  pay  visit  to  our  place  and  she
 would  find  it  very  interesting,  She  should
 come  to  Kokrajhar  and  see  herself  how
 they  have  maintained  their  cultural
 traditions,

 Just  today,  during  the  question  hour,
 our  Manipur  friend  had  asked  a  question
 about  Manipuri  textiles.  Similary,  if  you
 come  to  our  area,  ycu  will  find  a  whole
 variety  of  clothes,  a  varicty  of  colours  and  a
 variety  of  costumes.  Assam  is  a  problem
 State.  I  request  the  Prime  Minister  to  take
 it  into  consideration  along  with  the  Kashmir
 State,  It  is  said  all  the  time,  whenever  the
 question  comes,  that  Assam  and  Kashmir
 have  the  same  status  in  regard  to  develop-
 ment  and  all  that.  It  is  not  only  in
 development  but  in  regard  to  culture  also
 it  should  be  looked  into,

 With  these  few  words,  I  conclude  my
 speech,

 ft  एस.  एम.  बनर्जी  (कानपुर):  सभा-
 पति  जी,  हम  छोग  चाहते  हैं  कि  थोड़ा  टाइम
 बढ़ा  दिया  जाय  तो  अच्छा  होगा  क्‍यों  कि  काफी
 लोग  बोलना  चाहते  हैं  |

 ASADHA  16,  893  (SAKA)  landB  234

 it  gen  चन्द  कछषाय  (सुरेना) :  मैं
 माननीय  बनर्जी  के  इस  प्रस्ताव  का  समर्थन
 करता  हूं  1

 सभापति  महोदय  :यह  तो  सदन  पर  डिपेंड
 करता  है।  भ्रगर  हाउस  चाहता  है  तब  यह
 बात  हो  सकती  है।  नहीं  तो  आज  श्राप  एक  घंटा
 लेंगे  और  मंत्री  जी  कल  समय  लेगे  तो  मुश्किल
 हो  जञायगी

 संसदीय  कार्य  तथा  नौवहन  और  परिवहन
 मंत्री  (शी  राज  बहादुर)  :  कोरम  का  सवाल
 न  उठाया  जाय  तो  हमे  कोई  एतराज  नही  है।

 सभापति  महोदय  :  आज  प्राघे  घंटे  का

 विवाद  है  a  इस  का  मतलब  यह  है  कि  मिनिस्टर

 कल  जवाब  देंगे।  तो  मैं  यह  मानू  कि  सदन
 की  यह  यूनतानिभस  राय  है  कि  समय  बढा'  दिया

 जाय  |  एक  घंटा  समय  आज  बढा  दिया  गया,
 मतलब  यह  कि  साढ़ें  पांच  बजे  तक  आज

 चलेगा  झौर  कल  मत्री  जी  जवाब  2%,  कल
 शौर  किसी  सदस्य  को  बोलने  का  मौत्रा  नहीं
 दिया  जायगा  ।

 श्री  एस.  एम.  बेनजों :  लेकिन  आप  यह

 आगाह  कर  दीजिये  कि  प्रधान  मंत्री  बैठी  रहें

 SHRI  P,  VENKATASUBBAIAH
 (Nandyal)  ;  Mr.  Chairman,  Sir,  the  very
 fact  that  this  important  Ministry,  the
 Ministry  of  Information  and  Broadcasting,
 is  under  tle  direct  charge  of  the  Prime
 Minister  shows  what  significant  role  this
 Minsstry  is  playing  in  the  national  affairs
 of  our  country.

 Sir,  before  going  into  the  various
 functions  of  this  Ministry,  L  just  want  to
 bring  to  the  notice  of  tte  Minister  certain
 points  which  I  feel  are  important.  Firs:ly,
 I  mention  about  the  TV  programmes  in
 Delhi.  I  do  not  know  what  it  is  in  other
 countries,  but  it  looks  as  though  the  TV
 programme  in  Delhi  suffers  from  lack  of
 proper  programmes,  The  programmes  on
 the  TV  are  most  uninspiring  and  they  are
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 not  at  all  useful  to  the  public  for  which  they
 are  intended  Jonly  wish  that  the  hon
 Minister  should  go  into  this  matter  and  sce
 that  the  TV  programmes  are  more  purposeful
 and  also  mor  useful  and  serve  the  purpose
 for  which  they  are  intund.d

 Secondly  IT  request  the  hon  Mruster  to
 see  that  at  least  Fnglish  news  bulletin  35
 introduced  in  the  TV  programme  =  [In  addi-
 tion  to  the  Hind:  news  if  Hnelish  news  ts
 also  broadc  st  on  the  TV,  there  is  nothing
 wrong  in  that

 About  the  progrimmes  that  are  relayed
 inthe  Dakshin  Bharat  Film  Music,  it  is
 horrible  to  heir  If  people  from  North
 India  feel  thit  this  35  the  type  or  the  calibre
 of  South  Indian  film  music,  ॥  would  bea
 sad  commentiry  T  would  only  suggcst  that
 there  should  be  a  constant  review  to  see  that
 good  musi  is  broadcast  from  All  India
 Radio

 Then,  it  looks  as  though  the  news
 readers,  especially  some  of  the  Telugu
 language  news  teiders  are  often  suffcring
 from  cough  or  cold)  The  dissem  nation  of
 news  or  news  reading  has  become  so  dull
 and  out  of  dite  118  it  a8  necessary  the  news
 readers  should  be  trained  properly

 Coming  to  the  activities  of  All  India
 Radio  there  seems  to  be  a  sort  of  lopsided
 dispersal  of  stuttons  of  All  India  Ridio  in
 the  country  When  Ilook  mo  the  report
 of  the  Minstry  I  fecl  as  though  some  parts
 of  the  country  have  been  completcly  neg-
 leced  Take  lor  instance  Andhra  Pra  lesh
 which  is  not  properly  served  Radio  stations
 have  been  install.d  but  they  arc  suffering  for
 want  of  powerful  transmitors  Persons  in
 Delht  or  Bombiy  are  not  able  to  listen  to
 the  progrimmes  broadcast  from  Andbra
 Recently  the  Minister  for  Information  ind
 Broadcasting  has  becn  to  Andhra  and  some
 ret  resentations  have  been  made  |  hope
 they  would  look  into  them  The  programmes
 which  are  relayed  from  Guddipah  only  in
 the  evenings  must  be  relased  in  the  mornings
 also  ind  powerful  transmitters  should  be
 installed  A  thorough  review  must  be  made
 to  see  that  all  parts  of  the  country  are
 properly  served  AIR  Ins  become  a  power-
 ful  medium  reiwhing  the  masses  m_  the
 Ak  and  «rne:  of  the  country  People
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 expect  that  they  will  be  served  properly  At
 one  time,  AIR  programmes  were  intended  to
 be  only  in  a  particular  direction,  but  now  it
 is  not  so  Now  various  programmes  have
 been  started  Credit  should  be  given  to  Mr
 Guytal  who  introduced  the  youth  progromme
 Yun  Vani  It  must  be  made  more  purpose~
 ful  ,  it  should  not  bea  sort  of  rigmarole
 every  time  Proper  persons  should  be
 selecitd  to  discuss  the  current  problems
 confronting  the  vouth  like  the  problems  of
 universities,  unemployment,  etc

 The  music  progremmes  selected  should
 be  im  consonance  with  the  local  tastes
 plevatiing  there  Recently  Iam  tol}  one
 officer  hus  been  appointed  in  Hyderabad  and
 after  he  tcok  charge,  programmes  were
 changed  in  such  &  manner  as  though
 Hyder  bid  5  not  a  plae  where  Telugu  is
 spc  hen  but  a  place  where  other  languages  are
 spolcn  It  should  not  depend  on  the  whims
 and  fanues  of  an  Individuil  Regional
 considerations  and  regional  aspirations  must
 be  highlighicd  through  the  AIR

 Coming  to  the  report  of  the  ministry
 with  regird  to  proprammes  about  national
 integration  and  about  eradicating  communal
 tensions  I  would  suggest  that  these  pro-
 g’ammes  must  be  further  highlighted  and
 made  more  puryoscful  =‘  This  cou'd  be  done
 if  eminent  people  from  evcry  walk  of  life
 are  invited  to  give  talks  on  these  matters
 ]  know  the  honoriuium  they  gt  may  not
 atir  at  eminent  people  to  come  forward  and
 del  ver  sueh  talks  2090५  encouragement
 shoud  be  given  to  diiw  out  the  best
 tafents  in  the  country  to  give  their  views  on
 the  important  problems  of  the  country

 R  girdin,  the  Newspaper  Finance  Cor-
 poration  that  s  going  to  be  set  up  by  the
 Ministry  T  hope  this  venture  will  come  into
 being  verv  soon  It  has  been  alleged  on  the
 fioo:  of  this  House  many  times  that  news-
 papers  which  playcd  a  prominent  role  dunag
 the  freedom  struggle  and  afterwards,  which
 champ  oned  the  ciaue  of  our  country  and
 were  able  to  roux  the  consciousness  and
 patriotic  fervour  of  lakhs  of  our  people,  have
 gone  into  the  hands  of  certain  vested  interests
 and  through  the  newspaper  media,  the  public
 life  of  this  country  ts  being  twisted  ina
 particular  manner  The  only  panacea  for
 this  i8  that  government  should  take  upon
 itself  the  responsibility  of  encouraging  not
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 only  small  newspapers  but  also  language
 papers.  As  a  matter  of  fact,  many  language
 newspapers  are  languishing  for  want  of
 proper  help  and  encouragement  from  the
 government.  But  by  that  I  do  not  mean
 that  language  newspapers  alone  should  be
 encouraged  at  the  cost  of  big  newspapers.  I
 only  say  that  language  papers  also  have  to
 be  helped  because  they  have  come  to  stay
 and  they  are  going  to  play  a  prominent  role
 in  our  national  life.  How  are  we  going  to
 help  these  people?  Our  advertisement
 policy  has  to  undergo  achange.  [am  glad
 that  on  one  Occasion  the  hon,  Minister  was
 good  enough  to  say  that  our  advertisement
 policy  is  going  to  be  reviewed  so  as  to  give
 proper  financial  assistance  and  encourage-
 ment  to  small  newspapers  and  language
 papers,

 i6  hrs.

 Some  hon.  Members  have  referred  to
 news  agencies  like  PTI,  UNI  and  Samachar
 Bharati.  .Government  should  not  interfere
 with  the  freedom  and  unfettered  working  of
 the  press.  Freedom  of  the  press  is  as  sacred
 as  the  freedom  of  the  country.  Only  a  few
 days  back  we  saw  a  historical  event  where
 the  press  asserted  its  independence  in
 America  with  regard  to  the  revelation  or
 publication  of  certain  news  with  regard  to
 Vietnam  war.  That  was  a  signal  victory
 tothe  cause  of  freedom  of  the  press.  I
 would  say  that  nothing  should  be  done
 which  will  curtail  the  freedom  of  the  press.

 At  the  same  time,  I  would  caution
 government  to  take  sufficient  steps  to  see
 that  they  safeguard  against  the  publication
 of  yellow  journals  and  filthy  journals  which
 Vitiate  the  public  life  and  which  indulge  in
 character  assassination  in  the  name  _  of
 freedom  of  the  press.  Proper  care  should  be
 taken  to  see  that  this  type  of  journals  are
 not  allowed  to  come  in.

 Coming  to  the  working  of  news  agencies,
 PTI  has  played  a  very  important  role  in
 this  field.  It  is  working  on  a_no-profit
 basis  and  it  was  headed  by  eminent  persons.
 For  instance,  Shri  Uma  Shankar  Dikshit,
 who  is  a  Central  Minister  was  the  Chairman
 of  the  PTI.  We  should  always  bear  in  mind
 that  we  should  not  encroach  upon  the
 freedom  of  the  press  or  the  news  agencies,
 whose  sole  aim  isto  impart  Impartial
 information.
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 Coming  to  the  Publications  Division,
 they  are  doing  very  useful  work.  They  are
 bringing  out  publications  which  are  of
 national  importance,  The  Division  requires
 further  strengthening  because  it  has  to  play
 a  very  important  role  in  the  present  context
 of  things.  They  would  be  doing  a  very
 useful  service  if  they  bring  out  publications
 at  cheaper  prices.  Now  people  in  our
 country  are  not  able  to  buy  many  of  the
 books  because  they  are  very  costly.  The
 Publication  Division  should  take  upon
 themselves  the  responsibility  of  publishing
 some  of  those  books  and,  if  necessary,  sell
 them  at  subsidised  rates.  For  instance,
 Bharatiya  Vidya  Bhawan  is  publishing  re-
 markable  books.  The  Publications  Division
 should  ensure  that  people  get  good  books
 at  cheaper  prices.

 Coming  to  the  Film  Censor  Board,
 there  was  a  controversy  with  regard  to  some
 of  the  recommendations  of  the  Khosla
 Committee  but  other  recommendations  can
 be  implemented.

 SHRI  SHYAMNANDAN  MISHRA  :
 He  is  afraid  of  even  mentioning  the  word
 ‘kissing’.

 SHRI  P.  VENKATASUBBAIAH:  I
 was  a  member  of  that  committee,

 The  indiscriminate  import  of  cow  boy
 films  and  sexy  films  from  other  countries
 should  be  put  a  stop  to.  The  alarming
 growth  of  such  films  will  have  adverse  effect
 on  the  younger  generation.  Another  thing
 which  I  wanted  to  bring  to  the  notice  of
 the  Minister  is  with  regard  to  the  advisory
 committees  that  have  been  appointed  in
 various  pleces.  I  would  suggest  there  must
 be  a  rational  policy  in  putting  the  non-
 official  members  on  these  committees  which
 are  concerned  with  the  working  of  the  All
 India  Radio  stations.  My  suggestion  isto
 see  that  the  Members  of  Parliament  of
 that  area  are  invariably  associated  with  these
 advisory  committees.  That  gives  a  sort  of
 check  over  the  proper  working  of  the  radio
 programmes.  This  should  be  borne  in  mind
 and  local  representatives  should  be  associated
 with  these  advisory  committees-  We  receive
 several  representations  for  better  type  of
 programmes  and  it  is  very  difficult  for  the
 people  in  our  country  to  communicate  with
 the  All  India  Radio  but  they  can  influence
 through  their  representatives  of  Parliament.
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 (Shri  P.  Venkatasubbaiah]

 With
 Demands.

 these  words  I  support  the

 SHRI  S.M,  BANERJEE  (Kanpur):
 Mr.  Chairniin,  Sir,  ]  rise  to  support  the
 demand  of  this  Ministry  but  with  some  re-
 servation.  I  am  happy  this  Ministry  is  in
 the  hands  of  the  Prime  Ministera  and  Sint,
 Nandini  Satpathy  and  both  are  taking  care
 of  this  Ministry  hke  a  mother,  S»,  |  hope,
 this  Ministry  will  grow  and  All  India
 Radio  will  also  grow.  Sir,  there  was  a
 proposal  to  convert  All  India  Radio  inio  a
 Corporation.  I  would  like  to  know  from  the
 hon’ble  Minister  what  has  happened  to  that
 recommendation.  Whether  a  decision  is
 hkely  to  be  taken  or  this  problem  has  been
 shelved  once  for  all.  We  have  been  putting
 several  questions  in  this  House  and  this
 House  would  like  to  know  the  final  decision
 or  when  a  final  decision  is  lhkely  to  be
 taken  by  the  Government.  {  must  congratu-
 late  this  Ministrv,  especially  All  India  Radio
 and  those  who  broadcast  the  news  —news
 readers  and  news  editors—on  the  wondeiful
 job  done  regarding  conveying  the  news  and
 the  atrocities  commited  by  Yahya  Khan
 and  his  military  officers  in  Bangla  Desh.
 J  do  not  mean  that  any  country  would  not
 have  known  what  has  happened  in  Bangla
 Desh  had  AIR.  not  announced  but  वें  must
 congratulated  fur  the  wonderful  display  of
 the  news  to  the  entire  world  and  today  the
 world  opinion  which  has  been  created—
 it  might  be  5%  due  to  Sardar  Swaran
 Singh’s  tour  but  95%  is  because  of  All
 India  Radio  and  the  various  programmes
 which  you  broadcast.

 Just  now  my  hon,  friend,  Shri  Venkata-
 subbaiah,  was  referring  to  the  PTI,  Sama-
 char  Bharati  and  UNI.  I  know  what  is
 happening  in  PTI  because  I  happen  to  be
 representing  PT{  and  am  President  of  the
 Federation  of  employees  for  the  last  three
 years-even  this  year  I  have  been  elected  as
 President.  We  do  not  want  any  inter-
 ference  in  the  working  of  the  PTL  Iam
 one  of  those  who  wants  to  maintain  freedom
 of  press  but  the  question  is,  Sir,  whether
 the  PT!  management  or  the  Board  which  is
 con'rolied  by  the  same  business  houses
 hike  Goenkas,  Birlas  and  others  the  big
 houses  which  control  the  jute  industry,
 which  control  the  textile  industry,  which
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 control  the  iron  and  steel  industry  and  all
 the  other  big  industries,  are  actually  con-
 trolling  the  PTI,  So,  a  decision  on  the
 recommendation  of  the  Press  Commission
 that  it  should  be  converted  into  a  public
 corporation  should  be  taken  soon,

 I  would  like  to  say  that  the  moment
 it  is  converted  into  a  public  corporation,  it
 does  not  mean  there  is  no  freedom  of  the
 piess.  The  freedom  of  the  press  will
 remain,  There  wili  be  no  governmental
 interference  in  the  working  of  the  PTI  once
 it  is  converted  into  a  public  corporation.
 So,  I  want  an  assurance  from  the  hon,
 Minister  when  a  final  decision  i8  likely  to
 be  taken  convert  the  PT]  and  the  Samachar
 Bharati  into  a  public  corporation,

 But  there  ls  one  danger.  |  would  like
 to  hase  an  answer  from  the  hon  Minister.
 One  of  the  recommendations  of  the  Press
 Commission  is  that  certain  employees  who
 are  working  as  technical  hands  in  vatious
 sectlons  duing  technical  jobs  and  who  are
 the  backbone  of  the  PTI  should  uot  be
 taken  into  the  corporation,  should  not  be
 included  in  the  working  of  the  corporation
 and  that  their  services  should  be  trensferred
 to  the  P.  and  T.  This  is  very  wrong,  The
 Pp  and  T.  should  not  be  entrus‘ed  with  this
 job  If  the  Government  wants  to  convert
 the  PT!  ता  the  Samichar  Bharati  or  any
 other  new  other  news  agency  info  a  corpora.
 tron,  then  if  should  embrance  ail  the
 eniployees,  whether  journalists  or  non-
 journalists,  technicians  or  other  employees
 working  in  enginceing  section  or  in  other
 secuions,  Tiat  is  my  demand.  Tha
 is  the  fe.ofution  passed  recently  in
 Calcutta  on  the  the  27th  of  last  month  it
 our  Federa  ion  Council  meeting.

 Then,  as  regards  victimisation  cases,
 Mr.  B.R,  Vates  who  is  one  of  the  finest
 journalists,  who  is  employed  in  the  PTI
 and  who  is  the  Secretary-General  of  the
 Indian  Federation  of  Working  Journalist
 has  been  vic.imised  bv  the  General-Manager
 of  the  PTI,  would  request  the  hon.
 Minister  to  take  note  of  it.  Fortunately,
 the  Labour  Minister  is  also  fee.  I  would
 urge  upon  both  of  them  to  investigate  and
 enquire  into  it.  The  moment  he  came
 back  from  Moscow,  he  was  transfered.  It
 should  be  enquired  into  as  to  whether
 that  is  justified  or  not.  I  am_  referring
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 here  to  an  individual  case  because  it  in-
 volves  &  a  principlo,  that  ts,  the  victimisa-
 tion  of  trade  union  workers,  I  hope,  the
 hon,  Minister  will  take  note  of  it  and
 800  enquire  into,

 As  regards  better  service  conditions  ta
 AIR  artistes,  I  request  that  these  artistes
 should  be  given  better  service  conditions.
 Recently,  certain  artistes  hive  been  up-
 graded  and  m  the  case  of  those  artistes,
 Class  A  artistes  and  so  on,  the  daily
 allowance  has  also  been  increased,  The
 salaries  and  allowances  should  also  be
 increased.

 The  Song  and  Drama  Division  is  now
 doing  a  good  job.  But  there  is  a  scathing  cri-
 ticism  about  the  functioning  of  it  and  about
 a  particular  person  in  the  Song  and  Drama
 Division,  1  do  not  want  to  name  him.  It
 should  be  properly  investigated  and  cn
 quired  into.  Lan  told  that  certain.  girls
 committed  suicide  in  Hyderabad  because  of
 the  misbehaviour  of  a  certain  individual
 working  in  the  Song  and  Drama  Duvision.
 This  requires  proper  investigation.

 Now,  Sir,  |  am  happy  to  receive  a  letter
 from  the  hon.  Minister,  Shrimai  =  Nindini
 Satpathy,  I  wro‘e  a  letter  to  Mrs.  Indira
 Gandhi,  our  Prime  Minister,  saying  that
 there  is  a  great  injustice  done  to  Kanpur
 for  not  setting  up  a  television  station  there,
 The  television  station  is  to  be  set  up
 in  Lucknow.  OF  course,  there  is  not  much
 disiance  between  Lucknow  and  Kanpur,
 There  is  a  bus  service  also.  But  the  whole
 question  is  that  the  citizens  of  Kanpur  are
 paying  the  maximum  for  commeicial  for
 advertisement  to  the  All  India  Radio
 Now,  I  am  happy  to  say  that  I  have  got
 this  letter  from  the  hon,  Minister  Shrimati
 Nandini  Satpathy.  |  hope,  she  will  stand
 by  it.  She  says  in  her  letter  :

 “The  T.  V,  station  is  being  act  up  at
 Kanpur  during  the  Fourth  PL  n...”

 I  am  so  happpy  that  this  has  been  done.
 But  again  she  says  :

 “This  Centre  is  proposed  to  be  estab-
 lished  at  Lucknow.  This  decision  has
 been  taken  having  regard  to  the  availa-
 bility  of  talent  and  other  facilities,”’

 ASADHA  16,  4893  (S.4K.A)  Iand  B  242

 is  there  no  talent  available  in  Kanpur  ?
 There  is  talent  available  in  Kanpur.  The
 talent  has  come  to  D-lhi  in  this  House  itself.
 Sir,  it  is  the  cry  of  the  late  Ganesh  Shanker
 Vidyarathi,  Sir,  it  is  the  cy  of  late  Bal
 Kishan  Sharma  Naveen,  Sir  it  is  the  city  of
 late  Hasrat  Mohini  and  it  is  the  city  of  the
 great  working  peapie  Iam  sorry,  Sir,  my
 Kanpur  is  a  city  of  poverty  and  plenty,  But
 there  is  plenty  of  talent  in  Kanpur.  But,
 there  is  n>  TV  station  there.  Sir,  this  word
 should  be  withdrawn,  if  possible,  The
 Minister  says  ;

 “A  TV  station  is  being  set  up  at
 Kanpu:  during  the  Fourth  Plan,

 This  contre  is  suppossed  to  be  establi-
 shed  at  Luchnow,  This  decision  has  been
 taken  having  ragatd  to  the  avaiblity  of  talent
 and  other  foc:'ities.””

 So  Sir,  Iam  happy.  I  want  an  assurance
 Lam  h«ppy  and  |  must  congratulate  them,

 both  Mrs  Gandht  and  Mrs  Nandini  Satpathy
 that  they  have  not  given  8  stepmotherly
 treatment  to  Kanpur.

 Now,  with  regard  to  selling  up  of  an
 international  press  agency,  it  is  not  possible

 to  convert  the  PTL  into  an  international  press
 agency  like  Reuters?  Why  should  we  have
 another  in‘crnitional  press  agency  when  the
 its  offices  in  Moscow,  New  York  and  other
 PTL  has  important  world  capitals?  By
 converting  the  PTL  into  an  inter
 national  press  agency,  we  can  counterate
 the  false  propaganda  made  by  other  inter-
 national  press  agencies  regarding  Bangla
 Desh  and  other  important  issues,

 With  these  words,  while  l  support  the
 Demunds  of  the  Ministry,  I  would  plead  that
 something  should  be  done  to  give  more
 newsprint  to  the  small  newspapers  They  are
 suffering  at  the  hands  of  this  Ministery.
 There  should  be  proper  distribution  of  news-
 print  and  |  hope  the  Minister  will  look  into
 this,

 Within  the  time  at  my  disposal  which
 was  very  little,  once  we  discussed  this
 Ministery,  at  least  ten  minutes  shauld  have
 been  given  to  me  for  broadcasting  and  t0
 minutes  for  getting  information  because  this
 is  the  Ministery  of  Information  and  Broad-
 casting,
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRI  DHARAM  BIR
 SINHA)  :  May  I  crave  the  kind  indulgence
 of  the  House  to  present  a  few  facts.........

 SHRI  S,  M.  BANERJEE:  Iam  _  sorry
 I  forgot  the  gentleman-Minister,  I  offered
 my  thanks  only  to  the  Ladies-Ministers.  My
 thanks  also  go  to  the  gentleman-Minister,

 SHRI  DHARAM  BIR  SINHA:  I  am
 sorry,  Sir,  Mr,  Surendra  Mohanty  is  not  here
 now  but  I  hope  it  will  reach  him.

 There  has  been  a  news  policy  in  the  All
 India  Radio  which  has  been  evolved  after  a
 number  of  years  which  may  be  summarised
 as  follows  :

 qQ  Judging  every  story  strictly  on  the
 basis  of  its  news  value,

 (2)  Ensuring  the  highest  standard  of
 accuracy  and  good  taste  in  news
 reporting.

 (3)  Treating  news  factually,  objectively
 and  analytically  but  not  sensa-
 tionally.

 4  Avoiding  methods  of  news  report-
 ing  and  treatment  which  might
 create  alarm  and  panic.

 )  Projecting  national  and  international
 ideals  for  which  the  country  stands.

 CO)  Reporting  news  aimed  at  ensuring
 territorial  integrity,  national  integ-
 ration,  secularism,  norms  of  public
 decency,  maintenance  of  public
 order  and  upholding  the  dignity
 and  prestige  of  Parliament  and
 legislatures  and  the  judiciary,

 (7)  Highlighting  national  achievement
 in  different  fields.

 (8)  Keeping  off  personal  or  slanderous
 news,

 oo)  Keeping  out  sex  and  crime  stories
 unless  they  are  of  public  interest,
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 (i0)  Applying  the  highest  standards  of)
 objectivity  in  reporting  political
 controversies  in  order  to  give  a
 balanced  coverage  by  avoiding  the
 use  of  slanted  or  coloured  versions.

 (i)  Ensuring  that  the  susceptibilities  of
 8  religion,  a  nation  or  a  govern-
 ment  ate  not  offended.

 (12)  Avoiding  presentation  of  news  in  a
 manner  that  would  encourage
 subversive  activities  against  a
 Government  established  by  law.

 (13)  Keeping  out  gambling  or  similar
 information  which  might  tend  to
 cause  listeners  to  gamble  on  the
 outcome  of  an  event  ;  and

 (14)  Avoiding  advecating,  advancing  or
 promoting  the  interests  of  an  indi-
 vidual,  business  or  trade  by  referring
 to  Its  name  or  otherwise  unless  the
 name  i8  essential  to  the  story.

 Sir,  it  has  been  said  here  that  the  All
 India  Radjo  hus  been  partisan  in  the  presen-
 tation  of  news.  We  feel  that  this  is  not
 borne  out  by  the  facts  which  are  altogether
 different.  For  example,  an  analysis  of  the
 news  coverage  given  from  December  28,
 1970,  the  day  the  Lok  Sabha  was  discolved
 to  February  28,  I97i-  whcn  the  campaign
 came  to  an  end—shows  that  fair  coverage
 was  given  to  all  Parties.  For  example,  the
 All  India  Radio  devoted  9800  words  to  the
 Congress  Party,

 AN  HON  MEMBER:  Which  Congress
 Party  ?

 SHRI  DHARAM  BIR  SINHA:  The
 Congress  which  was  Iced  by  Mrs,  Indira
 Gandhi  and  whose  President  was  Mr,
 Jagywan  Ram.

 AN  HON,  MEMBER:  Which  was  Jed

 SHRI  DHARAM  BIR  SINHA:  Which
 is  led.  Iam  saying  that  the  AIR  devoted
 9800  words  to  the  Congress  Party  in  five
 major  English  bulletins  broadcast  from
 Delhi.  Against  this,  the  Opposition  Parties
 got  16580  words.  Against  9800  words  given
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 to  the  Congress  Party,  the  four-Party  front
 got  10.920  words  in  these  five  major  English
 bulletins.

 SHRI  SURENDRA  MOIIANTY
 Were  they  complimentary  or  denunciatory  ?

 SHRL  DHARAM  BIR  SINHA  :  The
 news  which  was  piesented  was  according
 to  the  code  which  was  laid  down,  accord-
 ing  to  the  principles  of  news  cuvcrage.  I
 will  read  out  some  of  the  statements
 which  were  not  complimentary  to  the  party
 led  by  Mis.  Gandhi,  On  the  28th  Decem-
 ber,  1970,  the  Jan  Sangh  President  said
 this  :

 By  accepting  the  advice  of  the  Prime
 Minister,  the  President  has  acted  against
 constitutional  propricty  and  democratic
 conventions,

 On  the  same  day,  All-India  Radio  quoted
 Acharya  Kuipulani  as  having  said  :

 Prime  Minister,  as  a  leader  of  a  minority
 party,  has  no  right  to  recommend  the
 dissolution  of  Lok  Sabha

 AN  HON  MEMBER:  They  are  dead
 issues  now.  Itis  not  necessary  to  quote
 them.

 MR.  CHAIRMAN  :  It  is  not  necessary
 to  read  out  these  sta’ements

 SHRI  DHARAM  BIR  SINHA  :  The
 criticism  has  been  made  by  the  bon  Mem-
 bers  sitting  on  the  other  side.  3  am  only
 stating  all  these  to  show  that  AIR  has  been
 liberal  towards  the  opposition.

 Hon.  Shri  Mohanty  complained  about
 personal  slant;  as  I  said,  personal  slant  was
 against  the  Prime  Minister,  in  certain  news
 stories  that  were  put  out  by  All  India  Radio,
 And,  these  statements  which  were  put  by
 the  AIR  would  clearly  indicate  that  there
 was  no  effort  on  the  part  of  the  AIR
 towards  anything  like  image  building.  In
 fact,  they,  3  mean  the  opposition  parties,
 would  have  been  better  off  if  the  AIR  had
 not  given  them  so  much  attention,  because
 people  came  to  know  of  what  they  said  and
 what  we  Stood  for,
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 Shri  Yadav,  while  referring  to  Hindi
 in  the  AIR,  pleaded  for  upgrading  of  some
 of  the  posts  in  the  Hind:  News  Section,
 Apparenily,  he  has  no  complaint  about  the
 coverage  of  news  in  Hindi  talks,  The
 number  of  Hindi  bulletins  broadcast  in
 Home  Service  is  a,  compared  to  If  news
 bulletias  that  are  broadcast  in  English,

 Shri  Samar  Guha  complained  about  the
 non-functioning  of  the  Committee  attached
 to  the  Calcutta  station.  In  fact,  there  was
 a  letter  from  Mr.  Jyotirmoy  Bisu  which
 stopped  its  f  nctioning  This  Committee
 is  going  to  be  duly  constituted  soon  along
 with  him,

 SHRI  SURENDRA  MOHANTY  :  Are
 the  other  Advisory  Conmittees  functioning  ?

 SHRI  DHARAM~  BIR-_  SINHA  :
 Comumutees  attached  to  stations  are  going
 to  be  propetly  constituted  and  they  will
 star.  functioning  very  soon,

 SITRI  SURENDRA  MOHANTY  :  Then
 why  Culcutta  alone  ?

 SHRI  DHARAM  BIR  SINHA  :  It  was
 said  that  AIR  is  not  paying  attention  to
 include  young  talent  in  its  programmes.  In
 fact,  this  is  being  done  by  AIR  through  its
 various  programmes  like  music  programme,
 in  which  we  have  an  annual  competition,
 and  also  the  Drama  Festival,  In  these
 we  search  out  young  artistes  and  include

 them  in  our  programmes,

 SHRI  SURENDRA  MOHANTY  :
 Let  him  have  more  of  clussical  music,

 SHRI  DHARAM  BIR  SINHA  :  The
 stations  have  also  been  requested  to  consult
 young  intelicctuals  for  ascertaining  their
 views  ON  various  programmes  as_  well  as  to
 get  their  suggestions  on  the  programmes.

 Even  on  important  programmes  on
 current  affairs,  discussions  on  major  topics
 of  the  day  have  been  arranged  in  which
 participants  belong  to  the  younger  generation,
 In  this  connection,  I  would  pointedly  refer
 to  the  Yuvavani  programmes  of  AIR  which
 are  essensially  meant  to  give  opportunities
 for  fuller  expression  to  the  younger  generat-
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 ion  These  programmes  are  mostly  produ-
 eed  by  and  for  the  youth  The  Yuvavam
 programmes  are  at  present  broadcast  from
 Delhi,  Calcutta  and  Hyderabad  and  it  is
 proposed  to  extend  these  programmes  to
 other  stations  of  All  India  Radio

 श्री  प्रताप  सिह  नेगी  (गढवाल)  सभा-

 पति  महोदय,  मैं  सूचता  और  प्रसारण  मत्रालय

 की  मागों  का  समर्थन  करने  के  लिये  ल्वडा

 हू  .  इस  के  पहले  मै  प्रधान  मत्री  को  हादिक
 बधाई  देना  चाहता  हू।  जब  1966  में  वह
 पौडी  गढ़वाल  तशरीफ  ले  गयी  थी  तो  उन्होंने

 कहा  था  कि  आज़ादी  के  बाद  पहली  बार  ऐसी
 गरीबी  देख  रही  ह  जो  कि  गढवाल  मे  तिद्यवान

 है।  हम  लोग  पर्व॑तीय  क्षेत्र  के  निवासी  हैं  और
 उत्तर  प्रदेश  से  हमारा  सम्बन्ध  है।  अभी
 दो  जून  को  सूचना  मत्रारूय  से  यह  सूचना
 मिल  कर  के  मुझे  प्रसन्‍नता  हुई  कि  पौडी  मे  एक

 ब्रौडकास्टिंग  स्टेशन  दिया  जायगा  बौर  उस  पर

 I9  छाख  40  हजार  रुपये  खर्च  होगा  ।  इसके  लिये

 मै  मन्नालय  को  धन्यवाद  देता  हु  और  यह  उम्मीद

 करता  हू  कि  हमारे  &  जिलो  वी  त  बा
 हराव  है,  मे  मीमान्त  के  जिले  है  एक  तरफ

 नैपाल  से  मिले  हुए  हैं  शर  दूसरी  तरफ  तिब्बत

 से  मिले  हुए  है  जहा  से  चीन  का  सतरा  हमेशा
 बना  रहता  है,  ऐसी  दशा  मे  मैं  यह  चाहुगा  कि

 सूचना  प्रसारण  के  लिये  हमारे  क्षाओो  जिले  के
 केन्द्रीय  स्थानों  मे  प्रसारण  केन्द्र  का  इंतजाम
 विया  जाय  ताकि  हमें  समय  समय  पर,  गावों
 के  लोगों  को,  सारी  सूचना  मिलती  रहे  और

 वह  सावधान  रहें  अपने  मुल्क  की  हिफाश्त  के

 लिये  1

 वास्तव  में  सूचना  मत्रालूय  द्वारा  हमारे

 मुल्क  का  उत्थान  हो  सकता  है  हमारे  मुल्क  का
 मान  बढ  सकत!  है  श्रौर  वह  झगर  प्गु  है  तो

 हमारे  मुल्क  की  बदनामी  भी  हो  सकती  है  1

 इसलिये  मै  चाहूँगा  कि  सबसे  पहले  मुल्क  में
 समाजवाद  लाने  के  लिये  इस  विभाग  को  मज़बूत
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 बनायें  ।  इस  विभाग  के  द्वारा  हम  अपने  देश  की
 जनता  को  यह  बतायें  कि  संसार  किस  तरह  से

 उन्‍नति  करता  चला  जा  रहा  है  और  हम  को
 किस  तरह  से  आगे  बढने  के  लिये  प्रयत्न  करना

 चाहिये  ।  ये  सारी  बाते  इसी  विभाग  द्वारा  होनी
 चाहिये  ।

 जहा  तक  समाचार  पत्रो  का  सम्बन्ध  है,  मैं

 यह  देखता  हू  कि  हमारे  यहा  के  बड़े  बड़ें  समा-
 चार-पत्र  श्रामनौर  से  कोई  तो  सामप्रदायिकता
 का  राग  अलापता  है  और  कोई  पू  जीवाद  का
 राग  अलापता  है।  लेबिन  हमारे  देश  की
 गरीब  जतता  की  तरफ  बडे  बड़े  समाचार  पत्र

 नही  देखते  ।  ऐसी  दशा  में  मैं  यह  समभता  ह
 कि  हमारे  सूचना  विभाग  को  विज्ञापन  देते  हुए
 उन  गरीब  अखबारों,  छोटे  अखबारों  की  जो
 गाव  की  जनता  तक  पहचते  है,  उन  को  प्राथ-
 मिक्‍ता  देंती  चाहिय  ताकि  वह  अपने  इलाके
 की बेहद्रूदी  के  लिये  कुछ  सोच  सकें,  उन्हे  ज्ञान
 हो  सके  वि  दुनिया  में  तया  हो  रहा  है,  ससार
 फ्सि  तरह  से  आगे  बढ़  रहा  है  t  अम-
 चीका  और  रूस  के  लोग  गाज  चांद  पर

 पहुच  चुके  हैं  लेक्नि  मैं  आपवो  बताना
 चाहता  हूँ  कि  मे  आज  अपने  गाव  भी  नही  पहुच
 सकता  हू।  इसव”  कारण  कया  है?  इसका
 करण  यह  है  कि  वहा  यातायात  की  सुविधाएं
 नही  है  !

 सभापति  महोदय  :  इस  माग  से  यातायात
 का  कोई  सरोकार  नटो  है।

 थी  प्रताप  सिह  नेगी  जी,  मैं  यातायात  के
 लिए  नहीं  कह  रहा  हू।  परन्तु  जब  तक
 आप  यातायात  के  साधन  सुलभ  नहीं  करेंगे,
 तब  तक  कोई  बहा  प्रचार  कार्य  नही  हो
 सकता  अगर  इजीनियर  जाकर  पानी  की

 सुविधाजनक  योज़ना  बनाना  चाहता  है  तो  नही
 जा  सकता  है  क्योकि  चढाई  है,  उतार-चढाव

 है  ।  इसलिए  ज़रूरी  है  कि  हम  छोग  प्रसारण
 के  द्वारा,  रेडियो  के  द्वारा  भी  उसे  लोगो  को
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 wer  करें  तथा  वहां  इस  प्रकार  के  जन  सपक

 से  काम  करें  ताकि  वहा  के  लोगों  की  हालत

 सुधर  सके,  तभी  वहाँ  के  लोगो  का  उत्थान  हो
 सकता  है|  मै  ध्राज  भी  कहता  हू  कि  मेरे  श्राठ

 जिले  जो  पहाड़ी  जिले  हैं  भ्रपने  पिछड़ेपन  को

 देखकर  उनके  भ्रन्दर  एक  आग  फैल  रही  है
 जौर  बह  भीषण  रूप  ले  रही  है  in  वह  यह  माग
 कर  रहे  हैं  ॥! उ  इन  श्राठ  पहाडी  जिलो  का

 पृथक  प्रदेश  बनाया  जाय  और  उत्तर  प्रदेश  से

 हमारा  सम्बन्ध  तोड  दिया  जाए ।  और  में

 समभता  हू  कि  जब  आदमी  बहुत  दुखी  हो
 जाता  है,  जब  जनता  परेशान  हो  जाती  है  तो
 जनता  इस  माग  को  करती  है  तो  कोई  ग्रुनाह्‌
 नहीं  करती  है।  उसका  अधिकार  है।  हिमाचल
 प्रदेश  जो  कि  हमसे  पिछडा  हुआ  था,  लेकिन

 आज  हिमाचल  प्रदेश  का  शाप्तन  उन  लोगो  के

 अपने  हाथ  में  है  इसलिए  वह  लोग  उत्तर  प्रदेश
 के  पहाडी  जिलों  के  छोगो  से  बहुत  जागे  बढ

 चुके  है।  वहा  फलो  के  उद्य  न  लगे  हुए  है,  वहा
 यातायात  के  साधन  है,  वहा  पानी  मिला  हम्
 है,  वहा  के  गावो  में  बिजला  पहुच  चुकी  है।
 लेकिन  हम  लोगो  के  लिए  कोई  सुविधा
 नही  है  t

 एक  बात  मैं  यह  जरूर  निवेदन  करना

 चाहता  हूँ  कि  हमारे  इन  पहाडी  इलाकों  जसे

 पिठौरागढ  है  जो  कि  बिल्कुल  तिब्बत  के  बार
 पर  है,  उसी  प्रकार  से  चमोली  है,  इन  जिलो  मे
 कम  से  कम  सूचना  केन्द्र  यानी  ब्राड़कास्टिग  का
 इतजाम  ज़हूर  जल्दी  होना  चाहिए  ताकि  उन
 लोगो  को  श्र,  की  गतिविधियों  का  पूरा  पता
 चले  श्रौर  साथ  ही  सारे  देक्ष  मे  भी  उध्का

 प्रसारण  होता  रहे  ।  इन  शब्दों  में  मैं  भ्रनुदानो
 की  मागो  का  समर्थन  करता  हू

 *SHRI  J  M.  GOWDER  (Nilgirts)  :
 Hon,  Mr,  Chairman,  Sir  because  I  extend
 my  support  to  the  Demands  for  Grants  of

 a  sca
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 the  Munistry  of  Information  and  Broad-
 casting,  I  would  like  to  place  before  the
 House  a  few  suggestions.

 Sir,  the  All  India  Radio  is  the  premier
 medium  to  promote  national  integration.
 If  we  are  really  keen  to  concretise  the
 concept  of  national  integrition,  it  ts  only
 through  the  All  India  Radio  we  can  do  that,
 I  regret  to  point  out  that  the  propagation
 and  promotion  of  nauonal  integration  has
 not  been  given  due  importance  in  the
 activities  of  the  All  India  Radio,

 I  would  substantiate  my  view  point  by
 saying  that  within  the  country  the  culture
 and  tradition  of  one  S  ate  ate  unknown  to
 the  people  of  a  nei,hbouring  State.  The
 pcople  of  Punjab  are  not  aware  of  the
 Kathakal)  Dance  of  Kerala  Kuchipudi
 Dance  of  Andhra  Pradesh  is  not  familar
 to  the  prople  of  Tamil  Nadu.  Similarly,
 Bharata  Nityam  of  Tamil  Nadu  is  not
 easily  comprehensible  to  the  people  of  other
 States.  We  are  spcnding  huge  sums  of
 money  on  cultural  exchange  progrommes
 with  many  countries  of  the  world  [I  do  not
 decry  the  laudable  attempt  made  by  the
 Government  in  proycting  our  country’s
 tradition  and  culture  abroad  But  I  feel
 sorry  that  earncst  atlempts  have  not  been
 made  to  encourage  the  +  nderstanding  of  our
 diverse  cultures  within  our  country,  !I  would
 go  to  the  extent  of  categorically  stating  that
 the  Government  have  failed  to  promote  the
 exchange  of  cultural  groups  among  the  States
 so  that  the  people  living  in  diffrent  parts
 of  our  country  come  to  know  about  the
 tradition  and  culture  of  one  another,  I
 would  request  the  hon  Munster  that  steps
 should  be  taken  to  see  that  the  people  of
 our  country  come  to  know  about  the  diverse
 cultures  and  traditions

 I  may  now  refer  to  the  fact  that  there  is
 preponderance  of  Tami!  population  in
 South-east  Asian  countries  like  Ceylon,
 Singapore  and  Malayasia  It  38  really
 regrettable  that  they  are  al)  on  the  verge  of
 forgetting  their  mother-tonguc,  Tamil,  The
 Tamil  broadcasts  from  Madras  AI.R,  do
 not  reach  them  because  we  send  our  broad-
 casts  through  medium  wave,  I  would
 suggest  installation  of  a  high  power  transmit-

 *The  original  speech  was  delivered  in  Tamil,
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 ter  in  Madras  Station  of  A.ILR.  so  that
 Tamil  broadcasts  can  be  made  through
 short  wave.  The  people  of  Indian  origin
 living  in  South-vast  Asian  countries  hail  from
 Tamil  Nadu  and  they  are  hankering  to  hear
 Tamil  over  All  India  Radio,  I  would  like
 to  reyuest  the  hon,  Minister  to  take  steps
 for  the  installation  of  a  High-power  Trans-
 mitter  in  Madras  A.I,R.  so  that  these  people
 can  quench  their  thirst  for  knowledge  in
 Tamil.

 Arignar  Anna  ushered  in  an  eta  of  Tamil
 renaissance  It  is  not  that  the  people  of
 Tamil  Nadu  alone  recognised  this  achieve-
 ment.  The  lakhs  of  Tami  people  living  in
 Ceylon  acclaimed  him  as  the  greatest
 Tamilian  of  the  Twentieth  Century.  Do  we
 hear  Tamil  over  the  All  India  Radio?  The
 language  of  Tamil  spoken  over  the  All  India
 Radio  is  so  archaic  and  slang  that  we  with
 Tamil  as  our  mother  tongue  are  not  able
 to  understand,  would  like  to  bring  to  the
 notice  of  the  House  the  main  reason  for
 the  state  of  affairs.  The  All  India  Radio,
 l  make  bold  to  say,  is  under  the  unbridled
 sway  of  a  certain  section  of  the  community,
 unmindful  of  the  urges  of  the  people  in
 Tamil  Nadu,  has  been  dominating  for
 decades,  These  people  have  made  the
 All  India  Radio  their  eaclusive  domain  for
 perpetuating  their  hold.  I  would  like  to
 raise  the  pertincnt  question  as  to  how  long
 this  internal  imperialism  will  be  allowed  to
 rule  the  ronst,  Shri  Jagjivan  Ram  is  sitting
 near  the  hon.  Minister  of  State  for  Informa-
 tion  and  Broadcasting.  So  far  as  Tamil
 Nadu  is  concerned,  how  muoy  Harijans
 have  been  appointed  in  the  All  India
 Radio  ?  Have  the  Ministry  recruited  one
 Adivasi,  the  son  of  the  soil,  to  All  India
 Radio?  ॥  would  like  to  know  from  the
 hon.  Minister  the  percentage  of  Scheduled
 Caste  and  Scheduled  Tribe  employces  in  the
 All  India  Radio,

 Sir,  if  you  want  to  have  a  programme
 in  Tamil,  whether  a  lecture  is  to  be  given
 or  it  is  a  music  or  dance  performance  or
 it  is  instrumental  music,  a  cerlaia  section
 of  the  community  holds  the  monopoly  of
 versatility.  Under  these  circumstances,  how
 ean  We  expect  to  hear  Tamil  spoken  in  its
 pristine  purity?  It  is  time  that  the
 Government  give  serious  consideration  to
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 his  issue  before  it  takes  an  ugly  turn.  If
 the  All  India  Radio  is  continued  to  be  the
 feertile  field  of  a  certain  section  of  the
 community,  I  am  sure  that  the  Government
 will  have  to  rue  the  day  and  the  overpower-
 ing  reaction  from  other  sections  of  the
 communily  will  overtake  the  Government:

 When  |  talk  about  Tamil,  the  hon.
 Members  of  this  House  may  not  misconstrue
 that  Tamil  language  needs  my  advocacy
 and  support.  Tamil  language  has  a  rich
 heritage  and  it  is  an  international  language.
 In  Ceylon  postal  stamps  are  printed  with
 Tamil  inscriptions,  In  Singapore  Parlia-
 ment  Tamil  is  spoken.  (/iterruptions)
 Shri  Swaminathan  says  that  here  also  Tamil
 is  spoken.  Yes,  it  is  my  right  and  I  do
 the  correct  thing  in  speaking  in  Tamil.
 In  the  end,  |  would  say  that,  though  the
 All  India  Radio  may  not  contribute  much
 to  the  development  and  spread  of  Tamil
 Language,  it  sl.ould  ensure  that  the  language
 of  Tamil  is  not  murdered  in  day  light.
 [  would  appeal  ty  the  hon.  Minister  that
 she  should  bring  about  the  much-needed
 change  in  the  recruitment  policy  of  the
 All  India  Radio.  The  undue  encouragement
 given  to  a  certain  section  of  the  community
 in  the  All  india  Radio  must  be  ended
 forthwith.  The  younger  generation  belong-
 ing  to  other  sections  of  the  community,  who
 are  yearning  for  opportun.ties,  must  be
 given  their  rightful  share  in  the  All  India
 Radio.

 With  these  few  words,  I  conclude.

 डा०  कैलास  (बम्बई  दक्षिण)  :  सभापति

 महोदय,  मैं  सूचना  तथा  प्रसारण  मंत्रालय  के
 अनु  धनों  की  मांगों  का  समर्थन  करते  हुए  कुछ
 सुझाव  मंत्री  महोदय  को  देना  चाहता  हूं।  यह
 कहने  की  आवश्यक्रता  नहीं  है  कि  सूचना  तथा
 प्रसारण  का  माध्यम  श्राकाशवाणी  देश  की
 संस्कृति,  कला,  साहित्य  तथा  एकता  का  एक
 प्रतीक  रहा  है।  यह  बड़ी  प्रस्ननन्‍नता  की  बात  है
 कि  चहु  सिर्फ़  हमारे  देश  वाधप्षियों  पर  ही  नहीं,
 बलिक  पभन्तर्राष्ट्रीय  क्षेत्र  में  भी  श्रपनी  अच्छी
 छाप  डाल  रहा  है।  राष्ट्र  को,  तथा  अन्य  राष्ट्रों
 की,  जो  भी  समस्‍यायें  होती  हैं,  उनके  सम्बन्ध  ये
 काफ़ी  समभदारी  और  ध्यान  से  बहू  सिफ़  सूचना
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 ही  नहीं  देता,  बल्कि  वहू  उन  पर  टीका-टिप्पणी
 भी  काफ़ी  भव्य  भर  प्रच्छे  रूप  में  देता  रहता

 है।  इस  मंत्रालय  की  नीतियों  के  प्रनुतार  पिछले

 तीन  महीनों  से  आरू-इंडिया  रेडियो  से  जो

 सामग्री  प्रसारित  होती  रही  है,  सससे  सारे  संसार

 को  यह  ज्ञान  हो  गया  है  कि  बंगला  देश  एक
 जीवित  राष्ट्र  बनने  जा  रहा  है,  जो  संतार  में

 लोकतंत्र  की  रक्षा  का  प्रतीक  और  धर्म-निरपेक्षता

 की  एक  तस्वीर  खीचने  जा  रहा  है|  मैं  समझता

 हूँ  कि  ऐसा  करके  आल-इंडिया  रेडियो  ने  बहुत
 ही  अच्छा  कार्य  किया  है

 मैं  कुछ  युझाव  देन।  चाहता  हूं।  वन्दना,
 जिससे  आकाशवाणी  के  कार्यक्रम  शुरू  होता  है,

 बहुत  हो  सुन्दर  हैं  और  बह  एक  बहुत  अच्छे

 वातावरण  का  निर्माग  करता  है।  सभी  धर्मों
 का  ध्यान  रखते  हुए  जो  कार्यक्रम  सुबह  6  बजे

 प्रसारित  किया  जाता  है,  हमे  उन्तकी  भूरि-भूरि
 प्रसंचा  करनी  चाहिए  ।  लेकिन  दुख  का  विषय

 यह  है  कि  बम्बई  का  रेडियो  स्टेशन  6-35  पर

 हिन्दी  में  ख़बरें  नहीं  सुनाता  है।  हमें  कम  से

 कम  हिन्दी  को  अंग्रेजी  के  बराबर  का  स्थान  तो
 देना  च।हिए  यह  कहां  का  न्याय  है  कि  अहिन्दी
 प्रान्तों  मे  सिफ  अंग्रजी जी  में  ही  ख़बरें  प्रसारित  की

 जायें  ?  हिन्दी  को  प्रोत्साहन  देने  के  लिए  ही
 नहीं,  बल्कि  इस  लिए  कि  शभ्रहिन्दी  प्रास्तों  के
 वासियों  में  कुछ  हिन्दी  की  भनक  पड़  जाये  और
 इस  लिये  भी  कि  वहां  पर  काफ़ो  संख्या  में  हिंदी
 जानने  वाले  रहते  हैं,  जो  अग्नेजी  नही  जानते  है,
 हिन्दी  में  ख़बरें  प्रवारित  करने  की  व्यवथा

 होनी  चाहिए  ।

 में  मथुरा  स्टेशन  के  बारे  मैं  कुछ  कहना
 चाहता  हूं  i  जब  श्री  राज  बहाहुर  इस  मंत्रालय
 में  थे,  तो  हम  लोगों  की  मांग  को  सुन  कर,  ब्रज
 भाषा  से  प्रेम  रखते  के  कारण  और  ब्रज  भूमि
 के  एक  निवासी  होने  के  नाते  उन्होंने  मथुरा  में
 एक  रेडियो  स्टेशन  झवश्य  दिया,  लेकिन  उसका

 यह  हाल  है  कि  वह  मधुरा  में  ही  कार्यक्रम
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 बराबर  सुनाई  नहीं  देते  हैं।  वुदावन  भौर

 गोकुल  की  बात  तो  क्या  करें,  भरतपुर  की  भौर
 झागरे  की  बात  तो  क्या  करें  ?  अगर  सिर्फ
 स्टेशन  बनाने  का  बहुकाते  का  ही  काम  करना
 था  तो  मैं  यह  कहना  चाहता  हूं  कि  शब  बहकाने
 का  काम  न  करके  उसको  शुद्ध  रीति  से  एक
 स्टेशन  के  रूप  में  परिग्गित  करना  चाहिए  1  इसी
 संबंध  में  में  एक  बात  और  कह  देना  चाहता  हूं  |

 मथुरा  की  बात  नहीं,  जम्मू  का  रेडियो  स्टेशन
 श्रीनगर  का  रेडियो  स्टेशन  और  गौहाटी  का
 रेडियो  स्टेशन  भी  इतना  कमजोर  है  कि  वहां
 पर  चीन  का  और  प।किस्तान  का  रेडियो  हमारे
 रेडियो  की  श्रावाज  को  दबा  कर  अपनी  बातें

 कहने  लगता  है।  हम  देश  की  रक्षा  की  बात
 करते  है,  हम  चाहते  है  कि  जवाबों  के  जो  कार्ये-
 क्रम  रखे  जाते  हैं...  rere

 श्री  इन्द्रजीत  मलहोत्रा  (जम्मू)  :  आप  के

 मुह  में  घी  शक्कर,  आपने  जम्मू  का  नाम  छिया।

 एक  साननीय  सदस्य  :  मद्रास  का  भी  कम-
 जोर  है  ।

 डा०  फैलास  :  में  यह  कह  रहा  था  कि  हम
 जवानों  की  सेवा  में  कुछ  कार्यक्रम  रखते  हैं।
 उनके  कानों  तक  वह  भनक  पहुंच  पाती  है  था

 नही  पहुंच  पाली  है  इसमें  मुझे  शक  है।  अगर

 बह  पहुच  पाती  तो  बड़ा  अच्छा  होता।  हमारे
 कार्यक्रम  सब  बड़े  सुन्दर  हैं।  कुछ  जवानों  के
 नाम  भी  लिए  जाते  है।  लेकिन  मुझे  शक  है  वह
 नाम  तक  भी  सुन  नहीं  पाते  होंगे  क्योंकि  चीन

 झौर  पाकिस्तान  के  रेडियो  उसे  दबा  लेते  हैं  ।

 मैं  श्रीमति  नन्दितों  से  प्रार्थना  करूंगा  कि  श्राप

 कृपा  करके  कहीं  से  भी  पैसा  लाइए,  इन  तीन

 स्टेशनों  को  जम्मू,  श्रीनगर  श्र  गोहाटी  के

 स्टेशनों  को,  मथुरा  को  चाहे  भ्राप  दूसरा  प्रेफरेंस

 दे  दीजिये,  लेकिन  इन  तीनों  को  झाप  पावरफुल
 बनाइए  Vis  ,(व्यवधाम)  ...शर्मा  जी  कह  रहे  हैं
 कि  जोधपुर  भी  बौडर  पर  है।  मैं  तो  बोर्डर

 क्षेत्र  की बात  कर  रहा  हूं।  गर  जोधपुर  में
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 रेडियो  रठेशन  दत्त  पद  भी  उसमें  सम्मिलित

 हो  समता  है  अगर  कग्द्  में  लगाया  गया  हो  तो

 चढ  भी  सम्मिलित  हो  सकता  है

 में  या  बाक  सुत  रहा  था  कुछ  मित्रों  से  कि

 भें  वागप्राधा  1:58  बदरा  दना  चाहिए।  मैं  सदन

 बंद  व्यात  सीया  बाहता  है.  कि  हम  ने  स्टेट्स
 ची-पार्गेना,  जता  शी  एक  भूल  को  है।  कारपोरे-

 हात  था  डड  तुलय  जब  से  मैं  परासियामट  मे

 साया  हू  मुझे  भी  हुआ  है  ।  जो  7  थ॑  आज  झाल

 हुइसा  रावी  १२  रहा  है  अगर  चन्दा  बर्म,दन
 के।  सिफरारशों  का  टवाड़ा  देकर  उसे  कारोरेशन
 में  परिखणित  कर  दिया  गया  तो  आज  जो  हालत
 पढ़िचक  कारपोरेशन  की  है  वही  हाल  आकाश-

 वाणी  का  तो  होने  बाला  े  जो  आकाशवाणी
 का  मात्र  है,  जिस  कार्य  का  हम  श्राकाशवारी
 के  ह्वारा  कर  रहे  है,  देश  का  'एकाहमता,  देश  में
 उस  साहिग्य  सौर  कल।  का  सर्जन,  मेरी  समझ

 से  जब  तक  वहू  काम  पूरा  नहीं  हो  जाता  तब
 तक  अर्थात्‌  दस  परद्वट  वर्ष  तक  कारपोरेशत  की

 बात  को  नहीं  सोचन।  चाहिए  1  दस  पर्द्रह  वर्ष
 बाद  ही  हमे  कारपोरेशन  को  बात  को  सोचना

 शुरू  करना  चाहिए  :  जैसे  स्टेट्स  री-आर्गेनाइजे-
 शन  में  हमव  भूत  की  है  यहा  पर  भी  हम  भूल
 ते  करे,  एसी  मरी  प्रार्यना  है

 a  desta  सोसाइटी  को  बात  करना

 चाहता  हू  1  मुझे  याद  है  “जलदीप”  नाम  का

 एक  चिन  बनाया  गया  था,  उस  “जलदीय'  ने
 बैनिस  में  जा  करण  पहला  प्रन्तराष्ट्रीय  इनाम
 पाया  ।  वर्षों  बीत  गर।  'जलूदीप”  “जलदीप”

 ही  बन  कर  रहु  गया।  अब  “राष्ट्रदी१”  अ्रभर
 बनायें  ता  ही  हमारी  चील्डरेन  सोसाइटी  द्वारा
 हमार  बच्चा  |  कुछ  उत्साह  पैदा  हो  और  हमे
 फुछ  सम्मान  और  भादर  प्राप्त  हो।  हम  इस
 प्रकार  के  चित्र  बताते  रहे  जैसे  "एकता,

 “गुलाब  का  फूल”,  “ईद  मुबारक”,
 +  दिल्ली

 का  कहाती  |  मै  उन  चीजों  को  दौहराना  नहीं
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 चाहता  ।  हम  ने  जाजपत  राय  की  भी  एक
 फिल्म  बनाई  थी  ।  क्‍या  यह  समय  नहीं  है  कि

 हम  गवाह  लाल  जी  की  जीवनी  का  चित्रण
 करे  ? वहू  तो  ऐसे  युग  में  पैदा  हुए  थे  कि  उन

 का  चित्र  बडी  भ्रासानी  से और  बड़ी  खूबी  से

 बनाया  जा  सकता  है  और  उसकी  वितनी  छाप
 देश  पर  पड  सकती  है  ?  इसी  तरह  मै  कहूया
 कि  किदवई  साहब  जिनका  कि  नाम  हर  एक
 व्यक्ति  लेता  है,  वह  एक  अच्छे  ऐडमिनिस्ट्रेंटर
 4,  श्रच्छ  राज्य-कर्ता  थे,  और  हम  हिन्दू  मुसल-
 मान  की  एकता  भी  चाहते  है  तो  किदवई  साहब
 वी  इस  देश  पर  कितनी  छाप  पडने  वालो  है  ?

 इरालिए  मै  प्रार्थना  कर  रहा  हू  नन्दिनी  सत्वर्थी

 जे  से  कि  हम  इस  अकार  का  कुछ  प्रकरण  शुरू
 बरे  जिससे  किदवई  साटब  का  भी  चित्र  बने  ।

 यर  मनालय  तीन  ग्यूज़  एजेन्सीज़  को

 अनुदान  देता  है  और  वे  है--पी.  टी.  भ्राई.,

 यू.  एन  ग्राई  और  समाचार  भारती।  हम
 यशा  पर  हिन्दा  की  बात  करते  है,  लेगिन  दुख
 की  बात  है  किपी  टी,  आई  और  यू  एन.
 आई  को  25-25  लाख  रुपय  देंत  है,  जब  के
 “समाचार  भारती”  को,  जो  हमारी  प्रादरशिक
 भाषा  और  द्व्न्दी  भाषा  के  समाचार  पद्नों  को

 प्रोत्साहन  देने  का  काम  कर  रहा  है,  उसको
 केबल  50  हजार  रुपये  देत  है...,......

 श्री  शशिभूषण  (  दक्षिण-दिल्ली  ):  वह
 जनसघी  है

 श्री  डा०  कैलास .  आपने  जनसघ  का  नाम
 लिया,  मैं  उसके  विपय  मे  बोलना  चाहता  हूँ  1  उस
 सम  चार  एजेन्सी  का  नाम  है--'  हिन्दुस्तान  समा-
 चार"  मैं  मत्री  महोदय  से  पूछना  चाहता  हूँ  कि

 हिन्दुस्तान  ससाचार  जी  राष्ट्र'थ  स्वय  सेवक  सघ
 की  सुचना  प्रतारण  शाखा  है,  उसकी  कार्यकारिणी
 में  हमारे  केन्द्रीय  मत्री  या  तो  पदाधिकारी  है
 या  उसकी  कार्यकारिणी  के  सदस्य  है--भाप॑  इस
 बात  का  पता  लगाइये।  मेरे  पास  जो  खबर  झाई

 है,  मैं  जानना  चाहता  हु  कि  यह  कहा  तक  सत्य
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 t  ?  ore  ore  सरकारी  कर्मचारियों  को  कहते

 हैं  कि  भ्राप  भार.  एस  एस.  के  सभासद  नही

 ही  सकते,  लेकिन  हिन्दुस्तान  समाचार  की  कार्य-

 कारिणी  पर,  जो  शार  एस.  एस,  की  शाखा  है,

 हमारे  मंत्री  रहे,  उसके  पदाधिकारी  रहे,  यह
 मेरी  समझ  में  नही  प्रा  रहा  है  Veeweeeawe

 श्री  शशि  भूषण:  मंत्री  महोदय  को  इस्तीफा
 दे  देना  चाहिये  t

 डा०  कंलास .  मैं  यह  भी  चाहता  हु  कि

 पुलिस  के  कर्तव्यों  शरीर  लोक  तम्त्र  के  कर्तंव्यो
 पर  भी  चित्र  बनाये  जाने  चाहिये  ।

 इन  शब्दों  के  साथ  मैं  गद्दी  महोदय  से

 निवेदन  करूगा  कि  वे  इन  बातों  पर  ध्यान

 दे,  जिससे  हमारा  अनुशासन  ठीक  प्रकार  से  हो
 सके,  जनतन्थ  मजबूत  हो  सके  tv

 श्री  शशि  भूषण  (दक्षिण-दिलली)  सभा-
 पति  महीदय,  प्रेस  कमीशन  की  रिपोर्ट  मे  9¢4
 से  यह  सिफारिश  की  गई  थी  कि  पी  टी.  शाई,
 और  दूसरो  न्‍यूज  एजर्नस्सज  को  वास्पोरेशन  में
 बदल  दिया  जाय,  लेनिन  शब  तक  इनको  बदला
 नही  गया  है  अभी  थोडी  देर  पहले  पी,  टी  आई.
 के  बारे  में  हमारे  मी  सी.  देसाई  और  हूसरे  लोगो
 ने  बडी  तारीफ  की  इनबी  इस  तारीफ  से  मुझे
 कुछ  शुब्हा  होता  है।  पी,  टी  आई,  के  जो  बड़े
 पदाधिकारी  है,  उनकी  नियुक्ति  के  लिये  पिछली
 बार  श्री  रयनाथन  जो  ने  श्रौर  श्राज  फल
 भड़िटर  जनरल  है,  उन्होंने  भी  उनके  लिए
 काम  किया  था  भौर  झभी  भी  रगनाथन  जी
 प्रयत्न  कर  रहे  है  कि  उनको  दौवारा  जनरल
 मंनेजर  बताया  जाय,  जब  कि  मैने  1पछली  बार
 प्रश्त  किया  था  कि  पी.  टी.  आई.  की  एन्क्बायरो
 की  जाय  |  उस  समय  मुझे  कहा  गपा  कि  कम्पनी
 ला  सिनिस्ट्री  उस  की  एन्कवायरी  करा  रही  है,
 क्योंकि  उस  में  बहुत  से  घपले  हैं।  मै  जानना
 चाहता  हूं  कि  कम्पनी  ला  मिनिस्ट्री  पी.  टी.
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 arg.  की  जो  एन्कवायरी  करा  रही  है  उस  की

 ट्म्जं  आफ  रफॉन्स  क्‍या  है?  पी.  टी.  आई.
 श्राज  ब्यूरोफ़ेसी  का  अड्डा  बन  गया  है,  इस
 लिये  मै  चाहता  हूँ  कि  सी.  बी.  आई.  के  जरिये
 या  कम्पती  ला  भिनिस्ट्री  के  जरिये  जो  एन्च-
 बायरी  हो,  उस  को  फौरन  हाउस  के  सामने
 रखा  जाय  |

 ग्राज  पी  टी,  आई  में  कमंचारियों  को
 मनमाने  ढंग  से  सताया  जाता  है।  जैसे  श्रौ  बी.
 आर.  ब्त्स  जी  हैं  उन  की  जब  मर्जी  आई  स्थान

 बदल  दिया  जाता  है,  जैसे  सीनियर  कारस्पो्डे-

 म  को  बेइज्जत  क्या  जाता  है,  जिस  को
 जनरल  मैनजर  चाहता  है,  उस  को  तरबकी
 गिलती  है,  दूसरों  को  बटी  मिलती  है।

 आज  पी  टी.  आई.  का  सम्बन्ध  राइटर
 झौर  दूसरी  साम्राज्यवादी  न्यूज  एजैन्सी  के  साथ

 है  t  रायटर  ब्रिटिश  साम्राज्य  का  बुलेटिन  है
 और  भ्रगरीका  का  ए.  पी.  है,  थे  दोनो  हमेशा
 बी.  दी  सी.  की  तरह  हमारे  देश  के  खिलाफ
 प्रचार  करते  रहे  ह ैऔर  हमारी  न्यूज  एजेन्सी
 उन  को  पैसा  दे  कर  गालिया  खरीदती  रही  है.
 इस  से  ज्यादा  दर्म  की  वात  और  क्या  हो  सकती
 है।  ये  ग्य  एजै-सीजु  साम्राज्यवादियों  के  लिये
 कमिटेड  है,  हमारे  देश  मे  उन  का  प्रचार  करती
 है  भौर  पी  टी,  शाई  उन  को  श्रेय  देता  है,
 लेकिन  जो  न्यूज  एज॑न्सीज  एशिया  और  श्रफ्रीका
 में  साम्राज्यवादी  ताकतों  के  खिलाफ  लड़  रही
 है,  जो  उन  के  लिये  व  मिटेड  है,  जो  बगला  देश,
 वियतनाम,  अगोला,  साउथ  अफ्रीका  के  लिये
 कमिटेड  है,  जैसे  तास  शौर  दूसरी  एजेन्सीज  है,
 उन  की  खबरें  भही  लेती  है,  हाछाकि  उन  की
 खबरों  को  जापान  लेता  है,  फिनलेन्ड  लेता  है,
 सारे  एशिया  और  र्फ  का  मे  उन  की  एजेन्सीज्‌
 हैं  -  हम  चाहते  हैं  कि  सबसे  खबरें  लीजिए  जो
 जरूरी  हों,  उनसे  पैसा  देकर  लीजिए  बरना
 लेने  को  कोई  जरूरत  नही  है  हमे  भ्रपणी  तरफ

 से  अन्तर्राष्ट्रीय  एजेन्सी  बनावी  चाहिए  पी.



 59  29.6  Min  of

 [श्री  शशि  भूषण]

 &  आई  वा  कार्पोरेशन  बनाने  का  जहा  तक

 सवाल  है  उसे  फौरन  वरना  चाहिए  वरना  जो

 बड़े  बडे  भ्रववार  वाले  है  वे  मालिक  बने  बैठे  है
 और  पैसा  सरवार  देती  है।  जो  मानोपोलिस्ट

 है  वे  हमेशा  जब  राष्ट्रीय  हित  का  सवाल  श्राता

 है  ता  उसक  खिलाफ  रहते  है।  इसलिए  मानो-

 पालिस्ट  के  हाथ  मे  जो  एजेन्सी  है  उसके

 खिलाफ  कार्य्राही  करनी  चाहिए।  इस  वक्‍त
 तो  खास  तौर  से  यह  मन्नालथ  श्रीमति  नब्दिी

 जी  के  हाथ  मे  है  जोकि  सम  जवाद  की  प्रतीक
 समभी  जाती  है  उनकी  सख्ती  से  इन  एजेन्सीज
 पर  नियन्नण  रखना  चाहिए  और  जो  इववायरी
 होने  वाली  है  उस  पर  अ  वश्यक  का्यबाही  होनी
 चाहिए

 इसी  तरह  से  पिछले  दिनो  प्रेस  कौंसिल

 वा  चुनाव  हुआ  लेबिन  जो  बकिंग  जर्तलिस्ट्स

 फेड्रे शन  है  तोन  हजार  कमंचारी  जिसके  सदस्य

 है  उसवा  एक  मेम्बर  भो  उसमे  नहीं  लिया

 गया  ।  इसी  तरह  स॑  यू  पी,  बिहार,  मध्य  प्रदेश
 जैसे  वाफी  प्रान्तों  का  उसमें  प्रतिनिधित्व  नहीं
 है।  कठकत्ता  बम्बई  जैसी  जगहों  से  न  कोई

 एडिटर  लिया  गया  भौर  न  कोई  विंग  जने-
 लिस्ट  लिया  गया  बल्कि  दिल्ली  से  ही  ज्यादा
 से  ज्यादा  लोगो  को  लिया  गया  है।  इस  प्रेस

 कौसिल  को  चाहे  किसी  ने  भी  नियुक्त  किया

 हो,  चाहे  बडा  से  बडा  आदमी  हो  लेकिन  भ्रगर

 घहू  ज्यादा  काम  करने  वाले  कर्मचारियों  के

 लिए  कमिटेड  नही  है  तो  फिर  दोबारा  इसका

 चुनाव  होना  चाहिए।  पौर  पिछली  बार  जो

 प्रेस  कमीशन  की  सिफारिशें  श्राई  है  कि  पत्र-

 कारो  की  श्राथिक  तरक्की  हो,  जो  कमंचारी  है

 उनकी  तरक्की  दो,  उसको  मानना  चाहिए।
 दिल्‍ली  में  जो  मकान  देने  तथा  श्रन्य  सुविधाओं
 की  बात  है  बहू  सुब्रिधायें  ज्यादा  से  ज्यादा
 मिलनी  चाहिए  भाज  वह  सुविधाये  नहीं  दी

 JULY  7,  397  Iand  B  260

 जा  रही  हैं।  कुछ  थोडे  से  जो  मानोपोलिस्ट

 अखबार  है-उनकै  बडे  बड़े  पत्रकारों  को  भले  ही
 मिल  जायें  लेक्षिन  बाहर  के  प्रदेशों  से यहा  जो
 पत्रकार  आते  है  उनको  वह  सुविधायें  नही
 मिलती  है  1  इसकी  तरफ  भी  मन्‍्त्री  महोदय  को
 ध्यान  देना  चाहिए  |

 आल  इडिय्रा  रेडियो  ने  बहुत  अज्छा  काम

 किया  है।  अगर  इस  देश  में  सरकार  द्वारा

 आल  इडिया  रेडियो  न  चठढाया  गया  होता  तो
 सारे  देश  मे  मानोपात्िस्ट्स  अखबार  गलत-

 फहमिया  फैठाने  और  देशवासियों  को  सही
 खबर  मिलता  मुश्किल  हो  जाता  7  ऑल  इंडिया
 रेडियो  ने  इस  देश  की  जनता  तक  सढ्गी  खबरें

 पहचाई  है  और  यह  सबसे  भ्रज्छा  स्मरणीय

 काम  उसने  किया  है  उसलिए  जब  तक  पी.  टी

 आई  का  कारपारेशन  नही  बनाते,  यू  एन.  झाई
 का  नहीं  बनाते  तब  तक ए  शाई  शरार  के

 पत्रकारों  की  सरया  अधिक  बढाई  जाय  तथा
 उनकी  तन्ख्वायें  बढानी  चाहिए।  पिछली  बार

 इस  जगह  समाचार  भारती  पर  इक्वायरी  के
 लिए  डिमान्ड  की  गई  तो  मिनिस्टर  साहब  ने

 कहा  कि  “समाचार  भारती”  पर  सी  बी  आई

 इन्कवायरी  की  जानी  चाहिए  हिन्दुस्तान
 समाचार  जो  आर  एस  एस  की  एक  एजेन्पी

 है  उस  तक  वो  भी  भारत  सरकार  पैसा  देती

 है  ।  पुराने  साल  की  इनफा  की  तमाम  बुलेटिन्स
 को  निकाल  कर  देखा  जाये  जिसे  75  हजार
 रपया  सरकार  देती  है  लेकिन  पूरे  एलेक्शन  मे

 उन्होने  सिन्डीवेट  की  विचारधारा  का  प्रचार

 किया  |  तो  सरकार  का  जो  पैसा है  वह  जो
 कमिटेड  लोग  है  उनको  न  जाबर  मोनोपोलिस्द्स
 के  पास  जाता  है  जोकि  भापके  वैसो  से  अपने
 पैरो  पर  खड़े  होते  ह ैऔर  फिर  सरक्रार  के  पैर
 उखाइडठते  हैं।

 टेलिविजन  का  जहा  तक  सवाल  है,  हमारे
 जैसे  कुछ  लोग  जोकि  बुढ़ापे  की  तरफ  जा  रहे  हैं
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 we  बहुत  से  प्रोग्राम्स  पसद  न  आते  हो  लेकिन

 नौजवानों  को  पसद  आते  हैं  इसलिए  हमे  उस

 पर  कोई  एतराज  नही  करना  चाटिये।  वगला

 देश  पर  क्द्यमीर  ने  बट्त  अच्छे  प्रोग्राम  दिए

 हैं  n  मैं  चाहता  हु  कि  कश्मीर  मे  बहुत  जदी

 टेजलिविजन  लगा  दिया  जाये  क्योकि  लट्टौर
 वगैरह  से  जा  टेलिविज  प्राग्राम  आते  है  उनस

 गलतफहमी  फैदापी  है  हाटाकि  बच्चा  की  जसता

 उस  गरतहृत्मी  म॑  दाने  ताली  गहीं  है।

 व्थिवधान)  मै  खास  तौर  पर  यह  बात

 कहना  चारा  ह  कि  जो  अखयार  साम्प्रदायिकता

 पीलाते  है  वह  चाह  मदर लड  होया  दूसरे  हा

 उनको  कम  संवम  सरवारी  इश्तगर  न  दिये

 जायें  क्योंबि  संपि  क  द्ग  पजाने  स  कोई

 फायदा  नहों  होता  ्  उनको  बन  करता

 चाहिए  ।  जहा  विज्ञापन  दे”  ता  सत्राल  है  वह
 छाट  जखबारा  का  ज्यादा  स  ज्यादा  दया

 चाहिए।  इसी  प्र11र  आड़  इंदिया  रडियो  स,

 पब्लिक  सकक्‍टर  के  प्रानवशन  या  ज्गदा  म  ज्यादा

 प्रचार  होना  चाहए  जाय  त्राज  नहीं  हा  रहा

 है  ।  बड़े  अफसोस  नो  बात  है  कि  और  प्राइवेट

 हांटलो  का  प्रत्रार  ता  (ता  है  लेकन  जा

 बशोका  हाट  है  या  ि  हार  जाँ  हटुमर
 होटल  है  उनत्रा  नहा  पता है ।  में  चाट।  हू
 वि  जा  पब्लिक  सेक्टर  है  उसम॑  एक  दूसर  साथ
 कोग्रापरेट  बरना  चाहिर  गोर  झाज  इउया
 रेडियो  का  इसमे  बीद  लगी  चाहिए।  इन  णब्दों
 के  साथ  म॑  अपनी  बात  समाप्त  करता  हु  f

 7  hrs

 क्री  नतल  किशोर  वार्ना  (दौप )  समापति
 जी।  सुचता  और  प्रनारण  मतारूय  की  मागो  के
 समर्थत  मे  में  लड़ा  हुआ  हु  |  यह  मतलब  म्
 आपमे  देश  की  विभिन्‍न  प्रतुत्तियों  का  समन्वय
 करता  है  इसलिये  एक  महत्वपूर्ण  कार्य  के
 सम्पादन  का  दायित्व  इसके  जिम्मे  है  ।

 जहा  तक  आकाशवाणी  का  ताललुक  है
 इस  के  बारे  में  मेरी  यह  धारणा  है  कि  आकाश-
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 वाणी  का  कार्य:  काफी  श्रच्छा  रहा।  आरू

 इंडिया  रेडियो  खबरों  के  लिहाजु  से  उस  की

 प्रमाणिता,  उम्र  वी  डिलिबरी  और  उस  की

 प्रौम्प्टनेस  के  बारे  में,  उस  ने  बुधिया  के  राष्ट्रों
 में  एक  स्थान  बना  लिया  है

 जहा  तक  शिकायत  का  तात्नुक  है  हमारे
 बिरोती  मित्र  भले  ही  शित्रायत  करें  भाल

 न्या  रेडियां  को  कि  यह  सिंग  पार्टी  का

 माउथ  स  है  पर  मुझे  दुसरी  शिकायत  है
 सभाषति  जी  ।  सास  तौर  से  हम  पालियामेट  के

 मंम्बरज  वा  उ्तेर  किया  जाता  है  जो  रूलिंग

 पार्टी  के  ह ेऔर  विरोधी  दल  के  लोगा  को  आल
 इंडिया  रंडियो  के  मा  यम  से  इतना  समय  दिया

 जाता  है  जिस  का  ि  बोद  प्रापाशन  नहींहै।
 चाहे  समाद्षा  वी  बात  हा,  चाहे  न्यूजु  की  बात
 हो  मानताय  एस  एन  मिश्रा  जी  श्राप  का  नाम

 हमेशा  श्ायगा  लफ्न  7म  लोगो  की  हमेण।
 इग्नौर  शिया  जाया  है।  यह  शायद  इसलिए  है
 वि  आप  बुत  आलोचना  करन  हे  अधिकारी

 श्राप से  डरते  है  श्र हमें  चुत्रि  सरकारी  पक्ष

 के  लोग  है  अपगी  जबान  पर  सालछावन्दी  रखते

 है  ।  हम  चाहते  है  व  हमारे  साथ  भी  न्याय
 हो  |  गाबेन्म  की  बात  ता  मैं  नहीं  जानता,
 जेफ्िन  बी,  बी  सो  आज  वे  अल  इडिया
 रेडियो  को  को८  करती  है  न्यूज  क॑  सम्बन्ध  में

 अगर  गोत्र  से  थी  बात  होती  तो  थी  बी-  सी.

 एसा  नही  करती  ।  एक  तरफ  आप  कारपोरेशन
 की  अलाचना  करत  है,  बहते  है  वि  पब्लिक
 सटर  म  सारा  काम  नटी  जाना  चाहिये,  लेकिन

 ताज्जुब  को  बात  है  कि  आंत  इडिया  रेडियो
 के  बारे  मं  कारारेशन  की  बात  क्ग्ते  है।
 असल  में  श्राप  का  दृष्टिकोण  राजनीतिक  है।
 आप  जानते  हैं  कि  आप  सत्ता  मे  कभी  भरा  नहीं
 सकते  इसलिये  यह  समभते  है  कि  इन  के  हाथ
 से  इम  विभाग  की  जिस  में  ढग  से  काम  हो  रहा
 है,  उस  को  छीन  लिया  जाय  i  मै  मानता  है
 कि  आल  इड़िया  रेडियो  में  सुधार  को  आवश्यकता
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 है  ।  इस  के  माने  यह  नहीं  है  कि  गाल  इंडिया

 रेडियो  के  सभी  कार्यक्रम  ठीक  ढंग  से  चलते

 है।  मेरा  ख्याल  है  कि  आल  इडिया  रेडियो  के

 स्पीट  लाइट  प्रोग्राम  में  कुछ  डाईवरसिफिकेशन
 किया  जना  चाहिये।  बहुत  ज्यादा  पोलिटिकल

 दष्टिकोण  रहता  है  सारे  प्रोग्राम  मे  इसलिये

 उस  के  बजाय  कुछ  दूसरी  दिशाओं  में  भी  ध्यान

 दिया  जाना  चाहिये  ।

 कुछ  लाइट  म्यूजिक  का  जा  पोग्राम  चलता

 है,  चाहे  कमशियल  सबिस  से,  चाहे  दूसरे  जरिये

 से  चले,  उसम  भी  फुछ  सुधार  की  आवश्यकता

 है|  सवेरे  सवेरे  जब  घर  के  बाल  बच्चे,  स्त्री

 पुरुष,  भाई  बहन  एक  साथ  होते  है  ता  राज्यो

 में  जो  गान  आत  है  वे  कई  दफा  बडे  शर्मनाक

 होते  है  मौर  शमंदार  आदमी  को  स्विच  ओन  के

 बजाय  स्विच  औफ  करना  पड़ता  है।  मेरा  कहना
 है  कि  हमारे  रेडियो  स  हमारी  सस्कृति  के  अनु-
 रूप  कम  से  कम  सवेरे  क  समय  इस  तरह  के

 हल्के  गाने  नदी  शाने  चाहियें।  यह  कहा  जा

 सकता  है  कि  हमारा  युवा  वर्म  ऐसे  गानो  को

 पसन्द  करता  है  इसलिय  रेडियो  को  उनकी
 पसन्द  के  मुताबिक  ही  गानों  का  चवन  करना

 पड़ता  है।  पर  मैं  यह  कहना  चाहुगा  कि  इस  देश

 के  युवक  को  बनाने  का  दायित्व  भी  तो

 हमारा  है।  हमको  देखना  पड़ेगा  कि  ऐसी  हल्की
 बातें  नही  श्राये  जो  हमारी  सस्कृति  के  अनुरूप
 न  हो  ।...(घ्यवधान)  |  श्राप  चलाइये  जब
 झ्ापके  लिए  ऐसा  मौका  हो,  लेकिन  वह  मौका

 नही  है  कि  झाप  इस  तरह  के  गाने  उस  पर
 रले  करे

 तो  मैं  तिबेदन  कर  रहा  था  कि  रेडिथों  के
 बारे  में  जहां  यह  स्थिति  है,  वहा  मैं  यह  भी

 चाहूगा  कि  बंगला  देश  के  बारे  मे  इन्होने  जो
 काम  किया  है  उसमे  भी  कुछ  कमी  रही  t  मेरा

 कहना  यद  है  कि  कुछ  फीचरस  इस  प्रकार  से
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 तंबार  किये  जायें  जिनका  रेडिगो  से  प्रसारण  हो
 भौर  इनके  ऊपर  श्रगर  ध्यान  दिया  जाए  तो
 देश  का  राभ  होगा  ओर  दूसरे  देशों  पर  भी

 इससे  अप्तर  पड़ेगा।

 इसके  साथ  ही  सभापति  महोदय,  मैं  कुछ
 प्रस  के  बारे  में  भी  कहना  चाहुगा।  प्रस  के
 बारे  में  मेरा  इतना  ही  निवेदन  है--त्यूज  ऐजें-
 सियो  की  आलोचनाझो  में  मे  नही  जाना  चाहूँगा
 क्योकि  इस  सदन  में  बहुत  सी  ऐजेंसियो  के  बारे
 में  सवाल  जवाब  हुए  है,  भ्राश्वासन  भी  दिये  ग्रये

 है,  लेकिन  कितना  क्‍या  कुछ  हुआ  है,  इसका
 लेखा  जोखा  मत्री  महादया  हम  जवाब  देते  समय

 देगी।  लेकिन  इतना  मैं  जरूर  मानता  हैँ  कि
 वितना  भी  आप  आश्वासन  दें  इनस  समस्या  का
 समाधान  नहीं  होगा,  समस्या  का  समाधान  तो

 एक  ही  तरीक  से  हो  सकता  है  कि  एक  न्यूज
 कारपारेशन  आप  बनाइये  ।  प्रस  काउप्तिल  की

 यह  सिफारिश  है  और  उस  सिफारिश  पर
 ्रापका  निर्णय  बहुत  दिनों  से  पडा  हुआ  है  |
 रोज  हम  सुनते  है,  भाषणों  में  कि  आप  बनाने

 जा  रहे  हैं,  पर  क्या  बनाने  जा  रहे  है,  इसका  कुछ
 पता  नहीं।  इसनिए  मैं  चाहूँगा  कि  इस  तरफ
 जल्दी  कदम  उठाया  जाना  चाहिए  1

 एक  बात  की  तरफ  ध्यान  और  दिलाना

 चाहूँगा  मत्री  महोदया  का  श्रौर  वह  बात  यह  है
 कि  छोटे  अखबारों  के  विकास  के  लिए,  छोटे
 अखबारों  के  लिए  काम  तो  बहुत  कुछ  हुआ  है,
 प्रापकी  जो  फाइनेशल  कारपोरेशन  बनी  है  स्यूज-
 पेपर्स  के बारे में  उसने  कुछ  काम  किया  है।
 लेकिन  एक  बडी  खराबी  भी  पैदा  हुई  है।  श्राज
 देश  में  यल्ो  जर्नलिज्म  बड़े  जोरों  से  पनप  रहा
 है  1  छोटे  छोटे  अलबार  इसलिए  पंदा  होते  है
 कि  ऐडबर्टिजम्रेद्स  के  जरिये  से  या  तो  रोटी
 चला  लें  या  इसलिए  पैदा  होते  है  कि  कुछ  चन्द
 लोगो  का  करेक्टर  एसेसिनेशन  करें,  भूठी-सब्ची
 खबरें  भाहे  भ्धिकारियो  के  खिलाफ  हो,  चाहे
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 राजनीतिक  व्यक्तितयों  के खिलाफ  हों,  उनको  पेश
 करना  उनका  एक  धंधा  बन  गया  है  t  इस  बात

 को  रोकना  देश  के  लिए  निहायत  ज़रूरी  है
 क्योंकि  यह  एक  ऐसा  विषय  है  कि  इस  तरह  की

 खबरों  से  देश  में  सारी  नौकरशाही  को  डराया-

 घमकाया  जाता  है  तथा  राजनीतिज्ञों  का  चरित्र

 भी  गिराया  जाता  है।  इसलिए  मेरा  कहना  यह
 है  कि  इस  बारे  में  आप  छोटी  सी  कमेटी  बनाइये

 उस  कमेटी  को  यह  भ्रधिकार  दीजिए  कि  वह

 एवेल्यूयेट  करे  कि  भापने  जो  यह  काम  किया

 है  छोटे  भअखवारों  के  लिये  इसके  कहां  तक  परि-

 शाम  निकले  हैं  और  उसमें  क्या  क्‍या  सुधार
 किया  जाए।  इस  काम  के  लिए  कुछ  श्रखबार

 के  लोग  हों,  एकाध  मेम्बर  भ्राफ  पालियामेंट  हों,
 एकाध  अधिकारी  हों  और  वह  कमेटी  जल्दी
 आपके  सामने  रिपोर्ट  करे  तो  उससे  देश  को  लाभ

 होगा,  यह  मेरा  सुभात्र  है।

 इसी  के  साथ  सभापति  जी,  में  बंगला  देश
 के  सम्बन्ध  भें  एक  बात  कहना  चाहुंगा  7  आपका
 जो  विभाग  है  विज्जुअल  पब्लिसिटी  का  इसके
 जरिये  से  आपको  बंगला  देश  के  बारे  मे  एक

 ऐबजीविशन  लगानी  चाहिए।  ऐक्जीविशन  दिल्‍ली
 जैसे  शहर  में  लगाई  जाए  या  कलकत्ता  और
 बम्बई  जेसे  शहरों  में  लगाई  जाए  जहां  विदेशी
 भी  बहुत  बड़ी  तादाद  मे  आते  हैं  और  बंगला
 देश  से  जो  रिफ्यूजी  आये  है  उनकी  क्‍या  हालत
 है,  कसी  स्थिति  है,  इसका  दिग्दर्धन  हो  सके
 छोगों  को  7  देश  के  लोगों  को  पता  चले  शौर
 विदेशियों  को  जो  यहां  श्राते  हैं।  उनको  भी
 सही  स्थिति  का  ज्ञान  हो  सके  ।  इस  काम  को
 झापको  प्रायोरिटी  देनी  चाहिये  और  यह  काम
 अभी  करने  का  है|

 इस  बात  की  भी  बहुत  ज्यादा  आवश्यकता

 है  कि  आपका  विज्युअल  पविलिसिटी  'डिपाटमेंट
 गांवों  में  ज्यादा  जाए।  हिन्दुस्तान  में  सकड़ों  मेले
 भाए  दिन  होते  हैं  -  1  उन  मेलों  में  झ्गर  झाप

 इस  तरह  की  व्यवस्था  कर  सकें  जिसमें  आपके
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 बिज्युअछ  पब्लिसिटी  विभाग  के  कुछ  लोग  जाएं,
 कुछ  बातें  उनको  बतायें,  एग्जीबीशन  करें  तो
 उसके  जरिये  से  निश्चित  तौर  पर  प्राप  एक
 सही  कार्यक्रम  सही  दिशा  लोगों  को  दें  सकेगे  t

 SHRI  R.  ए,  SWAMINATHAN  (Madu-
 rai):  Sir,  I  would  like  to  say  a  few  words
 about  the  Demands  for  Information  and
 Broadcasting,  {fam  glad  that  the  Ministry
 of  Information  and  Bryadcasting  is  under
 the  charge  of  our  Prime  Minister  and  ably
 assisted  by  the  Minister  of  State,  Shrimati
 Nandini  Satpathy.

 In  this  regard  I  want  first  to  refer  that
 in  so  far  as  the  city  of  Madurai  is  concerned,
 it  is  not  having  a  broadcasting  station,
 Madurai  is  a  very  important  city  in  South
 India  It  is  the  second  capital  of  Tamil
 Nadu.  It  has  some  ancient  Tamil!  heritage,
 and  culture  of  its  own,  Therefore,  Madurai
 sheuld  have  a  sepurate  broadcasting  station,
 It  should  not  be  a  mere  relaying  station,
 They  may  say  that  there  are  other  relaying
 stations  nearby,  That  would  not  serve  the
 purpose  because  we  want  a  very  high-power
 station  in  Madurai.  Even  the  Madras  station
 is  not  so  powerful  with  the  result  that
 we  cannot  pick  up  Madras  at  Delhi  or  in
 any  other  north  Indian  cities,  |  want  that
 the  Madras  station  should  be  converted
 into  a  high-power  transmitter  station  or  a
 high-power  transmitter  should  be  set  up  at
 Madurai  so  that  it  can  be  heard  in  other
 countries  culside  India  also,  especially  in
 South-east  Asia  where  the  majority  of  the
 people  of  Indiin  origin  who  have  settled
 there  are  Tamuians  and  they  want  to  listen
 to  Tamil  programmes.  There  is  no  use  of
 mentioning  that  Delhi  station  is  a  powerful
 Station  to  serve  that  purpose,  |  want  either
 Madias  station  to  be  convericd  or  a  new
 should  06  set  up  at  Madurai  with  a  high-
 power  transmitter,

 Many  members  here  and  particularly,
 the  member  from  my  side,  the  hon.
 Member,  Shri  Shashi  Bhushan,  made  a
 scething  attack  against  PTl.  |  am  90
 here  to  defend  PT!  ;  PT]  can  defend  itself,

 I  want  to  mention  this.  Some  wanted  that
 PTI  be  made  into  a  corporation.  This  idea
 has  also  been  suggested  by  the  Press
 Commission  long  ago,  Why  has  it  not
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 been  implemented  The  reason  is  many
 did  not  approve  the  propopsal  But  our
 great  Prime  Minister,  Pandity  also  did  not
 like  that  idea  beciuse  he  wanted  a  free  Press
 in  this  county  =  We  have  becn  highting  for
 the  freedom  of  the  Pruss  We  have  ben
 fighting  for  the  freedom  of  speech  Mahatma
 Gandhi  was  all  along  for  the  freedom  of
 the  Press  and  freedom  of  speech

 Therefore,  that  was  the  ,eason  why  our
 great  Prime  Minister,  Tawaharlal  Nehru,  has
 not  touched  the  Piess  Now,  dfter  the
 Press  Cc  mmussion’s  recumimendation,  many
 news  agencics  have  come  into  being  UNI
 isone  There  are  oliers  also  3  would
 hke  to  mention  one  thing  Suppuse  you
 want  to  make  the  News  Services  into  a
 corporation  and  you  give  the  news  The
 Newspapers  my  not  publish  the  news  sou
 give  d  want  to  mention  one  cxanp'e  here
 My  clecuon  in  Midurar  con  titucncy
 There  were  fou  caudidites  in  the  ficld
 including  one  situung  Member  and  myself
 Ihe  PTI,  UNI  were  scuding  mews  abou:  the
 election  strategy  All  the  leading  news-
 papers  did  not  nicnuion  my  name  cven  as  a
 candidate  in  the  fitd  Trey  mentioned  only
 the  names  of  the  Syndicite  candidite  and
 the  sitting  member,  as  if  ]  was  no  candidate
 at  all  Then  whit  happod  7  Tho  result
 was  out  Two  vandidates  out  of  4  lost  thar
 deposit  and  one  hardly  cscaped  losing  his
 depot  =  Newsp  ipers  were  forced  to  pubssh
 my  name  only  after  the  icsults  were
 announced  flis  was  the  pouton  This
 will  not  happen  if  you  nuronuise  the  news-
 paper  But  you  wen’t  dv  it,  ours  is  a
 democratic  country  ,  and  you  will  say  we
 are  not  suing  fo  nationals.  newspapere
 No  useful  purpose  will  be  served  by  cor  vers-
 ing  News  Services  into  Corporation  until
 you  natignalise  newspay  ers

 Mr  Shashi  Bhushan  started  8  scatching
 atlack  agaist  the  managcment  of  the  PTI
 The  picsent  General  Miniger  wis  with  me
 in  Vellote  jail  in  932  when  |  was  there  as
 a  prisoner  He  is  a  patsot  He  has
 suffered  for  the  country’s  cause  Govern-
 ment  can  appoint  a  Commission  or  make
 enquiry  about  the  working  of  the  manage-
 ment  ‘They  may  mfer  the  accounts  etc
 to  the  Audicr  Gencral  One  should  rot
 be  refSeired  to  and  atticked  im  Parlement
 when  one  is  not  here  to  defend  oneself
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 I  am  opposed  to  the  news  agency  being
 mide  into  a  Corporation

 MR  CHAIRMAN:  Member’s  time  38
 up

 SHRI  R  दि थ  SWAMINATHAN  :  One
 last  point  The  PI  should  be  encouraged
 to  have  foreign  services  just  like  Reuters
 and  Assouiatcd  Press  We  should  help  the
 PI  to  have  such  Foreign  Service  insiead  of
 converting  them  into  a  Corporation

 With
 Demands

 thse  words  I  support  the

 SHRI  BIRIN  DUTTA  (Tupura  West)  +
 I  wish  to  draw  the  attention  ef  ithe  hon
 Minister  to  a  poimt  of  view  expressed  by
 so  miny  Mcmbers  from  this  sid¢  and  also
 the  other  side  of  the  Houso  This  is  about
 the  hold  of  monopoly  in  the  Press  and  I
 want  to  know  from  the  Minister  what  they
 are  going  to  do  to  curb  the  monopoly  hold
 inthe  Press  Tey  express  thar  views  and
 Ministers  say  that  they  will  control  mono-
 poly  Tht»  ts  done  only  to  heodwink  the
 members  of  their  own  purty  But  no  action
 has  been  taken  in  this  regird  |  wish  they
 would  give  us  some  idea  how  they  are
 going  to  contivl  mono;  Oly-hold  in  the  Preuss

 Then,  |  wish  to  say  about  Films  It
 was  sid  by  so  many  Men  bers  that  Hippi
 culture  is  imported  here  at  the  cost  of
 foteign  exchange  So  many  friends  pointed
 out  that  Hippr  culture  1s  spreading  all  over
 India  =  This  should  be  checked  =  We  should
 not  waste  any  foreign  cachange

 Then  ]  wan.  to  say  alout  small  news-
 Papers  So  much  is  publicised,  but  the
 situation  is  this  J  wall  te]  ५०7  an  instance,
 Small  papers  in  the  backward  ateas  in  the
 district  do  not  get  registration,  although
 they  hve  been  published  continuously  for
 3  ycars  or  4  years  I  want  to  draw  the
 attention  of  the  Minister  to  a  paper  in
 Triupra,  known  as  Deshadak,  which  1S
 being  published  from  966  It  is  continu-
 ously  and  regularly  being  published  But,
 it  has  not  been  registered  yet  So  also  ts
 the  case  with  Amadher  Kotha  and  some
 other  papers  If  registration  48  not  given,
 then  they  cannot  get  the:  quota  of  news-
 pont  This  matter  should  be  looked  into,
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 We  find  a  similar  negligence  in  regard  to
 the  tribal  people.  From  Calcutta,  there  is  a
 radio  broadcast  in  Tripuri  language.  But  it
 is  interesting  to  note  that  in  Agartala  there
 is  a  station  but  the  broadcast  in  Tripuri
 language  is  not  done  from  the  Agartala
 station  but  from  the  Calcutta  station  by  a
 man  who  does  not  know  the  Tripuri  lan-
 guage.  Some  items  are  broadcast  from
 Calcutta  in  Tripuri  language  which  are  not
 all  akin  to  Tripuri  culture,

 Similarly,  the  Nepali  people  living  in  the
 Darjeeling  area  of  West  Bengal  also  do  not  get
 any  broadcasts  in  the  Nepali  language.  I  would
 request  the  hon.  Minister  to  look  into  these
 affairs  and  do  something,  firstly  to  help  the
 small  newspapers  in  the  mofussil  areas  to
 get  registration  and  their  quota  of  newsprint,
 and  sccondly  to  see,  as  has  been  well  said  by
 a  Member  from  Assam,  that  the  cultural
 programme  for  the  tribal  people  is  attended
 to  properly.

 SHRI  SUBODH  HANSDA  (Midnapore):
 व  would  like  to  say  something  about  the
 development  of  the  music  and  culture  of  the
 Adibusis,  This  has  been  neglected  for  a
 long  time.  Of  late,  the  Ministry  has  made
 an  attempt  for  the  development  of  the  music
 and  culture  or  the  Adibasi  society,  This
 programme  is  specially  meant  for  developing
 the  music  and  cultuic  of  the  Scheduled
 Tribes  and  to  acquaint  them  with  the
 diffesent  cultures  and  wich  the  development
 in  the  country  as  a  whole,  This  programme
 is  relayed  trom  different  stations  of  All
 India  Radio.  J  learn  from  the  report  of
 the  Minisiry  that  this  programme  is  being
 broadcast  in  36  dialects  from  different
 stations,  Iam  not  very  well  acquainted
 with  all  the  dialects,  but  |  am  acquainted
 with  the  Santhali  dialect  only.  4  know
 that  this  programme  is  relayed  from  the
 Calcutta  Radio  Station,  But  the  programme
 is  80  monotonous  that  after
 listening  to  this  for  a  few  months,  many  of
 the  listeners  have  switched  off  their  radios.
 The  talks  which  are  being  given  are  also
 being  given  in  such  a  manner  that  nobody
 =

 understand  what  is  being  given  in  those
 talks,

 The  tribal  people  are  not  given  any
 chance  to  given  these  talks.  Only  some
 people  who  know  simple  Santhali  language,
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 that  is,  non-tribal  people,  are  given  a
 chance,  and  they  deliver  these  talks  in  such  a
 manner  that  they  cannot  be  understood
 by  anybody  at  all.  The  programme
 becomes  so  monotonous  that  it  is  very
 difficult  for  anyone  trying  ०0  understand
 it  to  understand  it  weil,  Manv  repre-
 sentations  have  been  given  to  the
 Director  of  the  Calcutta  station  of  All
 India  Radio,  but  nobody  has  given  any
 thought  to  it.  Even  deputations  were  led  to
 the  Director  of  the  Calcutta  station,  Still,
 nothing  has  been  done.

 If  the  intention  of  Government  is  to
 develop  the  tribal  language  and  culture  and
 their  ways  of  life,  ten  Government  should
 take  up  this  programme  very  sincerely  and
 sympathetically,  Therefore,  I  would  suggest
 that  this  broadcast  which  is  being  made
 must  be  done  regularly  and  in  a  proper
 manner.  At  present,  this  broadcast  has
 become  unpopular  because  it  is  only  for  I5
 minutes  a  weck  and  that  too  only  on  Sun-
 days.  A_  representation  had  been  made
 that  at  least  it  should  be  twice  a  week  and
 should  be  of  at  least  half  an  hour’s  duration.
 I  would  request  the  hon,  Minister  to  look
 into  this  matter  so  that  the  listeners  can
 have  better  benefit  from  these  programmes
 which  are  broacdast  from  All  India  Radio,

 श्री  शंकर  देव  (बीदर) :  चेयरमेन  साहब,
 हम  आज  सूचना  विभाग  की  मागों  के  बारे  में
 विचार  कर  रहे  हैं  ।  कुछ  दिन  पहले  मै  हैदराबाद  के

 अन्दर  रोड  पर  से  गुजर  रहा  था,  मेरे  साथ  मेरी

 छोटी  बच्ची  भी  थी  ।  वहा  मैने  एक  बड़े  अश्लील

 पोरटर  को  देखा,  जिस  मे  एक  छड़  के  और  छड़की
 को  बड़े  अश्लील  ढंग  से  प्रस्तुत  किया  गय,  था।

 मेरी  छोटी  बच्ची  उस  को  देख  कर  खड़ी  हो  गई
 और  मुझे  से  पूछा--पिताजी,  यह  क्‍या  है  ।  वह
 पोस्टर  बहुत  भद  ढंग  से  अर्घ  नग्न  दिखाया  गया
 था  |  उस  को  देख  कर  मैं  शर्म  के  मारे  दब  गया,

 मुझे  बहुत  क्रोध  आाया  और  मैने  उस  को  दो
 भपप्ड  दिये  और  कहा  कि  उधर  चलो।

 मैं  यह  बात  इस  लिये  बतलाना  चाहता  हूं
 कि  ज्ञाज  किस  प्रकार  के  एडब्टिज़मन्ट
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 [श्री  राकेट  देव]
 हिन्दुस्तान  के  अन्दर  दिखाये  जा  रहे  है।  उस  के

 बाद  में  आचार्य  विनोबा  भाषे  जी  के  पास  गया

 और  उन  से  पूछा  कि  आज  इस  तरह  के  एडव-

 टिज़मेन्द्स  सिनेमाओ  में  दिखलाये  जाते  है,  इस

 के  लिये  क्या  करना  चाहिग्रे।  आचार्य  विनोबा

 भावे  जी  ने  कहा--तुम्हारे  घर  के  सामने  श्रगर

 मेला  इकट्ठा  हो  पौर  चारो  तरफ  बदबू  फैल  रही

 हो,  तो  क्या  जब  तक  म्युनिस्पैलिटी  वी  गाडी

 आयेगी,  फके  रहोगे  ”  मैन  कहा--नहीं,  अपने

 हाथ  से  उठा  कर  फेक  देगें।  उसी  प्रकार  से  श्राप

 को  चाहिये  कि  इम  तरह  की  गन्‍्दगी  जहा  पर

 देखो  ,  जहा  पर  इस  तरह  के  एडवर्टिज़्मेन्ट्स
 देखो,  उस  को  उठा  कर  फैक  दो।

 मैं  इस  मत्रालप्र  से  यह  प्रार्थना  करूंगा  कि
 सिनेमा  के  जितन  भी  गन्दे  एडवर्टिजम्रेल्ट्स
 लगागे  जाते  हैं,  उन  पर  बैन  होना  चाहिय्े।  मै

 अश्लील  सिनमाओ  के  देखने  के  खिलाफ  नहीं  हु,
 लेकिन  सिनंगा  की  चाहर-दीवारी  के  अन्दर  जो

 देखना  चाहे,  वह  देख  सकते  है।  उस  सिनेमा

 की  चित्र-शाला  का  वैश्यालय  बनाना  चाहते  है
 तो  बना  सके  मुझे  कोई  आपत्ति  नहीं  है,  लेकिन
 जो  सौबर  माइन्डेड  है,  जो  सज्जन  है,  जो
 अ्श्दील  सिनमाओं  को  देंबाना  नहीं  चाहते  है,
 उन  को  इस  तरह  के  अश्लोरू  एडबटिजमेन्ट्स
 देखने  के  लिए  बाध्य  क्यो  किया  जाता  है।  इस
 प्रकार  के  पोरटर  लगा  कर  लोग  थोडा  पेसा
 कमाने  के  लिये,  लोगो  की  अपनी  तरफ  खोचने
 की  कोशिश  करते  है,  यह  इमसीरल  है,  अनेतिक

 है,  इस  के  किये  मतालय  को  चाहिए  कि  बैन
 लगाये  ।

 अगर  यह  नहीं  किया  जाता  है,  तो  में  यही
 पर  एलान  करता  हु  कि  अपने  साथ  अच्छे
 नौजवानों  को  उठा  कर  जहा  जहा  अश्लील
 पोस्टर  देखू  गा  हम  उन  को  उठा  कर  फौक  देंगें,
 इस  के  बारे  मे  हम  लाएण्ड  आर्डर  को  नहीं
 मानेगें  t
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 इसी  प्रकार  मैं यह  भी  बतछाना  चाहता

 हूं  1  शराब  के  बारे  में  कहा  जाता  है  कि  प्राही-
 बिशन  फेल  हो  गया  है,  इस  को  स्क्रेप  कर  वी

 ठीक  है,  स्क्रैप  कर  दिया  जाय,  लेकिन  शराब  के
 जो  एटवर्टिजमेन्टस  होते  है,  उन  को  आप  क्यो
 करने  दंते  है,  रोक  क्यो  नहीं  लगाते  हैं।  जहां
 तक  पीनेवालो  का  सम्बन्ध  हैं,  वे  पीयें,  मुझे
 कोई  आब्जेक्शन  नहीं  है,  लेकिन  धाराब  का

 प्रचार  करते  जाये,  यह  उन  का  नैतिक  श्रविका  ९
 कभी  नहीं  हो  सकता  i

 सिगरेट  के  बारे  से  भी  मै  कहना  चाहता

 है  ।  सिगरेट  श्रौर  तम्बाकू  अगर  कोई
 पीता  है  तो  पीये,  लूब  पीये,  बच्चो  को  भी

 सभापति  सड्रोदय  इस  से  इस  माग  का
 सरकार  नही  है

 क्री  दाकर  देव  मै  एडवटिनमेट्न्स  के  बारे

 में  कह  रहा  हू  ॥इन  चीजो  के  एडबंटिज-
 मेन्‍्टस  पर  इस  मत्रालय  को  रोक  लगानी

 चाहिए  |

 आखरी  बात  मै यह  कह  कर  खत्म  करना
 चाहता  ह  --सित्रेमा  और  रेडियो  पर  राष्ट्रीय
 एक)  बी  बहुन  चर्चा  होती  है,  यह  बहुत  अच्छी
 बात  है,  होनी  चाहिये।  उसके  ब।द  हूम  जयहिन्द
 गाना  भी  लगाते  है,  ले+न  अब  एक  ऐसा  जमाना
 आ  गया  है,  जब  हम  को  राष्ट्रीय  एकता  से  ऊपर
 उठ  बर  विश्वनग्वता  की  तरफ  जाना  पड़ेगा  t
 जयहिन्द  का  नारा  पुराना  हो  गया  है,  जय-जगत
 का  नारा  लगाता  पड़े गा  विश्व  एकता  के  लिये
 रेडियो  से  प्रचार  होना  चाहिए  7  राष्ट्रीय  एकता
 का  रूप  अभी  हम  ने  पाकिस्तान  के  अन्दर  देखा

 है  |  राष्ट्रीय  एकता  के  नाम  पर  बंगला  देश  पर
 जो  श्रेत्याचार  हुए  है,  वे  श्राप  के  सामने  है
 इस  लिये  हप्र  को  'वसुधेव  कुटुम्बकम'  का  प्र्या”
 करना  चाहिये।
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 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (SHRIMATI  NANDINI
 SATPATHY)  3  am  greatful  to  the  hon
 Mentbers  who  have  participated  =  in
 the  debate  and  made  it  so  lively  My
 colfeague  Shri  Dharam  Bir  Sinha  has
 already  dealt  with  certain  points  which
 were  raised  during  the  course  of  the  debate

 MR  CHAIRMAN  You  may  continue
 tomorrow

 7  3f  brs

 HALF  AN-HOUR  DISCUSSION  Re
 DEMANDS  BY  ALL  INDIA  KISAN

 SABHA  TOR  INSTIFUTIONAL  CREDIT
 FOR  AGRICULTURAT  SEC  FOR

 oft  भोगेरद्र  का  (जयनगर)  सभापति  की,
 यह  जो  आधे  घटे  की  चर्चा  शुरू  हई  है  बह
 25  तारीख  के  लॉराक्ति  प्रश्न  744  के  सिल-
 सिले  में  है।  उसमे  अखिल  भारतीय  किसान

 सभा  ने  कुछ  मांगे  सरकार  के  सामने  रखी  थी---
 खासकर  किसानों  को  बेको  का  कर्जा  और

 दूसरे  मिस्म  के  सश्कारी  व  अध्ृ-सरकारी  सूत्रों
 से  कर्जा  मिले  जिससे  खेती  का  विकास  हां
 सके  |  प्रश्न  में  उन  मांगों  का  जिक्र  किया

 गया  है।  उसमे  यह  भी  जिक्र  किया  गया  है
 बि  एक  माग  यह  है  कि  जो  बाकी  बैवों  है,
 देसी  और  विदेशी  उनका  राष्ट्रीयकरण  किया

 जाये  ताकि  जो  बैको  का  राष्ट्रीयकरण  हो  चुका
 है  उनकी  श्रेणी  मे  और  ज्यादा  रुपया  कर्जा
 देने  के  लिए  श्रा  जाये  7  लेकिन  इस  सवाल  के
 ऊपर  सरकार  का  जवाब  बिल्कुल  चुप  है।
 इसको  शीघ्र  करने  की  माग  की  गई  है  लेक्नि

 कोई  इसका  जवाब  नही  है  ।  हम  एक  र्व  यह
 लगा  सकते  है  किअभी  सरकःर  की  हिस्मत
 नही  है,  खासकर  विदेशी  बैकों  का  राष्ट्रीयकररण
 करने  को  जहा  तक  भाग  है  कि  वह  उन  विदेशी
 करोडपतियी  को  नाराज  फरे।  जैकिन  पिछछे

 चुनाव  के  बाद  भ्राम  लोगो  ने  जो  भ्रषनी  इच्छा
 व्यक्त  की  हूँ  उसके  बाद  हिम्मत  होगी  चाहिए
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 लेकिन  झभी  भी  इस  सरकार  की  हिम्मत  भही

 हुई है  कि  खुलबर  देश  के  सामने  यह  तर्क  स्खे

 कि  वह  कौन  सी  वजह  है  जिससे  कि,  जो  मेक

 बाकी  रह  गई  है  उनका  राष्ट्रीयकररस  नहीं
 करना  चाहने  सिवाय  इसके  कि  विदेशी  करोश-
 पतिथों  को  रोब  ध्रौर  दबदबा  इस  सरकार  पर
 है  और  जो  पचास  करोड  से  कम  की  बैक  इस
 देश  मे  हैं  उनके  मालिको  का  प्रभाव  इस  सरकार
 पर  है।  कोई  और  झधिक  तक  हो  नहीं
 सकता  है  t

 {7  32  hrs

 [DR  SARADISH  ROY  in  the  Chair]

 इसी  तरह  से  और  मारें  शिनाई  गई  है
 जैसे  इस  देश  में गमी  भी  इस  पिछडेपन  के

 बावजूद  देश  की  कग  आमदनी  का  आधा  हिस्सा
 लेती  से  श्राता  है  श्रौर  ऐसी  स्थिति  मे  इस  बैकों

 से  आधा  कर्जा  खेती  में  जाना  चाहिए।  हम
 नही  कह  सकते  कि  श्रभी  एक  चौथाई  कर्जा  भी
 खेती  के  लिए  जाता  हो  |  जहा  तक  बको  का
 सवाल  है  उनका  तो  दस  प्रतिशत  भी  नहीं  जाता

 है  ऐसी  हालत  में  जो  मांग  है  कि  50  प्रतिशत

 कर्जा  घेती  के  लिए  जाये  उसपर  सरकार  का
 जबाब  चुप  है  7  जो  भी  थोडा  सा  कर्जा  लेती  में

 गया  है  उसका  एव  बड़ा  हिस्सा,  जलो  चाय

 बागान  के  माल्कि  हैया  जिन्होंने  चोरी  का

 रुपया  काले  बाज़ार  का  रुपया  लेकर  बड़े  बड़े

 फार्म  बना  लिए  हैं  उन्ही  छोगो  ने  ले  लिया  है
 अपर  मह  सरवार  हिसाब  लगा  देती  है  कि  खेली

 के  लिए  इतसा  रुपया  दिया  गया  है।  इसलिए
 ग्रखिल  भारतीय  किसान  सभा  ने  माँग  की  है
 जिसका  कि  उसमें  जिक्र  है  कि  एक  परिवार  को

 ज्यादा  रुपया  लेती  के  लिए  न  दिया  जाये  |

 इसरा  सवाल  यह  भी  किया  था  कि  कितने
 ऐसे  परिवार  हैं  जिमको  दस  हजार  से  ज्यादा

 खेती  के  लिए  कर्जी  दिया  गमों  गया  हैतो

 उसका  जवाब  दिया  गयो  कि  प्रंभी  माशूम  नहीं
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 [श्री  भोगेर्द्र  का]

 है,  सूचना  इकट्ठी  की  जा  रही  है।  यह  ठीक  है

 कि  मालूम  नहीं  है  लेकिन  जरूरत  है  कि  सरकार

 एक  हृदबन्दी  तय  करे  कि  इससे  ज्यादा  रुपया

 किसी  एक  परिवार  को  खेती  के  नाम  पर  नहीं
 दिया  जायेगा  वरना  कुछ  परिवारों  को  25

 छाख  दे देंगे  श्रौर  कह  यह  देंगे  कि  लेती  के
 नाम  पर  इतना  रुपया  सारे  देश  में  दिया  गया  ।

 तो  इस  सवाल  पर  भी  सरकार  का  जवाब  मौन  है।
 इसी  प्रकार  से  उसमें  एक  मांग  यह  भी  थी  खि

 अपेक्स  बेके  और  सेन्ट्रल  कोग्रापरेटिव  बैंक  को

 हटा  दिया  जाये  और  जो  राष्ट्रीपकृत  बैंक  है

 उन्ही  के  माध्यम  से  कोश्रापरेटिव  सोसायटीज

 के  सदस्यों  को  सीधे  सस्ते  दर  पर  कर्जा  मिले।

 इमके  बारे  में  भी  सरकार  का  कोई  जवाब

 नही  है  1

 इसी  प्रकार  से  पश्चिम  कोसी  नहर,  मंडक

 नहर,  जो  राज़स्थान  नहर  चेसी  जो  बड़ी
 योजनायें  है,  पसे  के  अभाव  में  बहुत  घीमी

 रफ्तार  मे  उनका  काम  हो  रहा  है
 झौर  नतीजा  होता  है  कृषि  उत्पादन  में  कमी

 झौर  विदेशी  मुद्रा  का  व्यय,  विदेशी  खाद्यान्न
 का  मंगाया  जाना,  कारखानों  के  लिये  कच्चे
 माल  की  कमी  ।  ऐसी  स्थिति  में  इन  बैकों  का
 पैसा  क्‍यों  न  लगाया  जाय,  खासतौर  से  महत्व-

 पूर्णो  सिचाई  योजनाप्रों  मे  ताकि  पैसे  के  अभाव

 में  काम  अधूरे  न  रहें  उस  सवाल  का  जिक़  कर
 दिया  गया  अगर  उसका  जवाब  नही  दिया  गया।
 एक  मांग  रखी  गयी  थी,  पिछले  साल  9  जुलाई
 को  बेक  के  अफूसरों  की  एक  बैठक  वित्त  मंत्री

 महोदय  ने  बुलायी  थी  जिसमें  तय  हुआ  था  कि

 डिफ्रेंश्ियल  रेट  शझाफ  इंटरेस्ट  हम  चालु  करेंगे।
 यानी  जो  कम  जमीन  वाले  लोग  हैं,  किसान  हैं
 खास  कर  जिन्हें  सरकार  ने  माजिनल  फार्मेस

 कहा  है,  दो  एकड़  से  पांच  एकड़  के  जो  किसान
 हैं,  उन  लोगों  को  हम  कम  सूद  की  दर  पर  पैसा
 देंगे  और  ज्यादा  जमीन  वाले  किसानों  के  छिए
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 सूद  की  वही  वर  रहेगी  जो  कि  है।  इस  पौसले

 को  एक  साल  होने  आ  रहा  है  पर  ब्भी  तक

 उस  पर  अमल  नहीं  हुआ  है  और  न  कहीं  सरकार
 का  ऐलान  है।  इस  जवाब  में  कहा  गया  है  कि
 उस  पर  हम  कुछ  अमल  करने  जा  रहे  हैं।  तो

 ऐलान  के  भरोसे  ाप  वोट  ले  सकते  हैं  लेकिन

 कृषि  की  हालत  नहीं  बदल  सकती  है,  देश  की

 हालत  नहीं  सुधर  सकती  है  1

 वैसे  ही  देश  में  श्रभी  एक  भी  गांव  नहीं  है,
 एक  भी  बड़ा  दाहर  नहीं  है  जहां  गैर  कानूनी
 सुदखोरी  खुले  आम  नही  चल  रही  है,  जहां

 महाजनों  का  तबका  खुले  आम  कानून  का

 उल्लंघन  नहीं  कर  रहा  हो  wane  करोड़-
 पतियों  के  हैं  इसलिये  वे  इस  तरह  की  गैर

 कानूनी  सूदखोरी  के  बारे  में  चुप  हैं।  और  अगर

 जनता  एक  गैरकानूनी  सूदखोरी  के  लिए  कहीं
 श्रावाजें  उठानी  है,  वा  आन्दोलन  करती  है  तो
 उस  पर  कानून  भंग  का  जुमे  लगाया  जाता  है
 और  नक्सलाइट  कह  कर  हगामा  किया  जाता  है।
 मैं  चाहृंगा  कि  इस  प्रकार  की  सूदखोरी  के
 लिखाफ्‌  कानून  सख्सी  से  लागू  किया  जाय  जिस
 से  महाजन  लोग  गैरकानूनी  सूदखोरी  न  करने
 पायें  |  उनको  जेल  में  बन्द  किया  जाम,  या

 नज॒रबन्दी  कानून  के  भ्रंदर  नज्रबंद  किया  जाय।

 लेकिन  इस  सवाल  पर  इनका  जवाब  बिल्कुल
 चुप  है।  मैं  जानना  चाहूंगा  कि  इन  सवालों  पर
 सरकार  को  क्‍या  कहना  हैं?  क्या  गैरकानूनी
 सूदझोरी  को  बन्द  करने  के  लिये  आप  कोई
 कदम  उठाने  जा  रहे  हैं।  श्राज  दिल्ली  में  75
 फीसदी  सूद  लेते  है  और  हर  माननीय  सदस्य  के
 क्षेत्र  मे ंऐसा  होता  है,  और  ऐसा  करने  वाले
 नवसलाइट  नहीं  बल्कि  वे  शिक्षित  छोग  हैँ
 जिन्हें  समाज  में,  शासन  में  प्रतिष्ठा  हैं,  मिनिस्टर
 और  एम.  पीज़,  के  अगल  बगल  बंठते  है।  तो

 जो  पैसे  वाला  कानून  तोड़ने  वालों  का  हबका  है।
 इसके  खिलाफ  सरकार  का  कामून  चलेगा  कि

 नहीं  ?  या  लोगों  को  मज़बूर  होकर  प्रारयोलन
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 करने  पर  मजबूर  करेंगे  तसी  कानून  का  उल्लंधन
 रोका  जायेगा  ?  इसका  भी  कोई  जवाब  सरकार

 की  ओर  से  नही  आया  है।  इन्होंने  गोलमोल

 जवाब  दिया  है  कि  कुल  तरक्की  काफी  बड़ें
 पैमाने  पर  हुई  है,  और  जो  पिछड़े  इलाके  हैं  उन
 का  हमने  काफी  छाल  रखा  है  कि  वहां  बेक  की
 शाखायें  खोली  जाबें ।  भशिल  भारतीय  किसान

 सभा  मे  माग  रखी  थी  कि  25,000  की  आबादी
 पर  एक वक  की  शाखा  खोली  जाय।  इसका
 भी  कोई  जवाब  नहीं  शाया ।  2  जुलाई  के

 अताराफित  प्रश्न  संख्या  3763}  जवाब  में

 इन्होने  कुछ  नाम  गिनाये  है  बिहार  भौर  देश  के
 बारे  में  |  देश  भर  मे  एक  बैक  की  शाखा  पर

 47,000  की  आबादी  पड़ती  है।  बिहार  में  एक
 बेक  की  शाखा  पर  |  लाख  35  हजार  आबादी

 पड़ती  है।  बिहार  ही  ऐसा  नही  होगा,  कुछ  और

 राज्य  भी  होगे,  लेकिन  सारे  देश  के  लिये  इनका

 ऐवरेज  है  47,000  की  आब।दो  पर  एक  बैक  की

 शाखा  1  जब  कि  बिहार  के  लिये  |  लाख  35

 हजार  आबादी  है।  तो  क्या  आप  बिहार  या  ऐसे

 ही  जो  और  राज्यो  के  पिछुड़े  इलाके  है,  उनके

 लिये  कुछ  विशेष  कार्यक्रम  अपना  रहे  हैं  जिस

 में  इस  वित्त  बं  का  अन्त  होते  होते  अखिल
 भारतीव  स्तर  पर  आप  उन्हे  ले  आयें  ?  इस  बारे
 से  जवाब  चुप  है।  उत्तर  बिहार  के  बारे  मे

 इनके  2  जुलाई  के  जवाब  से  उद्धरण  वे  रहा

 हूं  जिसमे  बताया  है  कि  दरभंगा  मे  2  लाख  26

 हंजार  की  आवादी  पर  एक  शाला  है।  तो  पूरे
 देश  के  लिए  आपका  ऐवरेज  47,000  की  आबादी

 पर  एक  शाधा  है,  जब  कि  बिहार  के  लिये
 (लाख  35  हजार  की  झ्राबादी  पर  एक  शाखा  है

 ओर  दरभगा  के  लिये  2  लाख  29  हजार  की

 झाबादी  पर  एक  शाखा  है।  यह  3  मार्चे,
 97)  के  आधार  पर  इनका  जवाब  है

 सारण  के  लिए  2  लाख  62  हजार  पर  एक
 बेक  को  शाखा  है,  मुजफ्फरपुर  के  लिए  i  रास
 84  हजार  पर  एक  बेक  को  शाला  है।  इसी
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 तरह  से  उत्तर  बिहार  के  जिलों  के  लिए  है।  तो

 ऐसी  स्थिति  में  क्या  आप  झाशा  फरते  हैं  कि
 जिन  इलाकों  को  झापने  जिस  तरह  से  पिछड़ा
 छोडा  है  और  आगे  भी  पिछड़ा  यनाने  की  योजना

 है  जो  कि  इनके  उसी  जवाब  से  स्पष्ट  हैं  कि

 विशेष  प्रयत्न  गरने  की  वोजना  नहीं  है  तो  क्‍या
 आप  चाहते  हैं  तेलगाना  की  तरह  से  लोग  भागे
 बढ़ों  वा  तेलगाना  वाले  अगर  धीमे  भी  हो  जाएं
 तो  दूसरे  इलाकों  के  लोग  क्षेत्रीय  स्थापन  के

 लिए  कदम  उठाये  dee  (व्यवधान)

 बिस  मंत्रालय  में  राज्य  सत्री  (शो  के०

 झार०  गणेश)  तेलयाता  तो  खत्म  हो  गया  |

 थ्री  भोगेन्दर  झा  :  दूसरे  इलाके  के  नोग

 जब  तेलंगाना  बनने  के  लिये  मजबूर  करेंगे,  तव

 सुनेंगे,  तमी  आप  ध्यान  देंगे।  इसलिए  झखिल
 भारतीय  किसान  सभा  की  यह  खास  करके  माग
 थी  कि  देश  भर  मे  कम  से  कम  एक  प्रखंड  विकास

 इलाके  के  अन्दर  एक  बैक  की  शाखा  ज़रूर  हो  |
 माम  तौर  से  प्रखंड  एक  लाख,  डेढ  लाख  वा  75

 हजार  की  आवादी  पर  है।  कम  में  कम  एक
 बेक  की  शाखा  एक  प्रखंड  मे  हो  जाय  जिसमें

 पैसा  जमा  भी  हो  सके  भौर  कर्ज  की  सहूलियत
 हो  जाय  i  इस  वित्तीय  वर्ष  के  अन्त  तक  हर  एक
 प्रखंड  मे  कब  से  कम  एक  बैक  की  शाखा  हो

 वहा  भी  ये  चुप  हैं।  इन  सवालों  का  जवाब  मैं

 चाहता  हू  आज  भी  गे  दें  क्योछि  अखिल  भारतीय

 किसान  सभा  ने  यह  तय  किया  है  कि  अगर  इन

 सवालो  पर  सरकार  कोई  ठोस  करसेक्रम  चलाने

 का  सतोषबनक  जवाब  नहीं  देती  तो  14,  5

 झौर  6  जुलाई  से  बैको  का  शान्तिपूर्ण  चैराव

 होगा  क्योकि  किसान  घूस  देकर  बैकों  को  खरीद

 नही  सकते  चार  व्यापारी  खरीद  सकते  हैं।
 मेरे  एक  सवाल  के  खारे  से  खरकार  में  जवाब
 दिया  है  कि  करोड़पतियों  को  बेक  कर्जा  देना

 बसद  नही  करेंगे  1  में  बातें  समाजवाद  की  करते
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 हैं,  लेकिन,  समापति  जी,  मैं  आपके  जरिये  से

 कहना  चाहता  हु  कि  ये  ईमानदारी  से  कह  दें  कि
 अभी  उसी  हालत  में  पूजीवाद  को  से  बढते

 देता  या  रहने  देना  बस्दाइल  करेंगे  |  यह  कोई
 सिद्धान्त  भ्रय्यावहारिक  बात  नही  होगी  लेकिन

 ईमानदारी  से  कह  दें  कि  जनता  का  पैसा  पू  जी-
 पत्तियों  को  नहीं  देगे।  उनसे  कह  देंगे  कि  अपने

 पैसे  से  पु  जीवार  बढाओो  और  जो  जनता  पंसा

 दिया  है  उस  पैसे  को  वापस  दे  दो।  लाइफ
 इश्योरेस  का  जो  पैसा  है,  बैंक  का  है,  इडस्ट्रियल
 फाइनेंस  कास्पोरशन  का  जो  पैसा  है,  जो  सारे
 देश  का  पंसा  है  चाहे  वह  जीवन  बीमा  सिगम
 का  हो,  विभिनन  सरकारी  मदों  का  हो,  वह
 करोंडपतियों  को  दे  रहे  हैं  श्रोर  चर्चा  हो  रही

 है  समाजबाद  की,  समाजवाद  लाने  की  ।  इतना
 बह  ढकोसछा  हो  रहा  है  खुले  आम  देश  के
 साधने  ।  इसीलिए  मैं  कहता  हू  कि  अपने  पेमे  से

 पृ  जीपति  भ्रपनी  पू  जी  बढाये  कारख  मे  बढाये  ।

 जनमा  के  पैसे  से  हम  सरकारी  कारखाने  चलायेंगे,
 उनको  नही  देंगे  ।  इतना  भी  यह  कर  दें  तो

 बहुत  बडा  कदम  है  लेकिन  यह  ईमानदारी  नहीं

 हैं  जो  ये  बोल  रहे  है।  इसी  दृष्टि  से  मैं  कह

 रहा  हू  कि  4  15,  16  जुलाई  को  थेराव  होगा,
 ये  गिरफतारिया  करेंगे,  लाठिया  चलायेंगे।  अगर

 इसे  यह  टालना  चाहते  हैं  ती सतोषजनक  जवाब
 दें  जिससे  कि  देश  आगे  बढ़े  कृषि  आगे  बढ़े,
 और  जिस  उद्देश्य  से  बेको  का  राष्ट्रीयकरण  हुआ
 इस  चहदश्य  की  पूर्ति  की  तरफ  हम  कदम  बढ़ा

 सकें  और  सारा  देश  मिलकर  आगे  बढ  सके  ।

 भी  कमल  मिथ  सधुकर  (केसरिय।)
 सभापति  जी  यह  जो  प्रहन  उठाया  गया  है  और
 जौ  मागे  उठाई  है  इन  बातो  का  समर्थन  करते

 हुए  मैं  मत्री  महोदय  से  जानना  चाहुगा  क्योंकि

 मुझे  अनुभव  हैं  कि  बिहार  के  पिछड़े  इलाकों
 ीं  स्थिति  बया  है  ऑर  उनमे  चमब्धारन  जिला

 भी  है  जो  बहुत  पिछशा  इलाका है  और  कहाँ
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 हमने  देखा  कि  स्टेट  बैक  की  काका  से  जो  कास
 करते  है  उन  से  बडे  किसानो  शौर  बढ़े  ज़मीदार
 लोगो  को  ही  कण  लेने  मे  सुतिधाए  दी  जाती

 है  और  जो  मकोले  किसान  छोग  होते  है  उन

 लोगो  के  साथ  घूसखोरी  और  तरह  तरह  की
 अडेगेबाजी  होती  है।  ऐसा  फहा  गया  है  कि
 स्टेट  बैक  की  जो  शाखा  है  मोतिहारी  में  उसके
 खिलाफ  हजारों  शिकायते  आई  है।  इशलिए  मै
 जानना  चाहता  ¢  कि  क्या  शाप  ऐनी  व्यवस्था
 करने  जा  रहे  है  कि  कम  से  कम  हर  ब्लाक  मे

 एक  बेक  को  शाखा  खुद  जाए  और  साथ  ही
 साथ  ऐसा  करादन  जिसके  जरिये  से  ममोले

 किसानो  को  ऋण  लेने  मे  असुविधा  जो  हो  रही

 है  उसको  दूर  करने  के  लिए.  आप  ढोस  कदम

 उठायें  a  कौन  सा  आपन  उपाय  सोचा  है।  आज
 उनको  कोई  फायदा  नहीं  हो  रहा  है।  आपने

 कहा  है  कि  काई  नई  स्क्लीम  भाव  इसके  लिए
 लाने  जा  रहे  है।  मै  जानना  चाहता  हू  कि  नई
 तजवीज  आपके  पास  क्या  है,  इसको  ह. 15
 बतायें  ।

 श्री  रामावतार  शास्त्री  यह  बहस  बहुत

 महत्वपूर्ण  है।  मंत्री  महोदय  ने  जिस  प्रश्न  कह
 उत्तर  दिया  है  वह  लाफ  नहीं  है।  जो  बातें

 पूछी  गई  है  उन्हीं  के सिलसिले  में  सरकार  ने

 कहा  है  कि  इससे  देहातो  मे  एम्प्लायमेंट  बढाने
 में  मदद  मिलेगी  1  मै  जानना  चाहता  हु  कि  इस
 दिशा  मे  सरकार  को  कहा  तक  सफलता  मिछी

 है  शौर  राज्यवार  इसको  स्थिति  क्या  है।

 किसान  सभा  ते  माग  की  है  कि  दो  महीने
 के  श्रन्दर  अन्दर  जो  एप्लीकेशज़  लोन  के  लिए
 पडी  हुई  हैं  उनका  फंसछा  हो  जाना  चाहिये  1
 इसका  जवाब  उस  प्रश्त  में  नहीं  विया  गया  हैं  +

 समय  को  कस  करते  के  सिलसिले  में  सरकार  ने
 कोई  कारंकाई  की  है  था  नहीं  की  है  और  मार
 की  है  तो  उलका  ब्यौरा  क्‍या  है  ?
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 welt  कहा  है  कि  बहुत  बड़ी  संख्या  में

 बैंकों  शालायें  खोली  गई  हैं।यह  बहुत
 खेद  की  याल  हैं  ।  जब  से  बैंकों  का  राष्ट्रीयकरण

 हुआ  हैं  तब  से  पिछले  दो  सालों  में  आषते  प्रत्येक

 राज्य  में  कितनी  शाखायें  खोली  हैं  श्रौर  उन  में

 से  कितनी  शालायें  देहतों  में.  खोली  हैं,  यह  मैं

 झाप  से  जानना  चाहता  हूं  ।  यह  प्रश्व  देहातो
 से  सम्बन्धित  है  ।

 घनी  किसानों  को  तो  आप  कर्ज  देते  ही

 हैं।  लेकिन  आपने  कहा  हैं  कि  हम  छोटे  किसानों

 को  भी  कर्ज  देगें।  मैं  जानना  चाहता  हूं  कि

 पिछले  दो  बरस  के  अ्रन्दर  अपने  कितने  छोटे

 किसानों  को  कर्ण  दिये  हैं।  अगर  इसका  ब्यौरा

 राज्यवार  आप  के  पास  है  तो  वह  क्‍या  है  ?  इस

 से  पता  च्बल  सकेगा  कि  आपने  छोटे  किसानों

 को  कितना  घन  दिया  है  |

 अगर  आपने  सन्तोपजनक  जवाब  दिया  तब

 तब  तो  अंदाज़  हो  सकेगा  कि  श्राप  कुछ  कर  रहे

 हैं,  वर्ना  क्या  होगा,  यह  आप  जापघते  ही  हैं  1

 SHRI  C.K.  CHANDRAPPAN  (Telli-
 cherry);  While  nationalising  the  banks
 government  stated  that  their  two  main
 odjectives  were,  firstly,  to  create  employ-
 Ment  opportunities  among  the  people  and,
 secondly,  provide  credit  to  those  sectors
 which  were  so  far  neglected.  While  ans-
 wering  a  question  in  the  House  on  18.6,71
 the  Finance  Minister,  Shri  Chavan,  stated
 that  the  banks  are  not  keeping  a  separate
 account  of  the  credit  given  to  the  small
 farmers.  The  credit  which  the  nationalised
 banks  give  ५०  the  agrarian  sector  has  defi-
 nitely  increased,  While  in  1969  it  was
 Rs.  2696  crores,  in  970  it  came  to
 Rs,  98.47  crores  and  in  1971  it  rose  further
 to  Rs,  1947  crores.  But,  unfortunately,
 the  government  is  not  keeping  any  separate
 account  as  the  the  people  to  whom  the  credit
 mes.  It  is  quite  likely  that  the  credit  Is
 going  still  to  the  big  farmers,  the  big  capi-
 talist  interests  in  the  agrarian  sector,  I
 wauld.  like  to  know  whether  tho  hep.
 Minister  will  make  same  dofigite  azsange-
 ments in  the  nationalised  banks  to  see  to
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 whom  the  credit  is  going  and  particularly
 how  much  is  going  to  the  small  farmers,
 Secondly,  is  the  same  old  criteria  being
 maintained  of  movable  or  immovable  pro-
 perty  as  guarantee  for  credit?  In  that  case,
 how  can  the  poor  landless  peasants  take
 advantage  of  the  credit  offered  by  the
 nationalised  banks?  So,  will  the  govern-
 ment  think  in  terms  of  changing  the  present
 conditions  for  grant  of  credit?

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  FINANCE  (SHRI  K.  R.
 GANESH  :  Mr,  Chairman,  Sir,  since  the
 discussion  has  been  raised  on  the  entire
 working  of  the  banking  industry
 you  will  agree  with  me  it  will  not
 be  possible,  within  the  time  at  my  disposal,
 to  answer  all  the  points  that  the  hon,
 Members  have  raised  because  they  have
 touched  on  the  entire  working  of  the  bank»
 ing  industry.  So,  I  shall  confine  my  ans
 wer  tu  some  of  the  specific  points  that  they
 raised.  Firstly,  the  hon'blie  Member  raisiog
 this  discussion  seems  to  be  under  a  mite
 conception  that  all  the  evils  of  our  society
 are  to  be  remedied  just  by  the  nationalisation
 of  banks.  We  have  quite  a  lot  of  problems
 in  our  society  which  have  got  to  be  solved
 and  there  are  various  strategies  which  the
 Government  is  using  to  solve  these  problemse
 to  remove  the  imbalance,  to  remove  dis-
 parities  in  iucome  and  to  control  the  mono-
 polies,  Bank  nationalisation  happens  te
 be  one  of  these  stratcgies,  In  answer  to
 the  hon'ble  Member's  questions-and  he  has
 asked  extensively  from  the  Ministry  questions
 on  various  aspects  of  the  bank  credit—we
 have  supplied  as  much  information  as  could
 be  supplied.  We  have  not  hidden  any  in-
 formation,  Those  informations  that  were
 not  available  we  have  taken  time  to  supply.
 The  objective  of  bank  nationalisation,  firstly,
 was  to  help  the  national  economy  ;  secondly,
 to  help  the  hitherto  neglected  sectors  of  our
 economy  which  are  now  called  as  neglected
 priority  sector  ;  and,  thirdly,  to  remove  the
 imbalance  that  is  there  in  our  economie  life.
 When  you  judge  the  results  of  bank  nationa-
 lisation,  you  have  to  keep  all  these  factors
 in  view  because  whatever  deposits  are  thence,
 whatever  amount  is  there  at  the  disposals
 of  the  banks,  have  got  to  be  used  in  furthe-
 rance  of  these  three  or  four  factors  for  which
 bank  nationalisation  has  been  done.

 Having  said  this,  would  now  refer  to
 some  of  the  specific  points  that  the  hon’bie
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 Member  has  raised.  His  first  point  was
 about  nationalisation  of  foreign  banks.
 This  question  has  been  time  and  again  ans-
 wered  on  the  floor  of  the  House  that,  at
 present  moment,  the  Government  does  fot
 consider  it  desirable  to  nationalise  foreign
 banks  because  the  foreign  banks  play  a
 specific  role  in  the  entire  national  economy,
 There  is  some  expertise  connected  with  the
 foreign  banks.  At  the  present  moment,  we
 have  nationalised  4  commercial  banks  and,
 at  the  present  moment,  it  is  considered
 desirable  to  allow  these  foreign  banks  to
 play  the  specific  expertise  role  that  they
 are  playing.

 As  I  said  earlier,  this  Government  is
 not  afraid  of  foreign  interests  or  any  other
 interest,  When  the  Government  considers
 that  the  time  has  become  ripe  for  nationa-
 lising  foreign  banks,  the  Government  will
 come  before  the  Parliament  and  will  not
 hesitate  to  do  that.  At  the  moment,  as
 has  been  stated  time  and  agein,  the  Govern-
 ment  does  not  consider  it  necessary  and
 desirable  to  do  it  because  of  the  factors
 that  I  have  indicated.

 He  also  raised  another  point  that  50
 per  cent  of  the  institutional  credit  should
 be  given  to  the  agricultural  sector.  I  think,
 the  agricultural  sector  as  a  whole  has  been
 a  neglected  one  before  nationalisation  of
 banks.  Afier  nationalisation  of  banks,  the
 agricultural  sector  has  been  considered  as  a
 priority  sector  and  more  and  more  credit  is
 being  channelised  to  the  agricultural  sector,

 The  facts  have  been  supplied  to  the
 Hon.  Member  from  time  to  time.  If  he
 wants  me  once  again  to  re-state  these  facts,
 I  can  do  that.  As  on  30th  June,  1969,
 there  were  1,716,636.  borrowal  accounts  with
 outstandings  at  Rs.  6054  erores,  that  is
 just  on  the  eve  of  bank  nationalisation,
 After  nationalisation,  these  borrowal  accounts
 have  increased  to  more  than  8  lakhs  and
 the  outstanding  are  Rs,  344  05  crores  as  on
 3ist  December,  i970.  Therefore,  the  share
 agricultural  sector  has  risen  from  5.3  per
 cent  to  9.2  to  0  per  cent.

 Then,  the  former  criteria  of  secruity-
 oriented  lending  have  been  replaced  by
 viability  of  the  project.  These  guidelines
 have  been  given,  The  Credit  Guarantee
 Corporation  has  come  into  existence  from
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 Ist  April,  1971  and  from  thit  also  greater
 flow  of  credit  will  go  to  the  agricultural
 sector.  Apart  from  this,  the  banks,  the
 State  Trading  Corporation  and  other
 institutions  which  directly  deal  with  the
 agricultural  sector  are  also  financing,

 The  magnitude  of  the  task  as  far  as
 agricultural  sector  Is  concerned  is  so  for-
 midable  that  it  is  not  possible  for  these
 nationalised  banks  during  the  short  period
 of  the  nationalisation  to  cover  the  entire
 agricultural  sector  But  a  significant  begin-
 ning  has  been  made.  Here,  I  am_  putting
 forward  these  facts  not  with  any  apology
 because  a  significant  beginning,  a  significant
 dent,  has  been  made  in  a  sector  which  was
 hitherto  neglected  by  the  commercial  banks,
 It  is  the  intention  of  this  Munistry  to  see
 that  more  and  more  credit  is  given  to  the
 agricultural  sector.  These  are  the  guide-
 lines  that  were  given  be  the  Finance
 Ministry  to  the  Custodian  of  nalionalised
 banks,

 I  concede  the  point  that  the  Hon.
 Member  has  raised  about  the  credit  which
 has  gone  to  the  agricultural  sector  as  to
 which  sections  of  agricultural  sector  it  has
 gone,  This  is  a  very  pertinent  point
 raised  by  the  Hon.  Member.  We  have
 tried  to  examine  that  also,  I  can  convince
 the  Hon.  Member  that  a  very  substantial
 portion  of  the  credit  has  gone  to  small
 borrawers  between  Rs.  2000  to  Rs.  3000,
 I  have  checked  it.  I  am  not  saying  here
 that  all  credit  has  gone  to  them;  That
 is  a  question  which  has  got  to  be  investi-
 gated  and  the  Ministry  itself  is  busy  in
 investigating  that  out  of  whether  credit  has
 gone  to  the  agricultural  sector,  which
 sections  it  has  gone  to  most,  We  are  also
 interested  so  much  as  the  Hon.  Member  is
 interested  in  seeing  that  the  credit  goes  to
 the  priority  sector  and  to  those  sections
 of  agriculturists  who  are  ma.ginal  farmers
 and  other  emall  peasants  who  actually  need
 credit.  This  is  a  very  serious  stydy  which
 the  Ministry  is  trying  to  makes,

 As  far  as  our  statistics  are  concerned,
 we  shall  make  them  uptodate  so  that  we
 kaow  that  credit  which  is  channelised  to  the
 agricultural  sector  and  which  will  go  od
 increasing  as  the  time  proceeds  gocs  in
 substantial  portion  to  those  sections’ of
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 agriculturists  who  really  need  credit  and
 who  have  been  ail  this  time  denied  credit,

 46  brs.

 The  other  point  that  the  Kisan  Sabha
 leader  has  raised  is  about  the  opening  of  a
 branch  for  every  25.000  of  the  population.
 As  far  as  the  opening  of  branches  is
 concerned,  I  think  a  subtantial  number  of
 branches  has  been  opened.  Figures  have
 been  supplied  to  hon.  Members,  If  they
 still  want  some  figures,  I  can  give  them......
 UInterruptions).  Tt  is  not  a  question  of
 conceding  this  principle.  The  criteria  have
 been  laid  down  by  the  Reserve  Bank  that,
 in  cases  of  banked  cen'res,  there  will  be  one
 bank  for  every  0000  of  the  population,
 This  criterion  is  relaxable  depending  upon
 the  commercial  and  industrial  importance  of
 the  centre.  In  un-banked  centres,  banks
 are  permitted  to  open  offices  irrespective  of
 the  population  of  the  centre.  In  order  to
 induce  banks,  the  Reserve  Bank  have  laid
 down  the  ratio  of  2:!  in  case  of  banks  which
 have  their  offices  in  rural  and  semi-urban
 areas  and  3  in  other  cases.  It  is  not  a
 question  of  opening  a  branch  for  every
 25,000  of  the  population  but  it  is  a  question
 of  opening  branches  in  rural  and  semi-
 urban  areas  and  a  large  number  of  banks
 have  been  set  up.  This  is  quite  a  substan-
 tial  figure,

 SHRI  BHOGENDRA  JHA;  At  least
 there  should  be  a  bank  in  each  Development
 Block  of  the  country,

 SHRI  K.  R.  GANESH:  It  can  be
 more  than  one  as  the  hon.  Member  says.
 On  30th  June  1969,  there  8254  branches
 spread  over  the  length  and  breadth  of  the
 country.  On  38  March  97i  11,540
 branches  have  come  into  existence  and  most
 of  these  branches,  at  least  60  to  70  per  cent
 of  them,  have  been  opened  in  rural  areas,

 As  far  as  branch  expansion  is  concerned,
 practically  it  has  taken  place  at  a  very  rapid
 rate,  Actually,  there  have  been  criticisms
 that  some  of  these  branches  have  been
 opened  in  a  great  hurry.  The  hon.  Member's
 own  friends,  in  the  meeting  the  Ministry
 had  with  the  employers  and  the  employees
 and  at  the  meeting  the  Finance  Minister
 had  with  the  Custodians,  have  raised  this
 question  that  target-oriented  expansion  of
 branches  has  not  been  fruitful  aod  has  not
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 served  the  purpose  for  which  they  have  been
 opened.

 SHRI  BHOGENDRA  JHA:  Why
 don’t  you  go  into  rural  areas  ?

 SHRI  K.  R.  GANESH:  You  can
 help  us  a  lot  in  that.  The  All  India  Bank
 Employees’  Association  is  a  powerful  trade
 union,  a  militant  trade  union  and  is  a  very
 conscious  and  organised  trade  union  and  if
 they  can  use  their  authority  and  influence,
 I  think  this  problem  can  be  solved,...(/nter-
 ruptions).  We  opened  more  than  60%  of
 the  branches......

 SHRI  BHOGENDRA  JHA:  At  least
 in  Bihar,  no  Development  Block  has  got  a
 branch.

 SHRI  K.  R.  GANESH:  It  is  true.
 Figures  have  been  supplied  to  hon.
 Members,  The  figures  of  Bihar  compared
 to  the  all-India  figure  are  certainly  less.
 More  and  more  branches  to  be  opened.  The
 Jead  bank  scheme  is  there,  The  Sead  bank
 will  investigate  in  each  area  the  banking
 requirements  of  that  area  and,  according  to
 that  programme,  the  branches  will  be
 opened.  I  can  assure  the  hon.  Member  that
 as  the  opening  of  branches  in  rural,  semi-
 urban  and  unbanked  areas  is  concerned,  the
 Government  is  determined  that,  within  the
 shortest  possible  time,  branches  should  be
 opened  so  that  credit  is  available  to  the
 needy  and  priority  sectors  and  also  that
 the  banking  habit  in  those  sectors  increases.

 SHRI  S.  M.  BANERJEE  (Kanpur):
 Everybody  has  got  the  banking  habit  but  the
 question  is  that  there  is  no  money,

 SHRI  K.  R  GANESH:  There  is
 money  in  the  agricultural  sec‘or.  At  least
 if  bank  open,  we  can  draw  out  deposits  from
 that  section  of  the  agricultural  society  which
 has  been  some  affluence  during  the  last
 0-I5  years.

 The  next  point  raised  was  whether  a
 limit  of  2  months  could  be  prescribed  for
 disposal  of  applications  It  is  not  possible
 to  rigidly  apply  the  limit.  It  has  been
 found  that  when  records  are  complete,  when
 all  the  formalities  have  been  completed,  then
 it  takes  about  two  to  four  weeks,  depending
 upon  the  nature  of  the  loan,  for  the  compe-
 tent  authority  to  sanction  the  same.
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 SHRI  BHOGENDRA  JHA:  Why  can-
 Not  you  prescribe  ?

 SHRI  K.  R.  GANESH  :  I  don’t  under-
 stand  the  rationale  uf  fixing  this  limit  of  2
 months,

 SHRI  BHOGENDRA  JHA:  There  is
 corruption  based  on  this  which  flourishes
 because  of  this,

 SHRI  K.  R.  GANESH:  There  is  no
 rationale  in  fixing  this  period.  The  point  is
 that  there  should  be  expeditious  disposal  of
 loan  applications,  It  can  be  even  one  or
 two  weeks,  Therefore,  why  should  the  hon,
 Member  want  it  to  be  limitcd  to  2  months  ?

 SHRI  BHOGENDRA  JHA  :  One  who
 offers  bribe  gets  in  3  days.  That  is,  without
 you.  Your  limit  is  needed  only  for  those
 who  are  not  offering  bribes,

 SHRI  K.  R.  GANESH:  The  hon.
 Member  should  realise,  even  if  you  fix  2
 months  limit,  if  corruption  is  to  be  there,
 you  cannot  check  il.

 SHRI  BHOGENDRA  JHA:  It  is  a
 means  of  cotruption,

 SHRI  K.  R.  GANESH:  I  am  very
 sincerely  arguing  with  you  that  this  2  mnths
 limit  hardly  serves  the  purpose  you  want,
 The  point  is  that  there  should  be  cxpeditious
 disposal  of  applications  and  thit  the  banks
 should  be  in  a  position  to  help  the  smaller
 borrowers,  without  any  corruption  coming
 into  being.  There  is  no  difference  as  far  as
 this  ideal  is  concerned.  The  question  is,
 how  can  we  implement  it  ?

 How  is  this  to  be  implemented  ?  ह 18  is
 not  only  for  the  Government,  the  Minister
 and  the  Banks,  but  the  Hon.  Member  can
 also  help  us,  because,  whenever  a  case  is
 brought  up,  either  of  delay  or  of  corruption
 or  of  refusal,  we  certainly  go  into  it  and
 bring  it  to  the  notice  of  the  banks  and  take
 action,  That  is  because  we  are  also  inter-
 ested  in  making  the  Bank  Nationalisation  a
 success.

 SHRI  BHOGENDRA  JHA  :  So  are  we.

 SHRI  K.  R.  GANESH:  The  hon.
 Member  is  interested  ;  we  are  also  interested
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 we  will  make  our  efforts  so  that  the  enemies
 of  Bank  ‘Nationalisatton  may  not  succecd,  80
 that  Bank  Nationalisation  which  has  brought
 a  trememdous  upsurge  in  this  country
 succeeds  in  the  objectives  for  which  Bank
 Nationalisation  has  been  done,

 I  think  I  have  tried  to  answer  most  of
 the  specific  poinis  raised  by  Hon,  Members.

 SHRI  C.  K.  CHANDRAPPAN  :  I  want
 to  know  whether  you  will  have  in  the  Banks

 a  section  to  clearly  see  how  mnch  money
 you  have  given  to  small  farmers,  At  the
 moment  you  don’t  have  this.  You  give  a
 consolidated  amount.  There  is  a  danger.
 The  money  might  go  into  some  hands  which
 you  don’t  want  also.  So,  |  want  to  know
 whether  you  will  have  a  section  §  in  the
 Nationalised  Banks  to  see  to  this,

 SHRI  K.  R.  GANESH  ;  I  should  submit
 this,  that  thousands  and  thousands  of
 branches  are  spread  ब  over  the  Jength  and
 breadth  of  this  country.  It  is  a  formidable
 task  tu  have  this  particular  check.  We  are
 intcrested  ourselves  in  knowing  as  I  iudicated
 earlier  whether  credit  which  is  going  to  the
 agricultural  sector  goes  to  the  needy  and
 marginal  section  of  the  persantry  or  to  the
 affluent  section.  It  is  really  a  question  of
 working  out  what  should  be  the  method  of
 finding  out  this  particular  statistics  and  I
 agree  with  the  Hon,  Member  that  some
 method  sbduld  be  worked  out  to  find  out  to
 what  section  of  the  agricultural  community
 this  credit  has  gone.  I  agree,  it  isa  very
 important  matter.

 Ican  take  the  hon,  Member,  througt
 you,  Mr.  Chairman,  into  confidence,  Ir
 whichever  bank  I  have  gone,  I  did  this,  |
 have  asked  thein,  please  give  me  a  break  ur
 of  the  credit  that  has  gone  to  the  agricultura
 sector,’’  On  the  basis  of  my  own  investi
 gations,  |  have  found  that,  in  quite  a  tc
 of  banks,  where  [  have  had  opportunity  t
 investigate,  much  of  the  credit  has  gone  t
 borrowal  accounts,  which  are  on  an  averag
 about  Rs  2.000  to  Rs.  3000.

 SHRI  BHOGENDRA  JHA:  What  h
 happened  to  differential  raiss  of  Interest  ?

 SHRI  K."R.  GANESH  :  A  commit
 Was  stt  Up  (0  go  into  this  matter  and  it  |
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 made  certain  recommendations,  and  they  are
 under  the  examination  and  consideration  of
 the  Finance  Ministry.

 I  think]  have  answered  most  of  the
 specific  points  raised  by  bon.  Members,  In
 conclusion,  I  would  only  say  that,  during
 the  last  two  years,  in  terms  of  branch  ex-
 pansion,  in  terms  of  channelising  credit
 within  the  present  limits,  in  terms  of
 channelising  credit  to  the  agricultural
 sector,  to  small  traders,  to  transport  opera-
 tors  and  to  self-employed  persons,  in  terms
 of  helping  those  neglected  sectors,  in  terms
 of  changing  the  criteria  of  giving  credit,  the
 banks  have  done  a  good  job.

 SHRI  BHOGENDRA  JHA;  What
 about  financing  of  the  Rajasthan,  Gandak
 and  Kosi  projects  ?

 SHRI  K.  R.  GANESH  :  I  do  not  sity
 that  the  banks  have  succeeded  completely.
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 It  is  a  formidable  task.  It  is  a  task  which
 tequires  the  co-operation  of  hon,  Members
 and  requires  the  co-operation  of  employees;
 the  employees  are  giving  their  co-operation,
 and  there  is  no  doubt  about  it;  it  requires
 changes  in  the  habits  and  it  requires  all
 these  things.  But  I  must  say  this  in  all
 sincerity,  because  I  have  gone  with  some
 interest  into  the  various  questions  that  have
 come  up  and  have  discussed  with  the  em-
 ployecs,  that  I  should  say  that  the  record
 of  the  banks,  in  terms  of  giving  credit,  in
 terms  of  bringing  about  an  orientation,  not
 a  complete  orientation,  |  concede,  has  been
 good,

 18.12  hrs.

 The  Lok  Sabha  then  adjourned  til
 Eleven  of  the  Clock  on  Thursday,  July
 8,  I97]|Asadha  17,  4893  (Saka).


